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 the  Lok  Sabha  met  at  Eleven  of  the
 Clock

 {Mr  Deeury-Secacar  in  the  Chatr]

 ORAL  ANSWERS  TO  QUESTIONS

 Radio-Active  Tracers  to  Study  Silt  at
 Bombay  Harbour

 +
 न  Shri  Raghunath  Singh: 1748.

 {  ate  Aones

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No  I07  on  Vith  December,  958  and
 state  the  results  of  the  radio-active
 tracer  experiments  being  conducted  at
 Bombay  Harbour  to  ascertain  move-
 ment  of  silt?

 The  Minister  of  State  in  the  Ministry
 ef  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  experiments

 are  still  in  progress.

 oft  रघनाथ  सिह  यह  जो  एक्सपैरीमेट
 हो  रहा  है  इसमें  कितना  समय  लगने  की

 सम्भावना  है  श्र  इसमें  क्या  सच  होगा  ?

 भी  राज  बहादुर  समय  भौर  बच
 दोनो  के  बारे  में  निश्चित  रूप  से  कुछ  नहीं
 कहा  जा  सकता  क्‍योंकि  यह  एक  विखित्र
 प्रकार  का  एक्सपरीमेंट  है।  लेकिन  हमने  जो

 कुल  माग  की  है  वह  इस  प्रकार  है  तीन

 हजार  पाउड  की  तो  हमें  फारेन  एक्सचेंज  की

 आवश्यकता  पडेगी  १'२  लाख  के  खर्चे  में  से
 जो  कि  मैशिनरी  के  लिए  प्रावश्यक  होशा  ।

 38  (Ai)  LSD.—1
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 इसके  झतिरिक्त  एक  विशेषज्ञ  की  प्रावश्यकता

 है  वह  भी  लेना  है।  फिर  कुछ  रेडियो  ऐक्टिव
 मैटीरियल  की  भी  भावश्यकता  होगी  t  वह
 भी  लेना  है  ।

 श्री  रघुनाथ  सिह  :  में  यह  जानना

 चाहता  हू  कि  क्‍या  इस  ऐक्सपैरोमेंट  से
 बाम्बे  हारबर  का  सिल्टिंग  का  सवाल  हल  हो
 जायेगा  ?

 श्री  राज  बहादुर  जहा  १क  इस  रेडियो

 ट्रेसर  के  ऐक्सपरीमेट  का  सम्बन्ध  है  यह
 केवल  हस  हेतु  किया  जा  रहा  है  कि  वह  एक
 निश्चित  जगह  बता  सके  कि  जहा  पर  सिल्ट
 जमा  की  जाये  जो  कि  डेजर  के  ज़रिये  निकाली
 जाती  है।  वैसे  पूना  हाइड्रालिक  रिसर्च

 इस्टीट्यूट  ने  भी  एक  जगह  बतायी  है  झगर

 हस  एक्सपैरीमेट  से  उसकी  पुष्टि  हो  जाये  तो
 उत्तम  होगा  ।  इसो  उहेश्य  से  यह  किया  जा

 रहा  है  ।

 Shri  V.  P.  Nayar:  May  [  know  whe-
 ther  these  experiments  with  radio-
 active  tracers  are  being  conducted  by
 Indians  having  any  experience  in  such
 experiments  and  also  the  materials  out
 of  which  these  radio-active  tracers
 are  made?

 Shri  Raj  Bahadur:  As  I  said  just
 now  we  have  obtained  the  services  of
 a  specialist  from  the  Hydraulic  Re.
 search  Institute,  Harwell  in  the  Un:ted
 Kingdom  for  this  purpose,  and  the  ex-
 periments  are  conducted  under  his
 supervision  Of  course,  our  man  will
 be  associated.  So  far  as  the  radio-
 active  material  is  concerned,  we  have
 to  have  some  sort  of  material  from
 the  United  Kingdom  for  this  experi-
 ment.
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 Shri  ्,  P  Nayar:  May  I  know,  for
 this  experrment,  whether  the  Govern-
 ment  have  ensured  that  the  material
 that  33  collected  by  the  United  King-
 dom  expert  is  not  passed  on  out  of
 India  until  the  Government  are  satis-
 fied  that  there  is  no  harm  in  passing
 on  that  material?

 Shri  Raj  Bahadur  It  is  a  sort  of
 artificial  silt  which  is  radio-act.vised
 and  that  is  used  simply  to  detect  it
 on  the  ocean  bed  the  movement  of  the
 silt  which  can  then  easily  be  watched
 That  38  all  that  is  needed.  It  remains
 radio-active  for  three  to  four  months
 It  is  with  a  view  to  ascertain  the
 natural  movement  of  the  silt  at  the
 bottom  of  the  sea

 Inland  Water  Transport  Committee
 +

 (  Shri  Ram  Krishan  Gupta:
 #1750  4  Shri  T  8.  Vittal  Rao:

 |  Shri  D.  C  Sharma:

 Wall  the  Minister  of  Transport  and
 Commanications  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No  89i  on  the  2th  December,  7958
 and  state  the  further  progress  of  work
 done  by  the  Inland  Water  Transport
 Committee  appointed  under  the  chair-
 manship  of  Shr:  B  K  Gokhale,  so  far?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  Committee
 have  since  visited  the  Waterways  of
 West  Bengal  and  Assam  They  are  at
 present  inspecting  the  waterways  of
 Bombay  Stete  ‘Their  report  38  expect-
 ed  in  June  959

 Shri  Ram  Krishan  Gupta:  In  reply
 to  a  previous  question,  the  hon  Munis-
 ter  stated  that  the  recommendation
 of  the  Committee  were  under  con-
 sideration  May  I  know  whither  the
 Committee  have  considered  those  re-
 commendations?

 Shri  Kaj  Bahadur:  I  do  not  know
 to  which  reply  the  hon  Member  s
 referring  I  have  got  a  copy  of  the
 last  reply  which  I  gave  on  12-12-1988.
 in  which  I  had  stated  that  the  Com-
 mittee  had  since  visited  places  mn
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 Bihar  and  Uttar  Pradesh  as  well  as
 the  Damodar  Valley  Corporation,  etc

 Shri  Ram  Krishan  Gupta:  May  I
 know  whether  this  Committee  will
 also  examine  the  question  of  lnkiog
 the  Rajasthan  canal  with  this  scheme’

 Shri  Raj  Bahadur:  I  do  not  know
 whether  this  is  specifically  within  the
 terms  of  reference,  although  I  would
 very  much  welcome  that

 Shri  T.  B.  Vittal  Rao:  The  hon.
 Manuster,  m  the  course  of  his  reply  to
 the  question  m  March,  958  stated
 that  the  report  was  expected  within  a
 year  Now,  he  says  it  will  be  receiv-
 ed  by  the  end  of  June,  959  May  I
 know  whether  this  is  a  firm  date  by
 which  the  report  could  be  expected,
 m  view  of  the  fact  that  the  Com-
 mittee  was  appomted  tow  years  ago?

 Shri  Raj  Bahadur:  I  would  humbly
 request  the  hon  Memier  to  kindiv
 re-read  my  previous  reply,  because  I
 never  claimed  that  the  report  could  be
 submitted  in  such  a  short  time  The
 committee  just  requires  time  for  a
 detailed  study  It  48  a  vast  problem
 which  extends  from  one  corner  of
 the  country  to‘the  other  Many  data
 have  to  be  collected  and  surveys  have
 to  be  made  I  could  not  have  given
 any  such  a  reply  as  suggested  by  the
 Member  Even  so,  I  will  check  up
 the  reply  The  report  now  1s  expect-
 ed  by  June,  4959

 Shri  D.  C.  Sharma:  May  I  know  if
 the  final  recommendations  of  the  Com
 mittee  will  be  discussed  in  conjunction
 with  the  Ministry  of  Ra:lways  and,  if
 so,  whether  any  attempt  will  be  made
 to  link  up  this  :nland  water  transport
 with  other  kinds  of  transport  such  as
 railways,  etc?

 Shri  Raj  Bahadur:  It  is  normal  that
 whenever  the  recommendations  of  a
 particular  Committee  impinge  upon  the
 activities  or  functioning  of  another

 pore
 that  Ministry  is  usualiy  con-

 suited,

 Shri  Ramanathan  Chettiar:  In  view
 of  the  long  delay  involved  in  ths
 Committee  submitting  its  report  to
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 the  Government,  I  want  to  know
 ‘whether  an  interim  report,  can  be  ex-
 pected  from  the  Committee.

 Shri  Raj  Bahadur:  I  would  humbly
 submit  that  it  is  not  an  abnormal
 delay.  As  a  matter  of  fact,  the
 interim  recommendations  have  already
 been  made,  and  they  are  under  con-
 sideration.  Many  of  them  are  actually
 in  the  process  of  being  implemented
 too.

 Shri  P.  C.  Bose:  May  I  know
 ‘whether  the  North  Bihar  waterways
 will  algo  be  examined  by  this  Com-
 mittee?

 Shri  Raj  Bahadur:  They  have  al-
 ready  visited  Bihar.

 Shri  Aurobindo  Ghosal:  Last  year,
 when  some  of  the  Parliament  Mem-
 bers  met  this  Committee  and  discussed
 about  the  navigation  and  transport
 problem,  they  were  told  that  due  to
 want  of  staff  they  were  unable  to
 proceed  with  the  work  satisfactorily.
 May  I  know  whether  it  is  a  fact?

 Shri  Raj  Bahadur:  One  of  the
 interim  recommendations  of  the  Com-
 mittee  relates  to  traffic  survey,  and
 it  8  a  fact  that  we  do  suffer  from
 shortage  of  staff  so  far  as  good  and
 competent  hands  are  concerned  for
 this  work.

 Shri  T.  B.  Vittal  Rao:  I  am  sorry.
 The  hon.  Minister  said  now  fiat  no
 such  statement  was  made.  But  it  was
 made  by  Shri  Humayun  Kabir  who
 was  the  Minister  of  Transport  at  that
 time.  However,  may  I  know  whether
 there  are  various  schemes  for  the
 South,  the  North  and  all  those  places,
 and  whether  the  taking  up  of  any
 such  scheme  will  have  to  await  the
 receipt  of  the  full  report?

 Shri  Raj  Bahadur:  That  may  not  be
 necessary.  We  may  take  up  the
 echeme  piecemeal,  keeping  in  view
 the  practicability  and  the  feasibility
 ef  such  recommendation.

 Shri  Achar:  May I  know  whether
 this  Committee  has  visited  the  west
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 coast—North  Kanara  and  South
 Kanara?

 Shri  Raj  Bahadur:  I  am  not  quite
 sure  whether  they  have  visited  the
 west  coast.  West  coast  should  come
 within  the  definition  of  coastal  ship-
 ping.

 Shri  Ram  Krishan  Gupta:  May  |
 read  the  reply  given  by  the  Minister
 to  the  previous  question?  It  reads
 thus:

 “T  have  already  informed  the
 House  that  the  interim  recom-
 mendations  of  this  Committee
 have  Been  received  and  they  are
 now  under  the  consideration  of  the
 respective  Governments”.
 The  hon,  Minister  stated  that  he  did

 not  give  any  such  reply.
 Shri  Raj  Bahadur:  He  has  referred

 to  something  quite  different,  now.
 =

 इलाहाबाद  स्टेशन

 +
 शी  बी०  Wo  net  :

 जै १७४ है.  भी  झुन  सिह  अवोरिया  :
 शी  सुलिमम  चोद  :

 क्या  रेलबे  मत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  इलाहाबाद  में  नये  रेलवे  स्टेशन
 की  इमारत  के  निर्माण  पर  कितना  व्यय  होने
 का  अनुमान  है;

 (स्व)  इसका  निर्माण  कब  तक  पूरा  होने
 की  धाषा  है;

 (ग)  इलाहाबाद  याड  के  पुननंबीकरण
 में  क्‍या  प्रगति  हुई  है,  और

 (घ)  भब  तक  कुल  कितनी  राशि  खर्च
 की  जा  चूकी  है  ?

 रेले  उपमंत्री  शची  शाहनवाण  खां):
 (क)  स्टेशन  की  इमारत  ४१.५  लाख

 रुपये  a

 (ख  )स्टेशन  की  हमारत  बन  कर  पूरी  हो
 चुकी  है  भौर  काम  में  लायी  जा  रही  है  ।

 (ग)  ४५  फी  सदी  काम  हो  गया  है  t
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 (घ)  ३६  ४३  लाख  रपये  स्टेशन  की
 इमारत  पर  |

 ०  ६८  लाख  रुपये  थाड  का  ढाचा
 बदलने  पर  |

 -Shri  ए  P  Nayar.  The  English  ans-
 wer  may  also  be  given

 Mr.  Deputy-Speaker  Yes

 Shri  Shahnawas  Khan:  (a)  Station
 building:  Rs  415  lakhs

 (b)  The  construction  of  station
 building  has  already  been  completed
 and  brought  into  use

 (ce)  45  per  cent  of  the  work  has  been
 athe  *

 (da)  Rs  36  43  Inkhs  on  station  build-
 ing,  Rs  20  66  lakhs  on  yard  remodel-
 ling.

 Shri  D.  C  Sharma.  May  I  know  if
 ail  this  money  has  been  spent  on  the
 renovation  of  the  old  buildings  ०
 whether  new  additions  have  been
 made  so  far  as  the  station  35  concern-
 ed  If  the  new  additions  have  been
 made,  may  I  know  what  kinds  of
 buildings  have  been  made,  because  I
 have  a  very  distressing  experience  of
 the  waiting  room  of  Allahabad  Rail
 way  Station

 Mr.  Deputy-Speaker  The  qucstion
 was  about  the  estimated  expenditure
 on  the  construction  of  the  new  rail
 way  station  Now  he  asks  about  the
 remodelling  of  the  station

 Shri  D.  C  Sharma  I  want  to  know
 whether  all  this  money  has  been  spent
 on  the  renovation  of  the  old  building
 of  the  railway  station  or  whether
 any  new  additions  have  been  made

 Mr  Deputy.Speaker  The  question
 was,  what  was  the  expenditure  incur-
 red  on  the  construction  of  the  new
 railway  station  and  the  answer  has
 been  given  that  it  is  Rs  4l  lakhs
 Now  the  hon  Member  goes  back  end
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 asks  whether  this  has  been  strengthen-
 ed,  remodejied  or  something  else  7

 sit  त्यागी  में  यह  दर्याफ्त  करना  चाहता

 हैं  कि  यह  जो  नई  बिल्डिंग  बनी  है  इस  की

 ज़रूरत  क्‍यों  पड  गई  थी  ।  क्या  पुरानी  बिल्डिग

 टूट  गई  थी  या  खतरे  में  थी  ?  भ्रगर  नही  तो

 यह  ४१  लाख  रुपया  भौर  किसी  प्च्चे  काम  मे
 खर्च  हो  सकता  था  1  मै  पूछना  चाहता  हू  कि

 इसकी  जरूरत  कया  थी?

 उपाध्यक्ष  महोदय  पहले  हिस्से  का  जवाब
 दे  दिया  जाये  t

 st  दानहुवाल  ह |  जिस  पुराना
 बिल्डिंग  को  उखाड़  कर  नई  बिल्डिग  बनाई
 गई  वह  करोब-करीब  नठ्वे  बरस  हुए  बनाई
 गई  थी  भौर  उस  वक्‍त  से  ले  कर  शब  तक

 वहा  पर  ट्रैफिक  और  वहा  की  ज़रूरियात

 बहुत  ज्यादा  बढ  गई  थी  |  इसलिए  उस  का
 बदलना  बहुत  जरूरी  था  ।

 श्री  त्यागी  में  यहे  समझ  लू  कि  पुरानी
 बिल्डिंग  छोटी  पड़  गई  थी  ?  अगर  ऐसा  था
 तो  किसी  किस्म  का  छप्पर  डाल  सकते  थ  |
 क्या  यह  ज़रूरी  था  कि  आज-कल  के  ज़ञमान
 में  ४१  लाख  रपया  नयी  स्टन  की  बिल्डिंग
 बनान  बे  लिये  खच  किया  जाता  ’

 Mr  Deputy-Speaker  This  speech
 can  be  made  on  a  different  occasion

 aft  त्यागी  झ्ाखिरकार  कोई  हद  है  |

 हिन्दुस्तान  में  गरीबी  का  जमाना  है  |  क्‍या

 यह  नव्य  बरस  पुरानी  बिल्डिग  टूट  रही  थी
 या  गिर  रही  थी  था  सिर्फ  छाटी  थी  इस  लिए

 दूसरी  बिल्डिंग  बनाई  गई  ”

 उपाध्यक्ष  महोदय
 दिया  जा  चुका  है  t

 इस  का  जवाब

 थनी  भक्त  दर्शन  श्रीमन्‌  मैं  यह  जानना

 चाहता  हु  कि  इस  बिल्डिग  का  बनाने  का  काम
 कब  शुरू  हुआ  था  और  इस  को  पूरा  करने  मे

 इतनी  देरी  क्‍यों  लगी  ?
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 थो  झाहनवास ा  :  कोई  खास  देरी तो
 लगी  नहीं  ।  जो  झाम  वक्‍त  खगता  है  बही
 सगा  है  लेकिन  झानरेबल  मेम्बर  को  मालूम
 होगा  कि  इस  दरमभियान  में  शौर  जब  यह
 बिल्डिंग बन  रही  थी  तो  एक  दौर  ऐसा  भा
 गया  था  जिस  में  सीसेंट  भौर  लोहे  की  कुछ

 कमी  महसूस  हुई थी  ।  शायद  उस  वजह से  इस
 सिलसिले  में  कुछ  रुकावट  पड़ी  हो  I

 Shri  N.  B.  Munisamy:  May  I  know
 whether  this  new  building  is  con-
 tiguous  to  the  old  building  or  at  a
 different  place  and,  if  so,  what  is  the
 distance?

 Mr.  Deputy-Speaker:  That  has  been
 answered;  that  had  to  be  abandoned
 and  &  new  one  had  to  be  constructed.

 Shri  M.  Banerjee:  May  I  know
 the  amount  spent  in  dismantling  the
 old  building  and  whether  it  is  a  fact
 that  the  dismantling  work  is  still  going
 on  and  it  is  very  difficult  to  dismantle
 the  old  building?

 Shri  Shahnawas  Khan:  I  do  not  have
 eeparate  figures  for  that.

 Shri  Joachim  Alva:  Whilst  com-
 mending  the  Government  for  putting
 up  &  magnificent  building  at  the  Al-
 Yahabad  railway  station,  may  I  know
 why  the  trains  in  the  night  arrive  so
 late  from  Calcutta  and  also  the  plat-
 forms  are  changed,  as  I  found  during
 the  last  two  nights?

 Mr.  Deputy-Speaker:  It  does  not
 arise  out  of  this.

 Shri  D.  C.  Sharma:  Now  that  the
 Allahabad  Yard  has  been  remodelled,
 will  some  goods  traffic  be  diverted
 there  from  the  congested  Mughal
 Sarai  yard?

 Shri  Shahnawas  Khan:  That  is  a
 different  question  altogether.

 Mr.  Deputy-Speaker:  We  are  on  the
 construction  of  the  building.

 Shri  B.  K.  Gaikwad:  May  I  know
 the  difference  between  the  estimated
 cost  and  the  actual  cost  on  the  con-
 struction’  of  the  building?
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 Shri  Shahnawas  Khan:  I  require

 notice  for  that,  but  I  can  say  that  the
 difference  is  not  very  much.

 Avalanches  near  Banihal  Tunnel

 Shri  Raghunath  Singh
 Shri  A.  M,  Tariq

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  :t  is  a  fact  that  eleven
 workers  engaged  on  construction  and

 ow-clearing  work  at  the  Banihal
 low-level  tunnel  were  killed  on  the
 3rd  and  4th  February,  958  in
 avalanches;

 (b)  if  so,  the  compensation,  if  any,
 given  to  the  families  of  the  deceased;
 end

 (c)  the  steps,  xf  any,  taken  to  warn
 the  workers  against  the  danger  of
 avalanches  from  day  to  day?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes,  Sir.

 (b)  The  amount  of  compensation  is
 being  determined  and  will  be  paid
 shortly  through  the  compensation
 Commissioners  under  Workman's
 Compensation  Act.

 (०)  A  statement  giving  the  required
 information  is  given  below:—

 Shri  D.  C.  Sharma:
 *१82.

 STATEMENT

 The  officers  at  the  Tunnel  have
 standing  instructions  that  whenever
 there  328  a  danger  of  avalanches,  the
 work  should  be  suspended  and  the
 labourers  withdrawn  to  safe  places.
 After  the  heavy  snowfall  of  the  2nd
 February,  959  the  work  was  stopped
 and  all  the  personnel  was  directed  to
 leave  the  site  on  the  3rd  February,
 1959.  While  most  of  the  workers  left
 for  Verinag,  eome  workers  did  not
 shift,  in  spite  of  contractors  direction
 and  they  were  unfortunately  involved
 in  the  avalanches  experienced  at  night
 and  next  morning.  The  work  was  not
 restarted  until  the  danger  from
 avalanche  was  over.
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 Ghri  D,  ©.  Sharma:  May  {  know
 how  many  of  the  items  mentidned  in
 the  staternent  have  been  implemented
 anu  how  many  are  going  to  be  imple-
 mented  in  the  near  future?

 Shri  taj  Bahadur:  )  think  the  state.
 ment  gives

 =  rl
 account  of  how  the

 tragedy  I  do  not  think
 there  are  any  items  in  it  What  is
 he  teferring  to?

 Shri  D.  C.  Sharma:  May  I  know
 what  steps  you  are  going  to  take  to
 warn  the  people  and  save  them  from
 avalanches  in  future?

 Shri  Raj  Bahadur:  I  have  already
 mentioned  that  the  officers  of  the
 tunnel,  according  to  the  standing  prac-
 tice,  have  instructions  that  whenever
 there  is  danger  of  an  avalanche  the
 work  should  be  suspended  and  labour
 withdrawn  to  safe  places.  This  was
 done  in  this  particular  case  as  wel!

 Shri  Ram  Krishan  Gupta:  May  I
 know  for  how  many  days  the  work
 remained  suspended  on  this  tunnel?

 ह... ठ  Raj  Bahadur:  I  think  for  quite
 &  few  days,  because  the  avalanche  was
 heavy.

 भी  रघनाथ  सिह  :  मे  यह  जानना  चाहता
 हूं  कि  चूकि  वहां  पर  करीब-करीब  हर  साल
 ऐवालांश  जाते  है  इसलिए  क्‍या  वहा  ऐसा
 कोई  सरवे  हो  रहा  है  जिस  से  मालूम  हो  जाय
 कि  ऐवालांश  आने  वाला  है  भौर  लोग  वहा  से
 हट  जायें  |

 थी  राज  बहादुर  :  जब  ऐवालांश  श्राता
 &  तो  उस  से  पहले  बहुत  ज्यादा  बर्फ  गिरती  है
 और  उससे  भ्रन्दाज़ा  लगाया  जाता  है  कि
 तेज  हवा  चलेगी  तो  ऐवालांश  भी  अायगा  ।
 जब  भारी  बर्फ  की  वर्षा  होती  है  तो  लोगों
 को  आगाह  कर  दिया  जाता  है,  काम  बन्द
 कर  दिया  जाता  है  श्रौर  उन  को  किसी  सेफ
 जगह  पर  जाने  के  लिए  कह  दिया
 जाता  है  ।
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 att  wee  दशेत  श्रीमंन्‌  में  यह  जानना

 चाहता  हूं  कि  क्या  यह  दुर्भे टना  अपने  ढंग  की

 पहली  धौर  भालिरी  थी  या  ऐसी  भौर  भी

 दुर्घटनाएं  हुई  हैँ  ?

 थी  राज  बहादुर  :  ऐसी  दुर्घटनाएं  पहले
 भी  होती  रही  है--देवालांश  होते  रहे  है  भौर
 में  झ्ाग की  भी  कोई  गारण्टी  नहीं  कर  सकता
 हैं  कि  ऐवालाप  द. उ  हो  भायंगे  |

 ॥...  Joachim  Alva:  Now  that  this
 distressing  case  has  happened,  does  the
 Government  demand  from  the  con-
 tractors  the  condition  that  the  workers
 may  be  kindly  and  generously,  paid
 compensation?

 Shri  Raj  Bahadur;  They  will  be  paid
 compensation  according  to  the  Work-
 men’s  Compensation  Act.

 Job  Analysis  on  Raliways

 *I758,  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Railways  be
 Pleased  to  state:

 (a)  whether  any  job  analysis  has
 been  conducted  by  the  Railway  Admi-
 nistration;  and

 (b)  if  so,  what  are  the  conclusions?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawas  Khan):  (a)  No  gene-
 ral  scheme  for  job  analysis  on  the
 Railways  has  been  undertaken

 (b)  Does  not  arise.

 Shri  Harish  Chandra  Mathur:  May
 I  know  whether  in  particular  sectors
 Or  areas,  any  job  analysis  was  con-
 ducted  and,  if  so,  what  are  the  dis-
 tinguishing  features  of  it?

 Shri  Shahmawas  Khan:  We  did  carry
 out  job  analysis  in  Chittaranjan  Work-
 shop.  But  on  other  yailways,  rather
 than  carrying  out  any  job  analyeis,  we
 examine  the  existing  office  procedure
 and  practice  and  various  reports  ate
 called  for  from  the  railways.  Some
 of  them  have  been  received  and  are
 under  examination.
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 Shri  Harish  Chandra  Mathur:  When
 Previously  three  years  back,  a  job
 analysis  was  conducted,  it  was  fpund
 that  the  workload  ducharged  was  too
 low  and  there  was  lot  of  surplus  staff
 On  certain  railways,  In  view  of  such
 conclusions,  may  I  know  what  stood
 an  the  way  of  the  railways  carrying
 ‘out  such  job  analysis  and  giving  effect
 to  the  recommendations?

 Shri  Shahnawas  Khan:  This  point
 ‘was  dealt  with  by  the  hon  Railway
 Minister  m  hus  reply  to  the  general
 debate  on  the  Railway  Budget  As
 he  explained,  the  norms  existed  for
 gangmen  also  In  various  workshops
 certain  standards  had  been  laid  down
 and  those  standards  are  being  adhered
 to.  In  addition,  we  have  set  up  a  pro-
 Guctivity  cell  in  the  Railway  Board
 office,  which  will  go  further  into  that
 matter  The  main  difficulty  has  been
 regarding  the  clerncal  staff  It  8  con-
 ceded  that  there  is  room  for  improve-
 ment  there,  but  as  the  hon  Member
 ia  very  well  aware,  there  has  been
 lot  of  opposition  to  any  job  analysis
 undertaken,  this  task  xs  rather  difficult
 and  certain  friends  also  create  ii  fi-
 culties

 Shri  Barish  Chandra  Mathur:  I  want
 @  pointed  answer  to  the  question  rais-
 ed,  with  particular  reference  to  the
 work  conducted—particularly  regard-
 ing  the  munusterial  and  clerical  staff—
 on  the  Eastern  and  South-eastern  Raul-
 ‘ways  May  I  know  why,  in  spite  of
 Government’s  awareness  that  there  is
 more  than  surplus  staff  and  ‘that  the
 workload  discharged  is  too  lew,  they
 have  given  up  going  into  the  matter,
 imply  because  of  the  agitational  mood
 of  the  clerical  staff?

 Mr.  Deputy-Speaker:  He  has  just now  explained  the  reasons

 Shri  Shabnawas  Khan:  The  scheme
 for  rationalising  the  office  practices
 and  procedure  was  evolved  in  the
 Board  office  and  various  railways  were
 asked  to  carry  out  certain  analysis
 As  a  result  of  that,  on  the  Eastern
 Railway  in  the  commercial  depart-
 ment,  62  statements  which  were  pre-
 viously  prepared  have  been  done  away
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 with.  That  hag  made  a  lot  of  diffe-
 rence  and  has  led  to  the  reduction  of
 office  work.

 Shri  Ramanathan  Chettiar:  What  is
 the  total  number  of  persons  employ-
 ed  in  the  railways?  Can  we  have  the
 latest  figure?

 Shri  Shahnawaz  Khan:  Very  rough-
 ly  4]  Yakhs,

 Shri  द  B.  Vittal  Rao:  The  Class  IV
 Promotion  Committee  have  stated  in
 their  report  that  the

 Workload
 for  the

 gangmen,  which  was  increa:  a  fow
 years  ago,  is  heavy  and  20  it  should
 be  reduced  May  I  know  at  what
 stage  is  that  recommendation?

 Shri  Shahnawas  Khan:  That  is  still
 under  consideration.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  this  job  analysis  is  actually
 meant  to  classify  the  various  jobs  and
 put  the  artisans  in  the  various  trades
 for  promotion  purposes?

 Mr.  Deputy-Speaker:  That  need  not
 be  answered

 Shri  Harish  Chandra  Mathur:  Could
 the  hon  Minister  give  any  indication
 of  the  economy  likely  to  be  effected  if
 proper  load  5  distributed?

 Shri  Shahnawas  Khan:  It  wouid  he
 rather  premature  to  give  a  reply  at
 this  stage

 Private  Air  Companies
 91754.  Shri  Aurobindo  Ghosal:  Will

 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  whether  there  are  any  private
 air  companies  in  India  which  are  own-
 ed  or  managed  by  foreigners,  and

 (b)  77  so,  how  many?
 The  Deputy  Minister  of  Civil  Avia-

 tion,  (SMH  Mohind@in):  (a)  and  (७)
 There  are  six  private  air  companies
 holding  permits  for  non-scheduled
 operations  Of  these,  some  of  tne
 shares  in  three  companies  are  held  by
 foreign  nationals.  The  Managing
 Director  of  one  of  the  companies  is  a
 foreign  national,
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 Shri  Aurobindo  Ghoml:  May  3
 know  whether  Jamair  Company  and
 Kahnga  Azrlines  are  completely
 directed  and  managed  by  foreigners’

 Shri  Mohinddin:  In  Jamair  Com-
 pany  the  Managing  Dnurector  is  a
 foreigner,  but  the  majority  of  the  con-
 trolling  shares  are  held  by  Indians  4
 am  not  aware  of  the  Kalinga  Airlines
 It  is  a  proprietary  company

 Shri  Aurobindo  Ghosal:  May  I  know
 the  number  of  aircraft  owned  by  these
 companies  and  the  profits  made  by
 them  in  957  and  19887

 Shri  Mohiuddin:  Regarding  tne
 number  of  aircraft  I  do  not  think  they
 ere  more  than  40  or  73  The  profit
 figures  for  957  and  958  are  not
 available

 @hri  Ansar  Harvani:  May  I  know
 if  the  Government  is  aware  that  a
 number  of  private  Indian  owned  com-
 pames,  which  are  apparently  owned
 by  Indians,  are  really  subsidiaries  of
 the  foreign  companies”

 Shri  Mohiuddin:  No,  Sir,  it  38  not  a
 fact

 Shri  Joachim  Alwa:  Has  Govern-
 ment  set  a  deadline  to  see  that  most
 of  the  foreign  companies  are  owned
 and  managed  by  Indians?

 Shri  Mohiuddin:  No  I  do  not  think
 there  is  any  rule  or  Act  under  which
 this  deadline  could  be  set

 Shri  B.  K.  Gaikwad:  May  I  know
 the  number  of  private  Air  companies
 which  are  purely  owned  by  Indians?

 Shri  Mohinddin:  As  I  have  already
 mentioned,  out  of  six  in  three  com-
 panies  the  foreign  nationals  hold
 ehares,  though  not  majority  shares
 The  rest  are  wholly  Indian

 @
 Shri  Panigrahi:  May  I  know

 whether  profit  figures  of  Kalinga  Air-
 lines  for  the  year  957  are  not  avail-
 able  yet  with  the  Ministry?

 ari  Mohiuddin:  No,  Sir  The  profit
 and  loss  accounts  are  filed  with  the
 Company  Law  Adminstration
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 Shri  Bangshi  Thakur:  May  I  know
 whether  it  is  a  fact  that  one  Mr.
 Patnaik  of  Orusa  is  the  proprietor  of
 the  Kalinga  Airlines?

 Shri  Mohiuddin:  As  I  said,  Kaiingaz
 Aurlines  is  a  proprietary  company

 Shri  Jaganatha  Rao:  May  I  know
 whether  there  is  any  proposal  to
 nationalise  these  companies?

 Shri  Mohiuddin:  No

 Shri  Ramanathan  Chettiar:  May  IT
 know  whether  any  special  concessions
 are  given  to  any  of  these  companies?

 Shri  Mohinddin:  No,  Sir

 खतरे  की  अंजोरें

 +१७४५६  की  सकत  वहांत  क्‍या  रेलवे
 अत्री  यह  बताने  की  कृपा  करेगे  कि

 (*)  क्‍या  यह  सच  है  कि  नई  दिल्‍ली
 शौर  गाजियाबाद  के  बीच  चलने  वाली
 “शटल”  रेलगाड़ियो  में  से  खतरे  की  जजीरे

 हटा  दी  गई  है,

 (ख)  यदि  हा,  तो  इसके  क्या  कारण

 हूँ  भौर

 (ग)  इसके  फलस्वरूप  स्थिति  में  क्या

 सुधार  हुमा  है  ?

 रेलवे  उपमंत्री  (भी  पाहनयाज्ष  खा)
 (क)  जी  हा  जनाना  डिब्बो  को  छोडबर
 बाकी  सब  डिब्बों  में  खतरे  की  जजीर  का
 नाकारथर  कर  दिया  गया  है  ।

 (ख)  बार-बार  झौर  बेजा  तौर  पर
 जजीर  खीचने  की  वजह  से  दफ्तर  जाने  वाले

 मुसाफिरों  को  भ्रसुविधा  होती  है  और  गाडिया
 ढक  जाती  हूँ  ।  इसे  रोकने  के  लिए  ऐसा  किया
 गया  है  |

 (ग)  इन  गाडियो  के  समय  पर  चलने  मे.

 सुघार  हुआ  है  भौर  दूसरी  गाडियो  के  चलने  पर
 जो  बुरा  प्रसर  पडता  था  वह  भी  कम  हो
 गया  है

 aft  भक्त  बांस  क्या  गवनेमेंट  ने  इस
 बात  का  भी  पता  लगाया  है  कि  आखिर  इस
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 दुकडे  में  ही  जज़ीरें  क्यो  खीची  जाती  रही  है  ?

 कौन  से  वह  विधषष  कारण  है  जिन  के  कारण

 लोगों  की  ऐसी  भ्रादत  पड  णई  ?

 शौ  झाहयवबाश  ह | ड  :  प्रगर  झानरेबल
 मेम्बर  यह  समझते  है  कि  इसी  टुकडे  पर
 जज़ीरे  खोची  जाती  थी  तो  वह  मश््त  गलत-

 फहमी  म  भुब्तला  है  ।  बहुत  से  दूसरे  हिस्से
 भी  है  जिन  में  ऐसा  होता  है  ny

 को  सकत  दर्शनः  में  यह  जानना  चाहता

 हू  कि  क्‍या  गवर्नमेट  ने  इस  पर  विचार  किया  है
 कि  इस  समय  जज़ीरो  का  दुरुपयोग  करने  पर
 केवल  Yo  To  तक  जुर्माना  हो  सकता  है  और
 क्या  यह  भी  विचार  किया  जा  रहा  है  कि
 जज़ीरों  का  दुरुपयोग  करने  वालां  को  कंद  की
 सजा  दी  जाय  या  जुर्माना  और  बढा  दिया
 जाय  ?

 उपाध्यक्ष  महोदय.  यह  तो  बिल  सामने
 भ्राया  था  भर  उस  पर  विचार  भी  हू  चुका
 है  1

 Shri  Ayyakannu:  May  I  know  the
 number  of  times  the  alarm  chain  has
 been  used  on  account  of  confinement
 m  the  train?

 Mr.  Deputy-Speaker:  It  has  beer.
 hberated  now,  we  need  not  worry

 Shri  Harish  Chandra  Mathur:  In
 view  of  the  fact  that  the  Railway
 Act  has  been  amended  and  enhanced
 purushment  has  been  provided  fo  the
 wmproper  use  of  alarm  chains,  may  I
 know  whether  the  Government  will
 now  revise  their  decision  and  think  of
 effective  administration  rather  than
 resort  to  such  sort  of  methods?

 Mr.  Deputy-Speaker:  It  is  a  sugges-
 tion  for  action

 Shri  Harish  Chandra  Mathur:  I  want
 to  know  when  they  introduced  this
 whether  they  had  this  in  view  or  not

 Mr.  Deputy-Speaker;  That  is  a  sug-
 gestion  which  the  Government  should
 consider
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 Shri  Harish  Chandra  Mathur:  May  I
 know  whether  Government  have  con.
 sidered  this  viewpoint  or  not  and,  if
 not,  why  not?

 Mr  Deputy-Speaker:  The  Minister
 can  reply  if  he  wants

 Shri  Shahnawaz  Khan:  We  have
 said  on  more  than  one  occasion  on  the
 floor  of  this  House  that  our  main  diffi-
 culty  is  not  imposition  of  fines  or  en-
 hanced  punishment  but  lack  of  public
 co-operation.  When  somebody  pulls
 the  chain  and  our  railway  official  goes
 to  find  out  who  pulled  the  chain  no.
 body  helps  him  to  find  out  the  culprit.

 श्रो  भक्स  बहन  में  यह  जानना  चाहता
 है  कि  मत्लिओ  के  डिब्बो  में  यह  सुविधा  क्यों
 दी  जा  रही  है  ?

 थमी  शाहनवाश  का  उन  ने  लिये  जरा
 खतरा  ज्यादा  होता  है  ।

 श्यो  त्यागी  :  क्योवि  वह  जवर  पहनती  है  t

 Shifting  of  Western  Railway  Head-
 quarters

 गाया,  Shri  T.  B.  Vittal  Bao:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  the  Railway  Board
 have  since  reconsidered  their  deci-
 sion  regarding  the  shifting  of  Western
 Railway  Zonal  Headquarters  from
 Bombay  as  recommended  by  the
 Rstimates  Committee,  and

 (b)  if  so,  the  nature  of  the  decision
 arrived  at?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  and  (b)
 After  giving  the  matter  their  fullest
 consideration,  the  Government  have
 come  to  the  conclusion  that  the  shift-
 ing  of  the  Zonal  headquarters  office
 of  the  Western  Railway  from  Bomoay
 was  neither  feasible  nor  necessary
 from  the  operational  point  of  view

 Shri  T.  B.  Vittal  Bao:  May  I  know
 if  the  Estimates  Committee  have  again
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 asked  the  Ranlway  Board  to  reconsider
 this  decision?

 Shri  Shahnawas  Khan:  We  had
 given  this  matter  the  fullest  considera-
 tion.

 Mr.  Deputy-Speaker:  The  question  35
 whether  the  Zetimates  Committee  has

 eagain  asked  the  Railway  Board  to  re-
 -consider  their  decision

 Shri  Shahnawas  Khan:  They  again
 drew  the  attention  of  the  Railway
 Minstry  and  they  wanted  to  know
 af  any  steps  had  been  taken  in  that
 respect,  that  was  in  November  2957
 We  have  again  pointed  out  our  difii-
 culties  and  the  reasons  for  our  imabi-
 Nity  to  do  so

 Shri  T.  8,  Vittal  Rao:  The  Estimates
 Commuttee  have  in  their  recommen-
 dation  stated  that  there  are  two  zonal
 headquarters  stationed  at  Bombay
 and,  therefore,  the  Western  Railway
 headquarters  may  be  shifted  If  it  is
 not  possible  to  shift  the  Western  Rail-
 way  headquarters,  may  I  know
 whether  they  have  considered  the

 “question  of  shifting  the  Central  Ral-
 way  headquarters  to  Secunderabad?

 Mr.  Deputy-Speaker:  Now  he  is
 “arguing

 Shri  T.  B.  Vittal  Rao  Not  argwng
 Mr.  Deputy-Speaker:  The  Munister

 has  stated  that  Government  or  the
 “Railway  Board  have  considered  this

 Shri  ह  B.  Vittal  Rao:  If  they  could
 not  shift  the  Western  Railway  head-
 ‘quarters,  I  want  to  know  whether  the
 ‘Central  Railway  headquarters,  which
 is  also  at  Bombay

 Mr.  Deputy-Speaker:  That  would  be
 a  different  question  But  :f  the  Minis-
 ter  i8  prepared,  he  mrght  reply  to  it

 Shri  Shahnawax  Khan:  There  28  no
 proposal  to  shift  the  Central  Railway
 headquarters

 Sheri  Radhelal  Vyas:  What  is  the
 nature  of  the  difficulties  coming  in  the
 -way  of  the  Railway  Board  to  shift  the
 headquarters  of  the  Western  Railway
 ‘from  Bombay?
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 Shri  Shahnawasz  Khan:  As  ihe  hon
 Member  is  aware,  raliway  head-
 quarters  is  a  big  organisation  We
 have  invested  crores  and  crores  of
 rupees  on  buldings  and  offices  on  very
 thickly  populated  areas  in  Bombay.  So,
 now  to  build  fresh  accommodation
 elsewhere  would  involve  very  huge
 expenditure

 Dehydration  of  Onions

 L758.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  there  are  any  centres  of
 dehydration  of  onions  in  the  country,

 (b)  where  are  the  centres  located,
 and

 (c)  whether  Government  are  think-
 ing  of  having  such  centres  in  view
 of  the  fact  that  there  is  great  demand
 for  dehydrated  onions  outside  India’

 The  Minister  of  Agriculture  (Dr
 P.  8.  Deshmukh):  (a)  and  (b)  There
 is  one  factory  in  Mathura  (ए)  which
 produces  dehydrated  onions

 (c)  No,  Sir

 Shri  Jadhav:  May  I  know  whether
 there  38  any  demand  in  the  foreign
 countries  for  dehydrated  onions?

 Dr.  P.  S  Deshmukh  No,  not  to  our
 knowledge  If  there  were  demand,
 we  can  easily  set  up  addtional
 dehydrated  onion  plants  and  supply

 Shri  Jadhav:  What  was  the  produc
 tion  of  onions  in  the  year  298588  and
 how  much  of  it  was  exported’

 Dr.  ड्,  s.  Deshmukh:  I  must  ask  for
 notice  This  question  with  respect  to
 export  should  be  addressed  to  the
 Commerce  and  Industry  Minstry

 Shri  है.  K.  Gaikwad:  May  I  know
 whether  Government  would  consider
 starting  such  a  centre  at  Nasik  m
 Bombay  State  where  onion  है! ल  grown
 in  abundance?

 De  P.  8.  Deshmukh:  Government
 will  certainly  consider  any  posnbdility
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 provided  there  is  demand.  Our  diffi-
 culty  is  that  there  is  not  sufficient
 demand  for  this

 Tatanagar  Railway  Station

 *1788,  Shri  M.  K.  Ghosh:  Wil)  the
 Munster  of  Railways  be  pleased  to
 atate.

 (a)  whether  Government  have  any
 proposal  m  the  matter  of  improving
 the  Tatanagar  Railway  Station  in  view
 of  the  heavy  traffic,  both  in  passengers
 and  goods,  and

 (b)  if  so,  when  the  programme  will
 be  completed  and  at  what  cost”

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawasz  Khan):  (a)  Yes,  Sir

 (b)  The  new  station  building  28  ex-
 pected  to  be  completed  m  960  at  an
 estimated  cost  of  Rs  18,50,000,

 Shri  M.  है,  Ghosh:  What  would  be
 the  future  force  of  employees”  What
 would  be  the  number  pf  employees
 after  this?

 Mr.  Deputy-Speaker:  He  wants  to
 know  whether  with  the  improvement
 an  the  railway  station  there  would  be
 any  mmprovement  in  the  labour  also

 Shri  Shahnawas  Khan:  Possibly  he
 wants  to  know  whether  there  would
 be  any  increase  in  employment

 Mr,  Deputy-Speaker:  Perhaps  that
 is  80.

 bri  Shahnawas  Khan:  There  would
 not  be  any  large-scale  increase

 Shri  Tyagi:  Here  also,  will  it  be  a
 case  of  demolition  of  the  old  building
 or  only  of  extension  of  it?

 Shri  Shahnawas  Khan:  It  will  be  a
 case  of  providing  amenities  that  did
 not  exist,

 Shri  Tyagi:  By  way  of  demohtion’
 Mr.  Deputy-Speaker:  By  additions,

 remodelling  and  alterations  or  by
 pulling  down  the  old  building  alto-
 gether?

 Shri  Shahvawas  Khan:  We  will  be
 putting  up  additional  waiting  rooms
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 and  waiting  halle,  We  will  be  putting
 up  additional  amenities  So,  there  is
 no  question  of  pulling  down  other
 buildings.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 whether  the  intef-locking  arrange-
 ment  at  the  present  station  is  ade-
 quate  to  meet  the  increased  traffic
 there?

 Shri  Shahnawaz  Khan:  That  would
 come  under  a  seperate  head  of  re-
 modelling  of  yards  For  that  a  sepa-
 rate  sum  of  Rs  2°23  crores  has  been
 sanctioned  and  that  would  cover  it

 Diese]  Locomotives

 #1760  Shri  Panigrahi:  Will  the
 Minister  of  Railways  be  pleased  to
 state’

 (a)  how  many  diesel  locomotives  are
 working  in  carrying  mineral  ores  in
 the  Noamund:-Banaspani-Barajamda-
 Barbi!  sector  of  South  Eastern  Rail-
 way  at  present,

 (b)  what  is  the  total  requirement,
 and

 (c)  what  action  the  Railway  Munis-
 try  38  proposing  to  take  to  meet  the
 deficit?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawax  Khan):  (a)  24
 diesel  locomotives

 (b)  १4  diesel  locomotives

 (c)  Does  not  arise

 Shri  Panigrahi:  May  I  know
 whether  the  hon  Munster  xs  aware
 that  ore  traffic  for  export  is  being
 held  up  ain  this  sector  due  to  shortage
 of  diesel  locos  and  also  steam  locos’

 Shri  Shahnawasz  Khan:  That  35  not
 so  The  hon  Member  is  aware  that
 this  sector  has  to  cater  for  Tatanagar,
 Burnpur,  Rourkela  and  also  for  Dur-
 इंही  at  a  later  stage  The  demand
 for  our  steel  plants  must  have  the
 topmost  priority.  When  we  have  dealt
 with  it  and  we  have  spare  capacity,
 then  onty  we  can  think  of  export.
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 Shri  Panigrahi:  Am  7  to  understand
 that  for  the  present,  export  is  being
 held  up  to  supply  the  requirements
 of  steel  mills?

 Shri  Shabnawaz  Khan:  Export  is
 not  being  held  up  The  hon  Member
 is  aware  that  at  Calcutta  Port  already
 we  have  a  stock  of  over  one  lakh  tons
 of  manganese  ore  and  about  60,000
 है... क  of  iron  ore  The  whole  port  is
 congested  and  there  is  no  point  in
 dumping  more  there

 Shri  Panigrahi:  In  this  sector  ten
 million  tons  of  ore  traffic  was  planned
 to  be  undertaken  May  I  know  the  al-
 lotment  of  locos  for  supplying  the
 requirements  of  steel  mills  and  for
 meeting  export  requ:rements”

 Shri  Shahnawas  Khan:  I  have  said
 that  whatever  line  capacity  exists  at
 present  is  being  properly  utilsed

 Mr  Depnty-Speaker:  He  wanted  to
 know  the  break-up

 Shri  Shahnawaz  Khan.  There  73  no
 separate  break-up

 Shri  Bose.  May  I  know  whether
 steam  engines  are  also  working  mde
 by  side  with  diesel  locomotives”

 Shri  Shahnawas  Khan  In  certain
 sections,  yes

 Shri  Harish  Chandra  Mathur:  May  I
 know  to  what  extent  Government’s
 new  umposition  on  diesel  will  affect
 the  operational  costs  of  this  and,  in
 wiew  of  the  new  Governmental  policy,
 whether  they  are  thinking  of  chang-
 ing  from  diesel  to  stearn  here?

 Shri  Shahnawaz  Khan:  If  anything,
 3st  will  be  the  other  way  round,  that
 4,  changing  from  steam  to  diesel

 Shri  Harish  Chandra  Mathor:  The
 first  part  of  the  question  has  not  been
 answered  What  would  be  the  in-
 erease  in  the  cost  of  operation  because
 of  this  new  imposition?

 Shri  Shahnawaz  Khan:  The  opera-
 tional  efficiency  would  increase  very
 considerably  by  the  introduction  of
 diesel  locomotives  Diesel  locomotives
 would  be  able  to  haul
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 Mr.  Deputy-Speaker  The  hon.  Mem-

 ber  wanted  to  know  the  increased  cost
 of  operation,

 Shri  Shahnawas  Khan:  If  anything,
 the  cost  would  be  less.  There  wil)
 be  economy.

 Shri  Panigrahi:  What  was  the  pro-
 gramme  for  introducing  diesel  locos  in
 this  sector  during  the  Second  Plan
 period  and  how  much  of  it  has  been
 affected  by  the  shortage  of  foreign
 exchange?

 Shri  Shahnawas  Khan:  For  this
 period  the  South-Eastern  Railway  was
 allotted  60  diesel  locomotives,  out  of
 which  52  are  already  on  the  line

 Advertisements  on  Railway  Tickets

 91161,  Shri  Onkar  Lal:  Will  the
 Munster  of  Railways  be  pleased  to
 state

 (a)  whether  it  us  a  fact  that  space
 on  the  reverse  of  passenger  tickets  is
 sold  for  advertisement,  and

 (b)  if  so,  the  nature  of  response  re-
 ceived  so  far  and  the  rates  charged”

 The  Deputy  Minister  of  Railways
 (Shri  S  V  Ramaswamy):  (a)  Yes
 Sir

 (b)  The  response  received  has  not
 been  encouraging  The  rate  for  this
 medium  35  Rs  0  per  thousand  tickets

 Shri  Onkar  Lal:  May  I  know  the
 necessity  of  the  scheme  and  the  exact
 date  of  its  enforcement?

 Shri  S.  14  Ramaswamy:  The  neces-
 sity  38  obvious,  that  3s,  to  make  some
 more  money,  ४  possible

 Shri  Onkar  Lal:  What  is  the  exact
 date  of  enforcement  of  this  scheme®

 Shri  S  द  Ramaswamy:  It  was
 tmed  on  various  dates  and  the  res-
 ponse  has  not  been  good

 Shri  Ansar  Harvani:  Does  Govern-
 ment  obtain  these  advertisements
 through  the  various  advertising  com-
 panes  or  directly  through  its  own
 advertising  oganisation?
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 Shr?  8.  दि  Ramaswamy:  Hitherto,  it
 has  been  under  the  Public  Relations
 Officer.  We  are  now  considering  whe-
 ther  we  can  separate  this  and  have  a
 Commercial  department,  separately
 for  this.

 Shri  Ram  Krishan  Gupta:  May  I
 know  the  total  amount  earned  so  far
 due  to  this  Scheme?

 Shri  8S.  झ  Ramaswamy:  It  is  very
 small,  In  1953-54  it  was  only
 Rs  7,500  In  1954-55.  no  business  ac-
 crued  In  955.56  on  the  North-
 Eastern  Railway  it  was  Rs  3,000
 That  is  all

 Shri  Thirumala  Rao:  What  is  the
 nature  of  articles  or  things  that  are
 advertised  on  these  tickets?

 Shri  S.  V,  Ramaswamy:  Anything
 that  will  bring  us  money

 Shri  Thirumala  Rao:  He  should  say
 if  he  has  got  the  information  He
 need  not  leave  us  to  guess  If  he  has
 not  got  it,  he  should  tel]  us  Other-
 wise  he  should  enlighten  the  House
 for  what  sort  of  articles  the  Railways
 lends  itself  for  advertising  Is  it
 cosmetics,  hair-ouls,  soaps  or  contra-
 ceptives?

 Mr.  Deputy-Speaker:  Anything  that
 brings  ए  money  would  be  allowed  to
 be  advertised  there  It  is  for  the  ad-
 vertisers  to  see  as  to  what  pays  them
 to  get  advertised  there

 Shri  Prabhat  Kar:  May  I  know
 whether  all  the  commercial  houses  or
 industrialists  were  approached  to  ad-
 vertise  through  this  particular  pro-
 cess  because  it  will  give  them  the
 facility  of  8  countrywide  popularity
 of  the  scheme?

 Shri  S.  V.  Ramaswamy:  We  need  a
 selling  agency.  That  25  why  we  are
 considering  whether  we  should  have
 a  Commerce  Department  separating  it
 from  the  existing  set-up

 Shri  Onkar  Lal:  May  I  know  whe-
 ther  the  scheme  has  been  enforced
 on  all  Railways  or  on  some  selected
 20nes?

 CHAITRA  19,  88]  (SAKA)  Oral  Answers  36738

 Shri  ्  Ramaswamy:  On  all.  But
 the  response  has  not  been  good  on
 all

 Shri  Tyagi:  What  was  the  amount
 of  investment  in  the  business  which
 earned  for  the  hon  Minister  only
 Rs.  1,000”

 Shri  S.  झ,  Ramaswamy:  I  would  re-
 quire  notice

 Goods  Train  Derailmest

 *1762,  Shri  Raghunath  Singh:  Will
 the  Munster  of  Railways  be  pleased
 to  state:

 (a)  whether  it  ts  a  fact  that  eleven
 wagons  of  a  goods  train  overturned
 and  went  off  the  rails  as  the  train
 was  entering  Gorakhpur  Station  yard
 on  9th  March,  1959,  and

 (b)  if  so,  the  reason  for  the  derail-
 ment’

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ  Ramaswamy):  (a)  On  ‘lgth
 March,  (1959,  as  about  18°20  hours
 while  No  l  Up  Bhatni-Gorakhpur
 Goods  train  was  entering  Gorakhpur
 station,  fourteen  vehicles  of  the  train
 derailed  within  the  Station  Yard.

 (b)  The  cause  of  the  accident  35
 under  :mvestigation

 श्री  रघुनाथ  सिंह  :  यार्ड  में  जब  ट्रेन
 प्राती  है  तो  वह  बहुत  धीमी  गति  से  आती  है
 और  करीब  ५  मील  प्रति  मिनिट  की  उसकी
 स्पीड  होती  है  तो  में  जानना  चाहता  हूं  कि

 क्या  ह्वील  या  रेल  में  कोई  'डिफक्ट  होने  के

 कारण  यह  दुर्घटना  घटी  जिसमे  कि  १४  वैगन
 याई  में  ही उलट  गये  ?  इसके  सम्बन्ध  में  कोई

 इनक्वायरी  तो  हुई  होगी  ?

 Shri  8S.  V.  Ramaswamy:  It  :s  still
 under  enquiry  The  prima  facie  cause
 of  the  accident  seems  to  be  the  revers-
 ing  of  the  points  when  the  train  was
 sti]]  moving  over  the  points

 Shri  Bishwanath  Roy:  May  I  know
 if  the  Government  has  got  any  esti-
 mate  about  the  loss  of  property  owing
 to  this  accident?
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 Shri  8.  V.  Ramaswamy:  Yes,  Sir;
 Rea.  19,900.

 Medical  Graduates

 “1166.  Shri  Ayyakannu:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  there  38  a  proposal  that
 every  medica)  graduate  should  spend
 eat  least  two  years  in  the  rural  area
 after  graduation,

 (9)  ४  so,  whether  3६  has  been  com-
 municated  to  the  Universities  and
 State  Governments  to  elicit  their
 opinions;  and

 (९)  when  the  proposal  would  come
 anto  force?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  Yes

 (b)  and  (०)
 ing  the  attention  of  the
 Council  of  India

 Shri  Ayyakannu:  What  steps  are
 proposed  to  be  taken  to  attract  young
 graduates  to  work  in  the  rural  areas?

 hri  Karmarkar:  The  obvious  step
 is  to  give  them  better  working  con-
 ditions  and  a  little  more  salary.

 Shri  S.  BR.  Arumugham:  The  Madras
 Government  has  increased  the  emolu-
 ments  by  Rs  50  to  the  doctors  so  as
 to  make  them  work  in  the  rural  areas
 ‘What  is  the  share  of  the  Central  Gov-
 ernment  in  the  additional  emoluments
 of  these  doctors?

 Shri  Karmarkar:  It  is  the  State
 Governments  that  employ  these
 doctors  in  the  rural  areas.  Some  of
 the  State  Governments  have  taken
 steps  in  that  direction  The  Central
 Government  have  no  share  so  far  as
 additional  remuneration  in  the  State
 service  is  concerned.

 Shri  Harish  Chandra  Mathur:  May  I
 know  why  the  Government  want  to
 send  raw  graduates  to  rural  areas  and
 not  experienced  doctors?

 Shri  Karmarkar:  No  ‘The  idea  is
 not  to  send  naw  graduates  only.  The
 idea  is  to  have  good  medical  arrange-

 The  matter  is  receiv-
 Medical
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 ments  m  the  villages.  One  ef  the
 suggestiong  that  has  been  put  for-
 ward  is  that  for  these  medical  gradu-
 ates,  immediately  after  their  educa-
 thon,  a  certain  period  of  service  in
 rural  areas  may  be  made  compulsory.
 It  may  be  good  for  the  rural  areas
 and  it  may  be  good  for  the  students.

 Shri  Khadiikar:  As  the  previous
 Member  asked,  under  the  new  rules
 an  undertaking  is  taken  from  the  new
 entrants  to  the  medica)  colleges  that
 after  the  completion  of  the  course,
 they  will  go  for  one  year  to  the
 villages.

 An  Hon.  Member:  Three  years.
 Shri  Khadilkar:  According  to  the

 present  system  l  year  and  l  year
 internship.  One  year  internship  hard-
 ly  qualifies  them

 Mr.  Deputy-Speaker:  Arguments
 are  not  necessary  He  may  come  to
 the  question.

 Shri  Khadilkar:  I  would  like  to
 know  whether  the  more  experienced
 personnel  could  be  made  available  for
 the  villages

 Mr  Deputy.Speaker:  A  good  sug-
 gestion

 Shri  Jadhav:  What  is  the  present
 proportion  of  doctors  in  the  rural  and
 urban  areas?

 Shri  Karmarkar:  I  should  like  to
 have  notice  So  far  as  independent
 practitioners  are  concerned,  their  num-
 ber  38  larger  in  the  larger  cities

 Shri  Thanu  Pillai:  Some  of  these
 medical  graduates  do  not  go  for  Gov-
 ernment  service  at  all.  Will  these
 rules  apply  to  doctors  in  Government
 service  or  to  all  graduates  passing  and
 not  taking  Government  service?

 Shri  Karmarkar:  The  propoza)  ref-
 erred  to  applies  to  all.

 Shri  Ayyakannu:  May  !  know  if
 the  Ministry  is  also  considering  the
 fixing  of  higher  seniority  to  those  who
 are  willing  to  work  in  the  rural
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 areas—higher  than  their  counterparts
 in  urban  areas?

 Shri  Karmarkar:  [  think  that  is
 also  @  suggestion  that  is  being  con-
 sidered  by  the  State  Governments

 Research  Centre  for  Cotton  in  Mysore
 *1706.  Shri  Ram  Krishan  Gupta:

 Will  the  Minster  of  Food  and  Agri-
 culture  be  pleased  to  state  at  what
 stage  is  the  scheme  to  set  up  a  Re-
 search  Centre  for  cotton  m  Mysore”

 The  Minister  of  Agriculture  (Dr.
 P  8.  Deshmukh):  Dharesgur  in
 Mysore  State  has  been  selected  for
 location  of  the  Regional  Research
 Centre  on  Cotton  and  Kharif  Jowar
 Detailed  arrangements  for  the  work  of
 the  Centre  are  being  settled  with  the
 State  authorities  The  Centre  will
 come  into  operation  as  soon  as  these
 arrangements  have  been  finally  settled

 Shri  Ram  Krishan  Gupta  May  I
 know  whether  experiments  for  grow-
 ing  Egyptian  cotton  will  also  be  carri-
 ed  out  in  this  centre?

 Dr.  P.  S.  Deshmukh’  Various  re-
 searches  will  be  undertaken  I  can-
 not  definitely  say  whether  Egyptian
 cotton  will  be  taken  up

 Shri  Dasappa.  May  I  know  how
 many  centres  are  functioning  in  the
 States  and  how  many  more  they  pro-
 pose  to  establish?

 Dr  P.  S.  Deshmukh:  There  8  a
 Pproposa]  to  establish.  during  the
 course  of  5  years  from  987,  altogether
 एए  centres  Nine  of  them  will  be
 principal  ones  and  eight  will  be  sub-
 stations  So  far,  :f  my  hon  friend  :s
 interested  in  Mysore,  there  is  a  main
 centre  started  in  Bellary

 Checking  of  Air  Strips  and  Air-fields
 "78,  Shri  Aurobindo  Ghosal:  W:!)

 the  Minister  of  Transport  and  Cem-
 munications  be  pleased  to  state

 (a)  whether  the  private  air  strips
 or  air-fields  are  checked  by  the  Gov-
 ernment,  and
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 (b)  ४४  so,  how?

 The  Deputy  Minister  of  Civil  Avia-
 tiem  (Shri  Mohinddin);  (a)  and  (b).
 Private  air  strips  or  air  fields  which
 are  licenced  or  approved  under  part
 XI  of  the  Indian  Aircraft  Rules  937
 are  inspected  at  the  time  of  such
 licensing  or  approval  Inspection  is
 carried  out  by  certain  officers  of  the
 Central  Government  authorised  in  this
 behalf  In  the  case  of  aur  fields  to
 be  used  for  joy  mding  fights  for
 short  periods,  the  Chief  Pilot  Instruc-
 tors  of  the  Flying  Clubs  are  also
 authorised  to  certify  their  suitability.

 Shri  Aurobindo  Ghosal:  May  I!
 know  whether  for  lack  of  proper
 checking  and  absence  of  checking,
 freight  carned  from  Dum  Dum
 dumped  at  air  ports  from  where  the
 same  is  picked  up  again  without  any
 consideration  of  the  load  capacity  mn
 order  to  make  more  money  per  trip
 in  these  non-scheduled  companies?

 Shri  Mohiaddin’  Carrying  load  m
 excess  of  the  permitted  load  is  a  sep-
 arate  question  That  has  nothing  to
 do  with  heensing  of  air  fields  or  air
 strips

 Shri  Aurobindo  Ghesal:  May  I
 know  if  the  various  air  strips  ह.
 aerodromes  which  are  used  by  these
 private  companies  are  in  very  close
 proximity  to  the  Scheduled  aero-
 dromes  of  the  Air  Lines  Corporation?
 If  so,  may  I  know  whether  freight  and
 passengers  are  diverted  from  the
 scheduled  loads  with  consequent  loss
 to  the  IAC?

 Shri  Mohiuddin.  Some  of  them  are
 in  close  proximity  to  the  aerodromes
 served  by  the  IAC  What  their
 effect  is  as  far  as  the  business  is  con-
 cerned  it  is  rather  difficult  to  say

 Sbri  Joachim  Aiva.  How  many  of
 these  private  air  strips  or  private  air
 fields  are  operated  by  private  com-
 panies  to  which  the  hon  Munister
 referred  in  his  previous  answer  and
 controlled  by  foreigners?

 Shei  Mohiuddin:  Private  air  strips
 are  managed  by  private  persons  Ags
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 far  as  controlling  by  foreigners  3
 concerned  I  have  already  stated  in
 answer  to  the  previous  question  that
 there  is  only  one  company  of  which
 the  managing  director  is  a  foreigner

 Run-away  Engine
 +

 Shri  Raghunath  Singh:
 sims  4  Shri  ह  C.  Borooah:
 Will  the  Mhanister  of  Railways  be

 ‘pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Assistant  Station  Master  of  Powai
 near  Margherita  (Assam)  jumped  into
 a  engine  without  driver  on  22nd
 March,  959  to  avert  a  major  accident,
 ~and

 (b)  ४  so,  the  details  thereof?
 The  Deputy  Minister  of  Railways

 (Shri  S.  V  Ramaswamy).  (a)  and
 (b)  At  about  0735  hours  on  22nd
 March,  1959,  Engine  No  4829  WD
 while  being  watered  at  the  water
 column  of  lLedo  Station,  suddenly
 started  moving  towards  Dibrugarh

 ‘The  Engine  Cleaner  who  happened
 to  be  on  the  Engine  Tender  on  notic-
 ing  the  Engine  moving  without  crew
 jumped  off  and  sustained  some  injur-
 ies  The  Engine  went  forward  and
 passed  through  Bargola:  and  Marghe-
 rita  stations  and  while  it  was  enter-
 ing  Powa:  station  the  Station  Master,
 Powal  jumped  into  it  and  brought  it
 to  a  stand  at  the  station

 Shri  Raghunath  Singh:  What  award
 is  the  Government  thinking  of  giving
 for  the  heroic  deed  of  this  Assistant
 Station  Maste?

 Shri  S  V  Ramaswamy:  It  is  intend-
 ed  to  give  about  Rs  250

 Shri  Raghunath  Singh.
 small

 Shri  Palaniyandy:  Is  there  any
 ghost  to  drive  the  engine’

 Shri  89  झा  Ramaswamy:
 aware  of  any

 Mr  Deputy-Speaker.  Does  he  pro-
 pose  to  have  some  enquiry  commit-
 tee  instituted  into  that*

 It  is  very

 I  am  not
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 Shri  P  C.  Borooah:  May  I  know
 what  distance  the  un-manned  engine
 travelled  and  how  many  stations  It
 passed?

 Shri  S  V.  Ramaswamy:  ]  said,  it
 passed  two  stations

 Shri  P  C.  Borooah:  Distance?

 hri  S  ्,  Ramaswamy:  The  time
 table  may  be  checked  up;  I  am  sorry

 Abolition  of  Second  Class  on  Railways

 *I770.  Shri  T.  B.  Vittal  Rae:  Will
 the  Minister  of  Railways  be  pleased
 to  state’

 (a)  whether  any  firm  date  has  been
 fixed  for  the  abohtion  of  the  Second
 Class  for  passenger  traffic,

 (9)  7  not,  the  reasons  therefor,  and

 (c)  when  a  decision  35  likely  to  be
 arrived  at  in  this  regard?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan).  (a)  No  firm
 date  has  been  fixed

 (b)  and  (c)  Second  Class  As  being
 abolished  gradually  and  by  stages
 The  phasing  of  its  abolition  35  linked
 up  with  the  provision  of  sleeping  ac-
 commodation  for  third  class  passen-
 gers  Three  types  of  third  class  sleep-
 ing  coaches  are  being  tried  out  and
 when  a  decision  is  taken  as  to  which
 of  them  is  to  be  adopted  as  the  stand-
 ard  and  the  required  number  of  such
 carriages  are  built,  further  abolition
 of  second  class  will  be  effected

 Shri  T  B  Vittal  Rao:  One  of  the
 reasons  stated  35  that  until  sleeping
 accommodation  is  provided  ain  third
 class,  this  question  cannot  be  taken
 up  May  I  know  whether  a  passen-
 ger  can  claim  sleeping  accommodation
 in  second  class  at  present?

 Shri  Shahnawaz  Khan:  He  cannot
 claim  sleeping  accommodation,  but
 very  often  he  does  get  sleeping  ac-
 commodation
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 Shri  T.  B.  Vittal  Rao:  The  hon.
 Minister  has  stated  that  second  class
 js  bemg  gradually  abolished  or  with-
 @rewn.  Out  of  36,000  miles  of  rai-
 way  track,  may  I  know  the  total
 track  mileage  on  which  the  second class’  has  been  abolished?

 Sbri  Shahnawas  Khan:  The  hon
 Member  is  aware  that  with  effect  from
 ist  ‘April,  ‘1956,  second  class  was  with-
 drawn  from  all  branch  lines  Then,
 from  lst  April,  ‘1957,  at  was  with-
 drawn  from  steam  traction  suburban
 sections.  The  only  area  now  left  is
 on  the  main  lines  If  we  were  40
 withdraw  second  class  from  the  main
 lines,  we  would  incur  a  loss  of  ap-
 proximately  Rs  48  lakhs  annually  I
 am  sure  the  hon  Member  does  not
 want  that.

 Shri  Aurobindo  Ghosal:  May  I  know
 whether  Government  have  received
 eomplaints  from  the  suburban  passen-
 gers  of  Calcutta  against  the  abolition
 of  the  second  class?

 Shri  Shahnawaz  Khan:  Sometimes,
 we  do  receive  representations

 Shn  Thirumala  Rao:  Is  it  a  fact
 that  on  the  long-distance  trains  such
 as  the  trains  between  Madras  and
 Bombay,  between  Madras  and  Delhi,
 between  Calcutta  and  Bombay  etc.  the
 second  class  ts  quite  popular  with  the
 lower  middle  class  and  the  muddle
 class  people?

 Shri  झ,  ग,  Nayar:  Has  the  hon  Mem-
 ber  ever  travelled  in  that?

 Shn  Shahnawaz  Khan:  That  is
 quite  so.

 bri  Dasappa:  May  I  know  how
 many  changes  have  been  effected  in
 these  classifications  during  the  last
 ewght  or  ten  years,  and  whether  we
 can  take  it  that  this  is  gomg  to  be
 the  last  of  it  for  some  length  of  time
 at  least?

 Shri  8.  KE.  Gaikwad:  May  I  know
 the  reason  for  the  abolition  of  the
 seeond  class”

 Shri  Tyagi:  Socialistic  pattern  ef
 society
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 ‘Shri Shabnawas  Khan:  The  main
 Teason  was  the  demand  for  reducing
 the  number  of  classes  by  this  House

 Shri  Tyagi:  Classless  society
 Shri  है.  K.  Gaikwad:  The  bon

 Minister  could  have  started  from  the
 first  class,  but  he  has  started  from
 the  middle...

 Mir  Deputy-Speaker:  The  hoa.
 Member  3  entering  into  an  argument.

 Shri  T.  B.  Vittal  Rao:  The  hon.
 Munuster  has  stated  that  withdrawal  of
 second  class  would  mean  loss  of  reve-
 nue  to  the  railways  May  I  know
 whether  x  as  dar  to  collect  more

 charge
 without  giving  further  ameni-

 ह... उ

 Mr,  Deputy-Speaker:  Order,  order
 That  would  be  a  matter  of  opmoon
 and  of  argument

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state

 (a)  the  number  of  foreign  tourists
 who  vimted  India  during  1958-59

 (b)  the  amount  of  foreign  exchange
 earned  from  them

 (c)  how  do  these  figures  compare
 with  those  ef  the  last  year,  and

 (d)  the  steps  taken  to  attract  more
 foreign  tourists  to  the  country?’

 (Shri  Raj  Bahadur):  (a)  Tourut  sta-
 tistics  are  compiled  for  each  calen-
 dar  year.  Foreign  tourists  who  vint-
 ed  India  during  7958  were  92,203.

 (b)  Figures  of  foreign  exchange
 earned  on  travel]  account
 by  the  Reserve  Bank  of  at  the



 year  958  are  not  available  at  present.
 These  figures,  when  announced  by  the
 Reserve  Bank  of  India,  will  be  placed
 on  the  Table  of  the  House

 (c)  The  comparative  figures  of  tour-
 ist  arrivals  (excluding  Pakistanis  and
 Tibetans)  are  as  follows.

 Year  No.  of  foreign
 tourists

 957  80,544
 088  92,202

 The  foreign  exchange  earned  on  travel
 account  during  the  year  957  was  esti-
 mated  at  Rs  i6  crores,  the  corres-
 ponding  estimates  for  the  year  1958
 are  not  available  at  present

 (d)  The  various  steps  taken  to
 attract  more  foreign  tourists  are  en-
 umerated  in  Part  III  of  the  Annual
 Report  for  the  year  4958.59  of  the
 Manustry  of  Transport  &  Commitnica-
 tions  (Department  ०  Transport)
 However,  important  measures  taken
 mter  alia  are  the  creation  of  the
 Tourist  Department,  liberahsation  of
 travel  formahties,  presentation  of  the
 report  of  the  Hotel  Standards,  Rate
 and  Structure  Committee,  concerted
 publicity  campaign,  implementation  of
 te  various  projects  under  the  Five
 Ycar  Plan  of  Tourism  etc

 Sari  Eam  Krishan  Gupta:  May  I
 know  the  nature  of  the  progress  made
 so  far  in  the  implementation  of  the
 warious  projects  in  the  Five  Year
 Pian  for  tourism?

 Shri  Raj  Bahadur:  It  will  be  a  very
 vast  question,  and  I  would  have  to
 give  a  regular  lecture  on  that

 Shri  Ram  Krishan  Gupta.  May  I
 kmow  how  far  these  steps  have
 attracted  foreign  tourists’

 Geri  Raj  Bahadur:  That  is  obvious
 fwom  the  increase,  which  comes  to
 about  4°5  per  cent  over  last  year's
 figure,  in  the  number  of  tourists

 some  of  the  travelling  agencies  mani-
 pulate  m  such  a  way  that  the  tourists
 who  come  here  have  not  to  spend
 foreign  exchange,  and  by  that  manipu-
 lation,  we  are  losing  some  foreign
 exchange”

 Shri  Raj  Bahadur:  No  specific  com-
 plaints  have  been  made  to  us  in  that
 behalf

 Shri  Achar:  May  I  know  which  part
 of  the  country  attracts  the  largest
 number  of  tourists?

 Shri  Raj  Bakadur:  I  think  they  are
 evenly  distributed  between  the
 Bombay,  Calcutta,  Madras  and  Delhi
 regions

 Shri  D.  C.  Sharma:  What  about
 Punjab’

 Shri  Vidya  Charan  Shukla:  The
 statement  says  that  the  number  of
 tourists  has  increased  from  80,000  to
 92,000.  May  I  know  whether  any
 estimate  has  been  made  by  the  Depart-
 ment  of  Tourism  of  the  earning  in
 958  and  if  so,  the  ratio  of  increase
 of  the  estimated  earning  of  foreign
 exchange  to  the  number  of  the  tour-
 ists  coming  in?

 Shri  Raj  Bahadur:  The  estimate  of
 the  foreign  exchange  earning  from
 travel  is  made  by  the  Reserve  Bank,
 and  we  expect  it  by  the  middle  of
 959  It  has  been,  however,  estimated
 that  40  might  come  up  to  Rs  49  crores
 for  the  year  958  But  that  is  a  rough
 estimate  and  this  can  be  relied  upon
 only  after  it  has  been  confirmed  by
 the  Reserve  Bank

 Shri  Vidya  Charan  Shukla:  |  wanted
 to  know  the  ratio  between  the  in.
 crease  in  the  number  of  tourists  and
 the  increase  in  the  amount  of  foreign
 exchange  earned

 Shri  Raj  Bahadur.  I  have  just  indi-
 cated  in  the  statement  that  the  in-
 crease  in  the  number  of  tourists  is
 perhaps  445  per  cent  Last  year,  we
 had  earned  about  Rs  162  crores.
 This  year,  we  can  measure  the  per-
 centage  of  increase  only  after  the
 Reserve  Bank  has  given  its  figures
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 Shri  Jeachim  Alva:  What  special
 efforts  are  made  to  attract  tourists
 frem  the  South-East  Asian  countries,
 and  whether  Government  intend  to
 give  them  any  special  rebate  because
 people  in  these  countries  are  not  so
 very  well-placed  as  the  foreign
 tourists  from  the  West?

 Mr.  Deputy-Speaker:  It  is  a  sugges-
 tion  for  action.

 Shri  Joachim  Alva:  I  would  hike  the
 first  part  to  be  answered.

 Shri  Vidya  Charan  Shukla:  Is  :t  not
 a  fact  that  the  ratio  of  foreign  ex-
 change  earning  to  the  number  of
 tourists  who  are  coming  here  differs
 very  materially”  That  is,  the  number
 of  tourists  who  come  in  has  increased
 by  20  per  cent,  whereas  the  foreign
 exchange  earnings  have  increased  by
 only  4  per  cent.  I  want  to  know  whe-
 ther  this  is  a  fact  or  not

 Shri  Raj  Bahadur:  Last  vear,  it  was
 more  or  less  so;  about  this  year,  I
 cannot  say

 Shri  Vidya  Charan  Shukla:  What  is
 the  reason  for  the  difference  in  the
 ratio?

 Shri  Achar;  My  question  was  which
 part  of  the  country  attracted  the
 largest  number  of  tourists,  and  the
 hon.  Minister  was  pleased  to  say  that
 Bombay

 Mr.  Deputy-Speaker:  The  hon
 Member  wanted  to  know  which  part
 should  attract  the  greatest  number  of
 tourists,  and  not  which  part  was
 attracting  The  hon  Minister  said
 that  it  was  evenly  distributed,  but  the
 hon  Member  wanted  that  he  should
 say  that  Mysore  was  the  best  place

 Shri  Achar:  Do  the  tounsts  come
 to  see  our  cities  like  Bombay  and
 Calcutta,  or  do  they  come  to  see
 Kashmir  and  other  places?

 Shri  Raj  Bahadur:  If  I  may  say  so,
 eomparatively  Delhi  is  most  popular.
 Apart  from  that,  Agra  and  Bhakre-
 Mangal  are  also  very  popular  They
 ge  to  Bombay  also.
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 Shrimati  Manjula  Devi:  May  I  know
 the  countries  from  whch  the  tourists
 have  come?

 Shri  Raj  Babadur:  They  come  prac-
 tically  from  all  over  the  world,  but
 I  can  say  that  many  come  from  the
 US.A.,  the  U.K.,  France  and  Germany.
 I  have  got  the  statistics,  and  they
 have  been  also  given  in  a  pamphlet
 which  has  been  issued  recently,  en-
 titled  “India—Tourist  Statistics,
 1957

 Temporary  Employees  on  Central
 Railway

 *1773,  Shri  T.  B.  Vittal  Rao:  Will  the
 Minster  of  Railways  be  pleased  to
 state’

 (a)  the  reasons  for  higher  percent-
 age  of  temporary  employees  on  the
 Central  Railway  than  in  other  Zones;

 (b)  whether  any  steps  are  con-
 templated  for  reducing  this  and  bring-
 ing  it  on  a  par  with  other  Zones;  and

 (c)  if  so,  what  are  the  steps  pro-
 posed?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  to  (c)
 Information  is  being  collected  and  a
 reply  will  be  laid  on  the  Table  of
 the  Sabha

 Shri  T.  B.  Vittal  Rao:  They  gave  us
 only  the  annual  report  for  1957.58,
 and  that  too,  only  a  few  days  ago.
 So,  why  should  they  ask  for  time  for
 collection  of  information?

 Mr.  Deputy-Speaker:  If  it  has  been
 given,  what  further  does  the  hon
 Member  want?

 Shri  T  B.  Vittal  Rao:  There  were
 certain  things  to  be  asked.  That  was
 why  I  was  asking.

 Mr.  Deputy-Speaker:  Whateve:  he
 wants  to  get  further  to  that  is  not
 available  for  the  present.

 Shri  T.  B.  Vittal  Rao:  This  is  a  clear
 question  which  asks  why  the  percent-
 age  is  more.  That  can  be  calculated
 and  given.,
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 Mr.  Depaty.Speaker:  Has  the  hon.
 Minister  any  answer  to  give  to  that?

 Shri  Shahnawas  Khan:  We  have  not
 only  to  give  the  information  which
 the  hon.  Member  has  asked  for,  but
 we  have  also  to  anticipate  the  sup-
 plementaries  that  may  be  asked,  and
 for  that  purpose,  we  have  asked  for
 gome  additional  information.  and  it  is
 deing  collected.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 when  this  information  is  likely  to  be
 wollected  and  laid  on  the  Table  of  the
 House?

 Shri  Shabnawas  Khan:  As  early  as
 possible.

 Shri  F.  C.  Bone:  Since  there  is  still
 time  for  the  question  hour  to

 be  over,  may  I  request  tha  6.Q.
 No.  765  may  be  answered?

 Mr.  Deputy-Speaker:  Is  the  hon.
 Minister  in  a  position  to  answer  that?

 Shri  Shahnawas  Khan:  Yes.

 Dining  Car  on  Toofan  Express

 {  Dr.  Samantsinhar:
 *2765.  <  Shri  K.  C.  Jena;

 |  Shri  8.  C.  Mallick:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  dining
 ear  in  the  UP  and  Down  Toofan  Ex-
 press  has  been  cancelled  with  effect
 from  the  28th  March,  1959;  and

 (b)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Kham):  (a)  and  (b).
 The  dining  car  service  from  7  UP  8  Dn.
 Toofan  Express  trains  has  been  with-
 drawn  from  ist  April,  959  with  a
 view  to  reduce  the  over-crowding  pre-
 wailing  on  these  trains  and  also  to
 gun  through  service  carriages  between
 Barauni  and  Delhi  on  the  opening  of
 the  bridge  at  Mokameh,  for  the  con-
 wenience  of  passengers  travelling  bet-
 ween  stations  in  the  Nort)  Bihar  and
 Delhi.
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 Ghri  FP.  C.  Bese:  Will  it  not  onme
 वाज़  ह. अ  venience  to  the  tong-
 distance  moh  पड

 हिकली  Shahmawas  Khan:  No,  we  make
 adequate  alternative  arrangements.

 ह... ह  f,  B.  Vittal  Rao;  May  I  know
 Whether  every  care  is  taken  to  see  that
 thie  express  runs  puhctually  ao  that  ७६
 the  various  stations  where  the  passen-
 fers  can  get  food,  it  arrives  pune-
 tually?
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 Shri  Shabnawas  Khan:  It  has  been
 running  continuously  since  1982;  even
 before  that  it  was  running.  I¢  is  being
 done  away  with  not  because  it  is  un-
 Popular,  but  because  there  is  so  much
 over-crowding  and  we  want  to  provide
 through  service  between  Howrah  and
 Barauni  and  for  other  stations  in
 North  Bihar.

 Shri  Prabhat  Kar:  May  I  know
 Whether  those  working  in  the  dining
 ्य  ाा  be  accommodated  in  other
 Places  as  a  result  of  the  withdrawal
 of  this  dining  ear?

 Shri  Shahnawaz  Khan:  We  will
 look  after  them.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 National  Health  Ineurance  Scheme

 हल  Kodiyaa: “ee
 {  Shri  Warier:

 Will  the  Minister  of  Mealth  be
 Pleased  to  state:

 (a)  whether  Government  have  any
 DSroposal  under  consideration  t  imtre-
 duce  a  National  Beelth  Tneuenee
 Scheme;  and
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 (b)  af  so,  the  broad  outlines  uf  the
 sekeane?

 fhe  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (9)  No,  Sir
 There  is  no  proposal  under  considera-
 tion  at  present  for  the  introduction
 ef  a  National  Health  Insurance  Scheme
 iu  the  immediate  future

 Post  Offices  in  Ahmedabad

 ‘*21763.  Shri  K.  0  Parmar:  Will  the

 (a)  whether  it  is  a  fact  that  some
 Post  Offices  which  were  burnt  70
 August,  958  in  Ahmedabad  have  not
 been  restarted  as  yet;

 (b)  if  so,  the  reasons  therefor,

 (ec)  whether  Government  are  paying
 the  rent  of  the  buildings  and  salary
 fo  the  staff  since  August,  ‘1958;  and

 (a)  when  Government  propose  to
 restart  the  post  offices?

 fhe  Minister  of  Transport  and  Com-
 munications  (Shri  8.  K.  Patil):  (a)  to
 (ay  Out  of  the  9  post  offices  burnt  in
 August,  ‘1988,  4  offices,  located  in
 rented  buildings,  are  yet  to  be  re-
 opened  The  landlords  are  not  agree-
 able  to  repair  the  damages  at  ther
 eost.  Rent  of  the  building  ate  being
 paid  Steff  attached  to  the  offices
 have  been  deployed  elsewhere  As
 alternative  accommodation  is  not
 veadily  available,  the  question  of
 effecting  repairs  is  under  examination

 Hespitals  in  Delhi

 Shri  Kodiyan
 ad  {  Shek  Warior:

 Wil  the  Minister  of  Health  be
 Pleased  to  state

 (a)  the  steps  taken  by  Government
 to  provide  additional  beds  in  hospitals
 in  Delhn  to  relieve  congestion,  and

 (b)  the  amount  so  far  spent  for  this
 during  the  first  three  years  of  the
 Seeone  Plan  period’

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  There  were  3,879
 beds  available  m  the  various  hospitals
 in  Delh:  in  the  beginning  of  the
 Second  Five  Year  Plan  The  bed
 strength  of  the  hospitals  in  Delhi  at
 present  35  about  4,953  It  is  proposed
 to  add  1,165  beds  to  the  exsting  beds
 strength  by  the  end  of  the  Second  Plan
 period

 (b)  Rs  1,85,17,024  approximately

 Flood  Controi  Schemes  in  Kerala

 fShri  Kodiyan *1772,
 4  Shri  Warior-

 Will  the  Minister  of  Irrigation  aad
 Power  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No  743  on
 the  9th  December,  4958  and  state  the
 actual  amount  of  financial  asmstance
 given  during  1958-59  to  the  Kerala
 Government  for  implementing  Flood
 Control  Schemes  in  that  State’

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  R.s  5  lakhs

 Foreign  Tourists

 (
 Shri  Ram  Krishan  Gupta

 ose,
 Shri  D.  C.  Sharma:
 Sardar  Iqbal  Singh:
 Shri  Dinesh  Singh-

 Will  the  Mimster  of  Transpert  and
 Communications  be  pleased  to  state

 (a)  the  number  of  foreign  tourists
 who  vimted  India  durmng  1958-59
 month-wise,  and

 (b)  the  names  of  the  countries  from
 which  they  came?

 The  Minister  of  State  in  the  Mhnw-
 try  of  Transport  and  Communications
 (Shri  Raj  Babader):  (a)  and  (b)  A
 statement  sw  laid  on  the  Table  of  the
 Sabha  [See  Appendix  VI,  annexure
 No  69]

 Reclamation  ef  Waste  Land

 2869.  Shri  Ram  Krishan  Gupta:  Will
 the  Monster  of  Food  and  Agriculture
 be  pleased  to  state  the  total  area  of
 waste  land  reelaimed  during  ‘1988,
 State-wise?
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 The  Minister  of  Food  ह. ह  Agricul-

 ture  (Shri  A.  P.  Jain):  The  required
 information  is  being  collected  and
 will  be  placed  on  the  Table  of  the
 Sebha  in  due  course.

 Tabercualosis

 2870.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Health  be  pleased  to
 state  the  total  amount  spent  for  the
 prevention  of  T.B  during  1958-597

 The  Minister  of  Health  (Shri  Kar-
 markar):  An  amount  of  Rs.  43,538,316
 was  sanctioned  to  the  various  State
 Governments/voluntary  Institutions
 for  the  prevention  of  TB  during
 1958-59.

 Grants  amounting  to  Rs,  48,11,757,
 were  also  sanctioned  to  the  State
 Governments  during  1958-59  for  the
 contro]  of  diseases  under  the  follow-
 ing  schemes:—

 }  Nationa]  Malaria  Eradication

 2  Establishment  of  T.B.  Isolation
 beds.

 3  B.CG  Vaccination

 4  Aftercare  and  Rehabilitation
 Centres  for  T.B  Patients

 The  break  up  of  the  amount  sanc-
 tioned  to  each  of  the  above  schemes
 is  not  available

 Wagons

 287i.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Railways  be  pleased
 to  state’

 (a)  the  extent  of  orders  placed  with
 Indian  manufacturers  for  supply  of
 wagons  during  1958-59,  ७०  far;  and

 tb)  the  number  of  wagons  actually
 supplied  by  these  manufacturers  dur-
 ing  the  said  period?
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 The  Depaty  Minister  of  allways

 (Shyi  Shahnawas  Khan):  (a)  14058.

 (b)  11798.

 Northern  Railway  Time  Table

 2872.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  how  many  suggestions  for  mak-
 ing  changes  in  Northern  Railway  Time
 Table  Were  sent  by  Members  of
 Parliament  during  ‘1958-59;  and

 (b)  how  many  of  them  were  accept-
 ed?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  59  sug-
 gestions  were  received  from  Members
 of  Parliament  during  1958-59.

 (b)  36  suggestions  have  been  accept-
 ed  and  implemented  in  April,  28965
 Time  Table

 Western  Railway  Time  Table

 2873.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  how  many  suggestions  for  mak-
 ing  changes  in  Western  Railway  Time
 Table  were  received  from  Members  of
 Parhament  during  1958-59;  and

 (b)  how  many  of  them  were  accept-
 ed?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  wn  sug-
 gestions  were  received  from  Members
 of  Parliament  for  makmg  changes  7
 the  Western  Railway  Time  Table  dur-
 ing  1958-59.

 (b)  Sax  suggestions  were  accepted.
 Four  were  fully  implemented  and  two
 were  partially  implemented  in  the
 Time  Table  which  came  into  force
 from  Ist  April,  ‘1959.
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 2874,  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Railways  be  pleased
 to  state  whether  there  is  any  pro-
 posal  to  provide  gatemen  on  the  level
 crossings  where  there  is  no  gate  so  as
 to  check  occurrence  of  accidents?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  The  classi-
 fication  of  level  crossings  is  settled  in
 consultation  with  the  local  Govern-
 ments  and  Administrations  g¢oncerned
 and  the  provision  of  gates  and  gate-
 keepers  is  dependent  on  the  nature  of
 the  road  and  the  nature  and  density
 of  road  traffic.  The  provision  of  gate-
 keepers  and  gates  at  such  of  those
 crossings  as  are  not  provided  with
 gates  at  present  is  considered  on  speci-
 fic  requests  from  the  Local  Govern-
 ments  or  Administrations  concerned
 and  each  case  is  considered  and  de-
 cided  om  its  merits.

 Railway  Earnings

 2875.  Shri  Pangarkar:  Will  the
 Minister  of  Railways  be  pleased  to
 state  the  earnings  on  the  Central  Rail-
 way  from  the  Ist  July,  958  to  3ist
 December,  958  as  compared  to  the
 corresponding  months  during  the  year
 1987?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):

 (in  lakhs  of  Rs.)
 july  "s7  to  Dec.  '57  July  १३8  to  Dec.”  58

 3333  34,22

 Railway  Unions

 2876.  Shri  Pangarkar:  Will  the  Min-
 ister  of  Railways  be  pleased  to  state
 the  number  and  names  of  those  Unions
 which  have  been  granted  recognition
 during  the  period  from  the  list  July,
 988  to  the  3lst  December,  9587

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  North-east
 Frontier  Railway  Mazdoor  Union.

 Electrification  of  Stations

 2877.  Shri  Pangarkar:  Will  the  Min-
 ister  of  Railways  be  pleased  to  state:

 (a)  the  number  of  Railway  Stations
 electrified  during  the  year  1958-59  ा
 different  Railway  zones;  and

 (b)  the  amount  spent  thereon?

 The  Deputy  Minister  of  Railways
 (Shri  8.  V.  Ramaswamy):  (a)  and
 (b).  A  statement  is  laid  on  the  Table
 of  the  Sabha.  [See  Appendix  VI,
 annexure  No.  70.]

 Co-operative  Forest  Societies

 2878.  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  plens-
 ed  to  state  whether  any  target  has
 been  fixed  for  the  formation  of  co-
 operative  forest  societies  (State-wise)
 during  the  Second  Five  Year  Plan
 period?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jani):  The  informa-
 tion  is  being  collected  and  will  be
 placed  on  the  Table  of  the  Sabha.

 Import  of  Equipment  for  Development
 of  Ports

 2879.  Shri  0.  C.  Sharma:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  value  of  orders  placed  with
 the  foreign  countries  for  the  import  of
 equipment  in  ‘1958-59  in  connection
 with  the  development  and  improve-
 ment  of  ports  and  harbours;

 (b)  the  value  of  equipment  so  far
 received;  and

 (c)  which  of  the  development
 achemes  at  various  ports  (giving
 names)  will  not  be  completely  execut-
 ed  on  account  of  the  equipment  hav-
 ing  not  been  received  so  far?



 (Re.  in  lakhs)

 (a)  Calcutta  Port  78  65
 Bombay  Port  49  74
 Madras  Port  37  76
 Cochin  Port  74
 Vizagspatam  Port  76  97
 Kandla  Port  3  24

 16"  50
 @  Calcutta  Port  ०  18:65,

 Bombay  Port  Nil
 Madras  Port  32
 Cochin  Port  79
 Vizagapatam  Port  3  06
 Kandla  Port  779

 23  a

 (c)  None  of  the  development
 sehemes  at  the  ports  of  Caleutta,
 Bombay,  Madras,  Vizagapatam  and
 Kandla  will  be  heid  up  on  account  of
 non-receipt  of  the  equipment  so  far
 At  the  Port  of  Cochin,  the  Ernakulam
 Channel  Lighting  Scheme  will  not  be
 completed  according  to  schedule  owing
 to  the  non-receipt  of  the  Hand  Control
 valves  for  Aga  Lights  of  value  amount-
 ing  to  Rs  2000

 Construction  of  Town  Hall  at  Imphal

 2880  Shri  L  Achaw  Singh:  Will  the
 Muimnuster  of  Health  be  pleased  to  state

 (a)  whether  3t  is  a  fact  that  the
 construction  ०  a  Town  Hall  at
 Imphal  has  been  undertaken  by  the
 Imphal  Municipality,  and

 (9)  uf  so,  the  funds  provided  for  the
 purpose  and  the  sources  of  the  fund”

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  It  has  been  decided  to
 construct  a  Town  Hall  at  Manipur,  but
 actual]  construction  has  not  been  com-
 menced  so  far.
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 (b)  The  estimated  cost  of  construc-
 tion  of  the  Town  Hall  amounts  te
 Rs.  3,30,000.  A  sum  of  Rs.  100,000  has
 been  sanctioned  as  grant-in-aid  and
 another  sum  of  Rs.  -1,00,000  has  been
 sanctioned  to  the  Imphal  Municipality
 as  interest-bearing  loan  by  the
 Central  Government  during  1958-59
 A  sum  of  Rs.  1,00,000  has  been  donat-
 ed  by  the  All  Manipur  Agricultural
 Marketing  Society  Lid.  and  the
 balance  of  Rs.  30,000  8  expected  to  be
 met  by  the  Imphal  Municipal  Board
 from  its  own  resources

 Death  of  Indian  Seamen  on  SBrisid
 Ship  8S.  ‘Seistan’

 288l.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Transport  and  Commuail-
 cations  be  pleased  to  state

 (a)  whether  it  38  a  fact  that  some
 45  Indian  Seamen  employed  on  a
 British  ship  SS  “Seistan”  lost  ther
 hives  and  some  more  were  seriously
 injured  in  an  accident  to  the  chip  in
 the  Persian  Gulf,

 (b)  whether  the  ship  was  carrying
 cargo  “lable  to  spontaneous  com
 bustion”,

 (९)  if  so,  what  was  its  destination,

 (d)  whether  every  arrangement  for
 security  was  available  on  the  ship,

 (e)  whether  there  was  lack  of  cure
 in  evacuating  the  Indian  crew  though
 the  ship  was  on  fire  only  a  short  dis-
 tance  from  port;  and

 (2)  what  steps  are  being  taken  to
 defend  the  interests  of  the  Indian
 crew  at  any  enquiry  that  might  be
 held?

 The  Minister  of  State  im  the  Mims-
 try  of  Transport  and  Communications
 (Shri  Baj  Bakadur):  (a)  Yes,  Sir  45
 seamen  lost  their  lives  and  5  were  ser-
 iously  injured

 (b)  and  (९)  The  ship  was  carrying
 60  tons  of  commercia]  explosives  for
 Kharg  Island  in  Pemian  Guif  about
 200  mules  North  of  Bahrein.
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 (a)  and  (e).  It  w  not  possible  to
 indicate  the  exact  position  until  the
 report  of  the  enquiry  which  is  now
 being  conducted  in  London  and  which
 ws  expected  to  be  furnished  to  us  by
 the  U.K,  Government  has  been  re-
 oeived.

 (f)  Does  not  arise  as  this  38  merely
 a  preliminary  enquiry  into  the  causes
 and  details  of  the  accident  and  has
 no  legal  significance  so  far  as  the
 Indian  crew  is  concerned.

 were  प्रदेश  में  सिचाई  को  लघु  योजनाएं

 रेदपरे-  श्री  सरण्‌  पांडे  :  क्‍या  सास

 तथा,  कृषि  मत्री  यह  बताने  को  कृपा  करेगे  कि
 उत्तर  प्रदेश  सरकार  ने  १९५६-६०  के  लिये
 लिणाई  की  लघु  योजनाझो  के  लिये  कितने
 ह. द  की  माग  की  है  ?

 खाद्य  शौर  कृषि  मंत्री  (घो  Wo  wo ०  in)
 उत्तर  प्रदेश  सरकार  नने  २१३  ३०  लाख
 रुपये  की  रकम  को  अलाट  करने  के  लिय
 प्रार्थना  को  थी  परन्तु  वकिन्ग  ग्रुप  Working
 ७7००७)  में  राज्य  सरकार  के  प्रतिनिधियों
 से  बातचीत  करने  के  परिणामस्वरूप  २७६  ३०
 लाख  रुपये  की  अलाटमेन्ट  के  लिये  फैसला

 हो  गया  है  1

 Agricultural  Engineering  Society

 =e  {sn  SA  Mehtit

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state.

 (a)  whether  an  Agricukural  En-
 gineering  Society  has  heen  establish-
 ed  by  the  Indian  Council  of  Agricul-
 tural  Research;  and

 (b)  2f  so,  the  nature  of  the  functions
 to  be  performed  by  the  Society?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  A  Society
 of  Agricultural  Engineers  is  being
 organised  by  the  agricultural  engineers
 employed  at  the  Centre  and  in  the

 States  in  pursuance  of  a  recommen-
 dation  made  by  the  Conference  on  pro-
 duction,  distribution  and  popular:.-
 ation  of  improved  agricultural  imple-
 ments  convened  by  the  ICAR  in
 November,  1958.

 The  Society  will  be  a  non-official  or-
 ganisation  ke  other  societies  of
 scientists  and  will  not  function  under
 the  ICAR.
 =

 (b)  The  constitution  of  the  Society
 has  not  yet  been  finalised.  Its  pro-
 posed  objects,  however,  are

 (a)  To  promote,  encourage  and
 coordinate  the  study,  de-
 velopment  and  profession  of
 Agricultural  Engineering  in
 all  its  branches;

 (b)  To  advance  the  standards  of
 Agricultural  Engineering  im
 all  its  branches  of  research,
 education  and  practical  appli-
 cation

 Damage  to  Air  Survey  Aeroplane  near
 Calcutta

 Shri  P.  C.  Borooah: 2884,
 ५  Shri  S  A.  Mehdi:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  an  aeroplane  of  the  Aur
 Survey  of  India  was  damaged  near
 Calcutta  on  the  24th  March,  1959;

 (b)  if  so,  the  reasons  for  the  same,
 and

 (c)  the  extent  of  damage?

 The  Deputy  Minister  of  Civil
 Aviation  (Shri  Mohiuddin):  (a)  Yes,
 Sir  A  Domunie  aircraft  VT-ASA  be-
 longing  to  the  Air  Survey  Company
 of  India  Limited  was  involved  in  an
 accident  at  Ondal  on  24th  March,
 1959.

 (b)  The  accident  is  under  :investi-
 gation

 (c)  The  aircraft  was  substantially
 damaged.
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 ‘Wiroless  Telegraph  and  Radio  Phone
 Services  to  Foreign  Countries

 2885.  Shri  N.  M.  Deb:  Will  the  Min-
 ister  of  ‘Transport  and  Communi-

 .eations  be  pleased  to  state:

 (a)  when  the  direct  wireless  tele-
 graph  service  will  begin  to  operate
 with  Czechoslovakia,  Ethiopia  and
 Saud:  Arabia;  and

 (b)  when  the  direct  radio  phone
 service  will  begin  to  operate  with
 Afghanistan  and  Czechoslovakia?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8.  K.  Patil):  (a)
 and  (b).  The  question  of  opening
 direct  wireless  telegraph  and  telephone
 services  to  Czechoslovakia  will  be
 considered  as  and  when  the  position
 in  respect  of  equipment  for  the  Over-
 seas  Communication  Service  improves
 There  is  also  no  proposal  at  present
 to  establish  direct  wireless  telegraph
 services  with  Ethiopia  and  Saud
 Arabia

 As  regards  wireless  telephone  ser-
 vice  to  Afghamrustan,  the  matter  has
 recently  been  taken  up  again  with
 the  Royal  Afghan  Government
 Earher  in  1955,  the  Royal  Afghan
 Government  had  intimated  their  in-
 ability  to  provide  the  service  owing
 to  inadequacy  of  equipment

 Boat  Accidents

 asse  J  Shri  Keshava:
 \  Shri  Vidya  Charan  Shukia:

 Will  the  Minister  of  Transport  and
 ‘Cemmunications  be  pleased  to  state:

 (a)  whether  Government  ha,  taken
 up  any  scheme  for  improvement  and
 reorganisation  of  the  boat  traffic  for
 the  pilgrims  im  India  and  obviate  the
 frequent  recurrence  of  accidents
 therein;  and
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 (b)  when  is  it  to  be  implemented
 and  how?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b).  The
 Government  of  India  have  not  taken
 up  any  such  scheme  but  it  has  basn
 suggested  to  the  State  Governments
 that  important  ferries  should  be  run
 by  State  Government  agency  and  not
 through  contractors  as  the  !atter  are
 Prone  to  connive  at  over  loading
 which  has  been  found  to  be  the  main
 cause  of  the  unfortunate  accidents

 Hy4@ro-Electrie  Project  in  the  Hilly
 Areas  of  Punjab

 2887.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state.

 (a)  whether  there  is  any  hydro-
 electric  scheme  for  the  hilly  arees  of
 Punjab;  and

 (b)  if  so,  the  details  thereof?

 The  Deputy  Minister  of  Irrigaiion
 and  Power  (Shri  Hathi):  (a)  Yes

 (b)  As  a  result  of  a  preluminary  sur-
 vey  carried  out  to  investigate  the
 possibility  of  electrifying  these  areas,
 it  has  been  decided  to  set  up  a  small
 hydro-electric  power  unit,  with  an  in-
 itial  installed  capacity  of  300  kw,  on
 Bilng  Nullah  near  Kyelong,  the  head-
 quarters  of  Lahaul  The  matter  of
 setting  up  similar  power  houses  at  a
 few  other  places  in  Lahaul  and  Spitt:
 areas  is  proposed  to  be  taken  up  late:
 on

 As  regards  hily  areas,  excluding
 Lahaul  and  Spitti,  it  38  considered  re-
 latively  economical  to  electrify  them
 by  the  extension  of  the  existing  trans-
 mission  lines  to  various  places  instead-
 of  setting  up  small  hydro-electric
 power  houses.
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 ‘UN.  Mision  Jo  Study  Commanity  De-
 velopment  work  in  India

 (  Shri  Ram  Krishan  Gupta:
 |  Shri  Subodh  Hansda:

 Shri  S.  C.  Samanta:

 2888,  {  Pandit  D.  N.  Tiwary:

 Will  the  Mimster  of  Community
 ‘Development  and  Co-operation  be
 pleased  to  state:

 (a)  whether  the  three-man  U.N
 Mission  which  toured  India  to  study
 the  working  of  the  Community  De-
 velopment  programme  have  submitted
 ther  report;

 (b)  af  so,  the  nature  of  the  recom-
 mendations  made;  and

 (९)  the  decimon  of  the  Government
 to  implement  them?

 The  Deputy  Minister  of  Community
 Development  and  Co-operation  (Shri
 B.  8  Murthy):  (a)  Not  yet

 (b)  and  (c)  Do  not  arise

 Brochure  on  Jobs  on  Railways
 2889.  Shri  Ram  Krishan  Gnpta:  Wi!!

 the  Minister  of  Railways  be  pleased
 to  state.

 (a)  whether  3५  is  a  fact  that  Ra:l-
 way  Board  propose  to  bring  out  a
 small  brochure  describing  the  different
 types  of  jobs  offered  by  the  Railwat's,
 and

 (b)  77  so,  whether  the  brochure  has
 been  prepared?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  and  (b).

 A  brochure  entitled  “Ratlway  Careers"
 has  already  been  prepared  and  put
 on  sale  at  25  nP  through  the  Manager

 -of  Publications,  Delhi

 Credit  through  Co-operatives

 2890  «Shri  Dwarikanath  Tewari:
 Will  the  Minister  of  Community  De-
 velopment  and  Co-operation  be  plear-
 ed  to  state:

 (a)  whether  the  study  group  of  the
 representatives  of  the  Ministries  of
 Food  and  Agriculture,  Community
 Development,  the  Reserve  Bank,  the
 State  Bank  and  the  Planning  Com-
 mission  has  submitted  its  report  on
 co-operative  credit  to  the  Govern-
 ment;

 (b)  ए  so,  the  main  recommenda-
 tions  of  the  same;  and

 (c)  the  decision  taken  thereon”

 The  Deputy  Minister  of  Community
 Development  and  Co-operation  (Shri
 B.  8.  Murthy):  (a)  Yes,  Sir

 (b)  A  note  is  laid  on  the  Table  of
 the  Sabha.  [Placed  in  Library,  Index
 No  LT-848/59.]

 (c)  No  final  decisions  have  yet  been
 taken.

 ford)  में  नल  कप

 २४६६१.  शी  तबल  प्रभाकर  :  क्‍या  WT
 तथा  कृषि  मत्री  यह  बताने  को  कृपा  करेंगे

 कि

 (क)  दिल्‍ली  के  मघ  'राज्य-क्षेत्र  में

 कितने  नल  कूप,  लगाये  गय  हैं  जिनके  लिम

 ३१  दिसम्बर,  १६५८  तक  सहायता  दी  गई,

 (@)  इनके  लिये  कितनी  सहायता
 द्दी  गई,  और

 (ग)  इन  नल  ह्  से  क्तिने  एकड  भूमि
 की  सिचाई  होगी  *

 खाद्य तथा  कृषि  संत्रो  (भो  wo  wo  जन)

 (कब)  ्  नलकूप  |

 ख्)  करण  के  रूप  में  Vegeare
 way  1

 (ग)  १२५०  एकड  t
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 Railway  Quarters

 3802.  Shri  D.  0,  Sharma:  Will  the
 Minister  of  Rallways  be  pleased  to
 state:

 (2)  the  money  spent  on  the  con-
 etruction  of  quarters  for  Rallway  em-
 ployees  on  the  Amritsar-Pathankot
 Section  of  the  Northern  Railway  dur-
 mg  ‘1955-56,  1956-57,  1957-58  and  1958-
 90  separately  at  each  station,

 (b)  the  number  of  quarters  con-
 structed  on  each  station,  and

 (९)  the  number  of  quarters  which
 will  be  constructed  during  the  re-
 maining  period  of  the  Second  Five
 Year  Plan  on  this  section”

 The  Deputy  Minister  of  Railways
 (Shri  eo  झ  Ramaswamy):  (a)  and  (b)
 The  statement  below  gives  the  neces-
 sary  information

 Year  Appx  No  of
 Arnount  Stanon  quarters

 1955-56  3,000  Verka  72  Type:  Qr
 ‘1956-57,  6,000  Dinanagar  2  Do
 1957-58  nul
 1958-5,  4;000,  Batala  2  typer 958-SoX  so  far  Qrs  under

 construction

 (c)  There  38  no  proposal  at  present
 to  construct  quarters  on  this  section
 during  the  remaining  period  of  the
 Second  Five  Year  Plan

 Supply  of  Fertilizers  to  Orisa

 2893.  Shri  Panigrahi:  W:ll  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state’

 (a)  the  total  quantity  of  fertilizers
 supplied  by  the  Central  Government
 to  Orissa  during  the  period  January,
 958  to  January,  1959,  and

 (b)  what  was  the  total  quantity  of
 fertilizers  required  by  the  Orissa  State
 during  the  same  period?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P  Jain):  (a)  The  follow-
 mg  quantity  of  fertilzers  were  sup-
 plied  to  Orissa  during  the  period  Ist
 January,  958  to  3lst  January,  959
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 Sulphate  of  87  (This  sclhudes  6 ‘18732,  392
 Ammon  tona  agenst

 the  for

 /3I-22-§7.)
 Urea  70०
 Ammonium

 Sulhpate
 Nitrate  49

 Calaum  Am-
 monium
 Nitrate  1,890

 (b)  The  followmg  demand  was  re-
 ceived  from  the  Orissa  Government
 during  this  period

 Sulphate  of
 Ammonw  22,500,  tom

 Urea  spe  tons

 Sulphate
 Nitrate  445  tons

 Calaum
 Ammonium
 Nitrate  4200:  tons

 National  Water  Sapply  and  Sanitaiioa
 Scheme

 2894  Shri  Ram  Krishan  Gupta  Wi/l
 the  Minister  of  Health  be  pleased  to
 state

 (a)  whether  it  is  a  fact  that  a  large
 proportion  of  provision  made  for
 National  Water  Supply  and  Sanitation
 Programme  has  not  been  spent  so  far,

 (b)  3f  so,  the  amount  not  spent  so
 far  (State-wise)  and  the  reasons  for
 the  same  and

 (c)  the  nature  of  the  steps  taken
 to  utalise  unspent  money?

 The  Minister  of  Health  (Shr:  Kar-
 markar):  (a)  to  (c)  A  statement
 showing  the  funds  paid  to  State  Gov-
 ernments  for  National  Water  Supply
 and  Sanitation  Programme  during  the
 last  three  years  against  the  provwion
 made  in  the  Second  Five  Year  Plan  is
 laid  on  the  Table  of  the  Sabha  [See
 Appendix  VI,  annexure  No  7]  from
 which  it  will  be  seen  that  a  consider-
 able  proportion  of  the  provision  made
 for  this  purpose  has  been  spent
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 Telephone  System  at  Aurangabad

 Shri  Pangarkar:  Will  the  Min-
 ister  of  Transport  and  Communi-
 eafiews  be  pleased  to  state:

 (a)  whether  the  existing  telephone
 system  in  Aurangabad  City  has  been
 eonverted  into  automatic  system;  and

 (b)  af  not,  the  reasons  therefor?

 The  Minister  of  Transport  and  Cem-
 manications  (Shri  K.  Patil):  (a)
 No

 (b)  In  view  of  limited  funds  having
 been  allocated  to  the  ह  &  T.  and  for
 technica]  reasons  the  automatisation  of
 tbe  small  manual  exchanges  is  not
 possible  at  present.  Automatisation  of
 exchanges  of  more  than  ‘1,000,  lunes  is
 beinj,  tahen  up  at  present.  The  tele-
 phone  system  at  Aurangabad  has  300
 lanes  only.  It  is  not  proposed  to  auto-
 matisc  7  in  the  near  future

 Pretection  of  Wild  Life  in  Madras
 State

 2896.  Shri  Elayaperamal:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  total  amount  of
 grant  given  to  Madras  State  during
 ‘1958-50  for  the  protection  of  wild  life”

 Tre  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  No  separate
 grant  has  been  sanctioned  to  the
 Madres  Government  during  1958-59
 for  the  protection  of  wild  life,  es
 such  A  sum  of  Rs.  6°53  lakhs  was,
 however,  sanctioned  as  grant  for
 schemes  of  forestry  and  soil  conserva-
 tion,  including  protection  of  wild  life.

 Meetings  of  Ralilway  Labour  Re-
 presentatives  with  ad  hoc  Tribunal

 2897.  Shri  Onkar  Lal:  Will  the  Mir-
 ister  of  Railways  be  pleased  to  state:

 (a)  the  number  of  meetings  held
 between  the  representatives  of  Bai)-
 way  Labour  and  Ad  hoe  Tribimal  dur-
 ing  1958-59;

 (b)  what  were  the  subjects  §  dis-
 ‘cussed;  and

 fe)  the  conelusions  arrived  at?

 The  Deputy  Minister  ef  Railwuys
 (Shri  Shahsawas  Khan):  (a)  to  (e).
 The  Tribunal  held  7  meetings  during
 1958-59  where  the  representatives  of
 both  the  Government  and  the  National
 Federation  of  Indian  Railwaymen  ar-
 gued  their  case  on  20  issues  falling
 under  the  following  two  Terms  of  e-
 ference:—-

 (i)  The  re-distribution  of  grades
 for  various  categories  of  staff,
 decided  upon  as  a  result  of  the
 recommendations  of  the  Joint
 Advisory  Committee  should  be
 reviewed;

 (n)  The  orders  that  in  worksbops,
 leave,  with  or  without  allow-
 ances,  shall  not  be  for  less
 than  half  a  day,  should  be  re-
 viewed.

 The  recommendations  of  the  Pri-
 bunal  have  been  received,  and  are
 under  consideration.

 Rallway  Sleepers
 2898.  Shri  Jimachandran:  Wi!l  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  he  has  received  any  re-
 presentation  from  the  Malabar  Cham-
 ber  of  Commerce,  Kozhikode  regarding
 the  tender  for  supply  of  wooden  track
 low  grade  sleepers  during  ‘1958-59;
 and

 (by  if  so,  what  are  the  steps  taken
 by  Government  to  relieve  the  large
 stock  of  sleepers  lying  in  Kozhikode?

 The  Deputy  Minister  of  Railways
 (Shri  है,  V  Ramaswamy):  (a)  Yes,
 Sir

 (b)  The  Southern  Railway  has  al-
 ready  decided  to  purchase  another
 60,000  8.06.  units,  which  are  being
 supphed  mainly  from  this  area

 Seizure  ef  Machine  Parts

 2899.  Shri  Ram  Krishan  Gupta:  Wi!l
 the  Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  3६  is  a  fact  that  nearly
 three  maunds  of  brass  and  other
 machine  parte  of  the  North-Eastera
 Railway  were  seized  on  ths  20th
 Pebruary,  969  in  a  reid  on  a  shep  im
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 Gorakhpur  and  ano‘he:  godown,  be-
 longing  to  the  same  desler  where
 stolen  Railway  property  was  alleged  to
 have  been  stored,  was  also  sealed;

 (b)  if  a0,  the  nature  of  the  property
 stolen;  and

 (c)  the  nature  of  the  action  taken
 against  the,  dealer?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  to  (c).
 The  shop  of  a  merchant  in  Gorakhpur
 was  raided  on  25th  February,  959
 when  railway  materials  such  as  axle
 brasses,  buffer  yolk  links,  bearing  iron
 plates,  rail  sockets,  grease  brass  cups,
 train  pipe  iron  sockets,  broken  kent
 couplers,  iron  coupling  links  and  hat
 pegs  which  bore  distinct  railway  marks
 were  seized  and  taken  into  custody.

 Another  godown  belonging  to  the
 same  merchant  was  also  searched  on
 the  same  day  where  a  large  number
 of  Railway  materials  viz.  electrical
 and  mechanical  fittings  were  found.
 But  these  were  not  seized  as  they  were
 auctionable  items.  The  police  have
 registered  a  case  and  investigation  is
 in  progress.
 Extra  Staff  for  Parliamentary  Work

 in  Railway  Ministry
 2900.  Shri  Harish  Chandra  Mathnr:

 Will  the  Minister  of  Rallways  be
 pleased  to  state  how  much  extra  staff
 ha.  been  engaged  in  the  Railway
 Board  on  account  of  increased  Parlia-
 mentary  work  particularly  questions
 aince  19547

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  A  statement

 ig  laid  on  the  Table  of  the  Sabha  [See
 Appendix  VI,  annexure  No  72}

 उत्तर  प्रदेश  में  फलो  का  उपयोग

 २६०१.  की  भक्त  दर्न  क्या  oe
 तथा  क्चि  मत्री  यह  बताने  की  कृपा  करेगे
 कि.

 (क)  क्‍या  यह  सच  है  कि  उत्तर  प्रदेश
 को  सरकार  ने  द्वितीय  पंचवर्षीय  योजना  के
 अन्तगंत  फलों  को  उपयोग  में  लाने  के  लिये
 २९  ्  लाख  रुपये  की  एक  योजना  बनाई  है,
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 (ल)  इस  योजना को  क्रियान्यित  करमे
 के  लिये  केखीय  सरकार  ने  १६५६-५७,
 TAKERS  ate  १६५८-५६  के  वित्तीय
 बचों  में  कितती  सहायता  दी  है;  भौर

 (ग)  १६५६-६०  के  वित्तीय  बर्ष  में
 कितसी  वित्तीय  सहायता  देसे  का  निर्यण
 किया  गया  है  ?

 साध  तथा  कृषि  |  (भो भ० wo  प्र०  जन )  :
 (क)  जी  हां  ।

 (ख)
 १६५६-५७  कुछ  नही
 TELS  ६.५  लाख  ण्प्य
 १६५८-५९  .६२  लाख  रुपये  (राज्य

 सरकार  ने  इस  रकम  का
 इस्तेमाल  नहीं  किया)।

 (ग)  १६५९-६०  में  १  oy  लाख
 सपये  वित्तीय  सहायता  के  रूप  में  देने  का
 विचार  है  ।

 रेखबे  स्टेशन

 २९०२.  श्री  विभूति  मिथ  क्‍या  रेलवे
 मत्री  यह  बताने  को  कृपा  करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  पूर्वोत्तर
 रेलवे  के  रक्‍्सौन  और  अझदापुर  रेलवे  स्टेशनों
 के  ढोच  नकरदेई,  सिरसिया  ग्रामों  तथा
 मुजफ्फरपुर  और  कान्ति  रेलवे  स्टेशनों  के
 बीच  कपरपुरा  में  रेलवे  स्टेशन  स्थापित  करने
 का  विचार  है,  और

 (ख)  यदि  हा,  तो  ये  स्टन  कब
 स्थापित  किये  जायेगे  ?

 रेलये  उपमंत्री  (श्री  एस०  बोग  राम-
 स्वामी)  (क)  और  (स्व),  मुजफ्फरपुर
 और  कान्ति  रेलवे  स्टेशनों  के  बीच  कपरपुरा
 के  पास  एक  क्रासिग  स्टेशन  बनाने  का  विचार  है्‌
 और  थाा  है  कि  यह  काम  १९६०-६१  के
 निर्माण  कार्यक्रम  में  शामिल  कर  लिया
 जायेगा  ।  नकरदेई  सिरसिया  गांव  के  पास
 रेलबे  स्टेशन  खोलने  के  सुझाव  पर  जाच  को
 नयी  थी,  लेकिन  पर्याप्त  ग्रौचित्य  (adequate
 Justification  )  के  अभाव  में  बहु
 सुझाव  साझा  नहीं  कया  |
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 Private  Assisted  Sidings

 2008  Shri  ss  Panigrahi:  Will  the
 Manister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  applications  for
 private  assisted  sidings  in  Banaspani,
 Barabil,  Noamund:  and  SBarajamda
 which  are  lying  pending  with  the
 Mumstry,  and

 (b)  what  action  are  the  Railway
 Ministry  proposing  to  expedite  action
 on  these  applications”

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan);  (a)  Thirteen
 in  all  Of  these,  ten  are  for  provision
 of  new  sidings  and  the  remaming
 three  for  extensions  and/or  alterations
 to  existing  sidings

 (b)  Finalisation  of  these  applications
 had  been  held  up  pending  examuina-
 tion  of  the  classification  of  the  exten-
 sions  A  decision  on  this  question  has
 been  recently  taken  and  officials  con-
 cerned  have  been  instructed  to  deal
 with  these  cases  with  utmost  exped:-~
 tion  Meetings  have  already  been  held
 with  several  applicants  to  expedite
 the  finalisation  ०  their  proposals
 Three  applications  for  provision  of
 sidings  at  Banaspanm:  have  since  been
 examined  by  the  SE.  Railway  and
 plans  sent  to  the  parties  concerned
 for  their  acceptance  It  is  expected
 that  the  remaimuing  applications  would
 also  be  finalised  soon.

 Transport  Facilities  for  Exports
 2904  Shri  Panigrahi  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  what  is  the  export  commitment
 ef  State  Trading  Corporation  for  iron
 eve  from  Calcutta  port  for  ‘1987,  988
 and  1959,

 (b)  what  demand  has  been  placed
 with  the  Railways  for  transport  faci-
 Nities,

 (c)  to  what  extent  their  demand  has
 been  met  by  the  Railways:  and
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 (a)  what  steps  the  Railway  Minu-
 try  is  taking  to  guarantee  transport
 facilities  to  State  Trading  Corporation
 to  fulfil  their  commitments  for  export
 to  foreign  countries?

 The  Deputy  Minister  of  Raliways
 (Shri  Shahnawas  Khan)  (a)  The
 State  Trading  Corporation  plans  tts
 export  of  iron  ore  wa  each  Port  on
 the  basis  of  the  movement  capacity
 and  availability  of  iron  ore  on  the
 various  sectors  which  are  served  by
 each  Port  The  purchases  by  State
 Trading  Corporation  of  :ron  ore  from
 the  sectors  served  by  Calcutta  Port
 were  8,16,000  tons  for  the  year  1957.
 58  (1-1-57  to  30-6-58)  and  4  lakh  tons
 for  the  1958-59  (1-7-58  to  30-6-59)

 (b)  and  (c)  The  figures  of  demand
 placed  and  the  number  of  wagons
 suppled  during  the  various  periods
 are  as  under

 No  of  No
 wagons  supphed

 Year  demanded

 7957  37249  265  4
 7958  27203  26792

 4793  4335 7959
 (Upto  Feb  )

 (d)  An  e  timate  of  rail  transpor:  e-
 quirements  for  ore  traffic  for  export  ७
 prepared  by  the  State  Trading  Cor-
 poration  every  year  and  sent  to  this
 Ministry  for  approval  These  require-
 ments  are  examined  by  the  Ministry
 of  Railways  in  consultation  with  the
 Ratlways  concerned  and  targets  fixed
 for  movement  of  this  traffic  from  each
 sector  to  various  ports  consistent  with
 the  handling  capacity  at  each  port
 The  State  Trading  Corporation  arrange
 movements  according  to  these  agreed
 targets

 Kharagpur  Railway  Workshop
 2905  Shri  Daljit  Singh:  जरा  the

 Minister  of  Railways  be  pleased  to
 state

 (a)  the  details  of  the  articles  manu-
 factured  and  repaired  annually  at
 the  Kharagpur  Railway  Workshop
 and

 (b)  the  percentage  of  the  railways’
 requirements  met  by  this  Workshop?



 £0775

 The  Deputy  Minister  of  Railways
 (Shri  Shahaswas  Khan):  (8)  and  (b).
 A  statement  furnishing  the  required
 information  is  laid  on  the  Table  of
 the  Sabha.  [See  Appendix  Vi,  an-
 nexure  No  3.4

 Amritesr  Railway  Werkshep
 2006.  Shri  Daljit  Singh:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  total  allocation  for  the
 development  of  Amritsar  Railway
 Workshop  during  the  Second  Five
 ‘Year  Plan  period;

 (b)  the  details  of  the  various  pro-
 grammes  in  this  respect;  and

 (९)  the  extent  to  which  the  target
 has  been  achieved  so  far®

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  There
 is  no  specific  allocation  during  this
 plan  period  for  this  particular  project,
 A  scheme  has  however  been  sanction-
 ed  at  an  estimated  cost  of  Rs  76
 lakhs

 (b)  (i)  Provision  of  four  new  repair
 bays  400/long  each  to  serve  as
 Tender,  Erecting,  boiler  and
 stripping  shops

 (n)  Additions  and  alteratons  to
 existing  buildings.

 \(ni)  Additional  sheds  for  stores

 (av)  Canteen  and  rest  shelters  etc
 for  staff  welfare

 (९)  The  overall  physical  progress  to
 send  of  December  958  xs  5  per  cent.

 Peultry  Development  in  Punjab

 2907,  Shri  Daljit  Singh:  Will  the
 Mimuster  of  Food  and  Agriculture  be
 pleased  to  state  the  amount  allotted
 to  the  Punjab  State  for  the  establish-
 ment  of  extension-cum-development
 centres  under  the  All  India  Poultry
 Development  scheme  during  the

 .Second  Five  Year  Plan  period@  so  far?
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 The  Minister  of  Food  and  Agrival-
 tare  (Shri  A.  ह  Jain):

 Year  Amount  of  Central
 assistance

 1956-37  Re.  3°28  Jakbs

 1057-58.  Re.  Jakbs”

 1988-59.  Re.  23)  jakhs

 1950-00  Re.  Jakhs

 Irrigation  Gehemes  in  Punjab
 ‘goes.  Shri  Daljit  Singh:  Will  tbe

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  amount  allotted  for  imple-
 menting  irrigation  schemes  in  Punjab
 State  during  ‘1959-69;  and

 (b)  the  major  irrigation  works  w
 the  State  for  which  the  amount  will
 be  spent?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The
 amount  approved  for  major  and
 medium  irrigation  schemes  in  Punjab
 for  1959-60  is  as  follows:

 G)  Bhakra  Nangal
 Power)

 Rs.  1085-00  takhs
 (a)  Other  Irrigation  Schemes

 Rs,  272°94  lakhs.
 (b)  Provision  has  been  made  miter

 alka  for  the  following  major  and
 medium  irrigation  works-—

 (i)  Bhakra  Nangal;
 (Qi)  Western  Yamuna  Canal  remo-

 delling,
 (au)  Madhopur  Beas  link,

 (iv)  Sirhind  Feeder;
 (v)  Harike,

 (vi)  Gurgaon  Canal;
 (vu)  Increasing  capacity  of  channels

 in  Karnal  and  Delhi  districts;
 (vn)  Extension  of  flood  irrigation

 (lift)  from  Western  ह... अ
 Canal  to  Rewari  and  other
 adjoining  areas;

 (ix)  Extension  of  non-perennind
 irrigation  on  Upper  Bari  Deal
 Canal;  and

 (x)  Dadri  Irrigation  Scheme.

 (including
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 Family  Pianning  Centres  in  Punjab
 2909.  Shri  Daljit  Singh:  Will  the

 Minister  of  Health  be  pleased  to  state
 the  number  and  the  location  of
 Family  Planning  Centres  in  Punjab?

 The  Minister  of  Health  (Shri
 Karmarkar):  A  statement  is  Isid  on
 the  Table  of  the  Sabha.  [See  Ap-
 pendix  VI,  annexure  No,  74}

 Railway  Sleepers
 2910,  Shri  Balakrishnan:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  Forest  Research
 Institute  at  Bangalore  has  submitted
 any  report  regarding  the  tests  and
 processing  of  inferior  timber  for  Rail-
 way  sleepers;  and

 (0)  if  so,  the  recommendations
 made  by  the  Institute?

 The  Minister  of  Food  and  (Agricul-
 tare  (Shri  38  P.  Jain):  (a)  No
 report  has  been  submitted

 (b)  Does  not  arise.

 .International  Conferences  on  Irriga-
 tion  and  Power

 29ll.  Shri  Shivananjappa:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  names  of  international  con-
 ferences  concerning  irrigation  and
 power  m  which  India  participated
 during  ‘1958-59;

 (b)  the  role  India  _  played  to  the
 success  of  these  conferences;  and

 (c)  the  expenses  incurred  by  the
 Government  of  India  on  these  confer-
 ences?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  to  (c).
 A  statement  containing  the  requisite
 information  is  laid  on  the  Table  of
 the  Sabha.  [See  Appendix  VI,  an-
 nexure  No.  18.)
 38  (Ai)  LSD.—3
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 Purchase  of  Aircrafts  and  Aircraft
 Parts

 Shri  B.  Das  Gnpta:
 nate.  {  Shei  Aurobindo  Ghosaf:
 Will  the  Munister  of  Transport  and

 Communications  be  pleased  to  state:
 (a)  the  total  value  of  aircrafts  ang

 aircraft  parts  purchased  by  India  from
 Britain  during  958  for  Civil  Aviation; and

 (b)  the  total  value  of  aircrafts  and
 aircraft  parts  purchased  from  other
 countries  during  the  same  year?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  A  statement
 furnishing  the  required  information  १३
 given  below:—

 StaTEMENT
 Payments  made  during  958  on

 account  of  purchase  of  ‘aircraft’  and
 ‘aircraft  parts’.

 brim  Otner  Countnie,
 (Rupees  tn  lakhs)

 Aircraft  52  06  84  १6
 Aircraft  parts  66°96  "156  09

 “These  figures  relate  to  payments
 made  during  958  by  the  two  Air
 Corporations  only

 Explosion  on  Railway  Line
 29i3.  Shri  Ram  Krishan  Gupta:  Will

 the  Minister  of  Railways  be  pieased  to
 state:

 (a)  whether  it  is  a  fact  that  an
 explosion  took  place  on  the  morning
 of  24th  March,  959  on  the  railway
 line  between  Jullundur  and  Jamsher
 Railway  Stations  when  the  Jullundur-
 bound  passenger  train  was  passing;

 (b)  if  so,  the  nature  of  damage
 sustained;  and

 (c)  whether  investigation  has  been
 started?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan);  (a)  Yes.

 (b)  No  damage  was  caused  to  any
 person,  track,  engine  or  rolling  stock.

 (e)  GRP.  Jullundur  have  regis-
 tered  a  case  under  Section  28  of
 Indian  Railways  Act  on  24-38-59.  En-
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 quiries  made  80  far  show  that  a
 cracker  prepared  for  Hol:  by  some
 boys  was  placed  on  the  track  for  the
 sake  of  fun

 purveyors  on  Central  Railway

 294  Shri  Vajpayee:  Will  the  Min-
 aster  of  Railways  be  pleased  to  state

 (a)  the  number  of  surveyors  on  the
 Central  Railway  at  present;

 (b)  the  number  of  those  who  are
 still  temporary,

 (c)  whether  it  is  a  fact  that  some
 surveyors  who  have  put  in  ten  to
 twelve  years’  service  have  not  been
 made  permanent  as  yet,

 (d)  if  so,  the  reasons  therefor,  and
 (९)  the  steps  taken  in  the  matter?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  02

 (b)  96
 (c)  Yes,  4  have  put  :n  more  than  0

 years’  service
 (a)  Posts  of  surveyors  are  required

 only  for  survey  work  in  connection
 with  construction  of  new  lines,  doubl-
 ing  of  existing  hnes,  laying  of  sidings,
 assisted  sidings,  etc  These  are  tempo-
 rary  work-charged  posts  which  cease
 with  the  completion  of  a  survey  and
 must  therefore  be  temporary

 (c)  Endeavour  is  being  made  to
 convert  as  many  temporary  posts  into
 permanent  as  possible

 Travel  Concerns  at  Ahmedabad

 J  Shri  A  K  Gopalan.
 v  Shri  Warior:

 Will  the  Minister  of  Railways  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  number
 of  Travel  Concerns  at  Ahmedabad  had
 organized  in  the  months  of  February
 and  March,  959  tours  of  various
 place,  by  train,

 (b)  af  so  whether  Government  had
 given  any  facihtres  to  these  travel
 concerns,  and

 (९)  if  so,  the  nature  of  the  conces-
 sions  and  facilities  given?

 29I5.
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 The  Depaty  Minister  of  Raliways
 (Shri  Shabnawas  Khan):  (a)  Yes..
 7  Special  trains  were  ed  and
 coaches  wefe  allotted  on  22  occasions
 during  the  period.

 (9)  and  (c)  ‘The  running  of  the
 special  traing  and  coaches  was  in
 accordance  with  the  rates  and  condi-
 tions  prescribed  in  the  Coaching
 Tarvff  No  special  famiity  or  conces-
 sion  has  been  given  to  these  tourist
 concerns,  except  that  recognised
 tourist  agents  were  allowed  a  commis-
 sion  of  5  per  cent  on  the  value  of  the
 tickets  issued  by  them  in  accordance
 with  the  agreements  entered  into  with
 them

 Family  Planning

 29i6  Shri  Ramakrishna  Reddy:  Will
 the  Minister  of  Health  be  pleased  to
 state

 (a)  whether  the  Indian  MiJ:  al
 Health  Council  m  Bombay  78  trying  to
 develop  a  biological  method  of  stemh-
 zation  which  will  be  more  effective
 than  the  methods  already  m  vogue
 te  oral,  mechanical,  and

 (b)  how  long  will  it  take  to  develop
 the  new  method  and  to  make  it  avail-
 able  to  the  pubhc?

 The  Mimster  of  Health  (Shri
 Karmarkar).  (a)  We  have  no  infor-
 mation  whether  any  Indian  Medical
 Health  Council  exists  in  Bombay  and
 whether  any  biological  method  of
 sterilization  as.  being  developed  by  such
 council

 (b)  Does  not  arise

 Indian  Council  of  Medical  Research

 90  Shri  Ayyakannu;  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  it  xs  a  fact  that  the
 Indian  Council  of  Medical  Research
 has  recommended  research  work  for
 Proper  disposal  of  human  excreta,  and

 (b)  ४६  so,  the  progress  made  so  far?
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 The  Mimister  of  Health  (Shri
 Karmarkar):  (a)  Yes.

 (b)  A  statement  is  given  below:—
 STATEMENT

 The  Indian  Council  of  Medical  Re-
 search  has  initiated  studies  to  develop
 satisfactory,  cheap  and  anitary
 latrines  for  use  in  rural  areas  which
 would  be  acceptable  to  the  public  and
 would  also  be  suitable  under  different
 sell  conditions  in  various  regions  ctf
 the  Country.

 Septic  tanks  of  various  designs  are
 also  being  studied  with  a  view  to
 evolving  a  satisfactory  design  which
 could  be  recommended  for  disposal
 of  human  excreta  in  non-sewered
 areas.  Experimental  septic  tanks  have
 been  put  up  in  Singur,  a  village  in
 West  Bengal.  Their  performance  is
 under  observation.

 Field  studies  on  the  development  of
 suitable  latrines  are  being  carried  out
 in  the  States  of  West  Bengal,  Bom-
 bay,  Kerala  and  Punjab.

 The  unit  at  Smgur  in  West  Bengal
 has  produced  a  design  of  a  squatting
 plate  which  has  been  found  suitable
 for  use  m  rural  areas  The  latrines
 made  of  this  design  are  giving  sats-
 factory  service.

 Experimental  latrines  put  up  by Units  in  other  States  are  still  under
 observation.

 Movement  of  rice  from  Kuttalam
 S.  N.  ९.  No.  20.  Shri  Narasimhan:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  Government  have  seen
 a  report  published  in  the  Hindu  dated
 the  Ist  April,  959  from  its  Kuttalam
 correspondent,  that  merchants  of  the
 area  are  finding  the  wagon  supply
 inadequate  and  delayed;

 (b)  what  is  the  actual  position  of
 outstandings  in  this  regard;  and

 (c)  whether  steps  will  be  taken  to
 ease  the  position  and  avoid  its  effect
 on  the  price  of  rice?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  (a)  Yes.

 Papers  Laid  on
 the  table

 (b)  The  outstanding  registrations  of
 rice  and  paddy  at  Kuttalam  on
 $1-3-59,  the  date  of  the  news  item,
 were  only  28  the  oldest  indent  being
 of  25-3-59.,

 (९)  The  movement  position  .has  been
 easy,  and  rail  transport  for  rice  and
 paddy  from  Kuttalam  area  has  been
 generally  satisfactory.  No  serious
 delays,  likely  to  affect  the  price
 position  of  rice,  have  occurred  in  the
 matter  of  wagon  supply
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 ADMINISTRATION  REPORT  or  Detar  ROAD

 TRANSPORT  AUTHORITY
 The  Minister  of  State  in  the  Minis-

 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Administration
 Report  of  Delhi  Road  Transport
 Authority  for  the  year  (1956-57  (Hindi
 and  English  versiws).  [Placed  in
 Library.  See  No.  LT-345/59.}

 PRESIDENT’S  ORDER  FOR  REFERENCE  १७
 Supreme  Courr

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakehmi  Menon):  I
 veg  to  lay  on  the  Table  a  copy  of
 the  Order  dated  Ist  April,  959  by  the
 President  of  India  under  clause  (l)  of
 article  43  of  the  Constitution  refer-
 ring  to  the  Supreme  Court  questions
 as  to  the  legislative  action  necessary
 for  implementation  of  the  Nehru-Noon
 Agreement  in  respect  of  the  Berubari
 Union  No  2  and  the  exchange  of
 Cooch-Behar  enclaves.  [Placed  in
 Library,  See  No,  LT-34  /59.]

 2.02  brs.

 CORRECTION  OF  ANSWER  TO
 STARRED  QUESTION  NO  5]

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communicstions
 ‘Shri  Raj  Bahadur):  With  your  per-
 mission,  Sir,  I  wish  to  make  a  small
 correction  to  the  answer  given  hy  me
 to  the  question  by  Shri  Rameshwar
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 Tautia  regarding  the  number  of  ships
 that  are  being  acquired  for  the
 Western  Shipping  Corporation  (Pri-
 vate)  Ltd  I  now  understand  that
 tour  ships  including  the  tanker  are
 expected  to  be  ready  for  dehvery
 during  959  and  not  five  as  I  stated.
 The  fifth  ship  38  expected  to  be  deli.
 veced  mm  1980  The  error  is  much
 regretted.

 ‘12.024  brs

 OPINION  ON  BILL
 Shri  Raghubir  Sahai  (Budaun)  I

 beg  to  lay  on  the  Table  a  copy  of
 Paper  No  V  containing  opinions  on
 the  Code  of  Criminal  Procedure
 (Amendment)  Bill  which  was  circu-
 lated  for  the  purpose  of  eliciting

 can
 thereon  by  the  3lst  December,

 1  ५

 32.03  brs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Forty-riest  Rerort
 Shri  Supakar  (Sambalpur)  I  beg

 to  present  the  Forty-first  Report  of
 the  Committee  on  Private  Members’
 Bills  and  Resolutions

 22  63३  hrs

 ESTIMATES  COMMITTEE

 Formeera  Rerorr

 Shri  M  Thirumaia  Rao  (Kakinada)
 I  beg  to  present  the  Fiftieth  Report  of
 the  Estimates  Committee  on  the
 Action  taken  by  Government  on  the
 recomendations  contamed  in  the
 Thirtieth  Report  of  the  Estimates
 Committee  (First  Lok  Sabha)  on  the
 Ministry  of  Railways—Statistical
 Studies  of  Certain  Railway  Problems

 *Moved  with  the  recommendation  of  the  President.
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 32.033  hrs
 *DEMANDS  FOR  GRANTS—contd

 Ministry  or  Derzence—Contd

 Mr  Deputy-Speaker:  The  House
 will  now  resume  discussion  on  the
 Demands  for  Grants  relating  to  the
 Ministry  of  Defence  Out  of  six  hours
 allotted  for  these  Demands,  2  hours
 and  42  minutes  now  remain

 The  hon  Minister  would  take  about
 an  hour?

 The  Minister  of  Defence  (Shri
 Krishna  Menon):  I  am  in  your  hands

 Mr  Deputy-Speaker.  Any  time  that
 he  wants  I  am  prepared  to  give  him

 Shri  Krishna  Menon:  To  a  certain
 extent  it  would  depend  on  how  the
 debate  develops  today  If  it  takes  the
 same  turn  as  yesterday  where  the
 majority  of  the  statements  were  total
 misstatements  of  facts,  I  will  have  to
 correct  them

 Mr.  Deputy-Speaker:  The  debate  :s
 to  conclude  about  242  Therefore,  I
 will  keep  an  hour  and  a  quarter  for
 him

 Shri  Krishna  Menon.  That  will  do

 Shri  8  M  Banerjee  (Kanpur)  It
 should  be  extended  by  an  hour

 Shri  Goray  (Poona)  This  is  a  very
 important  Munsetry

 Shri  Khadilkar  (Ahmednagar)  It
 may  be  extended

 Shri  V  ्,  Nayar  (Quilon)  It  will
 be  within  your  power

 Mr.  Deputy-Speaker:  Normally,
 once  we  take  decisions  we  ought  to
 stick  to  them  and  not  change  them
 very  often  All  the  time  has  been
 distributed,  and  we  find  ourselves  m
 difficulty

 Shri  Khadilkar:  It  is  always  known
 that  your  discretion  wll  prevail.

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinbs):
 May  I  submit  one  word?  So  many
 times  it  has  been  painful  for  me  to
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 remind  my  hon  friends  off  and  again
 In  this  case  even  if  you  exercise  your
 discretion  or  the  House  decides,  as  ६
 have  so  many  times  explained,  l8th
 April  6  pm  is  the  deadlne  if  the
 House  wants  to  take  as  much  tume  as
 possible  on  all  the  Demands,  the
 result  will  be  that  the  remaining
 Demands  will  have  to  be  guillotined

 Shri  8  M  Banerjee:  We  have  work-
 ed  on  Saturdays  Last  Saturday  also
 we  have  worked.

 Mr.  Depnty-Speaker:  That  he  has
 already  taken  into  account  We  work-
 ed  on  Saturday  to  make  up  the  deficit

 Shri  Satya  Nayaran  Sinha.  We  are
 already  behind  schedule  by  2  hours
 and  5  minutes

 Shri  Nath  Pai  (Rajapur)  That  ७
 because  the  Ministers  speak  too  often

 Shri  Satya  Narayan  Sinha:  After  all,
 if  the  House  aoes  not  want  to  listen
 to  the  Mnnisters

 Shri  Nath  Pai  Not  their  perora-
 tions  They  can  be  brief  and  to  the
 point

 Mr  Deputy~-Speaker.  Order,  order
 When  so  many  speeches  are  made  on
 this  side,  certainly  answers  have  to
 be  made  and  we  require  the  Ministers
 to  explain  those  matters  of  policy  and
 other  criticisms  that  have  been  offer-
 ed  here  It  is  necessary

 Anyhow  if  the  House  is  prepared
 to  sit  even  after  6  pm,  I  will  be  here

 Some  Hon.  Members:  Yes

 Mr  Deputy-Speaker  All  mght
 Shri  Sharma

 Shri  D  C  Sharma  (Gurdaspur)  I
 was  submitting  yesterday  that  we
 have  been  trying  to  augment  our
 defence  potential  all  these  years,
 though  we  suffer  from  very  serious
 limitations  so  far  as  financial  resour-
 ces,  manufacture  and  invention  of
 weapons  and  resources  m  the  training
 of  men  are  concerned  So  far  as  we
 know,  even  now  we  have  to  send
 some  of  our  senior  officers  to  the
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 Imper.al  Staff  College  छ  the  UK  for
 higher  training  But  there  is  one
 thing  in  which  we  are  abundantly
 blessed,  and  that  is  our  manpower,
 and  our  manpower  is  very  splendid,
 and  perhaps  one  of  the  finest  of  its
 kind  in  the  world  But  the  question
 is  are  we  making  the  best  use  of
 th  s  manpower  with  which  nature  has
 pientifully  blessed  us?

 l  find  that  so  far  as  the  regular
 Army  is  concerned,  I  do  not  have
 any  suggestions  to  make,  but  we  have
 certain  auxiliary  things  in  the  Army
 and  I  think  they  should  be  supple-
 mented  as  far  as  possible  I  beleve
 they  should  be  supplemented  in  the
 best  possible  way

 For  instance,  I  think  more  attentzon
 should  be  paid  to  our  NCC,  and  the
 number  of  these  cadets  of  all  kinds,
 the  naval  wing,  the  air  wing  and
 other  wings,  should  be  very  much
 inueased  At  the  same  time,  our
 ACC  should  become  more  or  less  a
 mass  movement,  and  cover  as  many
 schools  as  possible

 I  would  also  submit  very  respect-
 fully  that  the  Lok  Sahayak  Sena
 deserves  extra  attention  at  the  hands
 of  the  Defence  Ministry  The  hon
 Defence  Min  ster  was  pleased  to  say
 some  time  back  that  this  Lok
 Sahayak  Sena  had  no  military  poten-
 tial,  it  was  only  there  to  serve  the
 needs  of  discipline  I  would  say  that
 they  should  be  trained  in  such  a  way
 that  they  become  sources  of  military
 strength  and  military  power  The
 number  of  units  should  be  increased.
 I  know  the  train  ng  period  has  be
 increased  I  believe  that  ultumately
 these  things  will  be  more  useful  to
 us  mm  a  time  of  emergency  than  so
 many  other  things  on  which  we  are
 relying

 I  would  also  submit  very  respect-
 fully  that  as  in  other  progressive
 countries  hke  China  Russia  and  UK,
 where  they  are  making  use  of  women
 for  training  m  these  things  we  should
 also  make  use  of  our  women  for  pur-
 poses  of  augmenting  the  defence
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 {Shri  D.  C.  Sharma]
 potential  of  our  country,  because  we
 are  living  in  an  uneasy  world,  in  a
 world  of  uneasy  peace.  There  is  no
 peace  on  our  border.  There  was  e
 time  when  we  could  say  that  our
 borders  with  Pakistan  were  quiet,  but
 now  we  find  that  our  borders  have
 become  scenes  of  unquietness,  and  I
 would  therefore  say  that  we  have  to
 take  very  great  note  of  the  atmos-
 phere  of  disturbance  which  prevails
 all  along  the  borders  which  we  have
 with  other  countries.  I  do  not  want
 to  create  any  kind  of  war  psychosis,
 but  I  believe  we  have  to  take  a  warn-
 ing  from  what  has  been  happening
 during  the  last  few  years.  What  has
 been  happening  in  the  Punjab?  What
 is  happening  in.  our  border  with
 Tibet?  All  these  things  may  be
 straws  to  show  which  way  the  wind
 may  blow  any  time.  Therefore,  we
 have  to  take  note  of  these  things
 very  gravely  and  very  seriously  and
 we  have  to  build  up  the  military
 potential  of  our  nation  in  terms  of
 the  population,  in  terms  of  the
 populace.

 Other  people  read  dctcctive  stories.
 But  I  read  the  accounts  of  battles,
 the  decisive  battles  of  the  world.  Of
 al}  the  battles  of  the  world,  the
 accounts  of  which  I  have  read,  I
 think  the  greatest  is  the  battle  of
 Stalingrad.  It  was.  the  might  of  the
 people  pitted  against  the  might  of  the
 military  machine,  whereby  the  might
 of  the  military  machine  was  over-
 come  by  the  might  of  the  people.
 Therefore,  I  say  in  India  we  have  to
 depend  upon  the  might  of  the  people
 as  against  the  might  of  the  military
 machine  which  we  may  have  to  face
 some  day,  sooner  or  later,  now  or  in
 the  near  future—some  day.  There-
 fore  the  people  have  got  to  be  awak-
 ened,  the  people  have  got  to  be
 psychologically  armed;  they  have  got
 to  be  psychologically  prepared  for
 any  kind  of  emergency:  For  this,
 these  auxiliary  bodies  of  our  Army
 will  be  useful.
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 At  the  sam-  time,  I  would  submit
 that  our  borcer  districts  in  West
 Bengal,  Assam  or  the  Punjab  are
 becoming  less  and  lesg  attractive  to
 inhabitants  there.  A  visit  to  any  one
 of  these  border  districts  will  convince
 anybody  of  the  truth  of  this  state-
 ment.  So  I  would  say  that  it  should
 be  the  function  and  duty  of  the  De-
 fence  Ministry  to  look  ‘after  these
 border  districts  in  those  border  States
 with  special  care  and  a  special  sense
 of  responsibility.  I  belong  fortunately
 to  a  border  State  and  I  also  represent
 a  border  district  in  that  border  State.
 I  know  how  areas  like  Khojki  Chak,
 Bamyal]  and  Derababa  Nanak  have
 become,  so  to  say,  neglected  areas.  J
 think  this  must  be  the  story  in  West
 Bengal,  Assam  and  other  places  also.

 I  would,  therefore,  say  that  the
 Defence  Ministry  should  look  aft::
 these  border  districts  with  particular
 care.  They  should  strengthen  the
 armed  police  force.  They  should  also
 convert  some  of  the  districts  into
 ‘sub-Areas’.  They  should  also  try  te
 give  rifle  training  to  al]  the  adults  in
 those  border  areas,  all  the  adults  bet-
 ween  the  ages  of  8  and  40,  so  that  wi
 can  increase  the  defensive  potential  of
 our  country.  At  the  same  time,  with-
 out  trying  to  create  any  kind  of  war
 panic  in  this  country,  I  would  say
 that  the  brunt  of  the  attack—and  of
 the  defence—will  fall  on  these  border
 areas.  I  wouki,  therefore,  say  that
 we  should  organise  village  defence
 forces.  These  villages  defence  forces
 should  be  there  to  inculcate  in  the
 minds  of  the  people  a  sense  of  defence
 of  the  country.

 I  find  that  in  our  country  people  are
 not  educated  in  this  respect.  I  know
 there  are  some  countries  which  try  to"
 educate  the  people  along  these  lines.
 I  think  all  progressive  countries  try  to
 do  so.  Therefore,  there  should  be  a
 Wing  in  the  Defence  Ministry  which
 should  look  after  the  education  of  the
 people  at  large,  the  masses  of  India,  in
 these  matters.  I  do  not  say  that  they
 should  be  prepared  for  fighting.  But
 they  should  be  told  what  is  happening
 and  what  is  going  to  happen.  They
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 should  be  instructed  in  those  things.
 I  very  respectfully  submit  that  some-
 thing  should  be  done  in  this  respect.

 At  the  same  tume,  I  also  very
 respectfully  submit  that  the  armed
 forces  have  the  finest  kind  of  morale
 mm  our  country.  They  have  an
 unblemished  record  of  service  since
 we  attamed  freedom.  I  think  their
 example  is  something  which  has  to
 be  emulated.  But  J  also  submit  very
 respcetfully  that  we  should  some-
 thing  for  their  accommodation  and
 for  the  education  of  their  children.
 In  this  matter,  no  dist:nction  should
 bc  made  between  officers  and  jawans.
 All  should  be  treated  alke  Of
 course,  I  know  we  are  building
 houses  ain  Ambala  The  smallness  of
 our  effort  in  this  direction  shows  the
 poverty  of  our  resaurces,  it  shows  the
 lack  of  money  from  which  we  suffer.
 But  that  is  a  good  venture.  If  our
 Army  is  going  to  be  put  m  good
 heart,  77  our  Army  is  going  to  be
 kept  in  splendid  fighting  condi:tion,  if
 our  Army  35  going  to  be  in  the  finest
 kind  of  military  trim,  I  say  that  the
 first  problem  that  the  Defence  Min-
 istry  should  tackle  is  the  problem  of
 accommodation  They  should  also  do
 something  for  the  education  of  their
 children  I  think  in  every  city  where
 there  :s  an  army  unit  stationed,  there
 should  be  a  central  school  where  edu-
 cation  should  be  imparted  in  that
 language,  which  is  our  Indian  langu-
 age,  so  that  when  the  army  personnel
 are  transferred  from  that  place  to
 some  other  place,  their  children  can
 have  their  education  without  inter-
 ruption

 With  these  words,  I  support  tne
 Demands  for  Grants  of  the  Defence
 Ministry.  I  hope  that  as  years  pass,
 our  Defence  forces  will  compare
 favourably  with  the  Defence  forees
 of  UK,  Russia,  China  and  US.A,,  so
 far  as  the  qualities  are  concerned,  so
 far  as  their  armaments  are  concerned
 and  so  far  as  other  things  are  con-
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 cerned  I  hope  that  that  will  not  be
 far  off.

 Shri  Goray  (Poona):  Before  I
 submit  for  the  consideration  of  the
 Minister  of  Defence  the  few  points
 that  I  want  to  deal  with,  I  would  like
 to  refer  to  the  observations  that  were
 made  yesterday  by  my  hon.  friend,
 Shr.  U,  C.  Patnaik.  As  I  watched
 you,  I  could  see  how  uneasy  you
 were  when  Shri  Patnaik  listed  one
 shortcoming  after  tec  other,  and  I
 shared  your  uneasiness.  But  I  would
 request  Government  to  take  note  of
 the  fact  that  on  the  floor  of  this
 House,  in  the  Press  in  the  Lobbies
 and  outside  constant  allegations  have
 been  made  and  are  being  made
 against  those  who  hold  high  positions
 In  the  Defence  M-nistry  to  the  effect
 that  the  recent  promotions  have
 resulted  in  supersession  of  so  many
 able  officers  and  also  to  the  fact  that
 some  of  these  high-placed  persons
 werc  or  are  still,  partners  of  some  of
 the  companies  which  are  associated
 with  the  dubious  arms  deals  I  would
 hke  to  say  this  that  this  sort  of  alle-
 gations  are  not  likely  to  boost  up  the
 morale  of  the  jawengs  or  officers  and,
 therefore,  early  steps  should  be  taken
 to  see  that  these  allegations  are  dis-
 proved  or  met  adequately.

 Coming  to  the  Report  which  has
 been  submitted  by  the  Defence  Minis-
 try,  I  would  like  to  say  that  it  is  a
 very  unsatisfactory  Report.  For
 instance,  dealing  with  one  of  the
 major  wings  of  our  Defence  forces,
 the  Aur  Force,  it  gives  one  page,  or
 to  be  more  exact,  the  Air  Force  is
 dismissed  with  34  lines.  I  would  like
 to  point  out  to  the  Mninistry  that  if
 they  really  want  to  tell  us  anything
 about  the  Air  Force  or  the  Navy  or
 the  Army,  the  best  thing  for  them
 to  do  is  to  just  mention  ‘Navy’  and  in
 the  foot-note  write  ‘Please  refer  for
 further  information  to  Janes  Fight-
 ing  Ships’  or  mention  ‘Air  Force’  and
 write  in  the  footnote  For  further  in-
 formation  please  refer  to  Air  Forces
 of  the  World  by  Green  and  Frickar.
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 (Shri  Goray]
 I  heave  a  grievance  to  make  tha!

 when  we  are  spending  so  much  of  our
 money  on  our  Defence  forces,  this
 Parliament  is  not  taken  into  confi-
 dence.  In  this  respect,  this  Parlia-
 ment  must  be  taken  into  confidence
 as  they  do  in  the  United  States  of
 America  or  in  the  United  Kingdom.
 I  hope  that  henceforward  more  infor-
 mation  would  be  vouchsafed  to  us  and
 a  committee  of  Parliament  will  be
 formed  which  would  be  in  continuous
 contact  with  the  development  of  our
 Armed  Forces  and  of  the'r  modernisa-
 tion  that  is  taking  place.  It  is  custo-
 mary  to  say  that  our  Army  is  the  finest
 in  the  world  or  one  of  the  finest  armies
 in  the  world.  As  to  the  morale  of  the
 jawans  I  need  not  say  anything  here.
 Last  year  my  remarks  were  misunder-
 stood  and  I  hope  this  year  what  I  say
 will  not  be  misunderstood.

 Look  at  the  other  countries  which
 have  Armed  Forces.  In  Russia,  we
 find  that  the  Armed  Forces  are  about,
 33  lakhs,  even  after  the  substantial
 reduction  that  they  have  made.  In
 America,  the  Armed  Forces  are  about
 30  lakhs.  The  United  Kingdom  has  a
 force  of  7}  lakhs.  I  do  not  know
 exactly  what  is  the  strength  of  the
 Chinese  Armed  Forces.  But,  taking
 into  consideration  the  fact  that  in
 North  Korea  alone,  by  way  of  volun-
 teers,  they  could  send  about  half  a
 million  people,  we  can  very  well  ima-
 gine  how  big  the  Armed  Forces  of
 China  might  be.  Pakistan  has  almost
 the  same  Defence  power  as  we  have.

 Our  Air  Force  is  small;  it  is  not  very
 big.  Our  Navy  is  almost  a  pint  size
 Navy.

 Therefore,  I  would  like  to  say  that
 when  we  are  thinking  of  our  Armed
 Forces,  we  have  to  take  into  account
 the  countries  that  surround  us  and
 plan  for  the  future.  I  hope  that  the
 events  that  took  place,  the  grim  drama
 that  was  enacted  just  beyond  the
 Himalayas,  on  the  roof  of  the  world,
 will  not  be  missed  and  correct  conclu-
 sions  will  be  drawn  from  what  has
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 been  happening  there  during  the  last
 month  or  so.

 My  grievance  is  that  though  we  say
 that  our  Army  is  very  fine  and  our
 jawans  are  very  gallant,  we  have  not
 been  able  during  the  last  0  or  45
 years  to  evolve  a  military  science  of
 our  own.  I  am  not  saying  that  we
 can  have  altogether  a  different  military
 sc:ence.  But  you  will  find  that  it
 differs  from  country  to  country
 because  they  take  into  account  the
 geography  of  the  country,  the  genius
 of  the  people,  the  equipment  that  they
 have;  and  all  these  things  are  taken
 into  account  and  some  military  out-
 look  or  strategy  is  evolved.

 It  is  no  use  saying  always  that  our
 jawans  are  very  good  and  their  fight-
 ing  qualities  .are  excellent.  I  am
 reminded  of  what  Gen.  Weygand  said
 in  France.  He  said,  on  the  eve  of  the
 last  Great  War  that  the  material  which
 the  French  Army  had  was  first-rate,
 its  fortifications  were  first  class  and
 its  morale  was  excellent.  You  know
 what  happened  to  the  French  Army
 when  the  Germans  attacked  it;  it  was
 scattered  like  straw.  Therefore,  I
 would  say  that  it  is  not  only  enough
 that  our  jawans  are  good  so  far  as
 their  morale  is  concerned,  or  they  are
 very  courageous.  It  is  all  true;  but,
 what  about  the  equipment  that  we
 have?  What  about  the  strategy;  what
 about  the  other  things,  that  is,  the
 industry  and  what  we  can  get  out  of
 our  industry?  All  these  things  will
 have  to  be  taken  into  account.

 Take,  for  instance,  a  country  like
 the  United  States  of  America.  You
 will  find  that  they  have  unparalleled
 resources  so  far  as  their  productive
 power  is  concerned.  So  that  is  strong
 point.  If  you  take  England,  you  wilt
 find  that  they  have  a  particular  stra-
 tegy  or  defence  outlook.  They  know
 that  theirs  is  an  island.  Therefore,
 they  have  an  adequate  Navy  and  ade-
 quate  air  cover.  That  fs  their  strategy.
 They  also  take  into  account  the  genius
 of  the  people,  people  who  play  cricket,
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 that  2s  who  do  not  get  easily  disheart-
 ened,  who  can  hold  out  long  That  2s
 the  genius  of  the  Br  tish  people

 In  China,  Mao  Tse  Tung  once  said
 that  it  is  a  handful  of  mullits  and  rifle
 that  can  stand  against  all  the  attack
 and  equipment  of  Chiang  Kai-shek
 That  is  the  genius  of  the  people  In
 Russia,  for  instance,  they  have  vast
 space  and  Stalin  could  take  his  Army
 hundreds  of  miles  into  the  interior  and
 still  fight  back

 In  India  we  will  have  to  find  out
 whether  we  have  got  such  ample
 space,  whether  we  have  got  the  morale,
 whether  we  have  got  the  equipment
 and  whether  we  have  got  the  necessary
 productive  capacity  All  these  things
 will  have  to  be  taken  into  considera-
 tion

 What  I  complain  of  ts  that  in  these
 reports  or  in  the  speeches  that  are
 made  here  on  behalf  of  Government
 I  do  not  find  any  account  being  taken
 of  all  these  facts  Therefore,  I  would
 lke  to  submit  that  all  these  points
 should  be  taken  into  account  and  there
 should  be  no  hush  hush  about  it

 Take,  for  instance,  the  American
 soldier  He  may  be  as  brave  as  any
 other  I  hope  he  १६  as  brave  85  our
 soldier  or  the  British  or  the  German
 or  the  Russian  soldier  But  look  at
 the  equipment  that  they  are  giving
 him  In  this  number  of  the  Time
 dated  the  27th  October  7958  they  have
 given  almost  a  whole  lst  of  the  new
 equ  pment  that  is  being  issued  to  the
 American  soldier  Out  of  this  list
 which  35  long,  I  will  only  sample  out
 4  or  5  different  items

 “Explosive  foxhole  digger,  a
 5-Ib  gadget  that  blasts  a  hole  in
 the  ground  that  is  38  ft  deep,  3
 ft  wide

 Silent-sentry  radar  set,  resembl-
 ing  old-style  box  camera  on  a
 tripod  picks  up  movement  within
 800  yds  under  any  conditions
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 M-14  rifle  replacing  the  familar
 garand  M-l  fires  762  mm
 NATO  ammunition,  which  is  smaller
 and  lighter  than  the  old  30-cal  ammo,
 Gone  is  the  bayonet”

 “Irradiut  d  food,  treated  to  kill
 any  germ-p:oducing  material  n
 most  perishable  foods  can  be  kept
 in  a  simple  plastic  bag  be  prescrv-
 ed  almost  indefinitely  without
 refrigeration,”

 That  १६  what  they  are  doing  so  far
 as  the  American  Army  }s  concerned

 Shri  Joachim  Alva  (Kanara)  Our
 Budget  will  only  fit  in  ther  key-hole.

 Shri  Goray.  I  mentioned  Mao  Tse
 Tung  also

 Look  at  the  recent  British  Budget.
 Here  is  what  Mr  Aubrey  Jones  says

 ‘The  Army  was  entermg  on  a
 stage  of  considerable  change
 There  had  never  been  a  period  of
 such  a  concentrated  stage  of
 re-equipment  as  there  would  be
 over  the  next  two,  three  or  four
 years  In  the  early  sixties  the
 rifle  would  be  completely  new  and
 the  machine  gun  would  be  a  new
 one  and  of  continental  adoption
 The  howitzer  mortar  would  be
 displaced  by  the  Italan  Ihght
 pack  howitzer  This  was  being
 tried  out  and  would  be  droppable
 by  parachute  A  new  tank  gun,
 the  05  mm  was  in  _  production
 now  It  was  the  best  of  its  kind
 in  the  western  world  It  was
 hoped  that  the  United  States  and
 continenta]  countrie,  would  stan-
 dardise  on  at”

 The  point  that  I  want  to  drive  home
 is  that  we  must  try  to  see  what  we
 want  to  do  for  the  soldier  In  the
 report  there  is  hardly  any  mention  of
 the  equipment  of  the  soldiers  or  the
 new  arms  that  we  are  trying  to
 develop

 Just  now  Mr  Alva  said  that  it  takes
 a  lot  of  money  It  is  true  What  I
 want  therefore,  is  not  more  money
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 but  more  speed  and  more  earnestness
 with  which  we  go  about  these  things
 In  this  connection,  I  want  to  bring  to
 your  notice  one  thing  In  4948  there
 was  a  committee  of  experts  who
 recommended  that  there  should  be
 uniform  ration  for  all  the  three  wings
 of  the  Defence  Forces  For  the  last
 ten  years  we  have  been  considering
 that  and  nofhing  hes  been  done  This
 has  bien  referred  to  m  one  of  the
 reports  of  the  Estimates  Committee
 and  still  I  thnk  no  decision  has  been
 taken  This  728  the  pace  at  which  we
 are  moving  while  in  other  countries
 they  are  quick  to  change  taking  into
 considcrition  the  new  things  that  are
 coming  for  instance,  scientific  develop-
 ment  new  minerals  that  are  being
 manufactured  the  new  plants  that
 they  can  build  All  these  things  are
 taken  into  consideration  and  a  defence
 policy  35  so  evolved  that  it  suits  all
 these  new  developments

 I  would  now  like  to  take  up  the
 point  regarding  morale  and  tradition
 What  about  morale?  There  is  a  very
 fine  book  that  has  been  recently
 brought  out  in  Delhi  in  which  I  find
 that  a  reference  has  been  made  to
 what  happened  in  Europe  during  the
 last  war  They  point  out  that  there
 was  concentrated  bombing  in  Ham-
 burg  and  in  one  raid  alone,  35,000  to
 40,000  were  killed  and  an  equal  num-
 ber  injured  They  have  pointed  out
 that  when  we  are  considering  a  coun-
 try  hke  India  we  shall  have  to  see  if
 a  city  lke  Bombay  or  Delhi:  or
 Calcutta  or  Kanpur  was  bombed  what
 will  happen  to  the  people?  Will  they
 put  up  a  resistance  end  continue  pro-
 duction  as  they  did  in  Western  Europe
 or  in  England  It  i,  the  morale  of  the
 people  that  counts  I  entirely  agree
 with  Prof  Sharma  who  has  said  just
 now  that  we  shall  have  to  see  that  the
 morale  of  the  people  is  built  up  When
 such  contingencies  arise  people  must
 not  run  away  from  these  pleces
 because  there  has  been  bombing  They
 must  regroup  themselves  and  try  to
 produce  whatever  they  can  with  all

 -the  shattered  material  that  will  be
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 there  So,  this  morale  is  very
 necessary

 Then  there  is  the  health  and  the
 education  of  the  peoplc  In  the  last
 war  we  found  that  even  at  the  highest
 pitch  wt  could  not  recruit  more  than
 two  million  people  That  was  the
 hughest  pitch  or  the  highest  stage  of
 recruument  ever  reached  Will  it  be
 sufficient  in  a  tme  of  emergency?  It
 will  not  be  Therefore,  I  am  saying
 that  al]  these  aspects  will  have  to  be
 taken  into  consideration  If  menfolk
 go  to  the  forward  areas  will  the
 women  take  their  place  m  the  indus-
 tries  or  m  munitipa)  services?  That
 is  what  happened  in  England  As  soon
 as  they  found  able  bodied  young  men
 had  80०१६  to  the  front,  al]  these  services
 were  managed  by  women  I  am  dea)-
 ing  with  these  points  in  detail  because
 I  want  to  bring  it  home  to  the  Defence
 Ministry  that  we  shal)  have  to  look  to
 all  these  aspects  and  prepare  the  mind
 of  the  people  from  that  point  of  view
 I  am  not  saying  that  a  war  psychosis
 should  be  created  but  people  must
 know  that  these  are  the  emergencies
 that  people  will  have  to  face  and  from
 that  point  of  view  they  must  be
 trained  and  educated  and  equipped

 About  equipment,  I  would  hke  to
 say  one  thing  Our  ordnance  factories
 must  be  reorganised  In  the  reports  of
 the  Estimates  Committee—Nos  40  and
 42  it  has  been  pointed  out  that  what
 you  are  producing  there  35  good  but
 we  have  got  to  produce  much  more
 So  far  as  I  could  ascertain  I  find  that
 we  have  the  best  equipment  there  In
 Spite  of  the  fact  that  the  equipment  is
 very  good  and  first-rate,  the  average
 effective  working  hours  are  not  more
 than  five,  they  are  44  hours  or  five
 hours  per  day  If  we  really  try  to
 find  out  how  much  the  workers  are
 puttzng  in  how  the  work  could  be
 rationalised  and  how  they  could  be
 induced  to  work  more,  then  I  suggest
 that  we  can  save  a  lot  of  money,  we
 can  produce  much  more  While  I  am
 dealing  with  the  production  of  these
 ordnance  factories,  I  would  like  to  say
 that  there  is  a  little  humour  in  the
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 report  that  has  been  given  to  us  So
 far  as  the  production  from  ordnance
 factories  is  concerned,  these  are  the
 items  that  we  are  manufacturing
 Pressure  cookers,  meceano  sets,  blood
 pressure  testing  instruments,  stetho-
 scope,  hypodermic  syringe,  gas  generat-
 ing  plant  using  cow  dung,  window  air
 conditioning  units  tractor,  self-pro-
 pelled  plough,  microscope  pathological,
 automatic  coffee  machine,  ete  I  do  mt
 know  why  tbe  ordnance  factories
 should  produce  a  gas  generating  plant
 using  cow  dung  or  automatic  coffee
 machines  Is  st  really  necessary  for
 the  ordnance  factomes  to  manufacture
 such  articks?  It  only  shows  that  m
 the  ordnance  factories  we  can  product
 these  things  So  also  can  the  private
 sector  Bu  I  would  like  to  know  cost
 of  production  Have  you  cver  taken
 into  account  the  cost  of  production  or
 is  it  only  just  to  show  to  people  that
 we  can  produce  these  things?  Is  it
 really  necessary  for  you  to  do  it?  I
 think  it  is  not  at  all  necessary  On
 the  contrary  I  think  that  some  of  the
 things  that  we  have  been  manufac-
 turing  should  be  handed  over  to  the
 vorivate  sector  For  instance  you  will
 see  that  these  coffee  machines  can  cer-
 tainly  be  given  to  the  private  sector
 You  can  give  them  the  know-how
 which  they  heave  not  You  can  give
 them  assistance  I  would  say  that
 even  in  respect  of  the  rifle  barrels  or
 thmegs  of  that  sort  why  should  not  the
 private  industries  be  asked  to  do  it”
 Only  then  we  wil]  know  whether
 what  you  are  producing  is  economi-
 cally  produced  or  at  १2१  only  a  fancy
 product

 Shri  Jaochim  Alva  Rifles  and  pis
 tols  have  gone  into  the  black  market
 through  the  private  sector

 Shri  Goray:  What  we  are  producing
 also  goes  to  the  black  market  and
 Shri  Alva  must  be  knowing  it  very
 well  Unless  the  experts  working  in
 the  private  sector  are  associated  with
 a  particular  industry  you  will  never
 be  able  to  know  whether  what  you
 are  producing  एड  being  economically
 produced  or  it  35  only  a  fancy  pro-
 duct  I  would  like  to  draw  your
 attention  to  the  suggestions
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 made  by  the  Estimates  Committee
 whick  has  said  that  whatever
 you  are  doing  m  the  ordnance  factories
 should  be  evaluated  by  the  private
 sector  people  so  that  they  will  be  able
 to  bring  their  know-how  and  expert
 knowledge  and  through  their  help  it
 may  be  possible  to  find  out  whether
 these  things  could  be  cheaply  pro-
 duced

 Mr  Deputy-Speaker  The  hon
 Member's  time  25  up

 Shri  Goray  I  have  just  spoken  fui
 fifteen  minutes

 Mr  Deputy-Speaker  For  ove:  22
 minutes

 Shri  Goray  Five  mintes  morc  and
 I  will  conclude  About  industrial
 devclopment  in  the  country,  I  would
 like  to  point  out  that  I  do  not  know
 whethcr  the  Defence  Ministry  is  taken
 into  confidence  and  whether  it  45
 consulted  because  what  I  find  १5  that
 the  Indo  Gangetic  plan  xs  being
 rapidly  developed  From  the  defence
 po  nt  of  view  I  suppose  it  35  not  really
 good  to  put  all  our  eggs  in  one  basket
 Whether  it  is  an  oil  refinery  or  steel
 industry  or  fertilisers  or  railway
 engines  you  wil]  find  that  they  offer
 very  good  targets  to  any  enemy  who
 cares  to  bomb  the  cities  or  these
 installations  I  would  say  that  the
 industry  should  be  dispersed  because
 you  will  find  that  raw  materials  are
 available  in  other  parts  of  the  coun-
 try  also  I  am  not  raising  this  issue
 from  the  point  of  view  of  creating
 a  North  versus  South  feeling  but
 ere,  from  the  pomt  of  view  af
 defence  The  concentration  of  indus-
 trial  development  in  this  particular
 belt  is  not  very  good  There  is  an-
 other  point  Eighty  per  cent  of  the
 recru  tment  of  officers  and  men  35
 confined  to  this  particular  belt  That
 also  is  not  good  There  are  races  in
 other  parts  of  the  country  There  are
 people  in  other  parts  of  the  country
 who  are  equally  martial  and  there-
 fore,  I  would  say  that  you  should  tap
 those  sources  also  because  if  at  all



 70799  Demands  APRIL  9,  7988  for  Grants  70800

 {Shri  Goray]
 India  is  attacked—which  God  forbid  entirely  by  civilians  Therefore,  I
 —this  particular  industrial  as  wel]  as
 recruitment  belt  will  be  the  first  to
 come  for  attack  Therefore  !  would
 say  that  there  should  be  some  eggs
 kept  in  a  separate  basket

 About  the  personnel,  I  would  point
 out  that  as  far  as  it  is  possible  the
 Defence  Minisiry  should  see  to  it  that
 the  discontent  which  prevails  in  the
 civilian  ranks  38  removed  Pointed
 mention  has  been  made  in  the  Esti-
 mates  Committee  Report  to  the  MES
 branch,  and  they  have  said  that  the
 evil  engineers  m  the  MES  branch
 find  that  their  ways  to  promotion  are
 blocked  They  have  pomted  out  that
 im  this  particular  branch  there  is  no
 reason  why  civilians  should  not  be
 given  more  scope  I  would  lke  to
 speak  about  the  store-keepers  also
 because  I  happen  to  be  a  patron  of
 their  association  You  will  find  that
 the  Est  mates  Committee  has  also
 referred  to  that,  and  it  says  that  out
 of  a  total  cadre  of  officers  of  106,  so
 far  only  2]  officers  have  been  confirm-
 ed  after  १3  or  4  vears’  service  If
 people  who  have  been  drawing  about
 Rs  600  or  Rs  700  today  have  to  go
 out  of  service  tomorrow,  they  will
 have  a  pension  of  Rs  70  or  Rs  00
 and  not  more  than  that  It  is  a  very
 anomalous  position  I  would,  there-
 fore,  say  that  whether  it  is  the  MES
 or  the  store-kecpers  or  other  wing  of
 the  Defence  Ministry,  you  should  see
 to  it  that  st  is  not  nccessary  to  go  on
 mulitarisng  all  the  departments,
 because  sometimes  it  happens  that  the
 very  fine  material  which  we  are  turn-
 ing  out  of  the  National  Academy  has
 to  waste  its  talents  on  activities  which
 are  civilian  in  nature  Why  should
 those  trained  people  be  put  in  charge
 of  stores  and  all  those  things?  They
 will  only  be  wasting  their  talents
 there  Civilian  officers  who  are  fit  for
 these  things  should  be  put  there  I
 may  mention  here  the  Hoover  Com-
 mittee  report  in  USA,  where  they
 have  stated  that  support  organisa-
 tions  hke  stores  should  be  manned

 would  beg  of  the  Defence  Minister
 that  he  should  look  into  these  th  ngs
 personally  and  try  to  give  justice  to
 the  civilian  employees  m  these  depart~
 ments

 Mr  Deputy-Speaker:  I  may  make
 clea:  one  thing  Hon  Members  who
 ao  not  belong  to  parties  and  call
 themselves  unattached—or  we  call
 them  unattached—must  condense  their
 remarks  within  a  short  period  of  १0
 to  2  minutes  Shri  Naushir  Bharucha.

 Shri  Naushir  Bharucha  (East.
 Khandesh)  45  minutes  may  be  given
 It  is  a  vast  subject  Suir,  I  am  glad
 that  this  House  has  concentrated  its
 attention  more  and  more  on  the
 realties  of  the  problems  involved  in
 defence  The  security  of  India  can-
 not  be  guaranteed  by  the  mere  nature
 of  our  weapons  nor  by  the  tramed
 personnel  nor  by  the  quantum  of
 armoured  plates  that  we  accumulate,
 much  less  by  our  wasteful  expendi-
 ture  It  can  only  be  guaranteed  by
 deep  and  purposeful  thinking  and  by
 psychological  disciplining  of  the
 masses  I  am  not  at  all  referring  to
 the  very  advanced  tvpe  of  weapons,
 nuclear  and  guided  missiles  My  plea
 is  that  our  forces  are  not  equipped
 intelligently  even  for  a  conventional
 war,  not  a  conventional  war  of  959
 but  even  a  conventional  war  of  939
 A  sense  of  urgency  undoubtedly
 attaches  to  defence,  because  while  we
 may  rest  assured  that  the  people  of
 Pakistan  may  not  desire  war  with
 India,  one  can  never  tell  what  may
 happen  With  a  military  dictatorship
 a  war  may  be  tuiggered  off  accidental-
 ly  or  it  is  conceivable  that  one  may
 evolve  from  mere  border  incidents
 Therefore,  it  78  vely  necessary  that
 there  should  be  a  reappraisal  of  the
 defence  requirements  in  the  light  of
 the  intelhgent  defence  strategy  for
 our  country

 The  first  point  to  be  remembered  is
 that  we  talk  too  very  vaguely  when
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 we  talk  of  defence  strategy  and  we
 do  not  relate  our  strategy  to  concrete
 facts.  Assuming  for  a  moment—
 though  I  do  not  believe  a  thing  like
 that  is  likely-~but  assuming  for  a
 moment  that  Pakistan  38  a  potentially
 hostile  country  against  which  our
 defences  have  to  be  equipped,  then
 the  geographical  areas  have  to  be
 borne  in  mind  and  they  will  have
 naturally  a  deep  influence  on  our
 defence  strategy  as  also  the  type  of
 equipment  Pakistan  possesses,  and  the
 technique  of  defence  that  Pakistan
 may  adopt  Let  us  proceed  on  con-
 crete  facts  Supposing  a  war  does
 break  out,  then  the  first  question  that
 arises  with  regard  to  our  strategy  is,
 where  will  Pakistan  attack—by  land,
 sea  and  air:  and  what  will  be  the
 nature  of  the  attack  and  what  our
 defence  strategy  and  the  strategy  of
 retaliation  would  be  and  how  our
 personnel  and  equipment  will  serve
 thier  purpose,  because  unless  our
 equipment  is  relatéd  to  concrete
 realities,  the  equipment  has  no  mean-
 ing.

 A  glance  at  oar  map  will  show  that
 Indian  territories  within  the  strikmg
 range  of  West  Pakistan  based  bom-
 bers,  assuming  refuelling  facilities  on
 the  border  areas  of  Pakistan  and
 assuming  the  range  of  800  miles  for
 their  bombers,  will  cover  Punjab
 right  up  to  Delhi.  That  area  will
 come  within  the  striking  range  of
 Pakistan-based  bomber.  So  also,  will
 be  Rajasthan,  the  whole  of  Saurashtra,
 North  Gujarat,  right  down  to  Bombay
 —though  Bombay  is  a  littie  bit  dis-
 tant;  the  whole  of  Assam,  West  Bengal
 and  parts  of  Bihar  and  Uttar  Pradesh
 including  our  steel  plants  and  our  oil
 refineries  and  other  things  will  come
 within  the  range  of  East  Pakistan-
 based  bombers.  The  chances  of  attack
 by  sea  on  the  west  coast  will  be
 almost  nil.  There  will  be  attacks  of
 some  nuisance  value  in  the  Bay  of
 Bengal  from  the  sea.  The  land  attacks
 will  be  along  any  place  on  the
 hundreds  of  miles  of  our  borders,  both
 with  East  and  West  Pakistan.  There-
 fore,  taking  this  concrete  case  further,
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 what  would  be  the  nature  of  the  attack:
 that  Paiustan  wil]  launch?

 Ths  is  alt  with  regard  to  the  yeur
 3939,  and  not  ‘1959.  2  said  we  are  not
 prepared  even  for  a  conventional  war
 of  939  in  those  days  it  was  very
 common  for  attacks  to  cons)st  of  high
 explosive  bombs  and  kilo  bombs  tnat
 is  the  incendiary  bombs.  Even  toaav
 the  kilo  bomb  could  be  used.  Tnev
 call  it  a  kilo  bomb  because  it  weigns
 oniy  one  kilogram  or  about  two
 pounds.  One  bomber  may  carry  as
 many  as  3,000  incendiary  bombs  and  a
 squardron  may  carry  as  many  as  30,000.
 In  Bombay,  at  the  time  of  Seconda
 World  War,  we  used  to  practise  with
 practice  kilo  bombs.  It  is  impossibie
 to  extinguish  it  with  water.  It  cannot
 be  extinguished  with  water.  It  will
 burn  furiously  for  35  minutes.  The
 heat  emitted  by  it  as  so  intense  that
 the  heat  will  pass  through  successive
 thin  steel  plates.  It  will  burn  and
 make  holes  througn  successive  steel
 plates.  That  is  the  capacity  of  a  small
 kilo  bomb  which  is  an  out-~dated
 weapon  today.  Assuming  that  an
 attack  on  Calcutta  or  Ahmedabad
 which  is  practically  a  next  door  target
 for  Pakistan,  is  made.  30,000  bombs
 could  be  dropped.  Assuming  that  only
 one  per  cent  will  be  effective,  there
 will  be  $00  fires  started  simultaneous-
 ly.  Neither  the  fire  brigade  of  Cai-
 cutta  nor  Ahmedabad  is  capable  of
 coping  with  that  type  of  emergency.
 and  unless  the  civilian  population  34
 trained  in  fire-fighting  and  provided
 with  fire-fighting  appliances,  you  can
 well  imagine  what  the  position  wil}
 be.

 When  I  discussed  this  question  in
 the  beginning  of  the  session,  the  hon
 Prime  Minister  said  that  if  we  start
 civil  defence  organisation  the  public
 will  become  panicky.  I  shall  deal
 with  that  in  a  somewhat  greater
 detail.  Let  us  assume  exactly  how
 an  attack  develops.  Supposing  Pakis-
 tan  attacks,  then  we  presume  that  they
 have  got  radars  capable  of  catching
 the  raid.ng  aircraft  on  the  screen  and
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 communicating  jit  to  the  central  con-
 trol  and  that  central  control  will
 arrange  for  the  sounding  of  the  alert.
 The  Firstline  fighter  interceptor  air-
 craft  will  be  duly  informed  and  we
 presume  that  we  have  also  got  a  suffi-
 cient  number  of  anti-aircraft  guns  and
 searchlights.  Assuming  that  all  these
 things  are  there,  assuming  the
 adequacy  of  those  weapons,  what  will
 be  the  result?  99  per  cent  of  the
 bombers  will  get  through.  Let  there
 be  no  illusion  on  this  score.  If  we
 once  adopt  those  premises,  a  vast
 number  of  bombers  will  be  bound  to
 get  through  to  our  country  fram
 Pakistan  territory  and  there  is  no
 doubt  about  it,  and  ours  will  also  ge:
 through  in  that  territory.  Then,
 immediately  the  need  for  training  of
 the  civilian  population  becomes  evi-
 dent.  Our  Government  is  suffering
 from  dangerous  illusions.  That  is,  if
 the  training  of  people  for  civil  defence
 starts,  people  will  become  panicky.
 Assuming  it  starts  panic,  is  it  not  more
 desirable  that  we  start  panic  while
 there  ig  peace  and  time  to  organise
 and  calm  down  rather  than  that
 we  have  panic  at  a  time  when
 actually  war  starts?  What  is  more
 sensible  to  do?  Our  Government
 seems  to  be  allergic  to  civil
 defence.  It  says:  no  civil  defence,
 300  fires  may  be  started  by  one  bomber
 squadron  without  the  population  being
 trained  to  do  anything  and  without
 your  fire-brigade  and  the  other  re-
 sources  being  adequate  to  cope  with
 such  disaster.  Yet  we  are  told,  na
 civil  defenea  Yeu  may  spend  on
 aircraft  carriers  but  no  fire-fighting
 appliances  at  home.  Hat  is  the  flaw
 in  our  policy.

 We  have  got  dangerous  illusions
 that  the  anti-aircraft  gun  will  force  a
 raider  to  fly  high.  It  does  not.  Nine
 times  out  of  ten,  when  a  target  has
 to  be  hit,  the  bomber  flies  and  dives
 80  low  that  the  anti-aircraft  guns
 become  totally  useless  for  such  low-
 flying  aircraft.  Yet  we  have  got
 illusions  about  the  protection  from
 bombers  through  anti-aircraft  guns.
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 particular  target?
 from  this  illusion.  We  also  fee]  ‘that
 the  fighter  aircraft,  though  very  use-
 ful  in  a  limited  way,  is  going  to  pre-
 vent  the  raiding  aircraft  from  drop-
 ping  bombs.  Nothing  of  the  kind.  The
 whole  idea  has  to  be  revised  thorough-
 ly.

 Let  us  assume  for  a  moment  that
 an  attack  develops  and  this  is  the
 position.  How  are  we  going  to  have
 our  defence  strategy?  What  is  going
 to  be  our  defence  equipment?  The
 first  thing  to  remember  ig  that  a  total
 war  cannot  be  waged  without  the
 intelligent  co-operation  of  the  whole
 people,  The  Government  does  not  know
 that  simple  fact.  Civil  defence  services
 cannot  be  built  up  overnight;  it  takes
 years;  it  takes  three  or  four  years  to
 build  it.  Thirdly,  it  is  no  use  spend-
 ing  on  aircraft  carriers  if  people  at
 home  cannot  have  even  simple  fire-
 fighting  appliances  or  even  first  air
 equipment.  So,  what  should  be  our
 strategy?  I  am  directly  coming  to
 certain  things  and  I  want  them  to  be
 discussed.  I  am  not  asking  the  hon.
 Minister  to  discuss  secret  tactics.  But
 the  broad  strategy  should  be  discussed.

 The  country  should  be  divided
 according  to  the  proximity  of  air
 attack  danger  into  red,  pink  and  white
 areas.  You  should  provide  more
 intensive  civilian  training  in  defence
 in  red  areas,  a  skeleton  service  in
 pink  areas  and  no  service  in  white
 areas,  Two-thirds  of  the  country  will
 be  in  white  areas,  So  far  as  the  air
 force  is  concerned,  in  the  light  of  this
 development,.  we  should  shift  our
 emphasis  to  bombers  for  deterrent
 action,  Fighters  have  got  a  very
 important,  but  exceedingly  limited  use
 in  view  of  the  excessive  speed  which
 aircraft  have  acquired  now.  Money
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 should  not  be  wasted  on  anti-aircraft
 guns  it  smparts  an  illusory  sense  of
 safety,  x  does  not  give  protection
 Our  emphaas  should  be  shifted  com-
 pletely  from  high  explosive  bombs  to
 smal]  kilo-bombs  and  ancendiary
 bombs
 burn  up  the  enemy  areas  with  the
 help  of  these  bombs,  not  blast  them
 out  Kilobombs  can  be  manufactured

 ,  Onsa  Mass  scale  in  our  ordnance
 factories  Why  don’t  we  do  that?

 Then,  our  effort  should  be  to  have
 self-sufficiency  in  aviation  spirit  It
 lg  no  use  having  aircraft  unless  you
 are  prepared  to  have  aviation  spirit,
 because  that  cannot  be  imported  in
 times  of  war  All  your  good  aircraft
 wil}  be  grounded  for  want  of  aviation
 spirit

 Then,  what  about  our  naval  stra-
 tegy’?  We  have  a  coastline  of  3500
 miles  and  great  changes  have  come
 in  naval  strategy  as  a  result  of  the
 striking  power  of  the  bomber,  Capital
 ships  Cruisers  and  any  category  of
 warsh  ps  carrying  heavy  guns’  are
 completely  out  of  date  Shore  bat-
 teries  have  become  museum  prece
 Still  we  go  mm  for  cruisers  and  air
 craft  ca:riers  which  is  a  dangerous
 allasion  which  must  be  scrapped  Alr-
 craft-carrier  is  definitely  outmoded
 and  yet  it  has  been  purchased,  so  far
 as  India  3९५  concerned,  without  any
 purpose  When  I  raised  that  point
 last  tame,  the  Prune  Munister  got  up
 and  said  that  it  extends  our  striking
 air  power  Good,  even  a  school  boy
 knows  that  But  what  do  we  want  to
 strike  at  in  the  broad  Indian  Ocean?
 If  you  want  to  extend  your  strking
 power,  there  must  be  a  purpose  All
 vour  targets  aim  Pakistan  or  for  the
 matter  of  that,  in  any  country  that  I
 can  conceive  of  surrounding  India,
 can  be  reached  by  land  based  aircraft
 Then,  where  is  the  necessary  for  big
 aircraft  earriers?  Nobody  can  answer
 that  question  Still  we  spend  crores
 of  rupees  on  the  aircraft  carrier  Then
 we  may  have  to  spend  a  lot  of  money
 to  have  an  air  umbrella  to  protect  the
 aircraft  carrier  It  can  be  said,  sup-
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 posing  there  is  a  raider  500  miles  away
 from  Calcutta  or  any  Indian  sea  port,
 your  aircraft  may  have  to  go,  meet
 it  and  bomb  :t,  it  may  be  outside  the
 range  of  a  land  based  aircraft  But
 let  the  surface  raider  come  within  200
 miles  and  we  can  take  care  of  it  with
 our  shore-based  aircraft  There  8
 absolutely  no  purpose  in  extending
 striking  air  power,  unless  you  are  a
 power  having  far-flung  possessions,
 which  35  not  the  case  with  India
 Therefore,  I  say  that  our  strategy  35
 not  related  to  realities  and  to  our
 requirements

 Coming  to  the  question  of  naval
 strategy,  what  is  the  best  protection
 of  our  3500  mile-coastline?  I  would
 suggest  that  the  west  coastline  may
 be  divided  into  five  sectors  of  200  or
 250  miles  each,  each  sector  having
 refuelling  facilities  Then,  we  may
 create  a  reconnaissance  headquarters
 in  each  sector  which  will  keep  the
 particular  sector  under  constant  obser-
 vation  during  the  war  to  detect  enemy
 surface  raiders  Then,  striking  force
 of  dive  bombers  should  be  suitably
 located  at  one  or  two  places  only  in
 the  entire  coastline

 With  regard  to  submarines,  which
 in  a  sense  is  a  bigger  problem,  I  am
 of  the  opimion  that  still  the  good  old
 depth-charge  is  as  effective  and  neces-
 sary  for  our  purpose  Instead  of  air-
 craft  carriers,  our  requirements  should
 be  mine-sweepers  and  mune-layers
 Mine  layers  are  necessary,  because  in
 times  of  war,  our  harbour  has  to  be
 protected  with  an  apron  of  floating
 mines  Therefore  it  is  necessary  that
 our  ordnance  factories  should  produce
 sea-mines,  land-munes,  magnetic
 mines  and  other  equipment  °

 So  far  as  the  army  is  concerned,  as
 several  hon  Members  have  said,  parti-
 cularly  my  hon  friend,  Shr:  Goray,
 our  lagd  frontiers  are  so  vast  that  the
 enemy  will  be  able  to  break  through
 at  hundred  and  one  pomts  So,  we
 will  have  to  depend,  by  and  large,  on
 the  civilian  population  to  take  care
 of  those  enemies  who  penetrate  deep
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 [Shri  Naushir  Bharucha}
 into  the  country.  So,  7६  is  necessary
 that  our  ordnance  factor.es  must  go  in
 for  mass  production  of  small  arms,
 particularly  sten  guns,  kilobombs,  etc.
 This  is  necessary  because,  ultimately
 the  public  will  bear  the  responsibility
 of  meeting  the  raiders  on  land.
 Heavy  field  guns  and  all  big  guns
 are  completely  out  of  date.  I  hope
 that  we  are  not  wasting  our  money
 on  that.

 Mr.  Deputy-Speaker:  The  hon
 Member's  time  is  up

 Shri  Naushir  Bharucha:  I  wanted
 to  say  sO  many  things  about  tanks,
 armoured  cars,  etc.  But  I  wl)  skip
 over  all  of  them,  since  I  have  no  time.

 T  will  conclude  by  saying  that  the
 Government  has  sadly  neglected  the
 home  front  which  is  88  mportant  as
 the  battle  front  Defence  is  organised
 as  if  it  is  the  sole  responsibility  of
 the  Armed  Forces  in  which  people
 have  no  part  to  play,  except  that  of
 ‘bemg  helpless  spectators  of  outmoded
 defence  equipment  at  exhib  tions.
 Even  a  blue-print  of  defence  strategy
 ds  not  prepared,  on  which  the  public «an  be  taken  into  confidence.  There
 are  dangerous  illusions  about  the
 effectiveness  of  various  categories  of
 useless  weapons  we  are  collecting  at
 terrible  cost  No  thought  .s  paid  to
 questions  of  mass  psychology,  and

 .masg  reaction,  of  an  untrained
 Populace  to  the  fall  of  the  first  bomb
 they  have  ever  witnessed  in  their
 lives.

 Finally,  I  wish  to  remind  the  hon.
 Minister  that  “a  battle  is  a  terrible
 drama”  as  Lloyd  George  once  said,
 “moving  with  swiftness  and  the  con-
 fus  on  of  a  whirlpool  to  a  climax  and
 ultimate  decision;  it  leaves  no
 time  to  improvise  methods  of  help”.
 Sir,  one  would  be  prepared  to
 be  killed  for  his  country  by  the
 enemy’s  bomber,  but  one  35  not  pre-
 pared  to  become  a  sacrificial  goat  at
 the  altar  of  Government’s  incompet-
 ence,
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 सेठ  गोविन्द  दास  (  जबलपुर)  उपाध्यक्ष

 महीव-.  pe eee .
 उपाध्यक्ष  महोदय  :  मैंने  प्रापको  बुलवा

 दिया  है  शौर  म॑  श्राशा  करता  हु  कि  श्राप
 उतना  हो  समय  लेंगे  जितना  झापने  चाहा
 है  4

 सेठ  पो बिस्द  दास  :  में  दस  मिनट  के
 अन्दर  खत्म  कर  दूगा  |

 उपाध्यक्ष  महोदय  में  एक  छोटे  से
 साहित्यिक  के  नाते  उस  समय  की  कल्पना
 करता  हु  जिस  समय  “भ्राक्रमण  होना  न  हो
 झौर  धाक्रमण  करना  न  हो  तब  सैन्य  आयुषयुत
 निरथंक  प्रेम  का  साम्राज्य  हो  ।

 यदि  इस

 भूमडल  को  सर्वनाश  से  बचाना  हो  भर  यदि

 अणु बम  के  सदृश  भौर  उद्जन  बम  के  सदृश
 बल्कि  उससे  भी  भ्रधिक  कोई  ऐसे  झायुध  का
 निर्माण  न  होना  हो  कि  जिस  से  हमार  सारे

 भूमडल  का  नाश  हो  जाए  तो  हमें  गाधी  जी
 के  बतलाय॑  हुए  मागं  पर  चलना  होगा  भौर

 ऐसा  एक  समय  भाएगा  जब  इन  अस्त्र-दास्त्रो
 और  सैन्य  दा्ति  की  कोई  भावश्यकता  नही  रह
 जाएगी,  सारे  ससार  की  एक  सरकार  होगी
 झौर  इस  ससार  पर  शान्ति  का  राज्य  होगा

 गेकिन  जब  तक  वह  समय  नही  आता

 है  तब  तक  कम  से  कम  हमारे  देश  में  ता  एक
 बात  निश्चित  है  वि.  हमका  किसा  पर  आक्रमण

 नही  करना  है,  हम  को  प्रपनी  सुरक्षा  के  लिये

 ही  सैन्य  चाहिये  शौर  इस  दृष्टि  से  अभी  मेरे

 पूर्व  वक्ता  महोदय  ने  यह  जो  कहा  कि  जहा  तक

 सुरक्षा  का  सम्बन्ध  है  वह  सेना  पर  प्रस्त्रशस्त्र
 पर  भ्रवलम्बित  न  हो  कर  मनोवज्ञानिक  स्थिति
 पर  अवलम्बित  है  इससे  मे  स्वयं  सहमत  हू  ।
 अगर  इस  दृष्टि  से  देखा  जाय  तो  मैं  भ्पनी
 सेना  का  भ्रौर  भ्रपने  सुरक्षा  मंत्रालय  को
 दोनो  को  इस  के  लिये  बधाई  देना  चाहता

 हैं  -  हमारे  सिपादी  बड़े  देश  मकत  है  भार

 हमारा  सुरक्षा  मत्रालय  बडा  सजग  है
 3  brs.

 इस  समय  मैं  भाप  के  सामने  जो  कुछ
 कहना  चाहता  हूं  बह  विधोषकर  छावनियों  में
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 wat  बाली  सिविल  प्रावार्द-  के  सम्बन्ध  में

 है।  हमारे  देश  में  तोन  तरह  के  कंटोनमेंट

 है  भौर  इत  का  विभाजन  झा  पदी  के  सवुसतार
 है:  एक  पहल  दर्ज  के  दूसरे  दूसरे  दर्ज  के  सौर
 ौसरे  तीसरे  दर्ज  के,  इन  छात्रनियों  का  प्रबन्ध
 कौटोनमेंट  बोड़ाँ  से  होता  हैं।  इन  बोडों  में
 शनी  भी  जो  बहुमत  है  वह  भ्रफसरों  का  है  ।

 कहा  जाता  है  कि  इन  बोडों  में  एक  तासजदगी
 को  छोड़  दिया  गया  है  शभौर  इस  प्रकार  नामजद
 सदस्य  धौर  चूत  हुए  सदस्य  बराबर  बरावर

 हो  गये  है।  लेकिन  शमी  भी  इन  बोर्डों  के
 ध्ष्यक  सरकारी  व्यक्ति  ही  होते  है  और  उत्त
 का  ग्रतिरिक्त  मत  का  प्रधिकार  होता  है  |
 इसलिये  &. (2  भी  एक  प्रकार  से  इन  छावनियों
 में  जो  काम  केटोनमेंट  बोर्ड  करते  है  थे  प्रजा-
 तंत्रात्मक  नहों  होते  सन  १६२५  से भा  तक

 यहो  अवस्था  है।  स्वराज्य  के  बाद  छावनियों
 के  प्रबन्ध  पर  विचार  करने  के  लिये  सत
 १६४८  में  एक  कमेटी  बताई  गई  श्री  पाटिल

 शाहू  की  झष्यक्षता  में  ।  उस  में  केवल  दो
 मैरसरकारी  सदस्य  थे:  एक  पाटिज  साहग
 शौर  दूसरे  सिघवा  साहेब  ।  सिधवा  साहर
 नें  स्तीफा  दे  दिया  7  उस  कमेटी  में  अफसरों
 का  हो  हुमत  या  लेकिन  उस  ने  भी  सिफारिश
 की  इस  वात  की  कि  केटोंनमेंट  बो्  में  गेर-
 सरकारी  सदस्यों  का  डुमत  होता  चाहिये  t
 फिर  सा  १६९४६  में  श्री  बलवन्त  राय  मेहता
 की  प्रध्यक्षता  में  जो  कमेटी  वनी  उस  ने
 अनेक  जगहों  पर  जा  कर  इस  सम्बन्ध  में

 गव्राहियां  लो  उ  कं,  भी  यहो  सिफारिश

 है।  सन,  १६४५४  में  एक  छोटा  सा  विवेयक

 यहा  पर  झाया  ।  हालाकि  उस  वक्‍त  वचन
 दिया  गया  था  कि  इस  सम्बन्ध  में  एक  विस्तृत
 विधेयक  प्रस्तुत  किया  जायगा  झौर  उस  समय
 कझोटोनमेंट  ऐनोसिएशन  के  अध्यक्ष  श्री  सिथवा
 जी  को  हमारे  प्रधान  मत्री  श्री  जवाहरलाल
 नेहरू  जी  ने  भो  एक  पत्र  सिख  कर  यह  झाश्वासन
 विया  था  लेकिन  मुझे  इस  बात  का  दु.ख  है
 कि  1.1  तक  यह  वितेपक  नहीं  झाय,  |  यहू
 अवसर  ण्  te  प्रतावव्ात्मक  नहीं  रेंगा

 सब  तक  इन  छावतियों  में  रहने  बाली  भाषादी
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 को  स्वराज्य  का  अनुभव  ही  नहीं  होगा  ।
 साथ  ही  कुछ  प्रावश्यक  बातें  भी  छावनियों
 में  नहों  हो  रही  है  ज॑ते  प्रनिवायं  शिक्षा,
 इलाज  का  सुभीता  हरिजनों  को  सुनि,
 छावनियों  में  माली  मेहतर  झाधि  नोकरों  के
 लिये  प्राविदेंट  फंड  का  प्रतत्थ  मजदूरों  के
 विकास  आदि  के  काम  |  पंचवर्शोय  योजनाप्रों
 में  जितनो  बातें  को  गई  हैं  छावनियों  में  उन  में

 से  कोई  बात  नहों  हो  रहो  है  q  इ  हे  ७.7

 ही  वहां  पर  बहुत  सो  जनों  मो  दूँ  कम  से  कम
 मेरे  प्रदेश  में  बहुत  सी  बमों  है  जित  का
 उपयोग  अबिक  शरमन  उत्पादन  के  लिये  किया
 जा  सकता  हैं।  मेरा  सुझाव  है  कि  इन
 जमीतों  की  राज्य  सरकार  को  दे  देता  चाहिये  1
 तो  मेरा  सब  से  प्रवान  सुझाव  यह  है  कि
 कैटोनलेंट  को  सिविल  झाबादी  जहा  पर

 रहतो  है  वहा  के  प्रबन्ध  के  लिये  एफ  विल्वृत
 विवेवक  झाना  चाहिये  जिस  में  वहा  ह ६ अ
 सफल  प्रजांतत  स्थापित  हो  सके  ।

 ह. (ह  में  जबलपुर  के,  जहां  का  मैं  रहते
 बाला  हुं  और  जो  एक  बहुत  बड़ो  छातनों  है।
 उस  के  सम्बन्ध  में  केयल  झुड्ठ  प्वाइंट  रखते,

 चाहता  हूं  क्योंकि  मु  बहुत  कम  समय  दिया
 गया  हूँ  |  जबलपुर  का  सो  एरिया  को  जगह  यो

 एरिया  बनाया  जाय।  जो  छाद॒निया  बो  एथिया
 में  आतो  है  यदि  उन  का  भिजान  जबलपुर  के
 किया  जाय,  तो  भ्राबादी  का  तो  घोड़ा  बहुत
 फ  होगा  लेकित  बो  एरिया  बनाने  पर  वहां
 मकान  बताने  को  सुजिवा  बड़ेंगों  ौर  इत

 मंहगाई  के  दिनों  में  कमंचारियों  को  उचित
 भत्ता  भिलेगा  । अब  भो  वहां  ढंकदारी  की
 श्षा  चालू  है।  धोषियों  का,  ताइपों  का,

 इन  सब  का  डेहा  होता  है।  मेरी  समझ
 में  यह  बात  नहों  झातों  कि  जब  इस  प्रकार
 को  ठे  हे  को  पद्धति  को  हर  समाप्त कर  रहे  हैं,
 तब  जबलपुर  छावनो  में,  या  जो  भो  न्य

 छावतिया  हैं,  उन  में  यह  हे «दारो  sat  क्‍यों

 बालू  है।  जो  जमीन  सेती  के  लिये  दो  गई

 है  उत  के  सम्बन्ध  में  अ्वेक  परेशानियां  हैं  #
 उन  जनोतों  पर  मकान  नहों  बनाये  जा  सकते,
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 इस  लिये  उन  खेतों  को  देखरेश  नहीं  हो।,
 इन  किसानों  को  तकांवी  नहीं  मिलती  शौर

 शलभान बहुत  ऊंची  है।  कुछ  जमींनें  सरकार
 ने  १२  बच  पहले  ऐक्वायर  कर  ली  थीं,
 लेकिन  १२,  १२  वर्ष  हो  गये  उन  का  मुभ्रावजा
 नहीं  दिया  गया  है  1  यदि  मंत्री जी  चाहेंगे
 तो  मैं  इस  प्रकार की  शिकायतें उन  के  सामने
 पेश  कर  सकूंगा  ।  इलाज  का  कुछ  सुभीता
 हमारी  खगरिया  फैक्ट्री  में  है,  गन  कैरेज
 फैक्ट्री में  भी  है,  परन्तु  सी०  झो०  डी०  में
 इलाज  का  सुभीता  नहीं  है।  नियम  बनाये
 गये  हैं  लेकिन  अस्पताल  के  विस्तार  की
 झावश्यकता  है  ।  जो  वहां  की  बढ़ी  हुई
 झावादी  है  उस  के  लिये  नई  कालोनी  तथा
 शौर  मकान  बनने  चाहियें  ।  गन  कैरेज
 फैक्ट्री  के  जो  पुराने  क्वार्टर  हैं,  उन  में  बिजली
 नहीं  है,  नये  क्वार्टर  जो  बन  रहे  है  उन  में
 बिजली है  मेरी  समझ  में  नहीं  भाता  कि
 इन  दिनों  में  बिना  बिजली  के  क॑से  यह  आशा
 की  जा  सकती  है  कि  वहां  के  लोग  सुविधा-
 पूर्वक  रह  सकेंगे  ।  जबलपुर  कंटोनमेंट  में
 कस  से  कम  प्राथमिक  शिक्षा  झनिवार्य  हनी
 चाहिये  t

 में  ने  आप  से  कहा  था  कि  में  १०  मिनट
 के  भीतर  ही  समाप्त  कर  दूगा  लेकिन  7
 ७  मिनट  में  ही  समाप्त  कर  रहा  हूं।  जो
 बातें  मैं  ने  यहां  पर  न्क्खी  हूँ  उन  पर  हमारे
 सुरक्षा  मंत्रालय  को  निचार  करना  चाहिये
 झौर  हमारो  छावनियों  में  जो सिविल  भ्राबादी
 रहतो  है  उस  का  प्रवन्ध  प्र  ।तंत्रात्मक  ढंग  से
 हो,  इस  सम्बन्त  में  एक  विस्तृत  विधेयक  यहां
 पर  उपतल्थित  करना  चाहिये  ।  में  यह  प्रश्न
 माननीय  मंत्री  जी  के  सामने  उपस्थित
 करता  हूं  भौर  जबलपुर  की  जो  कुद्ध  मांगें  हैं
 उन  को  भी  प्रस्तुत  करता  हूं।  मैं  प्राशा  करता

 हैं  कि  इन  पर  ध्यान  दिया  जायगा।

 Shri  M.  8.  Krishna  (Karimnagar—
 Reserved—Sch.  Castes):  Mr.  Deputy-
 Speaker,  it  is  very  well  known  not

 «Only  to  the  people  of  this  country  but
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 United  States  of  America  to  Pakistan.
 When  we  hear  the  statesmen  of
 America  assuring  this  country  that  the
 weapons  and  the  armaments  suppl.ed
 to  Pakistan  wi:l  not  be  used  against
 this  country  we  are  not  convinced  by
 them,  and  I  still  do  not  believe  when
 the  Government  assures  the  people
 and  tries  to  create  confidence  in  them
 by  saying  that  al]  the  weapons  or
 ammun  tons  which  have  been  fount
 in  the  border  firings.  were  not
 those  which  have  been  supplied  under
 the  Military  Pact  between  America
 and  Pakistan.  Sir,  you  know  verv
 well  that  a  country  tries  to  enter  inte
 a  war  only  when  that  country  is
 assured  of  the  military  supp.iea  at
 the  time  of  emergency  by  another
 country  and  it  is  only  then  that  they
 would  come  forward  to  fight  w.th  9
 th  rd  country.  Here,  in  the  case  of
 Pakistan  when  they  are  having
 enormous  stocks  with  them  that  can
 give  enough  courage  not  only  to  the
 fighting  men  but  also  to  the  people
 who  are  at  the  helm  to  do  anything
 with  that.  It  is  not  that  the  moment
 they  get  any  superior  type  of  weapons
 they  start  putting  them  into  action
 immediately,  It  is  not  necessary  for
 any  country  to  do  that.  So,  it  has
 become  very  necessary  for  this  coun-
 try  also  to  पण छ  our  defence  forces
 with  effect:ve  weapons.

 We  have  just  now  heard  Shri
 Bharucha  saying  about  the  recent  in-
 novations  and  about  various  th'ngs
 which  are  now  in  use.  No  doubt,  our
 country  cannot  equip  our  military
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 forces  w  th  the  queen  of  destruction,
 Tike  the  ICBM.  and  the  IRBM
 है...  those  countries  which  are  posses-
 wing  them  are  not  quite  safe.  For
 instances,  it  is  said  that  a  Russian
 Bomber  could  fly  over  the  Engl:sh
 territory  within  a  short  time  of  25
 minutes.  It  is  not  even  25  hours
 ‘When  this  is  the  pos.tion  of  England,
 I  do  not  know  what  could  happen
 with  Pakistan  if  at  all  they  think  of
 an  invasion  over  India.  It  is  always
 the  defending  country  whch  is  left
 in  a  very  disadvantageous  position
 The  attacking  country  always  has  the
 initiative  and  above  everyth  *  the
 attacking  country  will  decide  such  a
 time  for  attack  which  would  help  it
 to  take  the  enemy  by  surprise.  There-
 for,  we  have  to  be  prepared  for  every
 t'me  and  we  cannot  just  depend  upon
 our  obsolete  weapons.  We  cannot
 always  hope  to  get  things  whenever
 there  is  any  necessity.

 It  is  said  that  the  country  which  5
 industrially  strong  can  alone  say  tha‘
 it  39  m  litarily  strong.  Therefore  it
 becomes  necessary  for  a  country  which
 is  always  faced  with  an  enemy  to  see
 that  the  ndustries  in  that  country  are
 very  effectively  arranged.  Today  w2
 find  in  our  country  that  there  is  no
 co-operation  or  co-ordination  between
 the  private  industries  and  the  defence
 forces.  In  England  and  in  various
 other  countries  they  get  the  most  of
 the  Defence  requirements  from  private
 sources.  Weil,  in  this  country  we  have
 heard  the  story  of  the  chassis  of
 trucks.  They  had  been  given  to  the
 evil  sources  but  they  could  not  be
 able  to  build  the  bodies.  The  resuit
 is  that  the  Defence  Department  them-
 selves  have  to  think  of  building  the
 bod’es.  This  is  the  type  of  co-opera-
 tion  that  we  are  having  from  th*
 industry.  As  long  as  our  industries
 are  not  developed  to  meet  the  Defenc@
 requirements,  I  do  not  th'nk,  even  if
 we  might  purchase  or  get  n  the  form
 of  aid  from  various  other  countries
 very  effective  weapons,  that  they-will
 Dbe-able  to  serve  us  in  the  t'me  of
 need.  Therefore  my  suggestion  would
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 be  to  constitute  an  expert  technical
 committee  to  go  rou  id  the  country  ६०
 see  as  to  what  are  the  industries

 ‘which  could  be  tapped  at  the  time  of
 emergency.  It  is  no  good  merely  to
 convene  a  meeting  of  all  the  big
 sndustrialists  here  and  ask  them  wne-
 ther  they  would  be  able  to  produce
 e  stain  things  which  are  requ.red  for
 defence.  That  is  not  going  to  serve
 anv  purpose.  Today  most  of  the
 industries  are  financed  by  the  Gov-
 ernment  and  it  becomes  necessary  for
 those  industries  also  to  see  that  the
 Defence  Forces  get  certain  things
 manufactured  ‘n  those  factories.  It
 would  not  be  difficult.  For  instance,
 a  tank  consista  of  about  7,000  है... जि
 All  these  7,000  parts  could  be  distri-
 buted  to  various  industries  in  the
 country.

 Now,  the  Defence  Ministry  is  taking
 up  the  task  of  manufacturing  tractors
 ard  multi-fuel  trucks.  It  is  a  very
 nice  thng  We  congratulate  the  hon.
 Minister  for  taking  this  over.  But
 here  aga  n  I  would  like  to  caution  the
 Defence  M  nistry  not  to  think  of
 manufacturing  right  from  the  rm  to
 the  roof  in  the  Ordnance  Factories.
 Trev  will  have  to  create  a  lot  of
 ancill  ary  industries  or  feeder  indus-~
 tries  wh'ch  could  be  tapped  at  the
 right  time.  The  Defence  M'nister
 sould  see  that  whatever  they  may
 produce  either  in  the'r  workshops  or
 in  their  factories,  should  serve  only  as
 models  for  the  private  industries  to
 copy.  If  the  technical  committee,
 wh'ch  would  go  round  the  country  and
 know  that  at  the  proper  time  they
 could  depend  upon  various  other
 factories  in  the  country,  I  think  the
 country’s  defence  will  be  quite  safe.

 Again,  Defence  workshope  are  verry
 well  equipped  with  modern  machin.
 ery.  Just  as  we  are  now  thinking  of
 multi-purpose  things,  like  multi-
 Purpose  schools,  multi-purpose  food
 end  var'ous  other  multi-purpose
 things,  if  the  Defence  workshops  could
 also  be  equipped  with  these  types  of
 msch’nery  they  w'l  be  able  to  mee?
 not  only  the  Defence  requirements
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 [Shri  M.  RK.  Krishna]
 but  in  case  the  country  decides  that
 we  should  not  have  anything  to  ao
 with  defence  at  that  time  they  can
 even  bé  switched  on  to  civil  produc-
 tion.
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 Just  now  our  hon.  friend  said  as  to
 why  the  Defence  workshops  should
 be  asked  to  produce  th.ngs  which
 could  easily  be  produced  ir.  the  civil
 factories.  Some  time  back  when  we
 heard  about  surplus  labour  im
 crdnance  factories  and  depots,  3६  was
 suggested  to  them  that  perhaps  the
 surplus  labour  could  also  be  utilised
 for  producing  certain  things  like  these
 to  avoid  retrenchment  But  now  in
 ease  the  Defence  factor  es  and  work-
 sheps  could  th’nk  of  better  things  ६३
 te  manufactured  in  those  worksnops
 they  can  definitely  discard  manufac-
 tur'ng  these  things  and  can  entrust
 them  to  the  civil.

 The  Defence  Ministry  has  left  a
 standing  monument  in  Ambala.  The
 country  feels—the  hon.  Members  0०07
 this  House  also  feel—that  Defence
 should  not  be  a  very  costly  child  {+
 this  country  and  that  Defence  itself
 should  be  able  to  manufacture  variout
 things.  In  Ambala  the  Defence  Fore:
 have  left  a  standing  monument.  Trey
 have  built  very  nice  houses,  It  has
 taught  a  lesson  to  the  MES  which  is
 also  said  to  be  the  money  eating  de-
 partment  of  the  Defence  Departmet  I
 ac  not  accuse  them  because  when  the
 M.L.S.  is  compared  to  its  civil  coun-
 tcrpart,  the  P.W.D.,  they  are  definite-
 ly  doing  a  much  better  job  than  the
 £.W.D.  But  still  because  we  will  havo
 to  satisfy  this  country  and  we  will
 have  to  leave  something  permanent,
 T  have  a  few  suggestions  to  make.

 We  have  got  the  sappers  and
 miners.  The  job  of  the  sappers  and
 muners  is  to  lay  roads  and  construct
 br'dges.  They  could  be  sent  to
 Sarous  places  in  the  States  where
 these  kind  of  things  could  be  done.
 Stil]  you  would  not  be  divert’ng  their
 traimmg  or  whatever  they  may  be
 Going  there,  that  wou'd  add  to  their
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 experience.  But  I  would  definitely
 not  luke  tne  Defence  Forces  to  divert
 their  men,  who  are  active  in  the  Sela
 and  who  are  getting  really  very  good
 training  to  go  and  regularly  devote
 theit  time  in  build  ng  houses,  hospitals
 and  so  on.  For  that  the  Defence
 Ministry  can  do  very  well  by  revrv-~-
 ing  the  old  Pioneer  Corps.

 Now  they  are  thinking  of  giving
 more  benefits  to  the  Jawans  by  remov-
 ing  this  system  of  short  serv  ce.  But
 iv  the  case  of  the  Pioneer  Corps,  even
 Wf  they  want  to  have  the  short  service
 system,  they  could  be  employed  for
 this  k  nd  of  work.  I  think  the  Defence
 Ministry  will  be  domg  a  really
 wonderful  job  and  they  will  be  get-
 ting  not  only  very  good  results  but
 they  will  get  the  appreciation  of  this
 country’s  people.  The  engineers  also
 can  co-operate  w.th  this  P  oneer  Corps
 and  the  Pioneer  Corps,  I  do  not  th  nk
 wis]  cost  the  Defence  Forces  heavily.

 Mr.  Deputy-Speaker:  Then  hon.
 Member's  time  is  «'p

 Shri  M.  R.  Krishna:  Since  you
 have  rung  the  bell,  I  would  now  like
 to  switch  on  to  something  which  is
 real'y  important  to  me.  I  think  if
 the  hon.  Defence  Minister  could  try
 to  brng  in  a  change  in  this  he  will
 be  hailed  as  the  Frederick  Duke  of
 York  who  introduced  not  only  very
 good  reforms  but  also  left  some  very
 good  standing  institutions  for  Eng-
 land.  In  Eng’and  Lord  Edward  Cor-
 dwell  has  dispensed  with  the  system
 of  purchasing  commissions  in  the  De-
 fen-e  Forces.  There  used  to  be  a  sys-
 tem  A  man  who  pays  more  money
 would  get  a  Commission.  From
 Second  Lieutenant,  he  can  become  a
 Major,  This  system  was  preva‘ent  in
 England.  It  was  only  the  Caldwell
 Reforms  which  put  an  end  to  it.  I
 am  sorry  to  say  that,  in  our  country,
 this  system  perhaps,  is  existing  in  a
 different  form.  Officers  to  the  Defence
 Forces  have  to  come  from  the  feeder
 institutions  and  these  feeder  institu-
 tions  are  still  being  maintained  on  the
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 same  old  lines.  The  rules  and  regu-
 lationg  governing  entry  to  these
 schools  will  not  permit  anybody  ex-
 cept  the  wealthy  persons’  sons  Ad-
 mussion  fees  and  monthly  fees  range
 from  Rs  300  to  Rs  500.  It  is  impossi-
 ble  for  any  ordinary  person,  however
 eminent  he  might  be,  however  phy-
 sically  strong  he  might  be  and  what-
 ever  qualities  he  might  have  to  take
 in  military  lessons  and  mulitary
 spirit,  to  get  admission  there,  since
 they  are  still  very  cost  y  mstitutions.
 In  other  words,  they  are  left  only  for
 those  people  who  could  pay  a  high
 price

 Coming  to  the  Cantonments,  they
 @re  neglected  The  State  Governments
 do  not  cater  to  the  needs  of  the  peo-
 ple  in  the  cantonments,  nor  are  the
 Cantonment  Boards  financially  sound
 enough  to  do  anything  m  the  canton-
 ments  For  instance,  in  the  Secunde-
 rabad  Cantonment,  even  though  this
 cantonment  cou'd  produe  three  very
 good  players  to  go  2nd  prrticipate  in
 the  Olympics  in  Football,  yet  the
 Cantonment  Board  has  not  8  sngle
 pie  to  spend  ether  for  a  stadium  or
 for  sports  or  for  any  such  thing  r
 want  the  Defence  Ministry  to  take
 note  of  this  If  they  really  want  to
 feel  themselves  proud  about  the  Can-
 tonments,  and  if  they  want  the  can-
 tonments  to  be  really  separate  units,
 they  must  also  try  to  spend  on  these
 things

 tt  ग्रजत  सिंर  (मटिडा---रक्षित---
 अनसूचित  जातिया)  जनाब  डिप्टी  स्पीकर,
 सबसे  पहल  तो  में  मिनिरद्री  श्राफ  डिफेस
 का  बहुत  मशक्र  हू  किमैने  सन्‌  १६५७
 में  भो  सुझाव  दिये  थे  उनको  उन्होने  मजूर
 कर  लिया  है  ।  एक  सुझाव  भेरा  वह  था
 जिसमें  मै  त ेबहा  था  कि  झाटु  दी  रैंक  झाफ
 झेफटिनेंट  कर्नल  का  प्रमोशन  सीन्यिारिटी
 बेसिस  पर  होना  चाहिये  भ्रौर  यह  खुशी  की
 बात  है  कि  इसको  मान  लिया  गया  दूसरी
 बात  मै  ने  यह  कही  थी  कि  मिलटरी  भफसरों
 को  ४५  साल  को  उम्र  में  रिटायर  करता

 मुनासिब  नही  है  जब  कि  सिविल  डिपार्टनेंट्स
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 में  उससे  काफी  प्रधिक  उम्र  वाल  लोग  सर्विस
 करत  हैं।  मिसटरी  झफसरों  की  रिटायरमेंट
 की  उम्र  बढ़ाने  की  भी  मेरी  बात  मानी  है
 भौर  कुछ  लोगो  की  सविस  ४८  साल  कर  दी
 गई  है  तो  कुछ  की  ५०  साल  और  कुछ  की
 ५२  साल  तक  बढ़ा  दी  गई  है  क्योकि  भ्रगर
 उनके  लिए  यह  मियाद  नही  बढ़ायी  जाती  है
 ्तो  जिन  लोगो  को  रिटायर  किया  जायेगा

 वह  चूकि  अझमी  सविस  करने  के  लिए  फिजिकली
 कौम्पीटेट  हैं  वे  बचारे  सिविल  डिपार्टमेट्स
 में  जान  को  मजबूर  हो  जाएेंगे  भी.  इसलिए
 मैन  चाहा  है  कि  ध्गर  भ्रफसरान  फिडिकनी
 फिट  हो  तो  उनकी  रिटायरमेंट  की  उम्र  ४५
 साल  Yo  साज़  कर  देनी  चाहिये  |

 एक  सुझाव  ौर  है  धौर  वह  यह  कि

 सन्‌  १६४०  से  पहल  जो  लेफटिनेट  कर्नल
 बन  गय  थे  उनको  तो  सबस्टैनटिव रेक  दे  दिया
 गया  लेकिन  १६४०  के  बाद  जो  लोग  लेफटिनेंट
 कर्तल  या  कर्नल  बने  उनको  सबस्टैनटिव  रक

 नही  मिला  है,  मेरा  सुझाव  है  कि  उन  लोगों
 को  भी  सबसूटैनटिव रेक  देना  चाहिये  -  मुझे
 तो  इसके  लिए  कोई  माकूल  वजह  नहों  रिस्दाई
 देती  है  कि  उनको  सबसूटैनटिव  रेक  से  क्‍यों
 मह्रूम  रक्खा  जाय  ?

 झाग  चल  कर  में  कहना  चाहता  हू  कि
 हालाकि  प्रेशन  ख्ल्स  बडे  लिबरल  हैं  ताहम
 उन  लोगों  के  लिए  जो  कि  एक्टिव  सविस  पर
 नही  हैं  भौर  किसी  तरह  पर  चोट  खा  जाते
 है  घायल  हो  जाते  है  भौर  डिसएबुल  हो  जाते
 है,  4  चाहता  हू  कि  ऐसे  लोगो  को  प्रयो  नेट
 पेंशन  श््ल्स  बनाने  चाहियें।  भार्मी  में  स्व  करने
 के  लिए  बहुत  ही  श्राला  किस्म  की  फिजिकल
 फिटनेस  की  ज़रूरत  होती  है  ।  मै  चाहूगा
 कि  झगर  ज्यादा  नहीं  तो  कम  से  कम  एक
 झादमी  जिसके  कि  क्रडिट  पर  दस  साल  की
 स्विस  है,  उसको  पैशनरी  बेनिफ्ट्स  जरूर
 मिलने  चाहिये  ।

 इसके  भलावा  में  अज  बलरूगा  कि
 मिलेटरी  सविसमेन  के  वास्ते  सिविल  रूजिसेख
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 में  कुछ  कोटा  प्रवश्य  होता  चाहिये  ।  भ्रगर

 ज्यादा  नहीं  तो  १०  परसेंट  रिज़रवेशन  सिविल
 साइड  म॑  ऐसे  मिलेटरी  भ्रफसरान  के  लिए
 रक्खा  जाए  जो  कि  काबिल  हों  भौर  जो  कि
 हमारी  फौज  की  कैटैगरी  ए  में  व  श्रा  सकते
 हों  भौर  जिनको  कि  सियिल  साइड  में  लिया
 जा  सकता  हो  उनको  सिविल  डिपार्टनंट्स
 में  जरूर  एबसौरबं  किया  जाना  चाहिये  ।

 अझभी  कुछ  दोस्तो  ने  यह  कहा  कि  डिफेंस
 सर्विसमैन  का  पुल  असाने,  मकान  बनाने,
 नहरें  खोदने  और  खेतो  में  हल  लाने  का  भी
 काम  होता  है,  तो  मैं  इस  मामले  में  अपने  उन
 बस्तों  से  सहमत  नहीं  हू  भौर  में  समझता  हु
 कि  डिफेंस  सर्विसमैन  के  यह  काम  नहीं  होने
 चाहिये  भौर  यह  डिसकरेज  किये  जाने  चाहिये  1

 यह  फैटीग  वर्क  हमे  अपने  फौजी  जवानों  से
 से  नह  लेना  चाहिये  भौर  इस  तरह  के  काम
 करवाने  से  हमारे  जवानों  में  एक  किस्म  की
 डिमौरेलाइजेशन  जाती  है।  'डिफैस  के  लोगो
 को  तो  सिफ  डिफैस  की  ही  वात  सि  वानी  चाहिये
 ौर  उनका  जौब  डिफेस  से  ही  सम्बन्धित
 होना  स्ात्मि ।  उनका  समय  उसी  काम  में
 खर्च  होना  चाहिये  जिसके  कि  लिए  उनको
 पगर्क्सा  जाता  है  और  तनख्याह  दी  जाती  है  ।

 मेरा  एक  सुझाव  यह  भी  है  कि  झाई०
 एन०  Wo  श्रौर  एक्स  सविसमैन  को  प्राग  दिख
 किया  जाना  चाहिये।  मैं  समझता  हू  कि  यह
 भ्राई०  एन०  To  झौर  एक्स  सविसमन  ही
 राइट  फार्सेज्  है  जो  कि  लोगो  को  फौज  में
 भरती  होने  के  लिए  खोच  सकती  हैं  भौर  अगर
 श्नकी  ठीक  से  देख  भाल  नही  की  जाती  तो
 लोग  फौज  में  भरती  होते  से  डिसकरेज  भी

 हो  सकते  हैं।  ाई०  एन०  ए०  ध्रौर  एक्स
 झठ्ण्मैन  में  जो  सविसेबुल  भादमी  हैं  उनको
 गबनेमेंट  सर्विस  में  सूटेबुल  पोस्ट  में  एबसौर्ब
 किया  जाय  ।

 दूसरी  चीड  यह  है  कि  लैंड  कोलोनाइ-
 जेदन  सकाम  पहरे  गवर्नेमेंट  ने चालू की  थी
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 oe  मुझे  पता  नही  कि  वह  बंद  हो  गई  या  कुछ
 कम  वेश  जारी  है।  मैं  चाहता हूं  कि  लैंड
 कोलोनाइजड्रेशन  स्कीम  शुक्स  सबिसमैन  के
 लिए  इंट्रोइपूस  हो  जाय  ।

 तीसरी  बात  जो  मैं  कहना  चाहता  हू
 यह  यहू  है  कि  कोझ्ापरेटिव  फार्मिंग  और  को-
 आपरेटिक  सविसेद्ध  पर  बडा  ज़ोर  दिया  जाता

 है  इस  हाउस  में  भी  झोर  बाहर  भी  ।  में
 समझता  हूं  कि  झगर  हम  यह  कोआपरेटिव
 फामिंग  लोगो  में  फैलाने  के  लिए  ट्रेनिंग  सेटर्स
 स्वोल  दे  जहा  कि  डिसिप्लड  सविसमैन  को
 इसकी  ट्रेनिंग  दे  तो  यह  कोआ्रापरेटिव  मूवमेंट
 लोगो  दें  काफी  हद  तक  ध्रौर  कामयात्रो  के
 साथ  फैन  सकत।  है  |

 सेविंग  सोल्जर्स  का  जो  ५  रुपये  महीने
 का  क्लोदिंग  एलाउस  दिया  जाता  है  बह  बहुत
 नाकाफा  है  जब  कि  आजकल  इननो  अधिक
 महंगाई  है  और  में  उस  भत्ते  में  दा  रुपये  बढाने
 को  ।सेफारिश  करता  है  7  क्‍लोदिय  एलाउस
 बढा  कर  ७  रुपये  माहवार  कर  दिय  जाय  और
 २  रुपये  की  बडहोत्रा  करने  से  गरोब  झादमियों
 को  कुड  राहत  मिलेगी  ।

 इस  वक्‍त  जो  सविस  करते  है  उनमें  से
 सिर्फ  २  परमेंट  झ्रफिमर्स  को  जगहें  उनके
 जारेए  से  भरो  जातो  हैं  जब  कि  ज्रिटश  काल
 में  ५०  फसदों  आफिसर्स  पोरट्स  झाल्ड  बाई
 कैडेट  स्क्रोम  के  तहत  भरी  जाती  थी  ।

 २०  फोसदी  जे०  सी०  ओज़  की
 वेकेंसोज़  डाइरेक्ट  भरी  जानी  चाहिये  ।

 हाउसिंग  एकौमोडेंशन  के  लिए  मेरे

 मोहतरीम  हुड  श्री  डो०  सी०  दार्मा  ने  भी
 कहा  है  भौर  में  भी  चाहूगा  कि  हर  सिपाही
 भौर  हर  फौजी  जवान  को  दो  साल  के  बाद  ६
 महोने  के  लिए  फ़ैमली  क्वार्टर  दिया  जाना
 चाहिये  ।
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 4  owen  कि  प्रोहिबिधन  स्कोम

 जूनियर  रेक्स  के  लिए  जास  तौर  पर  लागू  की:
 जाय  शौर  दाराबबदी  को  स्कीम  को  जरा
 सब्तों  से  श्रमल  में  लाया  जाय  भौर  भगर  ऐसा
 कियरों  गया  तो  हमारे  जवानों  का  पैसा  बच
 सकेगा  |

 मैं  चाहता  ह  कि  झार्डिनेंस  'डिपोज़  में

 जहां  कि  सिवि  जमस  को  भरतो  किया  जाता
 है।  अब  फोजो  ज्यादा  डिसिप्लड  होते  है
 ओर  इसलिए  कोमश्रे  टेट्स  भौर  नान-कौमबेटेंट्स
 में  प्रापस  में  झगड़ा  बढ़ने  को  सन्देशा  रहता  है
 इमलिए  में  चाहगा  कि  श्राप  ५०  परसेंट
 झाडिंत  डिप  कौमड्रेडेट्;  के  लिए
 रिज  प्रक्वे  ओर  ४०  प्रतिशत  आडिनेंस  डिपो
 सिविलयेंत  के  लियें  ।  ताकि  आपस  में

 क्‌  मेपटीशन  रहे  शौर  हमारे  झआडिनेंस  डिपोज़
 तरक्को  करे  1

 आगे  चलकर  टैरीटोरियल  प्रार्मी  के

 मुतान्लिक  जो  मै  ब्रज  करना  चाहता  हू  वह
 यह  है  कि  सन्‌  १६४८  में  जब  कि  सरदार
 बलदेत्र  सिंह  डिफ।  मिनिस्टर  होते  थे  तो
 उन्होंने  कहा  था  कि  हम  इस  टैरोट  द्यर  आर्मी
 को  तादाद  बढ़ा  कर  १,३०,०००  कर  देगे
 art  are  भो  हम  देखते  है  कि  उसकी
 तादाद  कम  है  श्र  र  में  चाहता  हु  कि  उसकी
 तादाद  बढाई  जाय  ।  मैं  समझता  हूं  कि  यह
 जो  ३०  दिन  की  ट्रेनिंग  का  प्रोग्राम  है  यह  बहुत
 ही  कम  है  और  इसको  बढा  कर  कम  से  कम
 ४५४  दिन  का  कर  देना  चाहिये  ।

 इसी  तरह  लोक  सहायक  सेना  की  बात
 है।  यह  प्योरली  सिविलियन  झार्गेनाइजेशन
 है।  ३०  दिन  की  उनको  ट्रेनिंग  द॑  जाता
 है  मे  चाहता  हु  कि इनको  vy  दिन  की  वैन
 ट्रेनिंग  भी  देती  चाहिये  ताकि  वक्‍त  ज़रूरत
 पर  यह  देश  को  डिफेंड  कर  सके  |  ड्रिल  और
 डिसिप्लन  के  साथ  इनको  हथियारों  को  चलाने
 की  ट्रेनिंग  भी  दी  जाय  ताकि  यह  सेकंड  लाइन
 झाफ  डिपॉस  का  वक्‍त  ज़रूरत  पर  काम  दे  सके

 अब  में  थोडा  सा  श्रपनो  कोस्टल  लाइन
 को  सुरलित  करन  .फ  बारे  में भद्ध  करूंगा  ।
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 हमारे  दोस्त  श्री  रघुनाथ  सिंह  ने  कहा  था  कि
 हमारी  कोस्टल  लाइन  ३५,५३५  मील  है  भौर
 हमें  इस  बात  का  पूरा  बदोबस्त  करना  होगा
 कि  हम  उस  कोस्टल  लाइन  की  पूरी  तरह  से
 सुरक्षा  करे।  मेरे  दोस्त  श्री  भरूया  ने  कहा  कि
 हमकी  ' ऐयरकैफ्ट  कैरियर्स  नहीं  खरीदने

 चाहियें  लेकन  मै  उनसे  हसमें  मुसफ़ि  नहीं  हैँ
 झौर  मेँ  चाहता  हु  कि  हमारा  देश  अपनी
 हिफाजत  करने  के  लिए  ऐयरक्रैफ्ट  कैरियस,
 सबभरिन्स,  ऐटैमिक  बैस,  भौर  झाटिलिए री
 वैपन्स  खरीदे  ताकि  हम  अपने  देश  की  राप्हदो
 को  किसो  भी  बाहरी  हमले  के  ववत  कामण  01
 के  साथ  हिफाजत  कर  सके

 इस  साल  डिफेस  बजट  म॑  जो  वटाती
 की  गई  है  उसमे  में  खुश  नहीं  ह्‌  क्प्रोंकि  झ्राज
 जिस  ज़माने  में  हम  रह  रहे  हैं  उसमे  हर  एक
 देश  अपनी  फौजी  ताकत  बढाने  में  लगा  हुग्ना
 है  और  हमारे  चारो  तरफ  एक  मिलेटरी  रूल
 सा  शुरू  हो  गया  है।  भौर  चारों  तरफ  के  लोग
 घात  लगाये  हुए  बै3  है  ।  इसलिए  मैं  समझता

 है  कि  इस  सौक  पर  हमने  झपने  डिफेंस  बजट
 में कटौती  करके  कोई  झकलमन्दी  का  काम
 नहीं  किया  है।  हमें  उस  पैसे  से  यह  तमाम
 हथियार  देश  के  डिफेंस  के  वास्ते  खरीदने

 चाहिये  थे।  मैं  तो  यह  कहगा  कि  अगर  उन
 तमाम  हथियारों  को  खरीदने  फे  लिए  हमारे
 पास  काफी  स्पया  न  भी  हो  तो  हैवी  मशीनरी
 की  तरह  हमें  उन्हें  डंफई  बें।सस  पर  मगाना

 चाहिये  ।  जिस  तरह  से  रूरकेला,  भिलाई
 झौर  दुर्गापुर  के  सटोल  प्लाट्स  के  लिए  हम
 हैबी  मशीनरी  खरीद  5६  ६  उसी  डेफ़ई  सिरट्म
 पर  हमें  यह  तमाम  हथियार  विदेशों  से  खरीदने

 चाहिये  ताकि  हम  प्रपती  फौज,  ताकत  को

 मज़बूत  कर  सकें  ।

 इसके  भ्रलावा  में  यह  भज  करना  चाहता
 हु  कि  फ़ौज  में  समरी  और  जनरछ  कोर्ट  मार्शिल्‍्स

 होते  है  जिनमें  कि  फ़ौजो  भ्रफसरी  और  =  वानों
 को  सड़ाये  मिलती  है  झौर  ऐसे  लोगो  को  सुप्रीम
 कोर्ट  में  प्रपील  करने  या  भौर  किसी  दूसरी
 झदालत  में  जाकर  अपने  केस  को  प्लीड  करने
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 का  मौका  नहीं  मिलता  है  |  मैं  चाहता  हूं  सेंटर  थी  माइन  ।  हम  चाहते  है  कि  थो

 कि  एक  झन्‌टैकड  ट्रिब्युनल  बनाना  चाहिये  जो  सिख  रेजीमेंट  सेंटर  पजाब  रेजीमेंट  सेंटर

 कि  मिनिस्ट्री  झाफ़  डिफेंस  से  भ्रमएटैचड  हो  से  मिलाया  गया  है  उसका  नाम  भो  पजाब

 झौर  उस  मिनिस्ट्रो  से  उसका  कोई  ताल्लुक  सिख  लाइट  इनफेंटरी  रेजीमेंटल  सेंटर  रखा

 x  हू!  बौर  जिसमें  कि  हर  एक  फौजी  जवान
 जाना  चाहिए  ।

 व  अफतर  को  झपने  खिलाफ  दी  गई  सदा  मेरा  तो  यह  कहता  है  कि  मे  सेंटर
 के  लिए  अपील  करने  का  हक  हासिल  हो  ।  झलग-अभलग  एसटेबलिद  करने  चाहिए  क्यों-

 प्रालिर  में  मै  शिड्‌गृल्ड  कास्ट  के  लोगो
 कि  ौर  कोई  सेंटर  नहीं  मिलाये  गये  सिवा

 के  बारे  वें  कुछ  धर्ज  करता  चाहता  हूँ  ।  मुझे

 खुशो  है  कि  देहरादून  सैनिक  स्‍कूल  में  गवनेमेंट

 ने  शिडयूल्ड  कास्ट  के  लोगो  को  ७५०  रूपये

 का  फ्रा  कसेशन  दिया  है  1  छेकेन  इसके
 साथ  हो  साथ  4  यह  झज  कर  दू  कि  ये  लोग

 सोशनी  भौर  इकानामोकती  इतने  बैकवर्ड

 रहे  है  कि  दूसरी  जाति  वालो  के  मुकाबले  वे

 कम्पटोटिव  एग्जामिनेशन्स  में  नहीं  प्रा

 सक।  ।  इस  लिए  मेरी  रिक्वेस्ट  है  कि  प्रगर

 ज्यादा  नहीं  तो  कम  के  कम  उनके  लिए  दस

 पर  सेंट  का  रिजरेशन  कर  दिया  जाये  ताकि

 वह  लोग  भी  इस  स्कूल  से  ौर  गवर्नेमेट

 को  इस  स्कोम  से  फायदा  उठा  सके  ।

 एक  बात  में  और  प्रर्ज  कर  दू  !  सन्‌
 १६५१  में  गवर्नमेंट  को  एक  स्कीम  थी  कि

 जितने  इनऊेंटरों  सेंटर  हैँ  उनको  आपस  में

 मिला  दिया  जाये  ।  उस  स्कीम  सके  मातहत
 सिख  लाइट  इनकें? रो  रेजीमेंटल  सेंटर  को  जो

 कि  फी रोजपुर  में  था,  पजाब  रेजीमेटल  सेटर

 के  साथ  मिला  दिया  गया  ।  पजाब  रेजीमेटल
 पे  र  के  कोन  बटालियन  थे  भर  मख

 इतफ्रेंटरो  रेजोमेंटल  सेटर  के  चार  बटालियन

 बे  ।  ले  केर  उसका  नाम  सिख  लाइट  इनफेंटरी
 खम  कर  दिया  गया  ।  इससे  जवानों  को  बडा,
 रिजेंडनेंट  हुमा  है  कि  उनका  नाम  बिल्कुल
 खत्म  कर  दिया  गया  भ्ौर  उसका  नाम
 पंजाब  रेजोनेटल  सेंटर  कर  दिया  गया  1

 ह द 6  सक्म  के  तहत  गुरवा  रेजोीमेंटल
 सेंटर  थ्री  को  एरखा  रेज  मेंटल  सेंटर  नाइन
 के सात  भिलापा  गया  ौर  उस  मिले  हुए
 सेंटर  का  तमाम  रखा  गया  गुरखा  रेजीमेंटल

 इन  दो  के  ।  जब  तक  शौर  सेंटर  भी  झापस
 में  न  मिलाये  जायें  तब  तक  इनको  भी  अ्रलग-
 अलग  रखा  जाये  ।  क्योकि  इनमें  प्रमोशन
 के  मामले  में  बहुत  दिगवकत  होती  है  भौर

 शिड्यूल्ड  कास्ट  वालो  का  यह  रुयाल  है  कि

 हमारे  प्रमोशन  को  हडपने  के  लिए  ये  सारे
 कम  क्थि  जारे  ढ्ू।  इस  पर  भो  झा
 गौर  करे  ।

 में  आपका  बहुत  मशक्र  हूँ  कि  अपने

 मुझ  जेस  है। अ  बेचर  को  भा  बालने  के
 मौका  दिया  |

 Shri  Aurobindo  Ghosal  (Ulubera):
 Mr  Deputy-Speaker,  Sir,  I  must  first
 of  all  congratulate  our  hon  Prime
 Minister  for  adopting  the  ideal  of
 panchsheel,  perhaps,  may  be  due  to  his
 innate  goodness  and  aversion  to  war,
 accordmg  to  some  critics,  but  accord-
 ing  to  bad  critics  hike  us  st  must  be
 due  to  the  weakness  of  our  military
 strength  and  the  deplorable  conditsons
 of  our  Defence  organisations  Today
 ncbody  knows  where  and  when  wer
 will  break  out,  whether  we  Ike  it  or
 not  Somewhere  current  of  cold  war,
 somewhere  the  current  of  hot  war,
 and  somewhere  currents  both  cold  and
 hot  war  passing  at  the  same  time
 Nobody  thought,  for  instance,  that  the
 problem  of  Tibet  will  come  to  the
 limelight  so  soon  ‘Time  35  very  bad
 and  in  the  present  world  no  country
 has  got  any  constant  friend  and  to-
 day’s  friend  may  be  turned  into  an
 enemy  at  the  dawn  of  tomorrnw  India
 has  got  two  frontiers  on  her  two  flanks
 end  the  country  which  surrounds
 India  can  be  called  anvthing  but  a
 friend.  Some  foreign  pocket  also  exists
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 in  India.  We  have  got  a  big  coastline,
 covering  more  than  three  thousand
 miles,  Apart  from  this  big  coastline,
 we  have  got  to  defend  our  islands  in
 the  Bay  of  Bengal  and  in  the  Arabian
 Sea  Iam  saying  all  this  in  order  to
 show  the  importance  and  necessity  of
 having  a  strong  Defence  Force

 Now,  the  question  arises’:  What  have
 we  got?  We  have  got  neither  ade-
 quate  number  of  personne]  in  the
 Army,  Navy  and  Air  Force,  nor  have
 we  got  the  latest  weapons  or  artil'eries
 for  our  soliders  It  is  no  use  telling
 us  that  whatever  is  spent  in  D-fence
 is  for  unproductive  purposes,  oecause
 nobody  will  object  to  the  expenses  if
 incurred  for  defending  our  Mother-
 land

 I  will  begn  with  the  Army  I  visit-
 ed  the  National  Defence  Academy  and
 I  came  to  know  that  the  number  of
 trainees  there  is  becom  ng  less  and
 less  every  year  It  is  not  a  very  good
 symptom  So  far  I  could  understand
 the  reasons  are  the  high  expenses  to
 be  incurred  for  receiving  the  truning
 and  the  method  of  recruitment  that  is
 adopted  I  also  understand  that  in  this
 recruitment  language  is  another  pro-
 blem—I  mean,  Engl  sh  language

 What  about  our  Terrmtorial  Army?
 The  Territorial  Army  is  not  perfect,
 nor  are  their  numbers  adequate  to
 meet  our  neces.ity  The  performance
 of  the  Lok  Sahayak  Sena  38  also  not
 very  encouraging  From  the  booklet
 of  the  Defence  Mnistry  I  find  that
 till  the  3rd  January,  959  only  3,45,910
 Persons  were  trained  so  far  This
 figure  is  quite  inadequate  to  meet  our
 requrements  In  this  connection,  I
 would  lhke  to  बकस  something  about
 the  NCC  The  NCC  is  8  restricted
 to  the  youth  of  the  rich  families  set-
 tled  in  the  urban  areas  So,  I  would
 request  that  steps  should  be  taken  to
 ser  that  the  vouth  of  a!l  classes  are
 taken  in  NCC  so  that  it  bezomes  a
 People’s  दा  ita

 Regirdmg  Navy,  Sir  our  present
 organisation  's  inadequate  to  meet
 our  requirements  As  I  have  elready
 said,  we  have  got  a  bg  coastline  and
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 for  defending  that,  we  should  have  a
 strong  Navy  But,  our  fieet  is  too
 amall

 Regarding  Air  Force,  we  are  poorly-
 equipped  Our  Air  Force  is  quite  in-
 adequate  to  meet  our  requirements,
 aithough  :f  i  a  ‘ict  thit  cur  p.lots
 are  considered  to  be  the  best  pilots
 in  the  world  Modern  weapons  are
 unknown  to  us.

 In  this  connection  I  wish  to  refer
 to  an  important  point  Mr  Naushir
 Bharuch2  referred  some  time  ago  to
 the  possibility  of  war  breaking  out
 w.th  Pakistan  If  we  look  at  the  West
 Beng3'  border  sk  rmishes  we  find
 that  every  day,  these  border  skirmish-
 es  are  happening  But  no  definite  step
 has  been  taken  9  protect  our  terri-
 torial  mntegrity  Though  West  Bengal
 is  on  the  border  of  an  _  unfriendly
 country  and  its  coastline  is  also  the
 most  vulnerable  point  of  the  Indian
 territory,  still  Government  have  not
 eared  to  esblsh  either  a  strong
 naval  bose  or  a  strong  air  centre  near
 about  West  Bengal,  whereas  Pakistan
 is  strengthening  Khu'na  as  one  of
 their  strong  nava'  bises  just  by  the
 side  of  West  Bengil  If  a  strong  naval
 base  or  sur  base  is  not  set  up  near
 West  Bengal,  in  a  time  of  emergency
 the  Andaman  and  Nicobar  Islands
 may  be  cut  off  and  swallowed  before
 any  help  comes  from  Cochin  or  Bom-
 bay

 As  I  was  mentioning  regarding  the
 border  skirmishes  whch  have  been
 occurring  daily,  either  damaging
 some  Indian  properties  or  killing
 some  Indran  nationals,  no  effective
 step  has  yet  been  taken  by  Govern-
 ment  to  defend  our  territory  or  the
 lives  of  the  In‘ian  e:tizens,  except  the
 some  pacts  ani  agreements  Am  I  to
 understand  that  our  Government  are
 so  weak  that  they  cannot  protect  the
 peon’e  of  the  border  areas?  In  spite
 of  Punchshee!  and  in  spite  of  its
 avowed  faith  in  peace  every  country
 has  got  a  right  to  resist  aggress  on
 from  a  fore:gner  power  The  pennle
 of  the  border  State  are  Jowne  confid-
 enre  in  our  defence  organisation  If
 you  fail  to  take  the  responsibility  of
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 protecting  the  properties  and  lives  of
 ge  Indhan  citizens  in  the  border,  please
 give  them  arms,  and  they  know  how
 to  defend  ther  hearth  and  home
 While  your  borders  are  bemg  bat-
 tered  day  in  and  day  out,  your  send-
 ing  out  military  emussaries  to  the
 USA,  to  Viet  Nam,  to  Ethiopia  and
 other  countries  seems  to  be  a
 mockery

 Regarding  defence  estabhshments,
 I  would  lke  to  submit  that  uf  there
 is  bungling  anywhere,  in  the  Gov-
 ernment  of  India,  it  is  m  the  defence
 organisation  I  have  visited  a  most  ail
 the  important  ordnan~e  factories  but
 evereywhere  I  have  found  a  huge
 percentage  of  machines  lying  idle  I
 do  not  understand  why  these  machin-
 es  cannot  be  utilised  and  switched
 over  to  civil  production  We  have
 seen  that  some  attempts  are  being
 made  to  have  production  of  goods  for
 civil  consumption  But  there  also,  I
 have  found  no  co-ordination  amongst
 the  different  establ  shments  The  civil
 others  are  taken  from  the  market  by
 the  establishments  on  a  factory  basis
 individually  Therefore,  there  35  much
 duphcation  and  absence  of  any  stand-
 dard  So,  my  suggestion  would  he  fora
 total  as  assessment  of  the  manufactur
 ing  capacity  of  all  the  establishments
 for  the  different  items  of  civil]  produc-
 tion  Individual  factories  should  noe
 be  allowed  to  take  orders  from  the
 open  market  There  must  be  a  central
 bool  of  orders,  which  may  again  be  dis-
 tributed  amongst  the  different  estab-
 lishments  and  factories  ac~ording  to
 the  r  mach  nes  and  their  capacity  All
 the  departments  of  Government
 shou  d  be  first  asked  to  approach  the
 Defence  Mimistry  for  manufacturing
 their  requirements,  and  only  on  their
 pleading  inabihty  should  they  be
 allowed  to  place  those  orders  with
 private  firms  Secondly,  they  have  got
 no  exchange  programme  amongst  the
 different  establishments  For  mstan-e
 I  may  say  that  the  Jubbulpur  Ordn-
 ance  Factory  is  improving  the  same
 types  of  lathes  ay  are  being  manufac-

 i.
 by  the  Hindustan  Machine-tools
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 Thirdly,  the  establishments  should
 be  made  salf:  There  is  no
 foundry  in  the  Hindustan  Machine-
 tools  Ltd,  The  castingg  are  supplied
 by  Kairloskars  admitiedly  at  a  very
 high  rate,  though  one  of  the  represen-
 tataves  of  Kirloskar  Co  is  in  the
 managing  comm  ttee  of  the  Hindustan
 Machine-tools  Ltd  In  fact,  the
 mysiery  33  that  Kirlosker  is  the  mval
 of  the  Hindustan  Machine-tools  Ltd.
 m  the  market

 Lastly,  the  establishments  are  not
 run  on  a  commercial  basis  The  over-
 head  expenese  are  much  higher  than
 those  in  the  private  sector  But  these
 overhead  expenses  are  not  due  to  the
 fact  that  better  emoluments  are  given
 to  the  employees  or  that  more  am-
 entes  are  afforded  to  the  workers,
 but  due  to  the  fact  that  there  is  huge
 wastage,  planiess  procedure  and  mal-
 administration

 On  the  other  hand  I  found  m  Cos-
 sipore,  Dum  Dum,  Kakinada,  Kha-
 maria,  Jubbu'pur  Kanpur,  Bareilly,
 Meerut,  Kirkee,  and  Bangalore  and
 everywhere,  there  is  discontent  am-
 ongst  the  employees  over  their  sal-
 aries  and  other  amenites  whch  are
 much  less  than  those  in  the  private
 sector  Too  manv  grades  and  scales
 are  raising  jeaousies  and  riva'ries
 emongst  the  employees  themselves

 In  the  prototype  machine  tools  fa--
 tory  at  Ambarnath,  the  salaries  are
 so  lew  that  the  authorities  are  finding
 it  difficult  to  get  skilled  men  for  runn-
 ing  ther  fietory  The  apprentices
 that  are  being  trained  there  for  three
 years,  after  receiving  that  tranng,
 pay  the  whole  amount  which  2s  ad-
 vanced  by  the  private  firms  to  enable
 them  to  resign  from  their  services,
 and  then  join  the  pmvate  firms  More-
 over,  there  is  indiscrminate  treat-
 ment  at  various  places,  and  indis-
 criminate  punishment  and  retrench-
 ment  of  the  workers,  and  also  vi-ti-
 misation  of  the  workers  for  trade
 union  activities

 So,  I  would  like  to  draw  the  atten-
 tion  of  the  Minister  to  the  miserable
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 ‘eonditions  of  the  defence  employees,
 and  I  would  request  him  to  remove
 their  grievances,  standardise  their
 jobs  and  improve  their  salary  struc-
 ture  and  give  them  better  amenities.

 Lastly,  I  would  like  to  refer  to  the
 case  of  the  INA  soldiers.  Justice  can-
 not  be  done  to  them  by  simply  giv-
 ing  a  Ministership  to  one  of  them,  but
 human  consideration  should  be  given
 १७  all  those  who  are  still  out  of  em-
 tioyment  and  are  suff®ring  from  star-
 vetion.  We  also  fee!  ashamed  to  hear
 that  even  nowadays,  Government  are
 nct  allowing  the  defence  establish-
 ments  to  hang  protraits  of  Netsji
 Subhas  Bose  in  their  places,  though,
 we  have  seen  portraits  of  so  many
 other  living  leaders  hanging  with  gar-
 tunds,  ef  whom  we  do  not  know  what
 vur  poster'ty  will  write.  So,  I  whole-
 leartedly  endorse  the  suggestion  made
 by  my  esteemed  colleague  Shri  D.  S.
 heju  yesterday  regerding  the  INA
 men,

 ‘In  conclusion,  I  would  like  to  re-
 mind  the  hon,  Minister  that  if  we  do
 not  keep  the  defence  establishments
 free  from  corruption,  wastage  and
 maladministration,  and  if  we  do  not
 keep  the  employees  sata‘isfied  by
 meeting  their  minin.um  requirements,
 the  people  will  lose  confidence  in
 him,  and  this  losing  confidence  in  the
 Defence  Minister  wil]  bring  catast-
 rophe  to  the  people  of  the  country.

 Shri  Birendra  Bahadur  Singhji
 (Raipur):  I  am  grateful  to  you  for
 giving  me  this  opportunity  to  speak
 a  few  words.  At  the  outset,  I  wish
 {9  congratulste  the  Ministry  of  De-
 {knee  and  the  staff  for  one  thing  and
 what  T  am  saying  is  on  the  basis  of
 wkat  I  have  heard  from  others.  I
 have  got  numerous  friends  in  the
 aarmy.  ‘ond  J  have  also  got  several  of
 my  relations  in  the  services  from  the
 sepoy  to  the  General.

 The  morale  of  the  Army  which
 had  fallen  in  the  previous  years,  I
 must  say  with  all  the  emphasis  at  mv
 command,  has  considerably  improved
 under  the  guardianship  and  the  ben-
 evalent  feelings  of  the  Defence  Min-
 ister.  When  I  say.  this,  I  can  easily
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 quote  hundreds  of  examples.  I  came
 to  thie  ‘House  only  a  couple  of  yeare
 ago,  and  I  had  read  in  the  papers  in
 the  past  and  also  had  heard  from
 tevernl  peop'e  what  the  morale  of
 our  forces  was  prior  to  the  present
 Defence  Minister’s  taking  over  charge
 cf  this  portfolio.  So,  I  feel  very  hap-
 py  over  it.

 Similarly,  I  shall  be  failing  in  my
 duty  if  I  do  not  offer  my  hearties
 thanks  to  all  the  three  services  for
 their  loyalty,  zeal  and  devotion  whie
 working  in  the  four  corners  of  the
 world.  Wherever  they  are,  whether  in
 Indonesia,  Egypt  or  any  other  place.
 they  have  been  giving  an  excelient
 performance.

 I  was  amazed  that  none  of  the
 speakers  had  mentioned  a  particular
 point.  Only  last  August  when  there
 was  a  terrific  trouble  of  not  having
 water  in  Delhi,  the  Army  brought  it
 to  us  within  48  hours,  and  thus  saved
 the  Delhi  popu'ation.  Besides  this,
 shey  have  been  working  in  various
 fieids  also.  The  Army  recently  built
 up  nice  residences  for  the  military.
 Tt  is  a  very  great  thing,  But  I  wou'd
 hke  to  warn  that  simply  because  the
 Army  personnel  bu'lt  up  this  nice
 colony,  we  should  not  now  think  of
 making  use  of  them  fully  in  building
 up  other  quarters.

 ,I  am  in  full  sympathy  with  the
 Minister  of  Defence.  His  Ministry,
 for  the  position  is,  if  you  will  excuse
 me,  just  like  having  half  a  dozen
 wives!

 An  Hon.  Member:  He  has  no  wife!

 Shri  Ansar  Harvani  (Fatehpur):
 te  is  a  bachelor!

 Shri  Birendra  Bahadar  Singhji:  On
 the  one  side,  he  has  to  fol'ow  the
 foreign  policy  or  the  external  policv
 that  we  lay  down.  On  the  other  side,
 he  has  to  see  what  the  Ministry  of
 Finance  hes  to  say.  On  the  third
 side,  he  has  to  see  what  even  the  Min-
 istry  of  Education  has  to  say,  what
 the  Ministry  of  Commerce  and  Indus-
 try  hes  to  say.  Then,  he  has  to  think
 of  his  own  Ministry,  where  there  is
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 cone  man  watching  him  all  the  time
 the  Financial  Adviser.  On  every
 to  put  the  whole  thing  on  the  Minis-
 try,  he  has  a  say.  So,  in  our  criticiam
 to  put  the  whole  thing  on  the  Minis-
 try  of  Defence  alone  is  not  the  right
 thing  to  do

 It  is  a  pity  that  the  discussion  on
 the  Demands  of  the  Ministry  comes
 go  late.  It  should  have  been  given
 top  priority  because  this  is  a  very  im-
 portant  subject,  but  unfortunately  it
 comes  at  the  fag  end,  and  unfortu-
 nately  it  is  appreciated  so  much  that
 most  of  the  top-ranking  leaders  of  the
 House,  whether  belonging  to  my  party
 or  the  opposition,  seem  to  be  away
 when  the  question  of  defence  comes

 Regarding  the  cut  of  Rs  25  crores
 in  the  Defence  Budget,  who  has  done
 it?  Has  the  Ministry  of  Defence  done
 it?  But  would  they  have  liked  to  do
 it  know.ng  very  well  the  situation  and
 after  the  speeches  made  last  year?
 They  know  very  well  we  have  Goa
 on  the  one  side,  Pakistan  on  the  other,
 and  Tibet  on  the  third  But  I  can  tell
 yeu  that  I  am  not  afraid  of  all  this
 What  I  am  conerned  with  8s  the
 morale  of  the  forces  If  the  morale  is
 there,  let  there  be  two  hundred  ene-
 mires,  we  can  still  fight  them

 I  may  quote  an  example  In  the
 fast  war  when  Romel  was  attacking
 Egy)  pt,  Lord  Auchinleck  was  the  Com-
 mander  of  the  Eighth  Army  When
 Lord  Montgomery  took  over,  he  was
 briefed  by  Lord  Auchinleck  After  he
 *ad  left,  he  asked  his  chief  of  staff
 a  simple  question  “I  know  the  diffi-
 culties  we  have,  but  what  about  the
 mora‘e  of  the  for-e?”  And  he  was  told
 that  it  was  pretty  rotten  That  was
 the  one  thing  that  Gen  Montgomery
 paid  special  attention  to.  and  he  de-
 Lvered  the  goods  as  we  all  know

 The  time  at  my  disposal  is  very
 short,  and  the  previous  speakers  have
 spoken  brilliantly  on  various  points
 including  nuclear  and  atomic  war-
 feie  So,  I  would  not  hke  to  go  into
 all  those  detals,  but  I  would  certain-
 ly  say  that  I  am  not  happy  over  this
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 cut  of  Rs.  95  crores  ove:  defence.  We
 must  also  remember  that  last  year
 the  Ministry  of  Defence  saved  some~
 thing  like  Rs,  l]  crores.  Not  only
 that,  they  also  saved  something  like
 है... उ  24  crores  on  foreign  exchange.  So,
 wherever  they  can  save,  they  have
 been  doing  it.  Recently  they  have
 started  indigenous  production,  and  if
 this  develops,  will  be  saving
 more,  but  the  savings  should  not  be
 teken  away.

 We  must  look  at  this  question  from
 ancther  angle  also.  When  we  save  this
 muney,  are  we  utilsing  it  properly
 or  not?  In  this  connection,  I  would
 say  that  what  my  hon  .friend  Shri
 A,it  Singh  said  just  now  is  nm  many
 ways  correct  If  you  look  at  the
 Defence  Budget  what  do  vou  ee?  I
 am  not  saying  that  our  Army  officers
 should  be  paid  Rs  500,  Ks  60U.  or
 Rs  1,000  My  only  renuest  is  that
 thcy  should  be  paid  like  any  other
 Officer  At  the  same  time  we  must
 realise  one  thing.  It  is  now  nearly
 20  yeprs,  I  am  counting  frnm  =  1939
 evcn  if  you  take  out  ten  years,  it
 will  be  from  949—that  the  Am:  in
 fact  all  the  three  forces,  have  been
 right  on  tip  toe  with  one  thing  or
 vihcr  ether  on  the  Kashmir  front,
 the  NEFA  front,  or  doing  jobs  else-
 where  We  have  not  got  any  relief
 force,  and  we  could  not  release  them.
 Cor.sequently  they  have  not  been  get-
 ting  rest

 As  against  this,  what  do  we  pay
 them?  We  do  not  pay  them  much.
 Thre  38  no  family  al'owance,  there  is
 no  separation  allowance,  there  are  no
 educational  facilities  for  ther  child-
 ren  when  separated  On  top  of  that,
 there  is  no  compensatory  allowance
 also  If  a  war  comes  tomorrow  and
 the  great  democratic  country  of  India
 is  attacked,  I  can  tell  you  there  will
 be  tea  other  countries  coming  to  help
 her  and  throw  numerous  bomb  on
 thuxe  who  attack,  whether  it  be  to
 the  cist,  west,  north  or  south  Tht  is
 #  afferent  thing  altogether  I  aso
 do  not  sav  we  must  net  -be  -we’
 equiped.  We  should  be  we'l-equippe
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 and  scveral  suggestions  have  been
 thrown  out  in  this  regard.  But  let
 US  uito  try  to  do  something  for  our
 f~res,  to  improve  their  Uving  con-
 ditions.

 I  do  not  know  if  you  have  visited
 the  ning  Edward  Mess  or  the  Queen
 Vietuze  Mess  I  would  say  that  you
 wor  d  not  even  put  your  animals  im
 such  a  place  where  our  officers  are
 staying.  Although  we  are  having  bri-
 liant  huildings  in  De’hi,  so  many
 SBhavans—I  would  not  hke  to  name
 them  here—we  are  not  even  con-
 sidemrg  giving  our  officers  and  men
 proper  quarters

 Sim.larly,  the  offices  of  the  Minis-
 try  are  in  different  corners  The  Air
 Force  headquarters  are  in  one  place,
 ‘tthe  Naval  headquarters  in  anuther
 plac  No  one  has  ever  thought  of
 provid  rg  proper  offices  for  them.

 The  Edward  Mess,  I  believe,  has
 fam.  ly  quarters,  but  in  the  Victona
 me3s,  the  accommodation  consists
 of  tents  wi'h  a  Iitile  bit  of  bilietted
 acco.  nodation  These  conds‘ions
 should  be  umproved.  I  am  not  asking
 for  ans  thing  more

 If  an  officer  has  to  be  thrown  over-
 Poard  79  grounds  that  he  is  medically
 unfit  he  is  no  good,  Jet  him  be  thrown
 overLcerd,  but  he  had  been  an  offi-
 cer,  he  has  served  ¢he  country;  so
 g:ve  kim  compensatory  allowance.

 ‘These  ‘hings  would  help  the  Army  in
 the  2००१  run  This  is  what  I  want  to
 -emphacise.

 “My  hen  friend  Shn  प्र  P  Nayar
 yesteriay  mentioned  about  travelling
 allowance  etc  was  not  sure  that  he
 was  cvrrect,  and  so  I  went  into  the
 details  and  I  find  that  it  is  really
 surprising  that  right  from  the  subedar
 mi;or  down  to  the  sepoy,  they  draw
 Rs  2-4--0  Of  course,  he  gets  a  free
 warrant  Similar'y  मे.  Léentenant
 draws  sbout  Rs,  5  as  dally  allowance.
 04  you  raise  the  sepoy’s  allowance,  or
 tthe  allowance  of  the  subedar  meior,
 natura'ly  you  have  also  to  raise  that
 of  tre  ieutenant,  but  there  must  be
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 some  proportion  about  it  To  say  we
 shoud  not  do  i  is  not  correct.  For
 insta.cc,  m  the  rise  in  positions  etc
 up  the  rank  of  Mayor  it  is  by  pro-
 motion.  When  the  question  of  Lt.  Col.
 comes  he  hat  to  be  se  ected  Some-
 times  the  Boards  are  good,  sometimes
 aut  Increfore  the  service  conditions
 of  the  Army  personnel  should  be  un~-
 proved

 Secondly,  the  cost  of  living  has
 shot  u,  tremendously,  and  hen-e  ther
 pay  and  emoluments  should  be  corn-
 mensura‘e  Going  through  the  Muin-
 istry’s  Budget,  on  page  147  I  find
 that  after  six  years  of  service  in  the
 Army,  Navy  or  Air  Force,  an  officer
 gets  abuut  Rs  500,  whereus,  if  you
 tale  the  civil  side,  his  counterpart
 will  draw  over  Ra.  800  This  kind  of
 disp  rity  shoud  be  removed,  and  !
 strongly  snpport  the  suggestion  that
 we  sbou'd  appomt  4  commussion  to  go
 imnto  the  matter  Leaving  out  the  ques-
 tion  of  pay,  at  least  all  the  other  al-
 lowances  should  be  taken  up  by  the
 Government  as  early  as  possible,  it  is
 not  a  m‘tter  of  increasing  the  Budget,
 and  whun  it  ह.  a  question  of  the  Jawan
 or  sepoy,  I  think  ne  Member  of  the
 House  will  ever  hesitate  to  do  the
 best  for  him.
 है4  hrs

 I  am  very  grateful  to  the  Chief  of
 tne  Ai.jy  Staff  who  ony  a  coupie
 of  days  ago  made  a  statement,  I  think
 m  the  ‘tary  Club  or  som:  -  nere  at
 Anirs.  ar  that  the  poor  sepoys  or
 jawans  have  got  a  contract  only  for
 6  0  7  scare  and  it  is  a  fact  that  as
 the  age  of  25  or  24  they  have  tu  go.
 Whether  they  have  to  go  as  reservists
 and  so  on  73  a  different  th  ng,  but  ac-
 tually  .h.y  have  to  reture  He  sara
 that  he  was  considering  the  question
 allowing  them  to  service  5—20  years.
 This  will  help  the  jawans  and  I  hope
 the  Ministry  of  Defence  will  consider
 the  proposal  of  the  Chief  of  the  Army
 Staff  favourably.

 Now  I  come  to  one  most  important
 point  arising  out  of  the  Deputy  De-
 fence  Munister’s  appeal,  which  none
 of  the  Members  has  touched  upon  A
 couple  of  months  ago,  we,  Members है
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 of  Parkement,  reserved  a  letter  from
 the  Deputy  Defence  Minister  asking
 us  to  do  something  for  rerruitment  to
 the  services  Now  I  can  give  my  own
 experience.  If  you  ask  a  boy  coming
 from  a  Public  School  or  any  other
 school  ‘Where  would  you  like  to
 serve”’,  he  will  say  ‘Business,  tea
 gardens  or  somewhere  else’  No  one
 thinks  of  the  g'amour  of  the  Army
 This  is  firstly  because  the  pay  and
 other  things  in  the  Army  cannot  be
 very  high  Secondly,  there  3१४  the  pro-
 eess  of  selection  Today  we  are  run-
 ning  short  of  a  hundred  officers  m  the
 Indian  Defence  Academy  This  is
 going  on  every  year  and  a  time  will
 come  when  no  officers  will  go  ei‘her
 to  Khadakvasla  or  Dehra  Dum  What
 happens  today  33  this  An  officer  has
 to  apply  for  sérvice  in  the  Army
 There  is  the  Union  Pubhe  Service
 Commission  They  pres-ribe
 a  written  question  paper  For  English
 the  marks  are  300  Now  I  put  this
 question  In  practically  all  the
 schools  in  India.  barring  the  pubiie
 Schools,  the  medium  of  instruction  is
 Hind:  This  boy  goes  and  in  the
 English  paper,  he  gets  flopped  Only
 brilhant  boys  come  up  Then  what
 happens?  He  has  to  pass  an  examina-
 tion  in  mathematics  I  do  not  know
 about  other  States,  but  in  Madhva
 Pradesh,  even  mathematics  Is  not  com-
 pulsorv  What  happens  is  that  thoe
 boys  who  are  too  brilliant  go  away  to
 other  services  and  those  that  are  not,
 who  are  onlv  mediocres,  come  to  the
 Army,  and  those  who  are  keen  «liso
 take  it  up

 ©  I  suggest  that  the  process  chould
 be  reversed.  Instead  of  their  going  to
 the  UPSC  for  written  tests,  they
 should  appear  before  a  Selection
 Board  There  may  be  800  or  900  can-
 didates  Let  the  Army  Selection
 Board  select  them,  whatever  may  be
 the  quota.  200  or  300,  and  then  Ict
 these  200  or  300  appear  before  the
 *tnion  Public  Service  Commission.
 Those  boys  who  pass  the  examination
 should  be  taken  straight  into  Khadak-

 .yaela  ar  ane  anther  nlere  and  those  who
 @o  not  should  not  be  discarded,  because
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 These  are  my  few  suggestions.  I
 hope  the  Minster  will  consider  them
 favourably

 की  प्र०  श्सि०  बोलता  (झज्जर)
 *

 जनाब  डिप्टी  स्पीकर  साहब,  मे  भापका

 मदाकूर  हूँ  कि  भाषने  मुझे  वबत  दिया

 हमारे  डिफेन्स  मिनिस्टर  साहब  को  मालूस
 है  कि  में  उस  हलके  से  श्राता  हु  जो  जेहलम
 के  पाकिस्ताम  में  जाने  के  बाद  हिन्दुरतान
 में  सब  से  ज्यादा  जवान  देता  है  भौर  जिस
 ने  पिछली  दोनो  लडाइयों  में  सब  से  यादा
 जवान  दिए  थे  ।

 एक  माननीय  सदस्य  बर्तानिया  को
 दिये  थे  ।

 थी  :०  खि०  दोलता  :  बतनिया  को

 दिए  थे,  या  हिन्दुस्तान  को,  यह  बताने  के

 लिए  मेरे  पास  टाइम  नहीं  है,  वर्ना  बब्ाता।

 उपाध्  के  महोदय  सिर्फ  दस  मिनट

 है.  इस  लिए  दखल  न  दिया  जाये  ।

 हो  to  fao  बौलता  :  जनाब  डिप्टी
 स्पीकर  साहब,  जितना  टाइम  बह  मेरा
 बढाते  जाये,  नैक्स्ट  टाइम  उतना  उन  से

 काट  लिया  जाये  1

 मैं  भज  करना  चाहता  ह  कि  मुझे  यहा
 खड़े  हो  कर  डिफैन्स  पर  कुछ  लपज़  बहने
 में  खुशी  महसूस  होती  है,  क्योकि  में  समझता

 हू  कि  मेरा  मुल्क  महफूज़  है।  में  कल  से  इस
 हाउस  में  वार  हिस्टेरिया  की  बातें  शर  हवाई
 खतरे  की  बातें  सुन  रहा  हूं  ।  इस  तरह  की
 कोई  चीज़  नहीं  है  ।  हिन्दुस्तान  को  कोई
 खतरा  न  आज  है  झौर  न  कल  है  !  डिफैन्स  की
 तीन  लाइनें  होती  है  ।  फसटे  लाइन  झाफ  दि
 डिफ़ेल्स  इज  इन  फारेग  मिनिस्टर्ज  झाफ़िस  ।  मुझे
 खक्षी  है  कि  बहु  दफतर,  एणिसे  हम  फ़ारेन

 मिनिस्ट्री  का  दफ्तर  कहते  है,  झौर  डिफेन्स
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 मिनिस्ट्री  का  दफ़्तर  दो  काबिल  ध्ादमियों  के
 हाथ  में  है,  जो  दोनों  एक  ही  तरह  से  सोचते

 हैं  भौर  जिन  में  को-झाडिनेशन  है,  जिस  के
 नर्तजें  के  तौर  पर  हमारी  पहली  ,” फेन्स
 साइन  जो  फ़ारेन  झाफ़िस  है,  उस  में  हम
 महफ़ूज है  |  यह  ठीक  है  कि  मुल्क की  हिफ़ाजत
 के  लिये  मज़बू

 '  फ़ौज  की  ज़रूरत  है,  छे।कन

 इस  से  भी  ज्यादा मुल्क  की  हिफ़ाज़त  के  लिये
 फ़ारेन  पालिसी  की  शौर  डिफेंन्स  मिनिस्टर  के
 दिमाग  की  जरूरत  है,  जो  भ्रपने  दृशमनों  की
 तादाद  में  कमी  करे,  जो  झपने  पड़ौसियों  के
 साथ  दोस्तो  के  ताल्लुकात  रखें,  जो  भ्रपनी
 पालिसी को  ऐसे  रेगुखेट करे कि करे  कि  उस  के  दुशमन
 ने  बनें  अर  उस  के  दोस्तों  में  इकाफ़ा हो  ।  झगर
 झाप  दुशमन  बढ़ाते  जायें,  तो  डिफ़ेन्स  पर
 कितना  ही  रुपया  बढ़ाते  जायें,  झ्राप  मुल्क

 को  नही  बचा  सक।  हैं  मुझे  खुशी है  कि  मेरी
 कर्म्ड  लाइ।  धाफ़  डिफ़ेन्स--हमारे  फ़ारेन
 मिनिस्टर  ठोक  तरह  से  सोचते  हैं  भौर  दुशमनी
 के  बजाये  पड़ोसियों  से  दोस्ती  बढाने  है  t

 जहा  तक  हमारी  आाम्ड  फ़ोसिज--हमारी
 फ़ौजों  का  ताल्लुक  है'  मुझे  खुशी  है  कि  मुझे
 झपनी  फ़ोजों  पर  नाज़  है--इसलिय  नहीं  कि
 में  एक  फ़ोजों  का  बेटा  हूं,  एक  फ़ौजी  का  पोता

 हूं,  एक  फ़ौजों  का  पड़रोता  हूं,  फ़ौजी  का  भाई

 हूं  धौर  फ़ोजियों  का  चचा  हूं  !  मेरी  फ़ैमिली
 १८४६  से--मुग़ल  शझार्मी  के  केप  से  भार्मी  में

 है  1  भाज  भी  है  |  मै  भी  होता,  लेकेन  कोशिश
 के  बावजूद  मै  न  हो  सका  ।  मैं  अर्ज  करना
 बाहता  हूं  कि  मेरा  जवान  जग  के  मैदान
 में  बिफरे  हुए  शेर  की  तरह  जाता  है,  जैसे  कि

 बहु  काइमीर  में  गया  था  ।  मेरा  जवान,  जब

 मुल्क  पर  मुसीबत  जाती  है,  जब  अमन  के
 दिनों  में  सैलाब  श्ाता  है,  कहत  पड़ता  है,
 पागरलपन  होता  है,  मुल्क  में  फ़िर्का  घराना
 फ़सादात  होते  है,  एक  हलीम,  भ्रन्कसार,
 लिदमतगार  की  तरह  भाप  के  कदमों  में
 हाजिर  होता  है,  जिस  तरह  के  जब  दिलती
 प्यासी  मर  रही  भी,  तो  बह  जमता  पर  पानी
 लाने  के  लिये  नाया  था।  मेरा  द... क
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 झमन  का  वैसम्बर  अन  कर  कोरिया  जाता
 है,  मलाया  जाता  है,  मिश्र  जाता  है  शौर  नेक-
 नाम  लाता है।  मेरे  जबात  का  रिकारई  निहायत
 झामदार  रहा  है;  --भाज  भी  और  कल  भी  ।
 उस  को  अर्तानिया  का  दोस्त  भौर  गुलाम
 वे  क्लासिज़  कहती  है,  जो  कि  ला  भौर  कामसे
 में  अर्तानिया  की  गुलामी  करती  थीं  t  हमारे
 लोगों  का  सिपाहगीरी  हज़ारों  बरसों  का
 वेशा  रहा  है  ।  उन  को  भज  बड़ी  फ़ाइन
 इंगलिएा  में  कहा  जाता  है  कि  मे  बर्तानिया

 के  गुलाम  थे।  मुग़लों  के  डेज़  में  भी  वह  इंडियन
 प्रामी  थी,  अंग्रेजों  के  दिनों  में  मी  वह  इंडियन
 झार्मी  थी  और  आज  भी  वह  इंडियन  झार्मी

 है  भौर  वह  झार्मी  पेट्रियट  रही  है--दो  तीन
 सौ  बरस  पहले  भी  शौर  झाज  भी  ?  बल्कि
 देशभक्ति  पैदा  फौज  में  हुई  है  हिन्दुस्तानी
 भाषा  लशकर  ने  दी  ।  पहली'  जंग  झाज़ादी
 फौज  ने  लड़ी,  प्राई०  एन०  ए०  फौज  थी
 या  कुछ  शौर  थी  ।  जो  भ्रार्मी  के  लिय  बुरे
 झलफाज़  इस्तमाल  करते  है,  वे  भ्राम  तौर  पर
 उन  क्लासिज  में  है,  जो  लड़ाई  के  दिनों  मैं

 होडिन्ग--जली  रा-भ्रंदोज़ी  करते  है  और  फिर
 अच्छा  सा  झचकमन  पहन  कर  नैशनलिस्ट
 बन  जाते  हैं  यह  एक  नाकाबिले-बर्दाइत
 बात  है  ।

 झार्मी  के  ग्रखराजात  में  बहुत  कमी  हुई
 है,  इस  के  लिये  मैं  गवर्नमेंट  को  मुबारकबाद
 देता हूं  ।  में  चाहता  था  कि  यह  जो  रुपया
 बचा  है,  वह  ध्दर  र्क्स  पर,  जवानों  पर,
 नायक  से  ले  कर  सूबेदार-मेजर  तक  पर  खर्च
 किया  जाय  ।  लेकिन  झगर  ाप  ने  खर्च  नहीं
 किया,  बचा  लिया,  तो  अच्छा  किया  |  मैं
 उन  लोगों  में  से  हूं,  जो  यह  समझते है  कि  भाज

 के  दिन  हिन्दुस्तान  इस  से  ज्यादा  अपने  डिफ़ेन्स
 पर  खर्च  नहीं  कर  सकता,  अगर  भुखक  का
 डवलपमेंट  करना  है  ।  प्रगर  हम  हथियारों  की
 दौड़  में  ही  चलें,  तो  हम  प्रमरीका  शौर  रूस
 को  तो  पहुंच  नहीं  सकते  ।  झौर  दुनिया  में
 इस  तरह  की  कोई  लड़ाई  नहीं हो  सकती  कि

 हिन्दुस्तात  भौर  पाकिस्तान  की  कोई  आइसो-
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 कैटिड  लड़ाई  हो  जाये  1  धथाज  कोई  दो  मुल्क
 नहीं  लड़  सकते,  जिस  तरह  कि  कुच  लोग
 समझते  है  कि  हिन्दुस्ताव  भौर  पाकिस्तान
 सहने  चले  हैं  .  ऐसी  लड़ाई  नामुमकिन  है  ।
 ये  बातें  पुराने  माने  को  हैं  1  कोरिया  में
 लड़ाई  हुई,  जिस  में  शुमालों  कोरिया  धौर

 जनूबी  कोरिया  शामिल  थे,  लेकिन  उस  में
 एक  तरफ  प्रमरीका  झा  गया  और  दूसरी
 तरफ  बोन  शा  गया  ।  जब  इसराइल  ने
 मिश्र  पर  हमला  किया,  तो  फिर  इसराईल  श्रौर
 मिश्र  नहीं  रहे--इधर  फ्रांस  भौर  इंगलैण्ड
 झा  गये  और  दूसरी  तरफ  रूस  वाले  ।  झाज
 कोई  बफर  स्टेट  नहीं  होती  है  ।  धाज  कोई
 आाइतोलेटिड  लड़ाई  नही  होती  है  t  प्राज
 शैन-मलकवामी  सियासत  ऐसी  जुड़ी  हुई  है  कि

 यह  मुमकिन  नहीं  है  -  जो  लोग  अकेले  हिन्दु-
 हतान  झौर  पाकिस्तान  की  लड़ाई  की  वात
 करते  है,  वे  पहले  का  दिमाग़  रखते  हैं।  भगर

 (हिन्दुस्तात  भौर  पाकिस्तान  की  लड़ाई  झभी

 हुई,  तो  वह  लड़ाई  अमरीका  और  रूत  को
 खलड़ाई  भी  होगी  |  श्ाज  काषमीर  हमारे  कब्जे
 में  है,  यह  सिर्फ़  हमारी  ही  गर्ज  नही  है--यहू
 क्त  की  भी  गज  है|  रू  इचेव  ने  कोई  भहसात
 नही  किया  कि  काष्मीर  के  बारे  में  कहा  कि
 आप  भावाज्ञ  दे  लेता  हम  झा  जायोी  t  यह

 का  देव  की  गर्ज  भी  है,  रूस  की  गग्ने  भी  है  कि
 आज़ाद  काध्मीर  न  हो,  हिन्दुस्तान  के  नीचे  हों
 और  वहा  पर  वैक्यूम  क्रिएट  ग  हो,  भ्रमरीकतों
 दौर  जंगबवाशों  के  कदम  बहू  न  हों  ।  यह  झूस
 की  भी  गई  है  और  हमारी  भी  गज  है  कि

 हमारा  काइमीर  हमारे  साय  हो  शौर  वढ़
 हमारे  साथ  रहेगा  t  भ्रमरीकन  प्रार्मी  हथियार
 का  जवाब  हम  कभी  भी  नहों  दे  सवते,  चाहे
 हम  कितना  ही  रुपया  खर्च  करें  |  इसलिये  रूस
 के  साथ  हमारी  दोस्ती  रहता  निहायत  लाशिमी

 है!  चाहे  वार-मागर्ज  कोई  भी  बात  करते

 रहें,  चाइता  भौर  रूस  भौर  चीन  से  हमारी
 दोस्ती  कोई  नहीं  तोड़  सकता  है  ।

 हिन्दुस्तान  को  पाकिस्तान  से  कोई  खतरा
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 मेंहीं  है।  धगर  हमारी  वोल्ती  बनी  रहे  इस  से
 बबराने  की  कोई  बात  नहीं  है  ।

 सपण्यत्त  महोदय  :  झगर  मैम्बर  साहब
 मुझे  मुतबज्जह  हों,  तो  धनदा  होगा  ।

 थो  go  wo  बोलता  :  में  प्राप  को  हो
 मुतवज्जह  हूं,  छेकित  जो  मुझे  से  ज्यादा

 सुनना  चाहते  हैं,  मैं  उन  को  सुना  रहा  हूं  ।

 मैं  प्र  करना  चाहता  हूं  कि  पाकिस्तान  से
 या  तिब्बत  से  हिन्दुस्तान  को  कोई  खतरा  नहों
 &  यह  ठोक  है  कि  पाकिस्तान  में  अाज  भार्मो
 राज  करत्री  है।  यह  ठीक  है  कि  पाकिस्तान  में
 भ्राज  भ्रमरीका  के  हथिपार  हैं,  छेकित  भ्रम  रीकी
 मियार  जहां  भी  जाते  है,  वे  उस  नेशन  की
 बर्बाद  करते  हैं  --पदडौती  को  नहों  करते  है  1
 अमरीकन  हथियार  पाकिस्तान  को  रगड़  चुके
 हैं,  पाकिस्तान  की  हेमोक्रेपी  को  रगड़  चुके  हैं,
 --उन्हों  ने  पाकिस्तान  की  नेशन  को  पहली
 ढोकर  मारी  है  |  हमारा  वे  कु  नहो  बिगाड़
 सकते  हैं  जब  तक  रूस  से  हमारी  दोशी  है  t

 जहा  तक  बाईर  इंसिड्रेल्ट्य  का  लाह  तुक
 है,  ज़रा  पाकिस्तान  के  अखवार  पढ़  लोजिये
 कि  हम  कि  गती  भलभातसी  करते  हैं  |  ज़रा
 पाकिस्तान  का  पेपर  पढ़िये  कि  वह  अरउतो
 गवर्ममेंट  को  क्‍या  कहते  हैं  ।

 जी?  रणवंर  सिर  (रोहतक)  यह
 झूठ  निसा  है  ।

 थी  प्र;  खिल  दो  ता  Led  सीखना  हो,
 तो  सीवर  लो  t  मै  श्राप  को  तरह  अनपढ़
 लोगो के  पिये  ख.स  तौर पर  बोल  रहा  हूं

 मैं  तिब्बत  के  बारे  में  कल  से  सुने  जा

 रहा  हूं  कि  तिब्बत  से  हिन्दुस्तान  को  डर  हैं  d

 में  विनत  के  बारे  में  ऐपो  कोई  बात  सहों  कहना
 चाहता,  जो  कास्ट्रोबर्सो  रेश  करें।  दुनिया  में
 ह |... ल  के-लिए  अगर  हिन्दुस्तान  गौर  चाइता
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 को  बोस्ती  खरूरी  है,  तो  उस  से  भी  ज्यादा
 वाकरत  है  इन  बैंचिज  ौर  उन  बैचिज़  में
 दोस्तो  की  ।  इस  लिए  4  कुछ  नहीं  कहना
 चाहता  हूं,  लेकिन  दो  दिन  से  सुन  रहे  है  कि
 डिफ्रेन्स  के  नुक्‍्ता-ए-नियाह  से  तिब्बत  से
 खतरा  हो  गया  है  ।  भरे  बाबा,  तिब्बत  से
 खतरा  नही  है  ।  तिब्बत  में  वैक्यूम  था  ।

 उपाध्यक्ष  :  माननीय  सदस्य
 चेयर  एड्रेंस  करे  -  इस  तरह  “परे  बाबा”

 नहीं  कहना  चाहिए  ।

 Shri  Goray:  We  are  in  need  of
 education;  not  you,  Sir,

 लो  fao  दौलता  :  में  श्ज्जं  कर

 रहा  था  कि  तिब्बत  से  कोई  खतरा  नहीं  है  |
 तिब्बत  में  वैक्यूम  होने  से,  भाजाद  तिब्बत  होने

 से  कुछ  लोग  तिब्बत मे  कदम  रखने  की  कोशिश
 करते  हँ--और  इस  तरह  चाइना  को  चारो
 तरफ  से  घेरना  चाह  हु---जिस  तरह  कि
 वें  झाज़ाद  काइमीर  में  कदु  रखने  की  कोशिश
 करते  हैं  ।  तिब्बत  से  हिन्दुस्तान  को  डर  या,
 अगर  तिब्बत  में  वैक्यूम  होता  ।  लेकिन  पिछले
 दिनो  जो  वाकयात  हुए,  उस  से  तिब्बत  से
 जो  वैक्यूम  था,  उस  के  बारे  में  चाइना  चौकन्ना

 हो  गया  ।  वहा  कया  हुआ,  मै  उस  में  नही  जाता,
 लेकिन  जो  कुछ  भी  वहा  हुआ,  उस  से  उन
 लोगो  के  इरादे  खत्म  हो  गये,  जो  कि  आजाद

 तिब्बत  चाहते  थे  और  भ्राज़ाद  काश्मीर  चाहते
 थे  ।  भ्रब  कोई  आज़ाद  तिब्बत  नहीं  होगा  ।
 तिब्बत  में  कट्रोल  होगा  ।  जो  जगवाज़  चारो
 तरफ  से  चीन  और  हिन्दुस्तान  को  चेरना

 चाहते  है,  वे  ऐसा  नही  कर  सकंगे  t  तिब्बत  से

 हिन्दुस्तान  को  खतरे  की  कोई  बात  नही  है  ।

 हिन्दुस्तान  में  कुछ  लोगो  ने  जो  वार  हिस्टेरिया
 शुरू  कर  रखा  है,  उस  से  खतरा  है  t  चीन  शौर
 भारत  को  मित्रता  को  हिन्दुस्तान  को  उससे

 मोहतात  रहना  चाहिए  t  मैं  ज्यादा  वक्‍त  न
 लेता  हुआ  कुछ  बात  झदर  रैक्स  या  जवानों  के

 बारे  में  कहना  चाहता  हूं  ।  जो  जयान  पा्म्ड
 कोर  या  इस्फैट्री  में  भरती  हों,  सात  साल  की
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 सर्विस  के  बाद  बालीस  फ़ीसदी  दाग़  लगा  कर
 रिलेशन  में  भेजू  दिये  जाते  है  भोर  थे  न'कही
 नौकरी  कर  सकते  है  भोर  न  वहां  रह  सकते

 है  t  मुझे  इस  बात  की  खुशी  है  कि  जेनरल
 धिमैया  ने  मान  लिया  है  कि  यह  चीझ  हटेगी
 में  चाहता  हूँ  कि  इस  पर  भ्रमल  हो  भौर  यह
 जरूर  हटे  ।

 दूसरी  झख  यह  है  कि लास-नायक,  नायक,
 हवलदार,  हवलदार-मेजर,  जमादार,  सूबेदार,
 सूबेदार-मेजर,  रिसालदार,  रिसालदार-मेजर

 वगैरह  जो  आफिसर्ज  हैं,  वे  एक  ही  इक्‍्तसादी
 तबके  से  श्ाते  है  ।  यह  इम्पार्टेन्ट  प्वायंट  है,
 जो  मैं  भर्ज  करना  चाहता  हूं  ।  यह  मार्शल
 रेसिस  झातोी  कहा  से  हैं  मुझे  पसन्द  है  कि
 कागज  पर  भापने  सारा  मेदभाव  उढा  दिया  है,
 कोई  भी  भारतीय  फौज  में  भरती  हो  सकता  है
 लेकिन  श्ाता  कौन  है  ?  भाता  वही  है  जिस  का

 ताल्लुक  ज़मीन  से  है,  हर  कोई  नहीं  शा  सकता
 है  ।  इस  की  वजह  यह  है  कि  दो  जीज़ों  की  बहुत
 ज्यादा  जरूरत  होती  है,  एक  तो  अच्छा  जिस्म
 होना  चाहिये  और  दूसरे  उसके  जिस्म  में
 सर्दी  और  गर्मी  को  बर्दाइत  करने  की  ताकत

 होनी  चाहिये  ।  किसान  का  बेटा  वृष  पीता  है,
 खेत  में  काम  करता  है,  मेहनत  का  काम  करता
 है  और  उसका  जिस्म  झच्छा  होता  है,  इस  बास्ते

 वही  इस  में  आता  है  आप  चाहे  Yo  बार
 इस  मार्शल  की  चीज़  को  हटा  दें  भौर  ४०  बार
 उड़ा  दे,  लेकिन  आयेगा  वही  t  लेकिन  वह
 लमादार,  सूबेदार-मेजर  तक  ही  जा  पाता  है
 शौर  जो  प्रफसर  होते  है,  जिसके  बारे  में
 यह  सारी  रिपोर्ट  है  भौर  जिस  के  बारे  म॑  यह
 कहा  गया  है  कि  झार्मी  को  कोरेक्ट  कर
 दिया  गया  है  उन  अफसरों  की  जगहों  तक  ये
 लोग  पहुच  नही  पाते  है  ।  १९३८  से  पहुछे  ये
 झफसर  समुद्र  पार  से  झाते  थे-  भौर  जा  सिपाही
 हुआ  करते  थे  यह  हो  किसान  के  बेटे  n  लेकिन
 १६४६  के  बाद  अफसर  भाते  हैं  हायर  अबंन
 क्लासिस  में  से  जिनको,  जवान  से  कोई  प्यार

 नही,  उन  में  से  आते  हैं  जो  गरीब  लोगों  को,

 देहाती  लोगों  को  झजनवी  समझते  हैं  |  ने
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 [at  wo  feo  दौलता]
 समझता  हूं  कि  एक  सोरियस  पोजिशन  प्रार्सी  उनको  बतलाना  जाहूता  हूं  कि  झाज  कोई  सिख
 में  है।  भार्मी  में  जवान  शौर  अफसर  एक  दूसरे

 से  इतने  दूर  हों  ये  फौजी  भाई  कहते  हैं  कि

 पहले जे०  सी०  झोस०  मे ंसे  जितने  बड़े  पफसर
 हुआ  करते  थे,  उनको  लिया  जाता  था  लेकिन
 शब  बन्द  कर/दिये  गये  हैं  1  में  चाहता  हूं  कि

 इंटेलिजेन्स  जार्मी  में  जायें  |

 I  welcome  them  on  the  side  of
 medical  or  engineer  branches.  If  they
 come  this  side.  I  say,  let  them  come  as
 de-classed,  let  them  first  serve  as
 soldiers  for  two  years.  They  should
 sit  in  barracks  with  jawans.  If  they
 are  prepared  to  de-class  themselves
 and  if  they  are  prepared  to  identify
 themselves  with  the  soldiers,  let  those
 intellectuals  come  to  the  Army.  But,
 if  they  live  in  detachment,  if  they  live
 in  exclusiveness  from  the  soldiers,
 they  have  no  right  to  be  ciassed
 soldiers.

 मैं  अर्ज  करना  चाहता  हू  कि  चूकि  मेरे
 वास  ज्यादा  वक्‍त  नहीं  है  इस  वास्ते  मैं  बहुत
 थोडे  से  भ्रलफाज़  में  एक  दो  प्वाइट  ही  कहगा  |
 सब  से  पहले  तो  ब्वार्टरों  की  बात  है  1  में
 प्रेक्टिसिंग  लायर  हू  ।  में  जानता  हूं  कि  हमारे
 फौजी  भाई  मर्डर  केसिस  में  पकड  जाते  हैं  ।
 जब  दे  उट्टी  जाते  है  तो  उनको  बडे  झगड़ो
 का  सामना  करना  पड़ता  है  कुछ  तो  उनकी

 गैरहाजिरी  की  वजह  से  खानदान  में  ऐसी
 बात  हो  जाती  है  जिस  में  ये  फंस  जाते  है  ।

 इसका  नतीजा  यह  होता  है  कि  एक  तो  भर्डर

 होता  है  अपनी  बीवी  का  और  दूसरे  जो  दूसरा
 आदमी  होता  है  उसको  फासी  मिल  जाती  है  ।
 इनको  छः  छः  महीने  तक  क्वार्टर  नहीं  मिलते

 है।  भगर  ये  छूट्टी के  लिए  अर्जी  देते  हैं  तो
 इनको  छुट्टी नही  दो  जाती है  या  बहुत  देरी  से  दी
 जाती &  ।  इस  व्तस्ते  बहुत  जरूरी है  कि  इनको
 बयाटटर  मिलें  ौर  चट्टी  वक्‍त  पर  मिले  ताकि
 बीषी  बच्चे  साथ  रहें

 कल  वाजपेयी  साहब  ने  कहा  कि  इन
 ीजों  के  नामों  को  बदल  दिया  जाय  ।  में

 फौज  नहीं  है,  कोई  जाट  फौज  नहीं  है  सारी

 फौज  मुश्तरका  है।  ये  कम्पनियों  के  नाम  हैं  t
 लेकित  नामों  में  भी  कुछ  करामात  होती  है  ।
 से  नाम  फिजूल  में  नहीं  होते  हैं  1  शेक्सपीयर
 ने  कहा  था  कि  फूल  को  फूल  कह  देने  में  ही  लुत्फ
 नहीं  है,  बल्कि  रोड  कहने  से  लुत्फ  भाता  है
 इन  नामों  के  पीछे  भी  हिस्द्री  है।  इन  नामों
 के  साथ  दलेरी  की  दास्तान  है  1  सिखो  के  नाम
 के  साथ  कृपाण  का  नाम  जुड़ा  हुआ  है.  गूरखों
 के  नाम  के  साथ  लुखड़ी  का  नाम  है,  मराठो
 का  सम्बन्ध  नेजा  से  है,  जाट  अहीर  का  खजर
 ये,  राजपूत  की  तलवार  ही  नहीं,  राजपूृतानी
 की  कटार  से  श्राप  हिन्दुस्तान  की  शुजात  को

 दूर  नही  कर  सकते  हैं  >  इनके  साथ  शिवँलरी
 की  एसोसिएशन  हैं।  नाम  में  करामात  होती
 हैं।  मैं  ज्यादा  वक्‍त  न  लेते  हुए  इतना  ही  कहना
 चाहता हु  कि  इनको  फ्  हो  रहने  दिया  जाये  ।

 जनाववाला,  एक  बात  कह  कर  में
 खत्म  करता  है  ।  में  काश्मीर  में  एक  कर्नल
 के  कोर्ट  मादल  के  सिलसिले  में  गया  1  वै  ने
 उस  जगह  को  चूमा  जहां  पर  ब्रिगेडियर  उसमान
 शहीद  हुए  थे।  मैं  कहना  चाहता  हू  कि  जो  लोग

 यह  समझते  हैं  कि  जितने  भी  मुसलमान  है,
 ये  फिफ्य  कालमिस्ट  हैं,  वे  बिल्कुल  गलत  हैं  ।

 देश  भक्ति  के  नाम  में  किदवई  साहब  का,  आजाद
 साहब  का,  उसमान  साहब  का  नाम  जुड़ा
 हुआ  है  ।  में  तो समझता  हु  कि  जो  बनिया  है
 जो  ब्लैकमाकिट  करता  है,  वह  फिफ्थ  कालमिस्ट

 है  ।  मजहर  से  इसका  कोई  ताल्लुक  नही  है  4

 मुसलमान

 Shri  D.  0.  Sharma:  He  said  that
 people  say  that  Muslims  are  fifth
 columnists,  Nobody  called  the  Mus-
 lims  as  fifth  columnists.

 Mr.  Deputy-Speaker:  All  right

 को  wo  ”०  बौलता  में  यह  कह  रहा  था
 नास  में  करामात  है  कि  जहा  पर  ब्रिमेडिथर
 उसमान  शहीद  हुए  थे  7  उस  बक्त  उड़ी  में
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 पाकिस्तानी  फौजें  बढ़ी  प्रा  रही ||  t  वहा  पर

 एक  पहाड़ी  पर  कन्दा  करने  की  बात  थी  I

 तोन  दिन  से  लगातार  पाकिस्तानी  फोर्जे  वहा
 पर  बब्बार्डमेंट  कर  रही  यी  हमारी  फौजें

 झागे  नहीं  बढ  सकती  थी  ।  तब  ब्रिगेडियर

 साहब  ने,  जाट  भौर  सिख  दो  कम्पनियों  से

 कहा  कि  इस  पहाड़ी  पर  भरतपुर है  ले  लो
 जलाब  डिप्टी  स्पीकर  साहब  श्राप  जानते  ही

 हैं  कि  उस  लडाई  में  एक  जाट  हरद्वारी  लाल

 रोहतक  बाते  ने  किस  बहादुरी से  काम  किया
 जा  शौर  किस  तरह  इत  दो  कम्पनियों  ने
 पटियाला  और  भरतपुर  का  नाम  सुनते  ही

 उस  पहाडी  चोटी  पर  कब्जा  किया  था  ।
 छ  मिनट  के  प्रन्दर  इन  कम्पनियों  ने  क्‍या

 कुछ  कर  दिखाया  था  यह  सब  जानते  है
 रिकर्ड  बुलन्दी  पर  टेन्क  उस  रोज  गया,
 हरदारी  ले  गया  था  !

 जनाब  डिप्टी  स्पीकर  साहब,  श्राप  जानते

 ही  है  कि  मसोपटेमिया में  पिछली  जग  में  सात
 मार  £  जाट  रेजिमेंट  मरी  भौर  झाठ  बार  उसी
 नाम से  फिर  लडी  होकर  उसी  जगह  पर  जीत
 हासिल की  ।  इस  वास्ते  मैं  कहना  चाहता  ह
 जो  लोग  हमारे  नामो  से  नफरत  करते  हैं,  वे

 हिन्दुस्तान  की  शुजात  से  नफरत  करते  हैं  ।
 खाली  नाम  की  बिना  पर  कोई  फिरका  परस्त

 नही  बनता  है।  भ्रगर  दौलता  को  दौलता  कहते
 हैं  शौर  गोरे  को  गोरा  कहते  हैं,  वह  फिरका
 बरस्ती  नही  है।  वाजपेयी  साहब,  जो  लोग एक
 फिरका  परस्त  पार्टी  बता  कर,  मजहब  का
 चद्र  उगल  कर  पालियामेंट  में  भ्रा  कर  बेठते
 हैं  धघौर  मशहब  की  बात  करते  हैं,  वे  फिरका
 बरस्त  है  |  वे  पोलिटिकल  चार्दीड  जोकि
 फिरकापरस्ती  फैलाती  हैं,  वे  बैन  होनी  चाहियें
 धौर  जो  फिरका  परस्ती  की  धाव  में  यहा
 चात  हैं,  उतको  यहा  से  बाहर  निकाल  दिया
 जाना  चाहिये  a  में  कहमा  चाहता  ह्  कि

 बहादुरी  के  नाम  से  नफरत  न  कौ  जाये  भौर
 (व  लोगों  ने  हिन्दुस्तान  की  ह्स्ट्री  में  बहुत
 म्पाटेट  रोल  प्ले  किया  है  भौर  इसकी  हमें
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 we  करनी  चाहिय  ।  इन  फोजों  के  साम  को
 बदलना  भहसान  फरामोसी  है  ty

 wt  fo  qo  तारिक  (जम्मू  तथा

 काहमीर)  जनाब  डिप्टी  स्पीकर  साहब,  मैं
 झ्रापका  मशक्र  हू  कि  आपने  आज  फिर  मुझे
 इस  हाउस  में  बोलने  के  लिए  वक्‍त  दिया  है  v

 मैं  अपने  लिए  यह  war  की  बात  समझता हू  कि
 मैं  डिफेंस  के  मुतालबात  के  ऊपर  अपने  खयालात
 का  इजहार  कर  रहा  है  ।

 जनाबेवाला,  जहा  तक  काहमीरी  होते  को
 हैसियत  से  मेरा  ताल्लुक  है  मै  बज़ीरे  दिफा  का

 ही  नहीं  वल्कि  हिन्दुस्तान  के  हर  फौजी  का
 बिला  लिहाज  मज़हब  वह  मिल्लत  के  मशक्र  हु
 कि  उसने  बडी  बहादुरी  दिखा  करके  काप्मीर
 की  हिफाजत  की  है  |  इससे  यकीनन  फौजी
 तवारीख  में  एक  भौर  काबिले  तारीफ  बाब  का
 बजाफा  हो  गया  है  |

 जिस  वक्‍त  हमको  प्रग्नेजों  नें  झाज्ावी
 बच्ची,  उस  क्क्त  लूट  सार  कत्ल,  गारत

 थी  घादज  (बाराबकी)  बल्दी  या
 हम  ने  ली  ?

 sito  qo  तारिक  ली  थीभपगौर  बल्सी
 भी  गई  थी,  ये  दोनों  बातें  साथ  साथ  थी  d

 जिस  वक्‍त  हमने  भाजादी  हांसिस  की  उस
 बक्त  यहा  पर  लूट  मार,  कत्ल,  गारत  का  बाजार
 गरम  था  |  धग्रेज़ों  ने  प्रपती  पालिसी  के

 मुताबिक  फिरकादाराना  फिसादात  की  बुनि-
 याद  रखी  थी  ।  भ्रग्रेजों  का  झाना  शौर  उनका
 जाता,  इसको  में  एक  शेर  में  इस  हाउस  के
 आमने  रखना  चाहता  है  —

 उनका  पाना  ह्ष्प्र  से  कुछ  कम  न  था
 और  जब  पलटे  कयामत  at  गये।

 उस  वक्‍त  हमते  इन  फिसादात  पर  काबू
 बाने  की  कोशिद  कौ  भौर  हमें  इसमें  कामयाबी
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 [जी  to  मु०  तारिक]

 झत्तिस  हुई!  बच  बक्त  अब  हम  इन  पर  कायू  माहिर ¢,  सौजी  गामशात में  r  से  बहुत
 पाले  की  कोशिश  कर  रहे  थे  तो  एक  भौर  क्यादा  बाये  है,  उन्होंने  भी  |  रखी  है  t
 are चली  गई,  पहर  के  मुल्कों  के  साथ  सादिश  उन्होंने  भी  इस  तरह  एकदम  दिजिये  को  खत्म

 की  गई  ।  पालिसी  यह  थी  कि  हिन्दुस्तान की  करने  का  कोई  एलान  नहीं  किया  है।  इस  कारे
 कौजी  ताकत  को  कमज़ोर  किया  जाये  ।  में  में  मैं  चाहता  हूं  कि  इस  हाउस  को  कांफिकेंश  में
 जारतीय  सिपाहिनों  को  मुबारिकबाद  देना  लिया  जाय  ।  इस  के  शलाका  में  गह  भाहता  हूं
 चाहता  हूं  कि  में  इत  इमतहात  में  पूरे  उतरे  कि  एक्स-सविसमेन  का  थो  झार्यंदाइजेशन  है
 ौर  उसको  खराज  तहसीन  झदा  करता  उसी  को  उन  पर  रखा  जाय  q  इस  में  हुकूमत
 चाहता  हूं  घौर  समझता  हूँ  कि  पाज  के  दिस  चोड़ा  कम  मदाखिलत  करे  क्योंकि  यह  साविका
 जी  यह  हाउस  भौर यह  मुल्क  उसका  मशक्र
 है  कि  उसने  बिना  मज़हब  की'  परवा  किये  हुए
 वफादार  सिपाहियों  की  हैसियत  से  हमारी
 सरहदों  की  हिफाजत  की  q  '

 इस  के  साथ  ही  में  इस  बात  की  तरफ  भी
 आपकी  तबज्जह  दिलामा  चाहता  हूं  धौर
 इसका  मेरे  कई  भ्ामरेदल  मैम्बर  साहिबान  ने

 जिक्र  भी  किया  है  और  वह  जनरल  सिमैया  की
 उस  तकरीर  के  बारे  में  है  जोकि  उन्होंने
 भमृतसर में  की  थी  a  हमारे जनरल  तिमैया
 साहब  हिन्दुस्तान  के  भौर  दुनिया  के  बेहतरीन
 जनरल्स  में  से  एक  है  और  यह  काबिले  तारीफ

 बात है  ।  लेकिन  जनाबेवाला यह  एक  बहुत
 बडी  बात  है  I  रिजर्य  का  मतलब  यह  है  कि
 फौज  का  एक  हिस्सा  रिजर्व  में  रखा  जाता  है

 ताकि  जंग  के  वक्‍त  पर  जो  कही  फोजी  जख्मी

 हो  जाये  या  मर  जाये,  तो  इस  रिज़र्व  में  स ेउस
 कमी  को  पूरा  किया  जा  सके  ।  इस  रिज़र्व  के
 लिए  हमारे  पास एक  कानून है  प्रौर  वह  यह  है
 कि  सात  साल  सिपाही  बैरेक्स  में  रहता  है
 ौर  झाठ  साल  रिजर्व  में  रहता है  ।  जब  वह
 बैरेक्स  में  रहता  है  तो  उसको  कुछ  ज्यादा

 तनसवाहू  मिलती  है  भौर  जब  बहू  घर  चला

 जाता  है  तो  उसको  कम  दी  जाती  है।  यह  मसला
 ‘¥o,Xo  हज़ार  का  है।  में  समझता  हूं  कि  इन

 लोगों  के  मसले  पर  वज़ीर  साहब  को  इस  हाउस
 को  कान्फिडेंस  में  लेना  चाहिये  ।  यह  बहुत
 बड़ी  बात  है  |  मेरी  समझ  के  मुताबिक  झौर
 मेरी  इसिला  के  मुताबिक  दुनिया  के  ये  मुल्क
 लो  फौजी  मामज़ात  में  हम  से  बहुत  ज्यादा

 -
 क्ीजियों  का  मसला  है  भौर  इस  शो  साबिका
 फौजियों  पर  ही  छोड़  दिया  जाय  1

 में  यह  भी  चाहता  हू  कि
 हमारी  हुकूमत

 और  खास  तौर  पर  बजारत  दिफा  इन  छोटी
 चीजों  की  तरफ,  जो  यकीनन  छोटी  नहीं  हैं,

 हालांकि  देखने  में  में  छोटी  मालूम  होती  है,

 ज्यादा  तबज्जह  दे  ।  मसलन  हमारे यहां  के
 फौजियों के  रहने  का  मसला है  ।  जो  रहने को
 मसला  है  वह  देखने  मे  तो  बहुत  छोटा  है  लेकिन
 हकीकतन्‌  यह  बहुत  बड़ा  मसला  है  और

 हमारे  फौजियों  का  इस  मौजूदा  दुनिया  में
 जब  कि  हमारी  सरहदों  पर  बाकायदा  जग

 की  तैयारिया की  जा  रही  है  ।  हमारे एक
 हमसाया  मुल्क  में,  जिस  की  तरफ  हमारा  बहुत
 दयानतदाराना  नजरिया  है,  जिसे  हमारा
 दोस्त  होना  चाहिये,  जहा  के  रहने  वाले

 हमारे  भाई  है,  फौजी  तैयारिया  इस  कदर  है
 “जिस  का  कोई  ठिकाना  नहीं  है  1  बाहर  के

 मुल्कों  स ेसाज  सामान  भाता  है,  ताजा  झाता
 है,  रोज  भाता  है  |  इस  वक्‍त  हमारा  फर्ज

 होना  चाहिय॑  कि  हमारा  फौजी  षा  हो,
 खुशहाल  हो,  उस  को  भपने  बच्चों  की  फिक्र
 ने  हो,  रहाइश  की  परेशानी  न  हो  ।  लेकिन

 हम  एक  तरफ  तो  जाहते  हैं  कि  हमारा  फौजी

 निहायत  मजबूत  हो  भौर  दूसरी  तरफ  हम
 उस  की  परेशानियों  को  कम  करने  कौ  कोई
 कोशिदा  नहीं  करते  ।  में  उम्मीद  रखता  हू
 भ्रपनें  वजीर  दफा  से  कि  बह  इस  मामले  में
 किसी  नई  शौर  किसी  भचदी  बायर  से  कश्िनात
 करेंगे  ।
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 iii!  an

 गों

 44  हिन  हीर  4

 |

 सगर:
 ३34

 एक  माननोय  सदस्य  काग्रेस  पार्टी  के
 लोगों  को  ?

 wo  qo  तारिक  :  तमाम  सोशल
 बसे  को  ।  सोशल  बकस  थे  आप  भी  झा
 सकते  हैँ  a

 मौराल्स  के  वारे  में  म॑  यकोनन  झपने

 बुजुर्ग  मेम्बरों  की,  जिन्हों  ने  इस  की  तरफ

 तबज्जह  दिलाई  है,  ताईद  करता  हूं  ।  मैं
 वह  चाहता  हूं  कि  हमारी  फौज  के  भ्रजाइम
 निहायत  बूलन्द  हों  ।  इस  के  लिये  हम  यहां
 निहायत  बड़ा  रोल  अदा  कर  सकते  हैं  t

 जंग  सिर्फ  हथियारों  &  नही  लडी जा  सकती  ।
 अगर  दुनिया  में  जंग  सिर्फ  हथियारों  से  लडी
 जा  सकती  तो  यकीनन  भाज  हिटलर  तमाम

 दुनिया  पर  काबिज  होता  ।  जग  के  जीतने
 के  लिये  यकीनन  बुलन्द  भ्रजाइम,  झमल  शौर
 बकीन  होना  चाहिये  1  हर  लड़ाई  के  लिये
 यकीन  का  होना  निहायत  जरूरी  है  और
 उस  का  बेहतरीन  सबूत  यह  है  कि  हम  ने

 बहुत  बड़ी  अंग्रेजी  ताकत  को,  जिस  के  पास

 यहुत  बका  साज  सामान  था,  सिर्फ  इसलिये
 सिकसत  दी  कि  हिन्दुस्तानियों  के  दिलों  में
 जाजादी  हासिल  करने  का  यकीन  था  t  उस

 के  लिये हम हम  ने  भ्रमल  किया  और  हम  ने  उच्च

 for  Grants  १085०

 झाजादी  को  हथियारों  के  मुकाबले  अगर
 हथियारों  के  हासिस  किया  ।  तो  एक  चीज
 तो  में  यह  चाहता  हू  ।

 दूसरी  चीज  चाहता  हू  झपने  फोजियों
 के  भाला  करेक्टर  के  बारे  में  ।  उन  के  भखरा-
 जात  के  बारे  में  में  भपने  जेनरल  चीफ  ore
 स्टाफ  से  कहना  चाहता  हूं  कि  उन  का  फर्ज है
 कि  यह  चौजियों  की  तरफ  खुशनजर  रहें  v
 जितने  उन  के  झलराजात  हो  उन  को  उठना
 खर्च  करने  का  मौका  बस्दा  जाय  ।  बरना
 बह  परेशानी  में  फस  जाते  हैं  भोर  बदहाली
 के  शिकार  होते  है  7  बताया  गया  कि  एक
 मेजर  डाका  डालते  हैं  7  यह  हमारी  भार्मी
 पर  बहुत  बड़ी  बदनामी  है  इसलिये  कैन्टीन
 में  जो  उन  के  झखराजात  होते  हैं  उन  की
 तरफ  भाप  को  पूरी  तवज्जह  मैं  चाहता  हू  ।

 इस  के  बाद  में  फौजियो  के  बारे  में  भी
 कहना  चाहता  ज  i  किसी  भी  फौजी  का
 अव्वलीन कजे  यह  है,  हर  फौजी के  जेहन
 में  यह  बात  होनी  चाहिये,  कि  वह  भ्रपने
 मुल्क  से  आईन  का  वफादार  है,  वह  अपने
 मुल्क  के  झंडे  का  वफादार  है  7  वह  किसी
 भी  फर्द  का,  चाहे  वह  कितना  ही  अ्ज्जीमुदक्षान
 क्यों  न  हो,  कितना ही  बड़ा  क्यो  न  हो,  जाती
 तौर  पर  वफ़ादार  नहीं  हैं।  हम  अपने

 फोजियो  के  जेहन  में  इल्म  के  लिहाज  से,
 तालीम  के  लिहाज़  से  भौर  दूसरे  तरीको  से,
 यह  बात  बिठा  दें  कि  हर  हिन्दुस्तानी  बिना
 लिहाफ  मजहब  व  मिल्लत  के,  इस  भ्राईन  का,
 इस  तिरंगे  का  वफ़ादार  है  उसी  तरह  हिन्दु-
 स्तान  के  झाजाद  सिपाही  इस  शाईन  के  शौर
 इस  तिरंगे  के  महकूम  हैं  in  वह  किसी  भी
 फ्  बाहिद  के  गुलाम  नहीं  हैं  ।

 में  इन  चन्द  झल्फ़ाज  के  साथ  इस  महकमे
 का  अहुत  मफ्कूर  हूं  कि  बह  इन  बातों  की
 तरफ  तथज्यह  दे  रहा  है  भौर  इस  ऐवान  के
 जरिये  मैं  उसे  मुधारकबाद  पेश  करता  हू  ।
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 ah  cafe  fag  भदोरिया  (इटावा)
 में  मे  चची  जमाव  से  दस्वस्त  की  थी  कि  मुझे
 भी  बोलने  का  मौका  दिया  जाय  ।  यही
 नहीं,  जब  जनसंध  के  एक  बाहिद  नुमाइन्दे
 झौर  कम्यूनिस्ट  पार्टी  के  दो  नुमाइन्दे  बोले
 तो  हमें  क्‍यों  तू मौका  दिया  जाय  ?

 उपाध्यक्ष  महोदय  बैठ  जाइये,  मै  ाप
 को  बतलाता  हू  कि  क्‍यों  मौका  नहीं  दिया
 जया  ।  सिर्फ  इस  में  दी  नहीं  बल्कि  जितनी

 डिमास्ड्स  भाई  हैं  उन  में  उन  का  ग्रुप  हिस्सा
 लता  रहा  है  ।  सिर्फ  इसी  डिमान्ड  में  नहीं,
 बल्कि  शायद  जो  दागे  आने  बालो  डिमान्ड

 हैं  उन  में  भी  मौका  न  मिल  सके  ।  भाप  ने

 अपने  हिस्से  से  बहुत  ज्यादा  शक्त  ले  लिया

 शी  र्युन  सिह  भदोरिया  मे  ने  हिस्सा
 नही  लिया  है  |  हमें  हमेशा  कम  हिस्सा  मिलता

 है  t

 Mr.  Deputy-Speaker:  The  hon  Mem-
 ber  should  resume  his  seat

 शनी  यादज  (बारानकी)  श्रीमनू,  में

 कुछ  निवेदन  कर  दू  इस  सम्बन्ध  में  ।  जब
 कभी  सदन  में  किसी  सास  विषय  पर  बोलने
 दिया  जाय  तो  ध्र्थ  यही  होता  है  कि  जो  राज-
 नीतिक  दल  बाहर  ग्रा  भीतर  इस  वक्‍त  मोजूद
 हैं,  भौर  उन  का  किसी  खास  विषय  पर  एक

 दृष्टिकोण  होता  है,  तो  हमेशा  यह  होता  है
 कि  बह  यहां  पर  झलके  t  भ्रब  सत्री  महोदय
 सोशलिस्ट  पार्टी  को  जो  कुछ  कहना  है  उस  के
 बारे  में  क्या  जवाब  देगे  ।  इसलिये  में  कह
 रहा  हू  कि  यह  बेइन्साफी  हो  रही  हैं  सोशलिस्ट
 पार्टी  के  साथ  ।

 उपाध्यक  महोदय  मे  समझता  हू  t
 मेम्बर  साहब  का  नजरिया  ठीक  है  ।  मगर

 मुश्किल  मह  है  कि  यहा  दल  इतने  ज्यादा

 &  कि  हर  एक  दल  को  हर  एक  डिसान्ड  में
 बक्त  मिलना  मूश्िकल  है  ।  यही  मुधिकल  होती

 है  |  इसी  लिये  में  व ॥  नहीं  दे  सका
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 शी  झुन  सिह  अदौरिया  इस  पर  श्राप
 को  गौर  करना  चाहिये  |  जातवूझ्ठ  कर
 (Interruptions)  इस  पक्षपात  को
 बर्दाइत  नहीं  किया  जा  सकता  ?

 Mr.  Deputy-Speaker:  I  shall  have  to  ,
 name  the  Member

 शो  र्थुन  सिह  भदोरिया  हम  इस
 त्तरह  से  दान  में  या  भीख  माग  कर  बहा  नहीं
 शाये  हैं  7  (Interruptions)  हम  बाहर
 जाने  को  हिस  तैयार  नहीं  हैं  1

 Mr.  Deputy-Speaker:  He  is  persu-
 tently  obstructing  the  proceedings  of
 the  House.  I  will  ask  him  to  with-
 draw  from  the  House

 Shri  Arjun  Singh  Bhadsuria:  |  am
 not  ready  to  go  out  of  the  House  I
 would  remain  over  here.  I  am  not
 ready  to  go  out  of  the  House

 Mr.  Depnty-Speaker:  Order,  order
 Then  I  shall  have  to  take  the  assis-
 tance  of

 Shri  Arjun  Singh  Bhadauria:  Oh
 yes;  you  can  take  any  assistance,  you
 like  I  am  ready  for  that

 bri  Raghunath  Singh  (Varanasi).
 This  is  very  objectionable

 Mr.  Deputy-Speaker:  I  have  asked
 the  hon  Member  twice  or  thrice  The
 hon  Member  must  resume  his  seat

 श्री  यादव  में  निवेदन  करता  हू  कि
 ाद  टे  की  बहस  है  डिफेन्स  पर  उस  में  से
 मोशलिस्ट  पार्टी  का

 Mr.  Depnty-Speaker:  Orde:,  order
 I  shall  have  to  ask  the  hon.  Member
 to  withdraw  from  the  House  if  he  does
 not  listen  to  me

 Shri  Yadav:  I  have  been  duly  elect-
 ed  to  represent  my  views  here  I  am
 nat  going  to  go  out  of  the  House

 att  झर्जुन  सिह  अवौरिया  किसी  कीमत
 पर  जो  पक्षपात  होगा  इस  सदन  के  अन्दर
 उसे  बर्दाश्त  करने  के  लिये  हम  तैयार  नहीं
 है  |  ये  लोग  हमारी  तरफ  झाल  उठा  कर
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 देखते  हैं।  क्या  हम  मीख  माग  कर  यहा  दाये

 है  या  पंडित  जवाहरलाल  नेहरू  ने  हमें  यहा

 चुन  कर  भेजा  है  ?

 Mr.  Deputy-Speaker:  I  am  asking
 the  hon.  Member  either  to  withdraw
 those  words,  or,—

 Shri  Arjun  Singh  Bhadauria:  I  am
 not  ready  to  withdraw  my  words

 Mr.  Deputy-Speaker:  Then  he  should
 withdraw  himself

 Shri  Arjan  Singh  Bhadauria:  No.  no;
 not  at  any  cost.

 Mr.  Depnty-Speaker:  Then  I  shall
 ask  the  Marshal  to

 Shri  Arjan  Singh  Bhadanria:  Oh
 yes;  send  the  Marshal.

 Mr.  Deputy-Speaker:  If  discipline  as
 to  be  observed  hke  this  (Uinterrup-
 tions)  I  would  request  hon  Mem-
 bers  to  resume  their  seats

 Shri  Nath  Pai  (Rajapur):  We  care
 very  sorry  to  note  what  has  been
 transpiring  now.  None  of  us  would
 like  to  be  a  party  to  a  thing  «hen
 the  Chair’s  authority  has  been  flouted
 We  would  never  allow  that  to  happen
 because  you  uphold  not  an  individual
 party  but  keep  the  dignity  of  the
 House.  In  that  there  cannot  be  two
 opinions  in  the  House  We  al!  feel
 sorry.

 But  permit  me  to  say  that  he  is  an
 unusually  devoted  Member  of  the
 House  and  it  may  be  perhaps  better—
 and  you  may  be  pleased  to  give  him
 a  few  minutes,  and  there  may  be  an
 end  We  are  very  sorry.

 Pandit  Thakur  Das  Bhargava  (His-
 sar):  It  would  be  very  wrong  to  allow
 ‘him  to  speak  now.

 wy  यावव  नाथपाई  जी  ने  जो  दाब्द

 कहे  हैं  उन  के  सम्बन्ध  में  में  कुछ  कहना  चाहता

 हूं  ।  लोक-समा  तहजीव  का  दायरा  नहीं
 हैं।  गहां  विचार  कर  बार  कहना  चाहिये  |

 कि
 Shri  Wadav  rose—

 Mr.  Deputy-Speaker:  Just  now,  I
 was  going  to  name  the  Member.  Per-
 haps  a  proposal  might  be  made  to
 suspend  him.

 Shri  C.  D.  Pande  (Naini  Tal):  Sus-
 pension  for  seven  days.

 Mr.  Deputy-Speaker:  I  was  just
 for  the  benefit  of  the  House  going  to
 say  that  there  were  ३2  Demands  and
 consecutively  in  every  Demand  this
 group  has  spoken  Now,  it  has  not
 been  possible  to  accommodate  cvery
 group  in  every  Demand.  Other  groups
 have  also  suffered  and  they  have  been
 treated  like  that.  There  are  other
 groups  here  also.  Today  also  they  have
 not  been  accommodated.  But  this
 group,  I  should  say,  has  taken  an
 undue  share,  more  than  what  37
 deserved  Stull,  3  35  complamed  that
 .t  is  bemg  discriminated  against.  ६  am
 very  sorry  to  note  xt  If  the  hor.
 Member  does  not  listen  to  the  Thair,
 I  shall  have  to  name  him

 I  may  refer  to  rule  374  of  the  Rules
 of  Procedure  and  Conduct  of  Business
 of  the  Lok  Sabha  Under  the  rule,

 “The  Speaker  may,  2  he  deems
 it  necessary,  name  a  member  who
 disregards  the  authority  of  the
 Chair  or  abuses  the  rules  of  the
 House  by  persistently  and  wilfully
 obstructing  the  business  thereof”

 He  has  done  it.  In  spite  of  my  request,
 my  warnings  and  everything,  he  has
 disobeyed  and  persistently  done  it.

 Shri  Raghunath  Singh:  I  may  move
 the  motion.

 Mr.  Deputy-Speaker:  The  rule  fur-
 ther  says:

 (a)  If  a  member  is  so  named
 by  the  Speaker,  he  shall  forth-
 with  put  the  question....”
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 So,  I  am  putting  the  question  now  to
 the  vote  of  the  House.

 ‘That  Shn  Arjun  Singh
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 The  Lok  Sabha  divided
 The  question

 Shri  M.  8.  Krishna  (Karimnagear—
 Reserved—Sch  Castes):  I  could  not
 press  my  button  I  am  for  ‘Ayes’

 Bhadauria  be  suspended  from  the
 service  of  the  House  for  seven
 days”

 Shri  Thirumala  Rae  (Kakinada):
 My  vote  may  be  added  to  the  ‘Ayes’

 If  the  House  thinks  it  is  a  bit  harsh—
 (Interruptions).

 Mr.  Deputy-Speaker:
 have  put  the  question
 Division  No  9)

 Achar  Shr;
 Apt  Smgh,  Shri
 Arumugham,  Shn  R  5
 Aramughem,  Shri  5  R
 Ayyakannu,  Shn
 Banverjee,  Shri  P  hanath
 Bangeh)  Thakur  Shn
 Barman,  Shn
 Barupal,  Shi  P  7
 Besumatan,  Shri
 Bhakt  Darshan,  Shri
 Bhargeva,  Pandit  M.B
 Bhargava,  Pandit  Thakur  Das
 Bhatucha,  Shr:  Naushir
 Bhatkar,  Shri
 Burbdal  Singh  Shr
 Birendra  Singh:  hn
 Bose,  Shri
 Breyechwar  Preead,  Shri
 Bry  Narayan  oo  Bryesh”,  Pandit
 Chatorved:,  Shr
 Chetuar,  Shn  R.  Ramanathan

 Mr  Deputy-Speaker.  There  are  two
 \  ta  be  added  to  the  ‘Ayes’  The

 Menon,  Shei  Krishna
 Maunhra,  Shri  LN
 Mishra,  Shri  8  0
 Mure,  ShriR  D
 Morarks,  Shr:
 Munisamy,  ShtuyN  R

 All  right  I  result  of  the  Division  is  Ayes  184;
 Noes  2

 [  74.23  hrs
 AYES

 Keahwal,  Shr  Raghunath  Singh,  Shn
 Katti,  Shri  D  A  Raghuramaish,  Shr:
 Kotoki,  Shri  Liladhar  Raj  Bahadur,  Shri
 Kesar  Kumari,  Shrimat:  Raju,  Shr:  D.  5
 Kesheva,  Shri  Ram  Krishan,  Shri
 Khedkar,  De  5  B  Ram  Shanker  Lal,  Shr:
 Krohne,  ShriM  R  Ramekrishnan,  Shri  P  R
 Lehiri,  Shei  Ramaswamy,  Shri  K
 Laskar,  Shr:  NC  Ranbir  Singh,  Ch
 Mefida  Ahmed,  Shrimat:  Rane,  Shn
 Moshagacnkar,  Shr.  Rao,  Shri  Jaganaths
 Marti,  ShriN  8  Reddy,  Shri  Ram:
 Majiths,  Sardar  Roy,  Shr:  Bishwanath
 Manay,  Shn  Rungsung  Sussa,  Shri
 Mandal,  Shr  J  Sadhu  Ram,  Shri
 Manyangedap,  Shri  Sahodrabai,  Shrimet:
 Manyula  Devi,  Shrimats  Sahu,  Shri  Bhagabat
 Mathur,  Shri  Harish  Chandra  Sahu,  Shri  Rameshwar
 Mehts,  Shri  J  R  Salunke,  Shri  Balessheb
 Melkote,  Dr  Sangaona,  Shri

 Sarhadi,  Shri  Ajit  Singh
 Satyabhame  Devi,  Shrimat:
 Sen,  Shn  P  G
 Sherms,  ShriD  ©
 Sharme,  Shri  R  C
 Shobhs  Rem,  Shri

 Murmu,  Shri  Paks  Siagh,  ShriD  N
 Nadar,  Shr  Thanulingam  Singh,  Sin  K  N
 Nair,  ShnC  K  Stnha,  Shri  Saty  ह. ह  Narayan
 Narr,  Shri  Kuttiknehose  Siva,  Dr  Gangadhara
 Naldurgker,  Shri  Siva  Raj,  Shri
 Nallakaya,  Shr:  Sonule,  Shri  ki  श्व
 Naskar,  Shri  P  S  Soren,  Shri
 Nathwani,  Shn  Subbarayan,  Dr  P
 Nayak,  Shri  Mohan  Supakar,  Shri
 Nehru,  Shrimeti  Uma  Sumat  Prasad,  Shri
 Onker  Lal,  Shr  Tebiz,  Shri  Mobammed
 Padalu,  ShtiK  दि  Tariq,  ShtiA  M
 Pebadia,  Shri  दि...  Rao,  Shri
 Paleniyandy,  Shr  Thomas,  Stn  A  M
 Pande,  Shri  C.  D  Ole,  Shri Panne  Lal,  Shn  ६५; .. ल  Singh,  San
 Patel,  Shri  Rejeshwar  Vaivi,  हैफिशा,
 Piel,  Shei  Then  Wediwsa,  डा
 Reghudie  Sohal,  Shr:



 should  withdraw  from  the  House

 शी  झन  सिंह  भदौरिया  हम  तो  यह

 चाहते  हैं  कि  हम  को  सदन  से  उस  समय  तक
 के  लिये  बाहर  निकाल  दिया  जाय  जब  तक
 कि  जनरल  एलेक्शस  नहीं  होते  है  भर  में

 यहा  पर  सदन  के  उन  तमाम  माननीय  सदस्यों
 को  जो  कि  मुझे  यहां  से  निकाल  देना  चाहते
 है,  चुनौती  देना  चाहता  हु  कि  वह  बाहर
 चल  कर  वहां  पर  चुनाव  लडें  तब  उन  को  पता
 शलेगा  कि  कौन  यहां  पर  जीत  कर  आता  है
 शौर  कौन  हारता  है  ।

 (Interruptions)

 हम  जो  यहा  इस  सदन  में  आये  है  वह
 किसी की  दया  से  या  भीख  माग  कर  नहीं
 आये  हैं  बल्कि  १५  लाख  जनता  ने  हमे  यहा
 पर  चुन  कर  भेजा  है  भौर  हम  सदन्‌  को  इस
 तरह  श्रघा  और  बेवकफ  बनाने  नही  देंगे

 उपाध्यक्ष  महोदय  :  झाड़र,  भ्रार्डर  ।
 शब  भी  श्रगर  माननीय  सदस्य  सदन्‌  के

 बाहर  नहीं  जाते  तो  मेरे  पास  सिवाय  इस
 के  झौर  कोई  दूसरा  चारा  नही  होगा  कि  मैं
 माल  को  कहूँ  कि  बह  हल  साहब  को  सदन्‌  के

 याहर  के  जायें

 ओ  ऋथुन  सिह  भदौरिया  नो  डिफेंस
 बस्ट  के  ऊपर  श्नाज  बहस  अल  रही  है  ।

 2०७6५

 Let  me  defend  myself;  I  am  ready
 for  that;  let  the  Marsha)  come.

 बयोंकि  यह  प्रिसिफ्ल  का  सवाल  है
 जो  देचुनाथ  सिंह  :  स्ब  कही  इस  में

 प्रिसिपल  का  क्यां  सवाल  है  ?

 शी  र्थ  सिंह  अशैरिया  हा,  प्रिंसिपल

 का  सवाल  है  तुम  क्‍या  जातो  कल  के  छोकरे  .
 (Interruptions)

 उपाध्यक्ष  महोदय  प्रांस,  झाईर  ।
 देखों  मादस  माननीय  सदस्य  को  शम  से
 बाहर  ले  जाधो  ।

 शी  अर्जुन  सिह  भदोरिया
 बाहर  नही  जाते  ।

 उपाध्यक्ष  सहोदय  देखो  मार्शल,  वहा
 से  वाच  एड  वार्ड  की  इमदाद  ले  ली  जाय  और
 माननीय  सदस्य  को  आराम  से  सदन्‌  से  उठा
 कर  बाहर  ले  जाया  जाय  |

 एक  माननोय  सदस्य  आराम  से  उठा
 कर  बाहर  ले  जाइये  ।

 (The  Marshal  unth  the  help  of  the
 Watch  and  Ward  Staff  removed  Shri
 Bhadauria  from  the  House.)

 tt  यादव  शर्म  नही  आती  यह  कहते
 हुए  कि  आराम  से  ले  जाया  जाय  !

 एक  माननीय  सदस्थ  आप  कौन  होते
 हूँ

 ?

 श्री  यादव  हार्म  तो  श्राप  को  आबी
 आहिये  जो  यहा  सदन्‌  में  बैठ  कर  इस  तरह  का
 अन्याय  और  भश्रघेरगर्दी  करवा  रहे  है

 (Interruptions)
 Mr.  है...  There  ought

 to  be  no  further  scenes  here  now
 Shri  Yadav:  Still,  I  request  the

 Socialist  Party  should  not  be  denied.  .

 नही  हथ
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 जौ  बादद :  बीमनू,  मेरे  लिये  यह
 सम्भव  नहीं  है  कि  यह  शन्वाय  हो
 और में  दरदाध्त  करूं  ry

 Mz.  गाथा  Speaker:  Order,  order

 की  यादथ  :  में  नम्रता  के  साथ  निवेदन
 करना  चाहता  हूं  कि  मैं  बहुत  ही  भसमर्थ
 था  रहा  हू  श्रपने  भाप  को  कि  इस  तरह  का
 ह......|... अ  हो

 उपाध्यक्ष  महोदभ  |  झगर  झाप  नम्रता
 से  कह  रहे  है  तो  में  उस  से  ज्यादा नमता  से

 कहता हूं  कि  भव  श्राप  बैठ  जायें  और  मिनिस्टर
 साहब  को  सुनें  भौर  अगर  किसी  मेम्बर  साहब
 को  कुछ  बातें  कहनी  हैं  तो  फाइनेंस  बिल  भा
 रहा  है  उस  वक्‍त  कह  सकते  हैं  t

 को  यादव  झगर  झन्याव  हो  तो

 उपाध्यक्ष  महोरव  ाप  बैठ  जाये  |

 श्री  यादथम  निवेदत  करता  हू  कि

 उपाध्यक्ष  महोदय  बैठ  जाइये  ।  भाज
 नही  हो  सकता  ।  श्ाज  मौका  नहीं  है  ।

 थो यादव *  शमन,  में  निवेदन  करता
 हूं  कि  यह  अन्याय  असहा है

 श्राप  बैठेंगे  या
 नहीं  7

 थी  यादत्र  :  मेरे  लिये  यह  बिल्कुल  हो
 अमम्भव  हैं  1

 उपाध्यक्ष  महोदय  तब  यह  जरूरी
 होगा कि  का  से  भी  कूं  कि

 भी  बारव  न्याय  के  लिये  जो  भी
 द्  भोगना  हो  उस  के  लिये  में  तैयार  ह  1

 Mr.  Depnty-Speaker:  Then  I  ask  the
 hon.  Member  to  withdraw  from  the
 House  for  the  rest  of  the  day,
 4445  brs.
 (Shr  Yadav  withdrew  from  the

 House)
 The  Minister  of  Defence  §  (Blai

 Myishon  Menon):  Mr.  Denuty-Speaker
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 Government  have  submitted  for  the
 approval  of  the  House  the  defence
 estimates  of  the  current  year,  which

 crores.  I  want  to  make  two  prel-
 minary  observations  in  connection  with
 this.  First  of  all,  these  estimates  are
 not  prepared  and  submitted  on  the
 basis  of  a  percentage  cut  all  over
 They  are  undertaken  in  the  Defence
 Ministry  and  later  by  the  Government
 as  a  whole  having  regard  to  the
 defence  considerstions  as  well  a3  the
 capacity  of  the  country  to  bear  these
 burdens

 uld

 appropriate  stage.  At  the  same  tme,
 I  want  to  say  that  I  do  not  present
 these  figures  or  ask  for  the  approval
 of  the  estimates  either  in  a  spirit  of
 triumph  or  complacency  on  the  one

 There  has  been  criticism  in  this  House
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 etc.,  all  have  the  advantage  of  know-
 mg  the  details  and  facts,  those  who
 are  in  the  opposition  and  even  on
 Government  ‘benches  have  not  had
 the  same  facility.  At  the  same  time,
 they  have  greater  liberty  in  regard  to
 eriticism  that  is  permitted,  quite
 nghtly,  in  a  parliamentary  system  of
 Government.

 Therefore,  I  have  to  impose  on
 myself  certain  limitations  First  of
 all,  a  number  of  these  observations
 pertain  to  general  questions  of  foreign
 policy.  While  I  am  not  entirely
 ignorant  of  the  approach  or  the  impli-
 cations  of  the  foreign  policy  of  our
 country,  I  do  not  think  this  is  the
 opportunity  for  me  to  enter  into  that
 Other  observations  have  been  made
 concerned  with  the  production  of  food
 in  general,  morale,  not  only  in  the
 defence  establishments,  but  the
 general  morale  of  the  population  as  a
 whole,  education  and  all  those  prob-
 Jems  which  are  called  civil  defence
 These  are  more  appropriately  discuss-
 ed  under  firm  estimates.  While  I  will
 be  the  last  person  to  say  that  they
 have  no  integral  relation  to  the  capa-
 eity  of  the  country  to  defend  itself,
 tm  the  narrow  context  of  this  discus-
 sn,  it  मठ  nether  possible  nor  appro-
 priate  for  me  to  enter  into  a  discus-
 sion  of  those  matters

 Thirdly,  whatever  observations  I
 have  to  make,  I  am  sure  hon.  Members
 60  both  sides  will  agree  that  I  have
 to  bear  in  mind  those  men  who  are
 either  in  the  far  away  border  m  the
 region  of  Kashmir  or  in  the  eastern
 regions  or  in  the  performance  of
 mternational  duties  n  the  Gaza  strip
 between  Egypt  and  Israel.  It  may  be
 asked,  “Cannot  the  Government  tell
 this  House  in  confidence?”  Unfortu-
 mately,  this  House  does  not  sit  in  a
 eonfidential  context  What  is  said  here
 fs  said  to  the  whole  world.  What  is
 more,  what  is  said  here  is  said  to  the
 men  who  have  the  responsibility,  in
 fhe  first  instance,  of  taking  the  brunt
 @f  the  attack  from  the  communist
 Benches.  It  is  not  possible  for  me  to
 amewer  in  detail  everything  that  has
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 been  said,  even  those  charges  and
 allegations  that  have  no  substance
 whatsoever  in  fact  and  represent  very
 unfortunate  distortions.  Therefore,
 not  answering  them  can  only  be  attri
 buted  to  lack  of  time,  because  if  I  am
 to  answer  all  of  them,  I  will  have  32
 take  as  much  time  or  perhaps  more
 than  what  all  the  hon  Members  have
 taken  together  and  you  have  indicated
 to  me  that  the  convenience  of  the
 House  hea  to  be  consulted  in  this
 matter.  Furthermore,  there  is  a  great
 danger  in  these  matters,  that  when
 We  discuss  the  pay  and  allowances  of
 the  particular  communities  represent-
 ed,  in  the  army  or  perhaps  of  the
 officers  who  have  been  superseded,
 we  may  lose  sight  of  the  wood  in
 counting  the  trees  whether  they  extst
 or  not

 Now,  the  first  issue  that  has  been
 raised  here  about  this  reduction,  I  very
 much  regret  to  say,  is  by  an  experience.
 ed  member  of  this  House  who  gene-
 rally  passes  off  as  an  expert  on  these
 questions.  He  has  taken  upon  himself
 to  say  that  these  reductions  are  a
 camouflage  I  think  there  ७  a  degree
 of  truth  in  ह 1  Now,  camouflage  means
 an  external  appearance  as  distinct
 from  the  actual  facts  That  uw  true,
 because  these  reductions  do  not  really
 expose  the  actual  reductrons,  because
 the  amount  of  money  that  is  voted
 will  have  to  provide  more  services,
 more  commodities,  to  take  on  more
 burdens  than  otherwise.  Therefore,  to
 that  extent,  it  is  a  camouflage.  We
 are  told  about  the  reduction  of  Rs.  28
 crores  on  the  air  force  budget  and
 navy  budget  which  figures  appear.  It
 is  quite  true,  that  these  reductions
 have  b  made  possible  on  accougt
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 share  the  views  of  the  critics  who

 dj  i AU Ff fl,

 E Now,  if  we  come  to  the  more
 ed  facts,  it  has  been  said  that

 K  3  z  a
 hes

 ciples  I  cannot  go  into  all  the  details;
 neither  have  I  time  nor  will  it  be
 proper  for  me  to  follow  the  example
 of  attackmg  imdividuals  either  by
 name  or  implication  in  a  public  debate
 in  a  context  where  those  individuals

 4  5  g

 5  4  made,  ;  ;
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 of  this  case.  In  947  when  we  became
 independent,  there  was  no  commander.
 The  highest  officer  of  the  Indian  army
 was  a  brigadier.  I  am  just  taking  one
 example.  We  wanted  people  up  to  the
 Commander-in-Chief  of  the  army.
 Therefore,  We  had  to  promote  people
 to  the  highest  ranks  Since  then,
 there  has  been  an  intensification  of
 training  and  a  greater  responsibility
 has  been  placed  on  the  army.

 Sv,  while  all  those  places  were  filled
 at  that  tume,  as  time  passed  on,  the
 best  of  them  have  come  to  the  top
 Now,  it  is  possible  that  some  of  those
 who  were  declared  fit  for  promotion
 did  not  get  promotion.  In  a  position
 where  35  people,  shall  we  say,  may  be
 declared  fit  for  promotion  by  the
 appropriate  bodies,  when  there  are
 only  5  places  and,  therefore,  only  6
 people  to  be  posted—I  am  giving
 hypothetical  figures—then  for  those  75
 places  you  must  take  the  best  out  of
 the  35  The  Defence  forces  and,  to  a
 lesser  extent,  the  civil  services  have
 to  go  ,

 Shri  U.  C.  Patnaik:  May  I  say  ...

 Shri  Krishna  Menon:  I  do  not  yield
 to  the  hon  Member  in  public  or  in
 private

 Shri  U.  C.  Patnaik  rose—

 Mr  Deputy-Speaker:  Now,  the  hon
 Minister  is  in  possession  of  the  House
 and  he  55  not  yielding.

 Shri  Nath  Pai.  He  should.

 Shri  Krishna  Menon:  No,  I  will  not

 Sbri  U.  C.  Patuatk:  I  simply  wanted
 to  know  whether  he  is  yielding  or  not.

 Shri  Krishna  Menon:  No,  I  am  not

 Shri  U.  C.  Patnaik:  Does  not  matter.
 Mr.  Deputy-Speaker:  He  has  said

 he  ७5  not  yielding.

 Shri  Krishna  Menon:  For  the  infor-
 mation  of  the  Hause,  I  should  like  to
 say  that  these  so-called  supersessions
 are  the  normal  course  of  business  in
 the  administration  of  the  defence
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 after  that  period  comes  promotion  by
 effictency  Now,  it  is  laid  down  by
 regulations  covered  by  an  Act  of  Par-

 Major  in  the  army,  promotions  must
 be  by  efficiency  And  that  efficiency
 38  judged  not  by  one  individual,  it  is
 judged  by  what  may  called  a  House  of
 Peers,  people  higher  to  the  personnel
 to  be  promoted  They  are  selected  by
 people  who  have  got  the  same  train-
 mg  and  people  who  afterwards  have
 to  take  command  over  them  So,  for
 example,  ४  a  Major  is  to  be  promotcd
 to  Colonelshup,  the  board  would  con-
 sist  of  officers  of  higher  rank.  It  35
 not  done  by  one  particular  officer  only
 And,  what  75  more,  after  that  selection
 is  made,  it  goes  before  the  higher
 authorities  inside  the  Army  head-
 quarters  itself  If  there  are  com-
 plaints  about  the  supersession,  it  goes
 to  the  Defence  Ministry  and,  finally,
 at  comes  to  the  Defence  Minister  in
 such  cases  which  have  to  come  to  him
 This  is  with  regard  to  a  large  bulk  of
 selection  and  promotion

 With  regard  to  promotions  to  higher
 ranks  of  Generalship,  Lieutenant-
 Generalship  and  so  on,  it  goes  to  what
 is  called  a  Higher  Selection  80870
 Selection  Board  No  l,  where  a  num-
 ber  of  service  officers,  the  Chief  of  the
 Service  concerned  and  other  officers
 are  ptesent  Now,  xf  Government  can-
 not  trust  the  princspal  Service  officers
 and  the  Chief  of  Army  Staff  in  regard
 to  army  matters,  in  regard  to  pro-
 motional  matters,  how  can  we  entrust
 them  with  the  command  of  the
 Defence  Forces  themselves?  If  you
 cannot  trust  their  integrity  or  their
 J
 5  thoneting

 or  their  capacity  in  the  case
 of  one  fellow  officer  as
 @ifferent  from  another—aefter  all  they

 time  will  come  when  every  single
 officer  in  the  Armed  Forces  will  take
 it  on  his  chin  and  not  go  on  grumbling
 after  that,  and  I  think  :t  ws  our  duty
 not  to  encourage  such  complaints

 Now,  as  J  said  roughly  worked  out,
 m  the  case  of  Lueutenant-Colonels
 and  Generals,  out  of  35  people  who
 were  declared  by  the  promotion  board
 as  fit  for  promotion,  somewhere  about
 5  have  been  promoted  to  those  ranks
 And  it  must  not  be  forgotten  that  the
 army  5  not  a  very  big  organisation
 and  is  very  narrow,  especially  on  the
 top  Now,  we  want  more  places  But
 then  the  financial  impheations,  various
 other  political  implications  and  so  on
 have  to  be  taken  into  account  It  is
 not  for  me  to  express  a  personal
 opinion,  but  if  I  am  to  express  an
 opinion  I  would  say  that  as  time  passes
 we  want  wider  and  wider  places  m
 order  to  provide  opportunities  for
 everyone  who  enters  the  army  to  have
 the  hope  of  getting  some  high  povwition
 there  We  are  taking  steps  in  nt
 direction.
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 Then,  from  the  Communist  benches,
 there  were  complaints  that  all  the
 amenities  that  were  provided  were  for
 the  officers  and  not  for  the  other
 ranks.  I  think  it  is  quite  true.  Officers
 are  better  off  than  the  men.  I  believe
 in  the  civil  services  also,  it  is  correct.
 The  Secretaries,  the  Joint  Secretaries,
 the  Deputy  Secretaries,  the  Under
 Secretaries,  the  Section  Officers,  the
 Superintendents,  the  Upper  Division
 Clerks,  the  Lower  Division  Clerks  and
 the  Chaprassis  do  not  all  get  the
 same  salary.

 78  brs.

 Shri  Tyagi  (Dehra  Dun):  Even
 hon,  Ministers  are  better  off  there.

 Shri  Krishna  Menon;  Union  Minis.
 ters  are  better  off  than  hon.  Members
 of  Parliament.  I  do  not  think  in  this
 country  they  make  even  a  concession
 to  hon.  Ministers  who  are  no  longer
 Ministers.

 Shri  U.  C.  Patnaik:  What  about
 High  Commissioners  who  come  to  this
 House  as  hon.  Minister?

 Shri  Krishna  Menon:  The  hon.  Mem-
 ber  opposite  quite  rightly  and  quitc
 legitimately  referred  to  some  Gov-
 ernment  orders  or  what  are  called  the
 Durbar  Notes.  There  have  been  orders
 issued.  He  said,  “Here  it  is  what  the
 officers  are  going  to  get.”  It  is  true
 as  far  as  it  goes.  But  what  he  might
 have  done  was  to  show  also  some
 other  orders  which  appertain  to  the
 other  sections  of  the  Army.  There-
 fore,  I  do  not  propose  to  go  into  the
 question  of  commissioned  officers,
 that  is,  those  who  are  presently  com-
 missioned.  But  on  the  whole  in  regard
 to  junior  commissioned  officers  and
 non-commissioned  officers,  the  changes
 made  in  regard  to  many  matters
 regarding  the  Other  Ranks  affect
 58,000  people.  If  there  were  time,  I
 would  have  read  all  this  out.

 It  has  been-possible  in  957  to  bring
 many  junior  commissioned  officers
 and  non-commissioned  officers  into  the
 substantive  cadres.  Where  these  men
 have  distinguished  themselves—and  it

 38  (Ai)  LSD.—8.
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 should  not  be  forgotten  that  in  4
 modern  army,  it  is  not  sufficient  for  a
 man  to  be  brave  or  to  come  from  what
 is  called  a  martial  race  or  a  soldier's
 family;  he  has  also  to  understand  very
 many  things  and  read,  write  and  learn
 almost  like  in  a  University—they  are
 given  honorary  commissions  which  are
 not  really  honorary  because  there  the
 salary  goes  up.  They  become  honorary
 Lieutenants  and  honorary  Captains.
 You  will  find  in  every  Republic  Day
 List  a  number  of  Risaldars,  Subedars
 and  Jemadars  who  become  honorary
 Lieutenants  and  honorary  Captains
 and  so  on  and  who  really  get  lifted
 in  the  other  ranks.  Many  of  the  junior
 commissioned  officers  are  employed  in
 place  of  commissioned  officers  and
 they  are  given  special  allowances  in
 this  connection.  Numbers  of  commis-
 sions  are  given  to  junior  commissioned
 officers  and  in  a  number  of  cases  to
 non-commissioned  officers.  The  upper
 age  limits  in  respect  of  serving  per-
 sonnel  of  the  Regular  and  Territorial
 Army  for  admission  to  the  Military
 College  have  been  raised  for  this  rea-
 son  because  when  a  jawan  goes  into
 service  and  if  you  have  the  same  low
 age  limits  for  him  then  there  is  no
 time  for  him  to  qualify,  get  the  notice
 and  go  to  Dehra  Dun.

 Death  gratuity  and  family  pensions
 have  been  extended  to  junior  commis-
 sioned  officers,  non-commissioned
 officers  and  Other  Ranks.  A  tem-
 porary  increase  in  the  pensions  of
 military  pensioners  has  also  been
 brought  about  which  has  approximate-
 ly  increased  by  6  per  cent.  at  the
 highest  rate  and  20  per  cent.  at  the
 lowest  rate  of  pay.  I  hope  the  hon.
 Finance  Minister  is  not  taking  too
 much  notice  of  it.  Then  you  make
 my  position  very  difficult.  Taking  all
 these  things  together.  he  will  say,  now
 what  has  happened  to  the  Defence
 Ministry?

 Then,  there  is  increase  in  dearness
 allowance  for  personnel  of  Defence
 Forces  below  officers’  ranks.  These
 dearness  allowances  are  only  for  peo-
 ple  below  officers’  ranks.  Nearly  a
 year  ago  the  ration  allowance  in  the
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 case  of  troops  was  revised  or  rather
 some  modifications  were  brought
 about,  because  the  practice  obtained,
 owing  to  the  stringency  that  was
 there,  of  not  giving  soldiers,  sailors
 and  airmen  rations  during  their  holi-
 day  period  which  meant  a  loss  of
 Rs.  35,  Re.  6  or  Rs.  7  8  year.  The
 Defence  Ministry  took  a  view  with
 which  the  Finance  concurred  that  this
 was  really  taking  away  the  food  of  the
 soldier.  So,  it  has  been  given  back  to
 the  soldier.  It  will  cost  the  country
 nearly  Rs.  2  crores.

 Junior  commissioned  officers  and
 their  families  were  not  entitled  to
 carry  their  baggage  during  the  moving
 period.  Now,  that  entitlement  has
 been  accorded.  Limited  financial
 assistance  in  cases  where  financial  dis-
 tress  is  established  can  be  given  by
 Army  Headquarters  for  treatment  of
 families  of  serving  personnel  suffer-
 ing  from  T.B.,  that  is,  opening  up  our
 Defence  hospitals  so  far  as  accommo-
 dation  permits  for  this  purpose.

 Service  pensions  of  junior  commis-
 sioned  officers  and  non-commissicned
 officers  will  be  assessed  on  a  substan-
 tive  rank  held  during  the  last  one
 year  of  service—this  goes  much  far-
 ther  than  the  civil  services—up  to  Ist
 January  instead  of  two  years  under
 the  normal  rules.  This  is  related  to
 a  further  increase  of  substantive  cadre
 of  junior  commissioned  officers  and
 non-commissioned  officers  to  over
 10,000.  Government  also  have  now
 decided  to  give  rates  of  compensation
 and  enhanced  it  to  75  per  cent.  of
 junior  commissioned  officers,  non-
 commissioned  officers  and  other  ranxs
 at  al)  stations  with  a  further  increase
 in  the  principal  cities  of  India.

 f
 I  am  frightened  to  read  all  this  out.

 I  do  not  know  what  the  hon.  Finance
 Minister  thinks  about  it.  Family
 gratuity  is  to  be  exempted  from
 income-tax.  Family  gratuity  payable
 to  widows  to  whom  the  new  Pay  Code
 applies  is  exempt  from  payment  of
 income-tax.  In  this  connectiori,  it  is
 pointed  out  that  there  is  a  Pay  Com-
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 mission  appointed  for  the  civil
 employees  of  Government  while  the
 fighting  services,  the  armed  forces,  are
 left  out  of  it.  That  is  so  as  far  as  the
 present  situation  is  concerned.  But  I
 believe  the  hon.  Prime  Minister  and
 the  hon.  Finance  Minister  on  various
 oceasions  pointed  out  in  this  House
 that  when  the  Pay  Commission  has
 reported,  as  happened  on,  the  last
 occasion,  those  recommendations  will
 be  reviewed  by  a  special  committee
 appointed  of  the  armed  forces  for  this
 purpose  and  the  appropriate  and
 Necessary  adjustments  will  be  made.

 An  allegation  was  made  this  morn-
 ing  that  certain  officers  of  the  armed
 forces  are  partners  in  private  firms.
 I  do  not  know  whether  it  came  from
 the  advocates  of  private  industries
 this  morning  or  otherwise,  but  so  far
 as  Government  is  aware,  no  such
 cases  are  known.

 Shri  U.  C.  Patnaik:  The  hon.  Min-
 ister  is  not  quite  audible.

 Shri  Tyagi:  He  is  audible.

 hri  Krishna  Menon:
 supply  a  voice.

 Shri  Nath  Pai:  It  should  be  a  clear
 voice.

 I  can  only

 Shri  Krishna  Menon:  So  far  as
 Government  ‘knows  there  are  no
 officers  who  are  directly  or  Indirectly
 engaged  in  commerce,  trade  or
 industry  while  in  Government  service.
 If  the  hon.  Member  knows  of  a  case
 and  if  it  is  brought  to  our  attention.
 suitable  action  will  be  taken.  Not
 only  are  these  officers  not  perm’'tted
 to  do  this  nor  is  it  in  our  knowledge
 if  they  do  so,  but  even  officers  on
 retirement  are  not  immediately  allow-
 ed  to  go  into  service  of  this  kind.

 With  regard  to  the  differential
 treatment  between  officers  and  other
 ranks,  I  said  that  it  exists.  I  believe
 when  the  Navy  Bill  was  introduced
 in  Parliament  someone  suggested—I
 do  not  know  if  he  was  on  the  Gov-
 ernment  side  at  that  time—that
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 officers  should  salute  other  ranks  and
 other  ranks  saluting  officers  ‘They
 have  not  gone  so  far,  but  I  think  con-
 sistent  with  the  general  trend  of
 development  in  this  country,  these
 gaps  are  becoming  narrower  and
 narrower  But  I  think  it  is  only  rea-
 sonable  that  when  we  take  those
 things  into  account,  not  merely  the
 money,  the  salaries  should  be  taken
 into  account  put  the  whole  of  the
 em  luments  going  to  each  person  and
 the  tax  deductions  therefrom  should
 be  taken  imto  account  The  net
 result  of  the  agitation  or  any  strong
 movement  towards  this  matter  would
 be  to  bring  down  the  scale  of  pay-
 ment  and  emoluments  for  fficers  who
 are  already  underpaid  The  country
 cannot  afford  all  those  things  that  are
 required  I  behieve—I  personally
 would  and  I  am  sure  my  colleagues
 in  the  Government  would  also  feel
 that  w  th  the  advance  of  our  economy
 a  soldier  sh  uld  be  entitled  as  in
 other  countries  with  separation
 allowance,  free  education  for  his
 children  and  all  those  amenities  that
 in  a  welfare  state  should  be  available
 to  citizens  in  general  and  to  members
 of  the  fighting  serv'ces  But,  at  the
 present  moment  if  any  of  these
 things  are  to  be  introduced,  it  wll
 consume  the  whole  of  our  nation®l
 budget  Therefore,  on  the  one  hand,
 the  comparisons  must  be  hke  with
 hke  and  not  of  dissimilar  things
 Secondly,  I  think  you  have  got  to  take
 into  account  our  resources  and  what
 3  more  the  cemparison  should  be  bet-
 ween  what  it  is  today,  yesterday,  the
 day  before  and  the  day  before

 With  regard  to  housing  Govern-
 ment  sanctions  full  accommodation  for
 junior  commissioned  officers  Where
 housing  is  not  available,  other  accom-
 modation  is  provided  There  is  short-
 age  of  housing  in  the  whole  country
 and  at  the  present  stage  of  develop-
 ment  if  the  total  accommodation  has
 to  be  provided  for  men  and  for  goods
 which  have  to  be  covered,  it  is  esti-
 mated  that  if  will  take  29  years  The
 Finance  Ministry  and  the  Govern-
 ment,  as  a  whole,  is  giving  deep  con-
 siderafion  to  this  problem  as  to  how
 this  period  can  be  shortened
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 Reference  has  been  made  in  thie
 connection  to  the  Ambala  project  This
 project  has  received  much  publicity
 I  think  this  is  an  occasion  when  one
 should  try  to  dispel  so  many  wrong
 notions  that  may  have  come  about  it
 The  Ambala  project  is  not  a  project
 of  conscript  labour  It  38  not  employ-
 ment  of  troop  labour  for  building  pur-
 poses  in  that  sense  The  bulk  of
 labour  employed  in  the  project  3s
 civihan  labour  paid  for  What  is  more,
 the  troops  that  had  been  used  as
 labour,  for  accounting  purposes,  have
 been  accounted  for  in  the  cost  of  the
 proyect  The  main  contribution  made
 by  the  troops  in  this  38,  first  of  all,
 the  enthusiasm  they  put  into  it  and
 leavening  of  the  general  labour  force
 in  construction  of  this  standard  and  a
 high  degree  of  organisation  which
 made  it  possible  for  one  of  these
 quarters  for  the  soldiers  to  be  built
 an  less  than  an  hour’s  time  on  an
 average  It  is  not  an  experiment  It
 35  a  project  It  is  by  no  means  free
 It  38  our  hope  that  the  experrence
 gained  in  that  project  will  now  be
 contznued  in  other  projects  either  in
 the  stage  of  construction  or  in  the
 stage  of  the  projects  themselves  and
 there  will  be  further  reduction  in  the
 cost  of  construction  The  same  applies
 to  covered  accommodation  With  the
 new  techniques  that  are  now  avail-
 able  in  our  Building  research  estab-
 lishments  and  College  of  Engineering
 in  Roorkee  and  other  places,  it  is
 hoped  that  we  may  be  able  to  bring
 down  the  cost  of  covered  accommoda-
 tion  of  material

 The  next  body  of  items  were  on
 the  question  of  production  Produc-
 tion  m  the  Ordnance  factories  went  up
 from  457  crores  in  1956-57  to  8  88
 crores  in  ‘1957-58  and  over  Rs  20
 crores  in  1958-59  It  is  expected  that
 by  1963,  at  the  present  rate,  it  would
 go  up  to  Rs  35  crores  In  connection
 with  this,  there  are  two  observations
 that  I  would  hike  to  make  In  1958-56
 when  the  production  was  of  the  order
 of  Rs  4457  crores  the  strength  of
 industrial  workers  at  the  beginning  of
 that  year  was  52,300  क्  1958-59,  the
 strength  of  industrial  workers  is  42,000
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 There  has  been  a  decrease  in  labour
 and  an  increase  in  production.  Direct
 Jabour  charges  have  increased  while
 indirect  labour  charges  have  decreas-
 ed.  That  ४४  to  say,  economies  in
 management,  thanks  largely  to  the  co-
 operation  of  the  Labour  Unions,  have
 been  of  a  character  where  large  un-
 necessary  supervisory  labour  -has  been
 cut.  A  great  deal  of  not  wholly  gain-
 fully.  employed  persons  are  put  to
 gainful  occupations  with  the  result
 that  indirect  labour  or,  ag  I  said,
 supervisory  staff  which  was  40  in
 4956  is  344  while  direct  labour  which
 ‘was  206  is  262  now.  Therefore,  while
 there  is  reduction  of  the  cost  of  pro-
 duction  as  such,  there  is  increase  in
 the  output  by  nearly  40  per  cent.

 The  other  matter  was  whether  the
 ordnance  factories,  on  the  one  hand,
 were  producing  to  full  capacity  and
 on  the  other  hand,  whether  they
 should  produce  to  full  capacity  and
 third,  whether  they  are  producing  un-
 necessary  goods.  There  was  a  very
 sustained  plea  for  private  enterprise
 in  this  matter.  The  Defence  Ministry
 qua  Defence  Ministry  is  not  concerned
 with  the  issue  of  private  enterprise
 and  public  enterprise  as  such.  The
 Government  has  its  own  policy.  The
 position  is,  civilian  production  out  of
 Rs.  20  crores  would  be  somewhere
 about  Rs.  3  or  4  crores  and  civilian
 production  includes  services  of  the
 Railways  and  various  other  Govern-
 ment  departments—non-weapon  pro-
 duction  as  it  might  be  called.  Refer-
 ence  has  been  made  to  the  production
 of  coffee  machines,  and  all  kinds  of
 things  like  that.  But,  it  is  part  of  the
 organisation  of  the  ordnance  factories.
 They  cannot  and  will  not  enter  into
 production  of  anything  unless  an  order
 is  placed  with  them.  There  is  no
 question  of  any  infructuous  produc-
 tion.  It  is  necessary  that  in  the  gene-
 ral  field  of  engineering,  for  the
 advancement  of  our  productive  capa-
 city,  various  experiments  and  develop-
 ments  have  to  be  made.

 Shri  Goray  made  a  pointed  reference
 to  cookers.  I  am  sorry  he  picked  out
 a  very  unfortunate  instance.  We  have
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 import  of  cookers.  Is  the  Army  to  eat

 instance.  Mechanos  are  not  produced
 out  of  material  that  is  useful  for  any-
 thing,  but  are  made  out  of  throw-out
 material,  that  is  usually  waste.  An

 ~@ppreciable  amount  of  the  income  of
 our  factories  and  conservation  of  our
 resources  arises  by  explosives  being
 turned  into  useful  things  and  by  the
 use  of  waste  products.

 Reference  was  made  to  cow  dung
 digesters  and  so  on.  One  thing,  it
 was  made  for  exhibition  purposes.  It
 should  not  be  forgotten  that  the
 Defence  establishment  has  large  num-
 bers  of  dairy  farms  and  animal  farms
 and  places  where  these  things  can  be
 properly  used.  If  the  Government  has
 a  place—where  experiments  can  be
 made  of  this  character  without  im-
 pinging  upon  public  expenditure,  I  am
 sure,  Parliament  would  agree,  that  is,
 the  right  course  to  adopt.  I  hope  thet
 none  of  these  observations  made  in
 this  House  will  go  to  discourage  the
 man.  Most  of  these  experiments,  I
 would  like  to  tell  the  House,  whether
 it  be  in  the  Air  Force  or  Ordnance
 factories  or  Navy  or  the  EME.  fac-
 tories  or  Naval  dockyards,  are  largely
 made  by  people  in  their  off-time
 because  that  requires  that  kind  of
 approach  and  it  is  to  be  properly  sanc-
 tioned  by  the  Government.

 As  I  said  a  little  while  ago,  econo-
 mies  have  been  effected  partly  by
 greater  knowledge  of  technique  and
 also  by  the  use  in  many  cases  of
 ‘weapons  or  ammunition  of  a  character
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 which  .s  more  effective  and  less
 expensive.  I  believe  that,  next  year,
 when  certain  changes  are  made  in  the
 way  of  our  production  of  explosives,
 we  would  be  able  to  save  not  only
 practically  all  the  foreign  exchange—
 I  would  not  say  all—practically  all
 the  foreign  exchange  that  goes  into  it,
 but  also  able  to  lower  the  cost  of  pro-
 duction,  There  are  components  of
 high  explosive  weapons  which  had  to
 be  imported  until  recently  All  that
 has  gone  out  I  think  the  Ordnance
 factories,  the  Armed  services  and  civil
 services  who  back  them  are  now  fully
 conscious  of  the  conception  that  there
 is  nothing  that  cannot  be  done  if  it
 has  to  be  done  That  is  part  of  pro-
 duction

 In  this  connection,  before  I  leave
 the  subject  of  production,  I  would  like
 to  pay  my  grateful  tribute  to  the  mem
 who  work  in  these  factories  It  is
 quite  true  that  we  have  had  small
 troubles  By  and  large,—I  do  not  say
 by  and  large  in  a  superficial  way—
 taking  an  objective  view,  the
 employer-employee  relations  in  the
 Defence  factories  are  happy  and  satis.
 factory  I  am  not  saying  that  there
 are  no  quarrels  But,  they  are  settled
 largely  by  discussion  If  there  have
 been  stoppages,  they  have  been  token
 stoppages  and  certainly,  they  did  not
 imvolve  any  violence  of  any  kind
 When  the  Government  took  the  view
 that  there  must  be  self-sufficiency  in
 production,  and  that  our  capacity
 should  be  used  to  the  full,  among  the
 first  to  respond  vocally  and  m  a  very
 Pronounced  fashion  was  the  organisa-
 tion  of  labour  The  workers  came
 forward  and  said  that  it  was  m  their
 interests  to  support  this  move  because
 af  there  is  greater  production,  their
 own  craftsmanship  will  improve  and
 the  position  of  the  community  would
 amprove  I  would  like  to  take  this
 opportunity  of  paying  them  a  tribute
 That  is  a  matter  of  policy,  Sir

 The  Ordnance  Factories  cannot  fully
 stretch  out  production  The  Ordnance
 Factory  cannot  stretch  out  to  one
 hundred  per  cent  production  because
 if  it  does  that,  if  there  is  an  emer-
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 gency,  you  may  not  have  the  required
 capacity  and  that  is  whyvit  38  calcu-
 lated  for  defence  production.  At  the
 same  time,  whenever  a  commodity  is
 produced  for  purposes  of  the  defence
 forces  or  even  for  any  other  use,  then,
 there  no  kind  of  covering  up  the
 overhead  charges  and  there  is  no  ele-
 ment  of  subsidy  for  these  things  when
 they  are  made  for  civilian  purposes

 References  have  been  made  to  the
 arrangements  made  with  the  foreign firms  of  production.  With  ell  respect to  the  House,  I  would  say  that  it  is
 quite  unrealistic  to  think  that  we
 could  go  into  production  of  heavy
 goods  without  the  collaboration  of
 techmque,  the  arrangement  to  receive
 blue-prints,  designs  and  what  not  By
 collaboration,  I  do  not  mean  collabora-
 tion  of  capital  or  collaboration  in
 management  When  the  Ordnance
 Factories  go  fully  into  operation  we
 will  be  saving  two  crores  of  rupees We  will  also  be  saving  money  on  the
 spares  which  are  used  in  the  manu-
 factured  articles  All  that  means  a
 saving  to  the  Government  I  would
 hike  to  say  that  there  8  no  idle  equip- ment  and  things  of  that  kind  There
 have  also  been  certain  economies
 effected  by  conservation  The  other
 day  I  had  the  unique  opportunity  of
 going  to  the  conference  of  the  Trade
 Union  of  Scientific  Workers  called  by the  Defence  Scientific  workers  It  was
 the  first  Trade  Union  meeting  है 4  have
 attended  The  main  topics  of  discus-
 sion  were  not  about  the  conditions  of
 workers,  but  about  the  techniques  of
 production  end  how  to  conserve
 resources  For  two  days  they  discus-
 sed  these  subjects  Some  day,  I  hope the  House  will  have  an  opportunity  of
 having  these  reports  and  seemg  the
 results

 A  number  of  questions  were  asked
 when  I  was  abroad  on  a  particular
 matter  arising  from  lack  of  informa-
 tion  That  was  with  regard  to  the
 disposal  of  weapons  which  have  be-
 come  obsolete  Dumping  them  into
 the  sea  would  have  cost  the  country
 Rs  48  lakhs  Now,  they  have  recover-
 ed  the  metal  to  the  same  value  and
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 that  means  saving—saving  from  this
 expenditure  and  also  saving  on  the
 metal—and  that  would  come  to  nearty
 a  crore.

 References  have  been  made  to
 Bharat  Electronics  and  Hindustan  Air-
 craft,  but  I  will  deal  with  Bharat
 Electronics  only  because  there  is  not
 much  time  for  me.

 Shri  U.  0,  Patnaik:  How  much  has
 BEL  produced  all  these  years?

 Shri  Krishna  Menon:  The  value  of
 electronic  equipments  produced  has
 been  as  follows:

 1955-56  Nil
 1956-87  Rs,  5°07  lakhs
 1957-58  ”  27°88  lakhs
 1958-59  33  24  lakhs

 Now  it  has  gone  up  to  Rs,  52  lakhs
 and  next  year  it  will  go  up  to  about
 a  crore.  Now,  a  number  of  cquip-
 ments,  not  electronic  equipments,  but
 other  equipments  have  been  made  at
 Bharat  Electronics  and  other  places
 for  defence  purposes,  I  feel,  Sir,  you
 would  not  want  me  to  detail  the  num-
 bers  of  these  items.

 Shri  U.  C,  Patnaik:  What  is  the
 vaiue  of  the  work  done  for  the  De-
 fence  services?

 Shri  Krishna  Menon:  I  want  notice
 for  that.  Bharat  Electronics  is  not
 intended  only  for  producing  equip-
 ments  for  defence  purposes.  They  are
 intended  for  producing  those  equip-
 ments  which  Government  in  its  wis-
 dom  placed  under  the  management  of
 the  Ministry  of  Defence.  That  .3  all.
 It  1s  in  the  same  way  as  any  other
 Government  Corporation.  And  I  think,
 if  I  may  say  so,  a  little  more  thought
 is  necessary  to  be  bestowed  m  regard
 to  answering  such  questions,  because,
 you  cannot  just  say  I  want  an  elec-
 tronic  equipment’.  You  have  got  to
 see  what  it  is  for,  whether  it  is
 designed  for  that  particular  purpose
 etc.  It  has  to  undertake  tests.  But
 at  the  moment  we  are  on  the  way
 to  become  self-sufficient  in  this  res-
 pect,  say,  in  about  two  or  three  years,
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 Some  one  said  that  the  Atomic  Energy
 Establishment  can  make  it.  Why  we
 cannot  do  it?  That  was  the  question.
 It  all  depends  upon  what  we  make.
 An  electronic  computor  is  different
 from  the  radar  or  the  predictor  that
 goes  with  it.

 Now,  Sur,  one  of  the  most  important
 deveiopments  during  recent  times  is
 the  piace  that  scientific  organisation
 plays  in  our  defence  affairs.  The
 scientutic  organisation  38  now  on  a  par
 with  the  armed  services  and  the  min-
 isterial  establishments  and  so  on.  Cer-
 tain  observations  have  been  made
 which  cause  either  reflection  or  raise
 doubts  with  regard  to  co-ordination.
 It  38  a  matter  of  great  umportance  anc,
 while  it  is  the  business  of  the  opposi-
 tion  to  oppose  and  its  counter-part  the
 Government  to  govern,  it  28  a  matter
 on  which  some  more  thought  should
 be  bestowed.  Often  the  example  of
 the  United  Kingdom  is  quoted.  The
 United  Kingdom  tried  to  get  away
 from  the  difficulties  that  arose  99
 having  too  much  of  separation.  Here,
 there  is  complete  and  healthy  co-
 ordination  between  the  scientific  or-
 ganusations,  the  fighting  services  and
 the  Defence  Ministry.  There  is  mcreas-
 ing  co-operation  and  co-ordination
 between  the  three  services  on  the  one
 hand  and  the  services  on  the  Civil
 side  on  the  other.  The  armed  forces
 have  not  shown  any  undue  re-
 luctance  or  unreasonable  difficulty
 in  this  ma'‘ter  Of  course,  diffi-
 culty  arises  when  you  have  got
 to  make  a  change  from  one  thing
 to  the  other,  but  we  have  to
 remember  that  we  are  not  writing  on
 a  clean  slate  We  have  got  prejudices.
 We  have  got  lack  of  knowledge,  ‘per
 haps.  But  I  am  personally  satisfied
 that  we  are  moving  in  the  right  direc-
 tion.  We  are  also  moving  at  the  right
 pace,  because  to  do  it  too  quickly  might
 have  a  setback.  There  is  today  sufti-
 cient  separation  between  the  services
 and  yet  sufficient  working  together.
 Now,  for  example,  the  Land-A:r
 organisation  co-ordinates  operationa!
 experience  activities  as  between  the
 army  and  the  air  force.  Similarly,
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 Sea-Air  organisation  does  the  same
 thing.

 A  reference  was  made  in  this  con-
 nection  to  operations  on  sea.  One  of
 the  hon.  Members  on  this  side  of  the
 House  referred  to  our  responsibilty
 of  guarding  the  security  of  the  Indian
 ocean  and  the  Arabian  sea.  We  don’t
 live  in  times  when  the  oceans  were
 the  private  preserves  of  anybody,  but
 our  coastal  traffic  and  other  normal
 incursions  that  may  happen  in  peace
 time  would,  unless  there  are  extra-
 ordinary  circumstances,  be  adequately
 protected  by  our  growing  navy.

 There  have  been  criticisms  over  the
 aircraft  carrier  which  is  hardly  annual.
 T  suppose  it  will  come  to  this  country
 in  one  year  or  eighteen  months.  The
 aircraft  carrier  25  not  only  a  moving
 ship  but  it  is  also  a  base  for  fighting
 an  aircraft.  If  you  cannot  have  air-
 fields  all  over  the  place  it  is  better  to
 have  a  particular  airfield  which  is
 what  the  aircraft  carrier  partly  is.

 References  were  made  to  the  dis-
 crimmatory  treatment  or,  rather,
 treatment  that  was  not  adequate,  in
 case  of  the  civilians  in  the  ME.S.  Here
 again,  there  might  have  been  ex-
 aggeration  of  this  thing  by  the  parties
 affected.  It  is  not  possible  in  a  service
 which  has  got  such  a  large  number
 of  people  to  say  that  everybody  would
 be  promoted,  and  the  doctrine  of  dead
 man’s  shoes  will  be  followed.  In  the
 M.ES,  27  out  of  9  civilian  posts  have
 been  made  permanent  and  20  officers
 have  been  confirmed.  The  question  is
 asked,  why  is  it  that  in  some  of  these
 establishments  officers  from  the
 services  are  imported  instead  of  serv-
 ing  civilians.  The  answer  is  that
 senior  officers  are  required  for  field
 duties  in  emergency,  and  you  cannot
 turn  them  out  overnight.

 Questions  have  been  raised  regard-
 ing  cantonments  There  is  parity  be-
 tween  nominated  and  elected  mem-
 bers.  In  cantonments,  now,  on  the
 whole,  my  experience  of  them  is—
 and  I  have  seen  many  of  them—that

 there  is  an  increasing  degree  of  co-
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 operation  between  the-two  sides  of
 the  administration;  where  there  have
 been  for  personal  or  other  reasons
 difficulties,  they  are  gradually  remov-
 ing  them.  Also,  in  the  cantonment
 areas,  much  social  service,  and  the
 beginning  of  the  co-operative  move-
 ment,  in  fact,  not  necessarily  as  a
 departmental  organisation,  are  going
 up  to  a  very  considerable  extent.
 There  are  these  projects  for  greater
 utilisatian  of  land  which  is  lying  idle;
 it  will  not  in  any  way  solve  the  food
 problems  of  the  country,  but  it  will
 relieve  a  certain  amount  of  pressure
 on  the  food  market  and  also  be  an
 example.

 Questions  were  raised  about  the
 Territorial  Army  and  the  Lok  Sahayak
 Sena.  As  regards  the  Territorial
 Army,  the  deficiencies  we  had  two  or
 three  years  ago  are  being  rapidly  filled
 up,  and  we  are  happy  to  say  that
 there  is  an  increasing  tendency  for
 people  to  come  mto  the  Territorial
 Army  And  Government  would  be
 justified  in  taking  this  opportunity  of
 saying  that  the  Territorial  Army  has
 to  find  its  place  in  the  minds  of  our
 people  as  a  civilian  defence  force,  and
 what  is  more,  a  defence  force  which
 at  times  of  emergency  might  become
 a  regular  Army.  Today,  they  are
 doing  army  duties  in  various  places,
 filling  up  the  vacancies  created  by  the
 taking  away  of  our  troops  into  other
 places  and  so  on.  But  it  is  a  long  way
 yet  when  people  of  all  classes  includ-
 ing  Members  of  Parliament  and  the
 professional  people  and  so  on  would
 join  the  Territorial  Army  as  they  do
 in  other  countries  and  give  it  a  place in  the  life  of  the  community.

 In  regard  to  the  Lok  Sahayak  Sena, we  have  accomplished  what  was
 expected  to  be  done  in  the  five  years, and  :t  is  proposed  to  introduce  changes in  its  administration,  having  regard  to
 the  requirements  of  the  country  on
 its  borders,  and  what  is  more,  having
 regard  to  quality  considerations,  so
 that  more  efficiency  in  its  training,  in
 its  length  of  service  and  in  the
 methods  of  selection  is  being  proposed
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 in  order  that  the  defence  strength  of
 the  country  could  be  enhanced.

 Demands

 There  were  a  number  of  cases
 brought  out  in  regard  to  corruption
 and  lapses  of  various  kinds.  It  is  not
 possible  to  go  into  each  one  of  those
 things,  nor  can  any  case  be  considered
 at  great  length.  But  I  would  like  to
 refer  to  this  Khamaria  affair  which
 on  the  face  of  it  looks  very  gruesome,
 that  is,  speaking  in  terms  of  losses
 of  about  a  crore  or  a  crore  and  a  half
 rupees,  and  so  on.  I  do  not  know  how
 all  this  came  about,  but  it  is  all  a
 question  of  what  you  mean  by  loss,
 whether  it  is  loss  in  the  sense  that
 there  is  a  physical  loss,  that  is,  ६  thing
 has  been  removed  by  subterfuge  or
 by  unethical  means.  That,  of  course,
 is  one  thing,  but  loss  in  the  sense  of
 book  values  is  something  else.

 Khamaria  was  not  only  a  factory
 but  was  a  depot  soon  after  the  war,
 and  the  man  who  went  and  took
 charge  of  it  at  that  time,  and  has  left
 service  unfortunately—I  shall  speak
 about  that  in  a  moment—was  never
 asked  to  take  any  stock,  he  never  took
 anything  over.  The  reports  of  this  are
 eoming  out,  and  these  figures  repre-
 sent  the  written  down  values,  taking
 out  of  the  total  stock  what  is  obsolete
 and  what  has.  deteriorated.  The
 Special  Police  Establishment  investi-
 gations  are  proceeding,  and  we  have
 interim  reports  on  the  case  on  which
 investigations  have  been  completed.
 As  regards  the  charges  that  have  been
 referred  to  them  under  four  clauses,
 in  not  one  of  them  has  any  high-
 placed  officer  been  found  guilty;  the
 guilt  has  been  brought  home  to  some
 person  who  was  actually  dealing  with
 it.

 In  this  connection,  may  I  say  that
 there  was  no  question  of  the  manager
 on  whom  the  detailed  or  rather  the
 technical  responsibility  fell  and  who
 suffered  very  much  under  it,  being
 promoted?  In  the  intervening  period
 of  changes,  he  was  attached  to  the
 headquarters  somewhere,  and  I  am
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 sorry  to  say  he  hae  left  us;  he  was  an
 extremely  good  officer,  and  the
 Defence  Production  Service  has  lost
 the  services  of  a  good  man,  on  account
 of  genera]  public  agitation  and  its  re-
 actions  on  him.

 Most  of  the  cases  referred  to  are
 cases  that  have  come  up  more  than
 once  before,  because  both  audit  reports
 and  the  Public  Accounts  Committee's
 observations  refer  to  previous  periods.
 While  they  are  by  no  means  being
 overlooked,  every  step  is  being  taken
 to  see  that  where  such  loopholes  exist,
 they  are  closed;  and  I  do  not  think
 there  is  anything  that  I  can  add  to  it.

 With  regard  to  the  defence  of  our
 frontiers,  it  has  been  repeatedly  said
 that  the  functions  of  the  defence
 forces  in  this  country  are,  firstly,  to
 be  available  for  the  defence  of  our
 3,000-mile  coastline  and  9,000-mile
 land  frontier,  secondly,  to  be  avail-
 able  to  support  civil  power,  and  thirdly
 to  be  available  to  carry  out  such
 international  responsibilities  as  this
 country  may  undertake.  Now,  our
 defence  forces,  particularly  our  land
 forces,  or  rather  I  should  not  make  a
 distinction  among  them,  our  defence
 forces  are  fully  stretched  in  this  task,
 and  when  we  have  to  pull  them  out  in
 the  first  task,  then  for  the  second  or
 third,  it  puts  us  under  very  great
 strain.  To  a  certain  extent,  that  strain
 can  be  somewhat  relieved  by  greater
 public  support  and  understanding  of
 various  issues,  and  the  increase  in  the
 strength  of  the  territorial  forces.

 I  am  sure  this  House  will  want  to
 pay  its  tribute  to  those  men  who  are
 on  our  frontiers.  Some  of  these  young
 officers  who  have  come  out  of  the
 Dehra  Dun  College  have  never  seen
 their  homes  for  five,  six  or  seven
 years.  They  go  out  as  youngsters,
 from  Khadakvasla,  they  pass  out,  and
 they  go  to  the  college,  they  are  com-
 missioned,  and  then  they  do  not  have
 two  years’  sitting  down  somewhere;
 they  go  to  operational  theatres,  not

 because  they  are  pushed  there  for  ७
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 punishment,  but  because  the  condi-
 tions  in  the  country,  with  the  small
 size  of  these  forces  in  relation  to  the
 है 14  million  square  miles  of  our  terri-
 tery  and  this  large  frontier  I  have
 spoken  about,  are  of  that  character.

 In  this  connection,  may  I  say  that
 there  is  not  in  the  Indian  Army,  and
 certainly  not  in  the  Air  Ferce  or  in
 the  Navy,  any  distinction  today  bet-
 ween  the  martial  classes  and  the  non-
 martial  classes,  to  which  pointed  and
 correct  reference  was  made  by  a
 Member  of  the  Opposition?  They  are
 all  martial  in  modern  war,  and  when
 you  consider  that  our  troops  in  the
 northern  part  or  part  of  them  are
 Madras  regiments,  and  in  the  east  of
 India,  they  are  regiments  of  the
 Punjab,  and  when  in  the  naval  craft
 you  see  in  the  Indian  Navy,  you  see
 a  number  of  Sikhs  who  have  seen  no
 other  water  except  the  water  that  is
 supplied  by  the  irrigation  system,  then
 you  see  that  these  artificial  distinc-
 tions  imposed  under  imperial  rule  for
 their  own  purposes  have  disappeared.

 The  difference  between  these  men
 is  either  that  they  are  good  officers
 or  bad  officers  or  indifferent  officers.
 That  is  the  difference.  Either  they  are
 good  teamsmen  or  they  are  not;  either
 they  are  people  who  have  a  sense  of
 loyalty  to  the  country  first  and  to
 themselves  afterwards,  or  at  least  in
 relative  proportions  or  the  other  way
 round.  These  are  the  differences  that
 obtain.  And  I  am  happy  to  think  that
 there  is  greater  movement  from  the
 rank  and  file,  what  is  called,  the  other
 ranks,  into  non-commissioned  ranks
 and  into  the  officers’  classes.  Govern-
 ment  are  now  considering  proposals,
 which  I  am  not  in  a  position  to
 announce,  by  making  the  provision
 that  existed  before,  of  opening  up  the
 centres  where  people  from  the  other
 ranks  can  be  taken  directly  for  train-
 ing  as  officers  before  they  go  to  Dehra
 Dun.  I  want  the  House  to  appreciate
 that  it  is  not  a  question  of  class,  caste,
 creed  or  anything.

 A  modern  army  requires  so  much  cf
 education.  The  normal]  conception  :s
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 that  you  recruit  a  man  for  six  months,
 and  he  is  trained  and  shaped,  and
 then  it  is  finished.  But  it  is  a  conti-
 nuous  process  of  being  trained  for  one
 thing  efter  another,  where  mathe-
 matics  and  all  kinds  of  things  come
 into  modern  logistics  and  knowledge
 of  explosives  and  all  kinds  of  other
 things.  Therefore,  we  are  hoping  that
 if  resources  are  available  and  the
 necessary  procedural  arrangements
 can  be  completed,  we  could  make  a
 beginning  in  the  way  of  reopening
 these  centres  that  existed  in  pre-
 Independence  days  for  good  reasons.

 Here  again,  I  would  ask  the  House
 to  consider  this  aspect  which  I  am
 going  to  refer  to,  more  with  the  use  of
 reason  than  with  emotion.  Emotional-
 ly,  we  all  think  or  feel  the  same  way.
 The  so-called  junior  commissioned
 officer  is  not  an  anomaly  or  a  histori-
 cal  survival.  In  fact,  he  exists  in  some
 other  form  in  every  army,  but  called
 by  other  names.

 But  when  you  get  an  Army  with  a
 body  of  people  who  unfortunately
 have  not  had  the  opportunity  of  edu-
 cation  or  economic  advancement  as  in
 our  country,  and  you  have  this  high-
 level  technique  required  in  the
 modern  conditions,  a  degree  of  linison-
 ship  and  a  degree  of  interpretation
 become  necessary.  Also,  again,  we  are
 not  writing  on  a  clean  slate.  We  have
 got  all  these  people,  and  what  is  more,
 they  are  a  very  unique  element  in  our
 Armed  Forces  and  perform  a  service
 of  which  very  little  is  known.  As  for
 our  junior  commissioned  officers,  I
 would  not  say  they  are  the  salt  of  the
 earth;  that  is  the  Wrong  thing  to  say,
 but  they  perform  a  function  which  is
 not  so  much  understood.  I  think  the
 very  fact  that  their  children  or  a  great
 number  of  their  children  go  into  mili-
 tary  academies,  and  they  become
 officers,  and  it  may  be  that  in  one
 regiment  the  father  may  be  a  jemadar
 or  an  NCO,  and  the  son  may  be  an
 officer  commanding  or  a  subaltern  or
 captain,  makes  no  difficulties.  These
 are  all  indices  of  moving  times  in  our
 land.
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 Reference  was  made  both  during
 the  discussion  and  during  question
 time  the  other  day  about  some  obser-
 vations,  reported  in  newspapers—i
 have  now  seen  the  authorised  version
 of  :t—something  that  was  said  by  the
 Chief  of  the  Army  Staff  with  regard
 to  the  tenure  of  men  in  the  armed
 forces  There  were  different  views
 expressed  m  the  House  But  I  want
 to  say  categorically  that  there  are  no
 such  proposals  before  Government  ot
 the  moment  When  they  come,  they
 will  be  considered  on  their  own  merits
 They  have  very  serious  financial
 implications  There  are  other  impli-
 cations  Therefore,  while  it  35  not
 usual  for  fighting  men  to  make
 speeches—they  do  not  do  that—this  33
 very  much  a  service  matter,  and  the
 occasion  was  an  ex-servicemen’s  rally,
 and  it  35  quite  permissible  at  any
 rate,  it  is  nothing  unusual,  for  some-
 one  to  express  his  personal  view  on
 these  matters

 Shri  U.  C.  Patnaik:  But  does  xt  not
 mean  a  major  reorganisation  and  abo-
 lition  of  the  system  of  reserves?  Can
 statements  be  made  like  that?

 Shri  Krishna  Menon:  I  thought  I
 answered  that  by  saying  that  there
 are  no  such  proposals  before  Govern-
 ment  When  they  come,  they  will  be
 considered,

 Shr:  Patnaik  again  said  that  so  many
 Lieutenant  Generals  were  shot  up
 overnight  without  telling  anyone  If
 I  may  say  so  with  great  respect,  in  a
 parlhamentary  system  of  Government
 the  Government  governs  and  Parlia-
 ment  does  not  administer  It  as  ihe
 duty  of  the  Members  of  the  Opposi-
 tion  and  of  those  belonging  to  the
 Government  side  to  criticise,  to  con-
 trol,  to  restrain,  to  promote,  to  encour-
 age  But  if  admunistration  were
 transferred  from  the  Executive  to  the
 Legislature,  where  would  we  get  to?
 What  is  more,  in  this  particular  matter,
 it  is  not  as  though  overnight  these
 Lieutenant  Generals  were  created
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 There  have  been  discussions  on  7
 going,  I  believe,  even  in  my  predeces-
 3078  time,  and  ultimately  the  more
 immediate  disbussion  of  it  must  have
 taken  8  or  9  months  and  various  pro-
 posals  were  considered  The  first  ins.
 talment  of  what  we  have  now  done
 emerged  at  the  time  referred  to  There
 is  no  question  of  these  matters  being
 done  overnight  Sometimes  I  wish  we
 could  do  things  overnight,  but  the
 Government  of  India  does  not  move
 like  that  In  fact,  it  2s  generally
 regarded  as  a  crime,  something  wrong,
 to  do  anything  of  that  kind  quickly
 because  somebody  might  say  ‘That  35
 too  hasty’  The  very  passage  of  time
 is  regarded  by  our  tradition  as  neces-
 sary—anyway  I  will  not  go  into  that—
 and  anything  done  otherwise  is  con-
 sidered  as  something  wrong  But  I
 do  not  think  Parliament  need  worry
 We  would  expect  it  to  push  us  rather
 than  pull  us  back  m  these  matters

 Ex-servicemen’s  organisations.  It  ig
 our  general  view  that  ex-servicemen’s
 conditions  should  really  not  exclu-
 sively  or  not  even  primarily  be  a
 matter  for  voluntary  charity  as  such—
 though  that  is  welcome—but  should
 be  part  of  the  conditions  of  service
 Unless  a  man  when  he  comes  into
 service  and  serves  there  for  7  or  8
 years  or  continues  for  5  years  has  an
 assurance  that  he  will  come  out  with
 some  cquipment,  either  financial  or
 technical,  or  that  he  will  be  looked
 after,  it  will  be  very  difficult  to  draw
 people  for  the  armed  forces  An  Ex-
 servicemen’s  Dhurectorate  exists  for
 this  purpose,  which  35  now  to  be  aug-
 mented  and  placed  under  superor
 direction  It  is  our  hope  that  with  the
 State  Governments  and  public  organi-
 sations  which  may  exist,  there  will  be
 a  more  planned  procedure  in  regard
 to  ex-servicemen

 It  is  probably  not  known  that  there
 are  3  million  ex-servicemen  in  the
 country  Over  and  above  that,  we
 throw  in  30,000  every  year.  While  m
 the  officer  classes,  a  certain  number
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 get  employed  through  the  Resettle-
 ment  Organisation—a  few  ere  taken
 by  my  hon  colleague,  Shri  Mehr
 Chand  Khanna  and  others—,  there
 have  been  no  serious  attempts  made
 by  us  in  this  matter,  not  because  no-
 body  wants  to  give  them  anything  but
 all  our  efforts  have  come  up  to  only
 a  certain  level  The  problem  38  30
 vast  and,  therefore,  Government  has
 now  come  to  the  conclusion  that  the
 central  direction  must  be  from  Gov-
 ernment  itself  and  must  be  part  of
 the  conce  nittants  of  service  in  the
 armed  forces

 Shri  Harish  Chandra  Mathur:  They
 can  be  used  for  the  Rajasthan  Canal
 construction

 Shri  Krishna  Menon:  There  was
 also  reference  not  only  now  but  at  all
 times  about  the  secrecy  that  obtains
 in  regard  to  the  Defence  forces  Now,
 I  would  like  to  say  that  what  the
 Government  of  India  publishes  ३5  in
 many  ways  far  more  than  the  Govern-
 ment  of  UK  publishes  That  is  one
 thing  Secondly,  a  country  like  curs
 with  its  backward  industrial  produc-
 tion,  industrial  technique  and  deve-
 lopment  and  its  limited  resources  has,
 to  a  certain  extent,  to  rely  upon  not
 letting  anybody  else  know  what  at
 may  or  may  not  have  A  statement
 was  made,  for  example,  that  the
 ordnance  factories  did  not  produce
 five  items  If  I  were  to  say  m  the
 House  whether  those  five  items  are
 being  produced  or  are  not  being  »ro-
 duced,  who  would  benefit?  We,  or
 someone  else?  Therefore,  there  is  no
 undue  secrecy

 Shri  Naushir  Bharucha:  Then  why
 discuss  Defence  at  all?

 Shri  Krishna  Menon:  The  reference
 to  James  Fighting  Ships,  was,  :f  I  may
 say  so,  a  little  bit  unrealistre  Just
 because  a  story  appears  in  a  well-
 informed  newspaper  that  such  and
 such  political  change  38  going  to  take
 place,  are  you  going  to  tell  the  Prime
 Minister,  “You  told  the  newspaper,  but
 you  did  not  tell  us’?  It  means  that
 there  5  intelligent  reporting.
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 James  Fighting  Ships’  documents
 are  always  written  in  that  manner
 Even  if  they  are  correct,  because  they
 do  not  carry  the  stamp  of  authority,
 they  are  not  taken  similarly  on  the
 other  side,  we  use  them  for  our  own
 purposes  with  that  limitation

 I  think  two  of  the  worst  thmgs  we
 could  do  are  to  convey  to  anybody
 who  may  have,  for  good  reasons  or
 otherwise,  any  adverse  feelings  as  far
 as  we  are  concerned,  either  about  the
 state  of  our  defences  or  about  our
 capacity  Often  I  am  asked  by  Mem-
 bers  on  the  other  side,  more  parti-
 cularly  by  those  associated  with
 labour  organisations  ‘Can  you  give  us
 the  number  of  people  in  each  ordnance
 factory’?  Mr  Deputy-Speaker,  ४  you
 had  not  given  much  thought  to  it,  you
 might  ask  ‘What  can  be  secret  about
 at?  ‘They  all  come  and  go  They  can
 be  counted’  But  nobody  sits  down
 and  counts  so  many  people  comung
 into  the  factory  You  cannot  give
 that  And  if  it  is  said  that  there  was
 a  depletion  of  labour  in  such  and  such
 factory  or  there  was  an  increase  in
 some  Other  factory,  the  party  outside
 can  know  what  we  are  producing  more
 and  what  we  are  producing  less  That
 is  the  reason  why  this  38  not  given
 There  is  no  other  mystery  attached  to
 this  And  what  is  more,  all  these
 suggestions  that  are  made  for  intro-
 ducing  industrial  skill,  teling  ordnance
 factories  how  to  make  things  and  not
 make  things  should,  I  think,  be  rather
 put  in  reverse  Perhaps  it  would  be
 a  revelation  to  this  House  that
 ordnance  factories  are  making  equip-
 ments—parts  of  equipments—for  pri-
 vate  industry  on  a  commercial  basis
 They  are  open  to  receive  work  of  that
 kind  under  our  normal  regulations
 The  industrialists  get  the  benefit
 because,  first  of  all,  everything  that
 goes  out  of  the  ordnance  factory,  whe-
 ther  it  is  a  spade,  pick  axe  or  gun,  ए
 quality  controlled  in  the  same  way
 and,  therefore,  they  get  a  higher
 quality  Secondly,  under  gencral
 ways  of  government  business,  no
 question  of  profiteering  or  cornering, of  things  arises  and  whatever  advant-
 ages  there  are  are  passed  .n,  But
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 ordnance  cannot  be  called  upon  to
 become  a  kind  of  industrial  _ बछु़ारतन
 tice  school  for  private  industry.  It
 was  not  the  concern  of  the  Defence
 Ministry;  it  was  government  policy
 passed  on  to  us.  At  the  present  time.
 all  that  we  have  done  is  to  receive
 into  those  factories  apprentices  of  that
 kind  for  increased  technica]  skill.

 May  I  say  in  this  connection  that
 welfare  activities,  which  are  not
 merely  of  a  charitable  character,  are
 on  the  increase?  There  are  engineer-
 ing  schools,  for  example,  for  training
 aeronautical  engineers  and  craftsmen.
 And,  what  is  more,  schools  for  the
 training  of  young  people—boys
 and  girls,  not  only  the  children
 of  the  people  working  in  the
 factories  but  children  of  the  neigh-
 bourhood—have  grown  up  around  the
 factories  largely  built  by  voluntary
 organisations.

 In  that  connection—I  am  _  talking
 about  voluntary  organisation—before
 I  sit  down  I  really  want  to  refer  to
 the  observations  about  exactions  on
 soldiers.  While  I  do  not  propose  to
 make  any  remarks  that  show  lack  of
 restraint,  I  think  it  should  be  known
 that  there  is  no  question  of  dedugting
 Rs.  5  from  a  soldier’s  pay  or  anything
 of  the  kind.  I  think  the  voluntary
 contribution  of  a  jawan  comes  to  about
 25  nP.,  and  so  far  as  officers  are  con-
 cerned,  it  comes  to  Rs.  20—Rs.  49.  As
 you  would  know,  these  things  go  into
 sports  funds,  educational  funds  and
 various  other  amenities  which  are  the
 tradition  of  every  Army,  and  more
 particularly  of  our  Army.  They  ere
 going  into  regimental  funds  subject  to
 audit  not  by  the  Auditor  General  but
 subject  to  public  audit.  There  are
 proper,  responsible  committees  deal-
 ing  with  these,  and  by  and  large,  the
 bulk  of  the  dividends  of  these  go  to
 the  men  or  their  dependants.  There
 is  no  element  of  exaction  in  regard  to
 this  and  I  think  the  bulk  of  the  forces
 themselves  will  be  the  first  to  resent
 any  suggestion  that  there  is  any
 kind  of  levy  of  that  churacter.
 What  is  more,  the  figures  suggested
 are  merely  fantastic.  They  have  no
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 substance  in  fact,  and  I  hope  this  will
 not  be  repeated,  because  it  has  a  very
 bad  effect  upon  people  who  are  work-
 ing  herd  in  order  to  provide  these

 amenities.

 The  arnred  forces  provide  a  con-
 siderable  amount  of  educational
 facilities  for  the  children  of  the  armed
 forces  themselves  to  which,  since  Inst
 year,  Government  contributes  rupee
 for  rupee  of  the  collections.  Apart
 from  the  profits,  they  gain  from  co-
 operative  effort  in  the  canteens  and
 places  of  that  character.

 I  have  exceeded  my  time,  I  believe,
 and  I  think  I  have  dealt  with  most
 matters.

 There  was  some  concern
 oes

 ressed
 as  to  what  would  happen  to  ecoun-
 try  if  the  whole  of  it  was  bombed  and
 so  on.  On  this  question  of  our  being
 prepared  for  any  defensive  or  military
 situation  where  any  of  our  neighbours
 or  anybody  who  is  likely  to  be  an
 attacker  is  in  another  system  of  mili-
 tary  alliances,  we  must  frankly  state
 the  fact  that  we  are  not  in  a  position
 either  physically,  morally,  materially
 or  economically,  to  rearm  or  engage
 in  an  armaments  race  against  any  of
 the  Great  Powers.  I  think  it  will  be
 just  fantastic  if  country  X  which  is
 in  a  military  system  decided  to  pour
 arms  into  another  country;  in  such  a
 case  we  can  use  diplomatic  procedures,
 diplomatic  abilities,  we  can  use  the
 force  of  world  public  opinion,  but  it
 is  a  great  mistake  to  think  we  can
 produce  arm  for  arm;  but  if  it  is  a
 question  of  disputes  being  settled  or
 otherwise  we  must  really  think  in
 terms  of  negotiation  and  settlement
 rather  than  in  terms  of  war.

 At  the  same  time,  continuous  con-
 sideration  is  given  to  techniques.  I
 was  amazed  to  see  that  so  much  was
 said  as  though  the  armed  forces,  the
 Defence  Ministry  and  other  people
 connected  with  it  did  not  know  what
 was  happening  in  the  world.  There
 was  a  lot  said  about  reorganisation
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 and  reorientation.  After  all,  all  these
 people  m  the  Defence  Ministry  must
 be  expected  to  know  something  about
 rt

 Therefore,  our  purpose  2  to  try  and
 increase  the  strength  of  our  defence
 services  as  much  as  we  can,  but  we
 must  put  out  of  our  mind  any  caoncep-
 tion  derived  from  imperial  tames  that
 these  armies  have  any  purpose  out-
 side  the  frontiers  of  our  territory  We
 do  not  want  to  show  our  flag,  and
 there  is  not  a  gun  or  a  soldier  or  a
 horse  of  ours,  outside  the  frontiers  of
 this  land

 If  :t  should  be  that  we  are  involved
 in  a  world  confhict,  it  should  be  our
 concern,  and  I  am  sure  that  so  long
 as  the  present  policy  lasts,  we  will
 try  to  keep  out  of  those  confiicts,  but
 m  a  large-scale  war,  a  country  lke
 ours  does  not  prepare  for  war  before
 it  prepares  to  be  annihilated,  or  be
 left  alone,  whatever  it  is

 Therefore,  those  considerations,  while
 they  may  sound  very  good  on  paper
 abstracted  from  realities,  have  no
 significance  ॥  the  context  in  which
 we  live

 I  repeat  once  again  that  this
 reduction  in  estimates  will  not  give
 us  any  reasom  for  complacency,
 nor  of  undue  optimism.  They  are
 realistic,  and  I  think  that  with  the
 encouragement  that  this  House  gives,
 the  enthusiasm  which  I  am  happy  to
 see  comes  from  the  civil  service,  from
 industrial  labour  and  from  the
 understanding  in  the  case  of  the  arm-
 ed  services,  the  initiative  that  exists,
 the  work  that  has  been  done  in  the
 last  ten  years,  the  credit  for  which
 goes  to  my  predecessors  in  this  matter,
 it  should  be  possible  to  make  ourselves
 as  nearly  as  possible,  not  in  a  logical
 sense  but  as  sensibly  as  possible,
 self-sufficient  in  the  course  of  two
 or  three  years  And  what  is  more,
 in  doing  so—I  have  not  referred  to
 this  particular  aspect—we  shall  save
 any  strain  that  might  be  imposed
 upon  our  foreign  earnings.  It  is  not
 only  a  matter  of  money,  it  gives  our
 people  a  sense  of  self-esteem,  it  gives
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 our  people  a  belief  that  our  act
 power  38  not  dependant  upon  -  the
 nature  or  upon  the  goodwill  or  the
 technique  of  another  country.  There
 7  &  kind  of  mferior  moral  factor
 coming  into  things  when  some  one
 else  has  to  help  you  m  these  matters.

 We  are  told  that  our  weapons  are
 becoming  obsolete  Every  weapon  is
 obsolete,  there  is  not  a  single  weapon m  any  country  in  the  world  that  is
 not  obsolete,  because  if  it  were  not
 so,  there  is  no  progress  In  our  coun-
 try  it  will  be  more  so  because  our
 requirements,  our  standards  are  80
 much  lower,  because  we  have  no
 opportunity  of  changing  them  into
 something  new,  ang  therefore  it  is  no
 good  for  us  to  say  that  what  we  have
 38  @  956  or  a  955  affair  because  we
 cannot  convert  it  ito  a  959  affair  at
 the  present  time

 While  xt  is  the  function  of  the
 Opposition  to  oppose,  I  hope  what  I
 have  said  would  be  taken  in  the  spirit
 in  which  it  is  submitted,  and  xf  I  may
 say  so  with  respect,  I  bear  no  resent-
 Ment  against  the  statements  made,
 but  they  are  hkely  to  convey  to  the
 armed  forces,  the  civil  service  in  the
 Defence  Ministry  and  the  production
 People  a  lack  of  appreciation  in  some
 quarters  of  the  enormous  effort  that
 3s  being  made  After  all,  to  lift  pro-
 duction  from  Rs  4°7  crores  to  Rs.  20
 crores  m  less  than  two  years  is  not
 very  easy

 Reference  was  made  to  the  wonder-
 ful  equipment  in  the  ordnanee
 factories  You  ought  to  go  and  see
 it,  but  there  is  wonderful  equipment
 in  the  shape  of  manpower  and  talent
 This  is  not  a  military  secret  and  I  can
 tell  you  that  there  is  @  rolling  mill  in
 Kanpur,  Shri  Tyagi  knows  about  it,
 which  was  bought  80  years  ago,  !
 believe,  as  second-hand,  and  it  still
 works,  and  they  keep  on  squeezing

 Ma
 tight  ropes  or  whatever  :t  might

 It  3  not  a  question  of  defence
 equipment  alone.  Now  we  have
 issued  instructions  that  equipment  is
 not  to  be  declared  obsolete  if  it  is  not
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 fit  for  the  purpose  it  was  intend-
 ed;  it  must  be  used  for  other  purposes
 where  greater  tolerance  is  permitted.
 Therefore,  it  is  a  great  mistake  to
 think  that  we  have  got  wonderful
 equipment  which  is  not  used  proper-
 ly.  We  have  equipment  which  other
 establishments  have  not,  for  various
 reasons.  It  may  be  they  have  to  go
 into  special  production  of  alloys  and
 compositions.  What  is  more,  the
 impact  of  the  work  that  is  put  into
 scientific  organisation  is  beginning  to
 be  felt  only  just  now.  I  have  made
 no  reference  to  new  weapons  and
 various  other  matters  of  strategy  and
 so  on  on  which  I  am  not  an  expert.
 Finally,  it  is  not  my  intention  as
 Defence  Minister  to  function  as  a
 soldier  or  sailor  or  airman.  My  busi-
 ness  is  to  discharge  my  responsibility
 to  Parliament.

 Shri  U.  0.  Patnaik:  When  I  referred
 to  the  question  of  supersession,  you
 will  be  pleased  to  remember  that  I
 never  referred  to  personal  matters
 till  now  during  al}  these  years.  I  had
 to  refer  to  it  now  because  just  a  few
 months  ago  a  number  of  officers,
 senior  Brigadiers,  Colonels  and  Lieu-
 tenant  Colonels—I  have  got  a  list  of
 25  SBrigadiers—and  senior  Com-
 modores  of'the  Naval  Force  have  all
 heen  superseded.  I  wanted  to  know
 from  the  hon.  Minister  What  steps
 Government  were  taking  to  avoid
 two  things:  .

 Mr.  Deputy-Spesker:  But  I  thought
 the  hon.  Minister  had  tried  to  explain
 t.

 Shri  U.  C.  Patnaik:...  on  the  one
 hand  the  lowering  of  the  morale  of
 the  officers  by  supersessions  and
 injustice,  and  secondly,  what  steps
 they  have  taken  to  see  that  this  kind
 of  personal  loyalty  that  is  sought  to
 be  built  up  in  the  superior  cadres
 does  not  lead  to  more  7  serious
 happenings.  ‘

 Mr.  Deputy-Speaker:  Order,  order.
 There  ought  not  to  be  a  second  speech.
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 Shri  Krishna  Menon:  I  had  not
 interrupted  the  hon.  gentleman
 before.  I  think  it  is  an  entirely
 unworthy  imputation  so  far  as  the
 Members  of  Government  and  of  our
 armed  services  are  concerned.  These
 suversessions,  as  they  call  them,  will
 take  place,  and  I  want  to  tell  the
 Howse  quite  frankly  there  will  be
 more  supersessions  if  this  Army  is
 going  to  function  properly.

 Mr.  Deputy-Speaker:  Is  there  any
 particular  cut  motion  that  I  am
 required  to  put  to  the  vote?

 T  take  it  all  the  cut  motions  are
 withdrawn  with  the  permission  of  the
 House.

 All  the  cut  motions  were,  by  leave,
 withdrawn.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Prasi-
 dent,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  fhat
 will  come  in  course  of  payment
 during  the  year  ending  the  3ist
 day  of  March,  1960,  in  respect  of
 the  heads  of  demands  entered  in
 the  second  column  thereof  against
 Demand  Nos.  8  to  2  and  09  rela-
 ting  to  the  Ministry  of  Defence.”

 The  motion  was  adopted.

 {The  Motions  for  Demands  for
 Grants  which  were  adopted  by  the
 Lok_  Sabha  are  reproduced  bdelow—
 Ed.

 Demanp  No.  8—-MuInistry  or  DEFENCE

 “That  a  sum  not.  exceeding
 Rs,  $6,92,000  be  granted  to  the  द
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1960,  in  res-
 pect  of  “Ministry  of  Defence”’.
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 Demanp  No.  9—Derence  SAvIcEs,  necessary  to  defray  the  charges
 Evvcorrve-ARMy  which  will  come  in  course  of  pay-

 “That  a  sum  not  exceeding
 Rs.  1,60,19,82,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the,  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1960,  in  res-
 pect  of  ‘Defence  Services,  Effec-
 tive-Army’  ”.

 Demanp  No.  0—Derence  SeEnvrces.
 Errrcrive-Navy

 “That  a  sum  not  exceeding
 Rs.  16,86,67,000  be  granted  to  the

 “President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1960,  in  res-
 pect  of  ‘Defence  Services,  Effec-
 tive-Navy’  =

 Demann  No.  11—Derence  Services.
 Errecrive-Am  Force

 ‘That  a  sum  not  exceeding
 Rs.  54,81,18,000.  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1980,  in  res-
 pect  of  ‘Defence  Services,  Effec~
 tive-Air  Force’  ”’.

 Demanp  No.  2—Derence  Servicee.
 Non-EFFECTIVE-CHARGES

 “That  a  sum  not  exceeding
 Rs.  14,03,60,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 8lst  day  of  March,  1960,  in  res-
 pect  of  ‘Defence  Services,  Non-
 Effective-Charges’  ”.

 l09—Derence  CAPImtAL Demanp  No.
 OutLay

 “That  a  sum  not  exceeding
 Rs.  33,82,50,000  be  granted  to  the
 President  to  complete  the  sum

 ment  during  the  year  ending  the
 Sist  day  of  March,  1960,  in  res-
 pect  of  ‘Defence  Capital  Outlay’  ”.

 Ministry  of  Rehabifitation

 Mr.  Deputy.Speaker:  The  House
 will  now  take  up  discussion  on
 Demand  Nos.  72,  73  and  28  relating
 to  the  Ministry  of  Rehabilitation  for
 which  four  hours  have  been  allotted.

 Hon.  Members  desirous  of  moving cut  motions  may  hand  over  at  the
 Table  within  5  minutes  the  numbers
 of  the  selected  cut  motions.  I  shall
 treat  them  as  moved  if  the  Mempers
 in  whose  names  those  cut  motions
 stand  are  present  in  the  House  and
 the  motions  are  in  oraer.

 Demand’  No.  72—MINISTRY  OF
 REHABILITATION

 Mr.  Deputy-Speaker:  Motion
 moved:

 “That  a  sum  not  exceeding
 Rs.  34,21.000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1960,  in  res-
 pect  of  ‘Ministry  of  Rehabili-
 tation’.

 DEMAND  No,  78-—ExXPENDITURE  ON  Drs-
 PLACED  PERSONS  AND  MINORITIES

 Mr.  Deputy-Speaker:
 moved:

 “That  a  sum  not  exceeding
 Rs.  18,05,08,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3Ist  day  of  March,  1960,  in  res-
 pect  of  ‘Expenditure  on  Displac.
 ed  Persons  and  Minorities’.”

 Motion
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 Demann  No.  328—Carrrar  Ouray  or
 Tae  Monetary  oy  RssAsiLiraTion

 Mir.  Deputy  Speaker:  Motion
 moved:

 “That  a  sum  not  exceeding
 Rs.  '18,51,67,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1980,  in  res-
 pect  of  ‘Capital  Outlay  of  the
 Ministry  of  Rehabilitation’.”

 Shri  Sadhan  Gupta  (Calcutta—
 East):  The  discussion  of  this  Ministry
 is  the  discussion  of  the  destiny  of
 some  nine  million  or  so  of  uprooted
 humanity  who  have  come  away  to
 this  country  in  search  of  shelter  and
 livelihood  of  a  nature  that  is  at  least
 near  the  border  line  of  decency.  The
 story  of  this  Ministry  should  be  the
 story  of  happiness  which  it  has
 brought  in  the  lives  of  these  hapless
 people,  but  in  reality  it  is  almost
 always  the  story  of  their  misery,  and
 very  rarely  the  story  of  their  happi-
 ness.

 This,  at  least,  is  the  picture  in  the
 eastern  region,  and  from  the  com-
 plaints  we  receive,  the  picture  can  be
 said  to  be  only  somewhat  better,  a
 little  better  in  the  West.

 I  shall  make  some  reference  to  the
 West  at  the  conclusion  of  my  speech.
 But,  I  am  naturally  concerned  more
 with  the  East.  Some  hundred  crores
 of  rupees  of  the  poor  fax-payers’
 precious  money  has  been  spent  over
 displaced  persons  in  the  eastern
 region.  One  would  have  expected
 results  at  least  remotely  approaching
 in  vastness  this  vast  expenditure.  But,
 no  one  will  deny—and,  perhaps,  the
 hon.  Minister,  least  of  all—that  so  far
 there  has  been  complete  failure.

 46  brs.

 Differences  exist  between  us  and
 the  Government—I  mean  not  us,  the
 leftists  but  us,  the  people  of  West
 Bengal  and  the  Government  §  about
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 Now,  why  this  failure?  Who  is
 tesponsible  for  ह 12  Blame  is,  of

 question  of  rehabilitation  of  camp
 refugees  because  this  is  a  problem
 which  is  most  urgent.  Why  have  the
 camp  refugees  not  been  rehabilitated
 yet  after  years?  Even  today  you  will
 be  surprised  to  know  that  there  are
 refugees  rotting  in  camps  for  0  or  44
 years,  even  though  the  committee  of
 Ministers  in  7954  recommended  that
 all  refugees  living  in  camps  in  June
 3954  must  be  rehabilitated  by  March
 1955.  ‘Yet,  even  today,  out  of  the
 18,000  odd  families  then  in  camps,
 about  10,000  still  remain  in  camps  in
 doleful  indolence,  an  in@élence
 rendered  inhuman  by  the  doles  they
 suffer  and  the  doles  they  receive.
 Blame,  $f  course,  as  I  said,  is  con-
 veniently  laid  on  the  refugees.  It  is
 said  that  they  want  to  live  on  doles.
 No  Bengali  can  be  happy  about  this
 accusation.  In  fact,  no  true  patriotic
 Indian  can  be  happy  about  this
 accusation  because  it  shows  up  a
 brother  of  his  as  a  sub-human  being.

 For  myself  I  must  confess  to  a  deep
 sense  of  pain  at  such  accusation
 because  I  have  known  these  people  in
 their  homes.  I  have  seen  them  at
 their  pursuits  in  scorching  and
 sweltering  heat  as  well  as  in  blinding
 rain  and  in  waist  deep  water  for  the
 whole  day  at  their  different  pursuits,
 before  their  anvils,  with  the  potter's
 clay  at  the  wheel,  at  the  loom  or  at
 some  other  simple  pursuits  that  the
 villager  has.  I  am  not  a  refugee,  yet
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 let  us  be  employed  in  developing  the
 land.  We  are  ready  to  develop  the
 land  allocated  for  rehabilitation  by
 clearing  the  land  and  constructing
 embankments.’

 their  anguish.  ‘We  are  not  at  all
 willing  to  lead  a  life  in  a  half-dead
 condition  by  depending  idly  on  gov-
 ernment  doles  in  the  camps.’  This
 only  expresses  in  words  the  inarticu-
 late  anguish  of  thousands  of  their
 hapless  brethern  in  every  refugee
 camp  in  West  Bengal.

 The  failure  has  been  due  not  to  the
 refugees  nor  even  to  the  leftists,  who
 are  often  blamed  for  it,  but  due  to  the
 inefficiency  of  the  Government.  For
 this  I  shall  not  rely  on  my  own
 opinion;  I  shall  not  rely  on  the  opinfon
 of  any  leftist  leader  either.  We  might
 both  be  suspects.  I  shall  quote  from
 the  gospel.  I  shall  quote  from  a
 Congress  paper,  from  a  paper  that  is
 the  bitterest  enemy  of  the  com-
 munists,  who  ere  by  far  the  moat
 important  leftist  force  in  Bengal,  a
 paper  which  has  contributed  to  the
 Congress  benches  of  this  House  a
 gentleman  who  was  until  the  other
 day  its  editor,  and  the  virtual  pro-
 prietor  of  which  died  as  a  Congress
 member  of  the  Rajya  Sabha.  I  am
 now  going  to  quote  the  Ananda  Bazar
 Patrika,  or  rather  an  English  transla-
 tion  of  it.  It  says:  ‘If  the  Govern-
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 ment  had  accepted  the  refugee  pro-
 blem  as  an  urgent  problem,  a  national
 problem  and  by  placing  it  above
 party  politics  and  after  gaining  the
 confidence  of  the  opposition  parties’—
 mark  the  words  ‘after  gaining  the
 confidence  of  the  opposition  partics’—
 from  the  very  beginning  applied  itself
 earnestly  to  solving  this  complex  pro-
 blem  through  an  All-Party  Rehabilita-
 tion  Advisory  Board  and  had  under-
 taken  a  proper  plan  for  making
 permanent  arrangements  and  could
 have  given  shape  to  that  plan  through
 the  active  efficiency  that  is  born  out
 of  co-operation  between  official  and
 non-official  agencies,  then,  by  this
 time,  the  refugee  problem  would  have
 vanished.  If  this  were  done,  the
 Hiundred  crores  of  rupees  that  have
 been  spent  during  the  last  40  or  4
 years  in  bringing  down  the  refugees
 to  the  level  of  beggars  and  in  crip-
 pling  their  enthusiasm  and  industry
 could  have  been  spent  on  more  fruit-
 ful  activities.’

 These  are  strong  words,  It  is  not
 from  leftist  sources;  it  is  from  Con-
 gress  sources.  It  only  shows  the
 unanimity  and  the  strength  of  feeling
 in  every  section  of  the  people  of
 Bengal  about  the  failure  to  rehabili-
 tate  these  camp  refugees.  It  con-
 tinues:  ‘The  Government  had  no  lack
 of  funds;  there  was  no  lack  of  good
 will  among  leftist  leaders’.  This  is
 what  the  Congresg  paper  says—that
 Government  had  no  lack  of  funds  nor
 was  there  lack  of  goodwill  among
 leftist  leaders  Even  then  if  चका
 today  the  refugees’  problem  in  West
 Bengal  has  not  been  solved,  is_  it
 because  of  the  want  of  eagerness  on
 the  part  of  the  refugees  to  set  up
 homes?  Will  anyone  in  his  senses
 believe  it?  This  is  what  this  paper
 says.

 6.09  hrs.

 {Saar  Barman  in  the  Chair]

 We  have  the  greatest  dipsrences
 with  the  policy  of  this  pape.  But,  it
 has  pin-pointed  the  two  ~wquisites  for
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 the  success  of  the  rehabilitation  pro-
 gramme,  earnestness  and  all  party  co-
 operation  कर  placing  the  problem
 above  party  politics.

 Now,  let  us  see  how  this  has  been
 done.  I  will  take  the  second  thing
 first—above  party  politics.  How  was
 it  kept  clear  of  party  politics?  How
 ‘was  the  confidence  of  the  opposition
 gained?

 You  know,  certain  decisions  were
 arrived  at  last  July.  There  was  a
 convention  attended  by  the  Central
 and  State  Ministers.  I  have  no
 quarre]  with  that.  But  the  sole
 exception,  as  an  invitee  from  outside,
 was  the  then  President  of  the  West
 Bengal  P.C.C..  who  is  neither  a
 refguee  himself  nor—the  Minister  will
 agree,—will  be  not?—a  person  who
 could  in  any  manner  deliver  any
 goods  on  their  behalf.

 Let  us  now  take  the  question
 of  earnestness.  This  has  been  rightly
 Ppin-pointed  not  only  by  this  paper
 but  was  stressed  by  the  report  of  the
 Committee  of  Ministers.  As  is  well-
 known,  this  committee  was  of
 opinion—and  I  would  quote  here:

 “Experience  has  shown  that
 large-scale  rehabilitation  of  East
 Benga)  refugees  in  these  States—
 that  is  to  say,  the  States  of  Bihar,
 Orissa  and  Madhya  Pradesh  etc.
 is  not  possible  and  we  do  not
 think  the  matter  should  be  fur-
 ther  pursued.”

 That  was  in  ‘1954,  by  a  committee
 consisting  of  the  then  Finance  Minis-
 ter,  Shri  Deshmukh,  the  then  Reha-
 bilitation  Minister,  Shri  Jain  and  the

 Sa
 Minister  of  West  Bengal,  Dr.

 y.

 Now,  for  the  rehabilitation  of
 agricultural  refugees,  this  committee
 advocated  schemes  of  irrigation  and
 land  reclamation  in  West  Bengal  and
 also  schemes  for  establishing  indus-
 tries.  Now,  as  regerds  irrigation  and
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 land  reclamation,  the  committee
 reached  this  conclusion.  They  say:

 “We  feel  that  if  the:  various
 measures  suggested  above  are
 earnestly  pursued,  it  may  be  pos-
 sible  to  solve  the  difficult  question
 of  land  for  the  resettlement  of  the
 displaced  persons.”

 The  camp  refugees  naturally  want  to
 remain  in  West  Bengal.  The  practi-
 eability  of  this  may  be  questioned.  I
 shall  demonstrate  to  the  hilt  that  it
 is  practicable.  All  will  agree  with
 their  desire  to  be  in  their  own  home-

 .land.  It  is  perfectly  natura)  that  a
 plant  grows  best  in  its  natural  sur-
 roundings.  Besides  this  obvious  emo-
 tional  reason,  there  have  been  other
 reasong  which  have  contributed  no
 less  to  the  strong  desire  of  the  camp
 refugees  to  remain  in  West  Bengal.
 One  reason  is  the  tragic  experience
 of  rehabilitation  outside.West  Bengal.
 Selection  of  wrong  sites,  failure  to
 provide  gainful  occupation  even  for
 agriculturists,  failure  to  provide
 timely  assistance,  unsympathetic
 attitude  of  the  officers,  indifference
 and  calloug  attitude  of  the  Central
 and  the  State  Governments  concern-
 ed  as  to  the.  grievances  of  the
 refugees,  repressive  measures—and
 all  these  in  an  environment  where
 popular  sympathy  cannot  be  drawn
 to  their  just  cause  due  to  language
 and  other  difficulties—all  these  have
 shattered  the  confidence  of  the
 refugees.  The  recent  firing  in  Betiah
 and  the  repression  in  Char  Betiah
 have  certainly  not  improved  the
 situation.  The  committee  of  Minis-
 ters,  ag  I  have  shown,  found  it  use-
 less  to  plan  large-scale  rehabilitation
 outside  West  Bengal.  There  might
 have  been  an  influx  of  refugees  after
 that  but  that  certainly  does  not  alter
 the  situation  from  the  point  of  view
 of  practicability  of  rehabilitation  out-
 side  West  Bengal.  Nevertheless,  we
 are  told  of  an  FE)  Dorado  Dandakar-
 anya.  The  way  this  project  is  mov-
 ing  raises  the  gravest  apprehensions
 as  to  its  success.  Already  the  orig-
 inal  plan  of  settling  the  first  batch
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 at  Balimela  in  Malkaganj  Taluk  has
 been  given  up  for  Farashgaon  in
 Narainpur  Taluk.  The  quantity  of
 land  which  was  required  in  Farashgeon
 which  is  needed  for  the  lay-out  of  the
 villages  according  to  the  plan  is,  I  un-
 derstand,  not  forthcoming  and  the
 method  of  work  had  therefore  to  be
 changed.  The  hon.  Minister  has  stated
 on  23rd  January  that  2,258,000  acres
 had  already  been  reclaimed  at  Farash-
 gaon.

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 BKhanna):  I  am  being  misquoted;  I
 have  never  said  like  that  anywhere,
 either  in  Parliament  or  outside.

 Shri  Sadhan  Gupta:  I  am  referring
 to  the  Press  report.

 Shri  Mehr  Chand  Khanna:  I  was
 asked  this  question  and  I  took  trouble
 to  tell  in  this  House  or  the  other
 House  that  only  1400-1500  acres  had
 been  reclaimed.  We  were  hoping  to
 reclaim  about  two  lakhs  of  acres
 during  the  course  of  the  next  three
 years  That  is  my  programme  which
 I  have  mentioned  in  this  House  and
 outside.

 Shri  Sadhan  Gupta:  I  have  had  it
 from  the  Press  reports.  I  am  sorry
 if  it  was  a  mistake.  I  have  the  press
 report  dated  23rd  January  when
 Parliament  was  not  in  session.  Any-
 way,  whether  he  made  that  statement
 or  not  at  the  time  of  the  report  in
 the  Congress  paper  I  quoted,  there
 were  only  7200  acres  reclaimed  out
 of  which  only  600  acres  were  fit  for
 cultivation  Now,  according  to  the
 same  report  the  water  supply  arrange-
 ments  are  inadequate  and  I  under-
 stand  from  another  report  that  even
 medical  arrangements  are  inadequate
 even  for  the  small  number  of  refugees
 that  had  been  taken  there.  Also  the
 same  ceport  in  the  same  paper  says
 that  single  ply  tents  have  been
 provided  and  these  tents  used  to  get
 heated  up  even  in  winter.  A  refugee
 according  to  that  paper  had  remarked
 thet  “df  Mr.  Fletcher's  dog  oan  remain
 im  that  tent  for  two  hours  in  Baisakh,
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 I  will  live  there  for  the  whole  of  my
 life”.  Fortunately,  Mr.  Fletcher’s  dog
 has  been  saved  the  trouble  because  an
 air-conditioned  mobile  house,  I  under-
 stand,  has  been  found  for  him.  Whea
 Officials  were  asked  why  these  three
 ply  tents  were  not  provided,  the
 answer  waz  that  the  character  of  the
 refugees  waa  such  that  they  would
 sell  away  the  other  two  plys.  With
 such  happy  relations  between  the  re-
 fugees  and  the  officers  and  such  con-
 fidence  in  them,  is  there  any  doubt
 that  the  project  will  be  a  thundering
 success?

 Shri  Mebr  Chand  Khanna:  May  I
 know’  from  the  hon.  Member  the  name
 of  the  paper?

 Shri  Sadhan  Gupta:  I  am  quoting
 from  the  Ananda  Bazar  Patrika—a
 very  bitterly  anti-communist  paper,  a
 Congress  paper...  (Interruptions.)

 Some  Hon.  Members:  No,  no.

 Shri  T.  B,  Vittal  Rao  (Khammam):
 The  Minister  does  not  read  it.

 Shri  Sadhan  Gupta:  There  are  even
 more  fundamental  objections  to  be
 met.  As  far  as  I  know  the  soli  investi-
 gation  has  nof  been  carried  on  by
 any  expert  in  Dandakaranya  area,  The
 Gazetteer  of  Koraput  district  and  the
 Orissa  Censug  report  which  I  quoted
 Jast  year  show  that  the  soil  will  not
 retain  its  fertility  after  being  exposed
 to  three  or  four  summers  which  wil}
 eat  away  the  humus.  It  is  inevitable
 if  the  refugees  are  sent  there  in  large
 numbers  there  must  be  conflict  with
 the  local  population  of  the  particular
 State  concerned,  apart  from  the  popu-
 lation  of  the  locality  itself.  There  is
 a  large  landless  population  both  in
 MP.  and  Orissa  and  they  would  feel
 aggrieved  at  being  deprived  of  what
 they  would  consider  their  prior  right
 to  have  lands  developed  in  their  own
 State.  A  difficult  law  and  order  situa-
 tion  would  arise  and  a  feeling  of
 insecurity  among  the  refugees  is  bound
 to  result.

 Mr.  Ohairman:  May  I  just  tell  the
 hon.  ‘Member  that  the  time  allotted
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 lakhs  are  in  West  Bengal.  How  can
 such  a  large  number  be  possibly  re-
 habilitated  in  West  Bengal.  Let  us
 understand  that  the  problem  is  not
 to  provide  occupation  for  82  lakhs  nor
 even  to  one  lakh  but  just  to  about  45
 thousand  families,  comprising  some
 1,72,000  persons  who  were  in  camps
 on  28th  February.  Let  us  put  it  at
 50,000.  70  per  cent  of  them  being
 agriculturists,  the  number  of  agricul-
 turists  would  be  35,000  families.  Let
 us  remember  that  after  ten  or  twelve
 years  in  camp,  many  agriculturists
 would  have  lost  the  heriditary  inclina-
 tion  and  will  be  eager  and  able  to
 change  their  occupation,  But  let  us
 take  it  to  be  38,000  at  the  highest.  Out
 of  this  I  could  show  the  mathematics
 of  it.  Some  will  be  settled  through
 bainanama  schemes.  All  the  mathe-
 matics  I  could  go  into  but  I  have  no
 time.  But  after  that  only  27,000  agri-
 culturists  have  to  be  settled  and
 another  2,700  non-agriculturists  could
 be  absorbed  in  the  agricultural
 schemes.  As  for  the  rest  fisheries  may
 be  started,  industries  may  be  started
 and  cottage  industries  may  be  helped
 by  assistance  and  medium  and  smail-
 scale  industries  can  be  started  by  the
 Government.

 Now,  ample  lend  is  available.  The
 crop  survey  report  shows  that  9,80,000
 acres  are  available  and  that  land  could
 be  made  cultivable,  A  part  of  it
 which  is  @escribed  as  unculturable
 ‘waste  could  be  made  cultivable  by

 if  suitable  schemes  ‘are  undertaken.
 be  impossible  to

 rehabilitate  27,000  agricultural  fami-
 lies,  It  would  require  about  1,28,900
 acres  of  land.  Ali  that  is  exnlained  in
 the  memorandum  of  the  UCRC  and  I
 am  taking  even  higher  figures  That
 can  easily  be  found.

 As  regards  industry,  only  5.000  will
 have  to  be  provided  and  what  is  the
 prospect  there?  “Sir  Biren  Mukerjee
 stated  before  the  convention  of  indus-
 trialists  and  businessmen  that  in  a
 State  like  West  Bengal  the  scope  for
 such  expansion  is  very  vast.  We  have
 here  many  major  industrie«  in  the
 State  and  we  are  blessed  with  abun-
 dance  of  raw  materials  and  skilled
 labour.  In  the  coming  months  oppor-
 tunities  of  expansion  will  be  immense
 in  view  of  the  Increased  surply  of
 pig  iron,  steel,  coal,  electmcity  and
 other  néw  materials.”  Shri  Btjay
 Prasad  Singh  Roy,  in  the  same  con-  |
 vention  said:

 “Fortunately  for  us,  West  Ben-
 gal  is  rich  in  material  resources
 and  over  a  period  of  years  a  num-
 ber  of  industries  have  been  built
 up  within  the  State.  In  recent
 years,  the  engineering  industry
 particularly  has  made  greater
 strides  and  ventured  into  new
 lines  of  production.  The  big  in-
 dustrial  complex  which  is  rising
 fast  in  Durgapur  offers  a  splendid
 opportunity  for  the  establishment
 of  several  new  industries,  special-
 ly  that  of  ancillary  type.  It  is  in
 this  field  of  ancillary  and  medium
 and  small  scale  industries  that  a
 new  vista  has  opened  up”.

 So.  at  least  in  the  matter  of  industries,
 if  the  Government  Is  earnest,  then,  an
 immense  field  exists.  But  this  earnest-
 ness  has  ‘been  lacking.  The  Commit-
 tee  of  Ministers  recommended  this
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 absent.  For  instance,  in  taking  up  tne
 Sainanama  scheme’  2  celling  of
 Rs.  2,500  was  put  as  a  limit  for  a
 family,  but  for  Rajasthan  the  ceiling
 is  raised  to  Rs.  5,000  or  more

 The  industrial  schemes  also  have  not
 prospered,  because  the  Government
 has  refused  to  establish  small  and
 medium  industries  in  the  public  sec-
 tor  on  the  plea  of  the  industrial  policy.
 But  when  :t  comes  to  rehabilitation,
 outside  West  Bengal,  small  and
 medium  industries  are  being  establiah-
 ea  by  Government  in  the  public  sec-
 tor.  For  West  Bengal,  a  Rehabilita-
 tion  Industries  Corporation  has  been
 set  up  uncer  a  person  who  has  been
 exposed  as  evading  lakhs  of  rupees  by
 way  of  sales  tax,  and  I  do  not  know
 what  the  refugees  can  expect  from
 him  by  way  of  bettering  their  pros-
 pects  of  employment.  There  is  no
 difficulty  in  rehabilitating  the  camp
 retugees  in  West  Bengal.  Now,  I  have
 a  few  words  to  say  about  the  western
 region.

 Mr,  Chairman:  The  time  3s  over.
 Anyway,  the  hon.  Member  rhould
 finish  in  two  minutes.

 Shri  Sadhan  Gupta:  Regarding  that
 aspect,  the  Minister  proposes  to  com-
 mit  suicide  regarding  the  western
 region,  at  2  o’clock  on  the  3ist  March,
 ‘1960!

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  I  have  extended  it  by  three
 months!

 Shri  Sadhan  ह...  Still,  I  would
 ask  him  not  to  commit  suicide.  There
 are  so  many  problems  which  still  seem
 to  be  unresolved.  For  instance,  take
 the  Purana  Quila  residents.  They  have
 not  been  provided  for  yet.  They  were
 proposed  to  be  given  a  site  at  Jung-
 pura.  The  site  is  now  being  denied
 to  them  on  the  plea  that  the  Defence
 Ministry  has  objected  to  rehabilitation
 of  refugees  there  for  strategic  reasun.
 There  are  already  squatters  residing
 there.  How  can  the  refugees  be  more

 industry.  You  will  be  surprised  to
 know  that  the  proposition  is  from  50
 per  cent  to  none  at  all;  no  refugees  at
 all  are  being  employed  in  some  indus-
 tries,  All  this  must  be  settled  befors

 on,
 Minister  proposes  to  commit  sui-
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 Shri  V.  F.  Nayar:  The  House  is  very
 thin;  there  are  less  than  25  Members
 in  the  House.

 Mr,  Chairman:  We  will  see.

 Shri  A.  C.  Guha  (Barasat):  I  have
 had  the  good  luck  or  bad  luck  of
 criticising  this  Ministry  ever  since  this
 Ministry  was  created  and  ever  since
 I  have  been  a  Member  of  this  House.
 But  I  should  say  recently  there  has
 been  a  turn  for  the  good.  Particular-
 ly  this  year,  some  important  changes
 and  effective  changes  have  been  made,
 I  shall  limit  my  observations  solely  to
 East  Bengal  refugees.  I  have  not
 much  to  say  about  the  West  Pakistan
 refugees,  except  that  before  clos-
 ing  his  shop  for  the  West  Pakistan
 refugees,  the  hon.  Minister  may  kind-
 ly  make  a  proper  assessment;  one  or
 two  small  complaints  here  and  there
 should  also  be  looked  into  by  the
 hon.  Minister  before  he  decides  to
 close  the  establishment  for  the  West
 Fakistan  refugees.  We  should  not
 leave  some  ataail  petty  complaints  un-
 cared  for.
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 {Shri  A.  C.  Guha}
 With  this  observation  about  the

 western  side,  I  wili  concentrate  my
 observations  on  the  East  Pakistan  re-
 fugees.  Last  year,  there  was  a  con-
 ference  in  Calcutta  and  certain  policy
 decisions  were  taken.  One  of  them
 was  that  the  camps  would  be  liquidat-
 ed  by  ist  July  this  year.  I  think
 there  need  not  be  a  very  fixed,  un-
 relaxable  target  date  as  lst  July;  there
 is  nothing  sacred  about  that  date.
 Only,  an  attempt  should  be  made  tu
 liquidate  the  camps  as  soon  as  pos-
 sible.  The  hon.  Member  who  preccd-
 ed  me  referred  to  the  long  stay  in
 camps  of  these  refugees.  I  am  glad  at
 last  they  have  realised  the  point  that
 the  refugees  should  not  have  been
 kept  in  those  camps  for  so  many  years.
 If  that  realisation  had  come  to  them
 earlier,  the  solution  of  this  problem
 might  have  become  easier

 I  find  in  this  report  four  new  fea-
 tures  adopted  One  is  shift  in
 emphasis  from  relief  to  rehabilitation
 I  think  last  year  also,  I  had  to  criticise
 this  Ministry  for  huge  amounts  being
 spent  on  relief  and  that  is  more  or
 less  a  complete  waste  from  the  point
 of  view  of  the  total  national  economy
 Anything  that  has  been  given  in  relief
 gives  no  return  to  the  nation  If  that
 amount  had  been  spent  on  rehahilita-
 tion,  those  refugees  would  have  added
 to  the  national  wealth  by  their  pro-
 ductive  labour  So,  I  should  that  this
 shift  in  emphasis  from  relief  to  re-
 habilitation  is  a  good  change

 Another  good  change  is  the  integra-
 tion  of  the  rehabilitation  schemes  with
 the  general  development  schemes  of
 the  country.  That  also,  I  feel,  should
 have  been  adopted  years  ago.  One
 result  in  the  Government's  policy  in
 treating  the  refugees  as  a  separate
 category  was  to  create  some  vested
 interests.  Though  I  am  not  technical-
 ly  a  refugee,  socially  I  am  also  a  re-
 fugee  as  I  come  from  East  Bengal.  I
 had  occasion  to  go  to  the  refugee  areas
 perhaps  more  than  most  of  the  Mem-
 ders  of  the  House.  I  told  them  frank-

 APRIL  y,  950  for  Grante  370936

 Ty  that  it  would  be  wrong  on  their
 part  to  make  themselves  another  sort
 of  Scheduled  Castes  or  Scheduled
 Tribes,  keeping  ves  separate
 or  aloof  from  the  totality  of  the
 national  existence.  They  must  merge
 themselves  with  the  local  people,
 among  whom  they  have  been  put  in
 the  rehabilitation  areas,  This  new
 feature  also  I  vety  much  welcome.
 Rehabihtation  scheme  should  be
 integrated  with  the  general  develop-
 ment  schemes  of  the  country  or  of  the
 particular  area.  No  school  should  be
 particularly  or  exclusively  ear-mark-
 ed  for  the  refugees,  no  tube  wells
 should  be  exclusively  ear-marked  for
 the  refugees.  Any  assets,  created  out
 of  these  rehabilitation  department
 grants,  should  also  be  available  to  the
 local  people  who  may  ‘not  be  refugees
 but  who  have  been  generally  resi-
 dents  there,  and  who  also  lack  many
 social  amenities  being  provided  by  the
 Rehabilitation  Department  Of  the  4
 new  features,  these  two  new  features
 I  welcome  cordially,  and  I  hope  these
 two  things  will  be  pursued  with  vigour
 and  with  some  imagination

 According  to  the  policy  adopted  Isst
 year  schemes  have  now  been  formu-
 lated  for  the  rehabilitation  of  the  East
 Bengal  refugees  outside  Bengal,  The
 predecessor  of  the  present  Munistei,
 Shri  A  P  Jain,  several  times  men-
 tioned  on  the  floor  of  this  House  that
 East  Bengal  refugees  did  not  like  to  go
 outside  Bengal  and  so  no  schemes
 could  be  formulated  for  rehabilitation
 outside  Bengal  The  hon  Member
 who  preceded  me  quoted  from  the  re-
 port  of  the  Ministers’  Committee,  bas-
 ed  on  that  impression  and  that  in-
 formation  During  these  years  on
 several  occasions  I  protested  against
 that  statement.  And  I  am  glad  now
 the  Minister  agrees  that  such  a  state-
 ment  is  rather  calumnous  to  the  peo-
 ple  who  have  suffered  much  and  who
 have  been  put  in  a  great  difficult  situa-
 tion.  Now  schemes  have  been  proper-
 ly  formulated  and  properly  executed
 and  the  cehabilitation  schemes  in
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 several  places  outade  West  Bengal
 have  been  functioning  quite  well  and
 they  have  become  quite  popular  aiso.

 Only  a  few  months  ago  I  went  to
 a  camp,  rather  a  big  camp,  and  a  very
 bad  camp  too  as  regards  amenities.  I
 met  number  of  refugees  in  tnat
 camp.  They  protested  agaist  any  ai-
 tempt  to  take  them  outside  Bengal.
 They  even  said:  we  wouid  court  aeain
 rather  than  go  outside  Bengali.  Sut
 after  a  few  months  one  of  those  wou
 was  80  vigorous  in  protesting  against
 taking  them  outside  Bengai  himseir
 went  to  the  U.P,  Scheme  or  Rajasthan
 Scheme,  I  am  not  sure  which.  Then  he
 wrote  to  his  colleagues  in  the  camp:  4
 was  a  fool  not  to  have  accepted  these
 schemes  earlier;  now  I  find  I  have  got
 a  new  phase  of  life  and  I  am  quite
 happy.  He  also  asked  his  other  col-
 leagues  to  join  him.

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 What  effect  had  5४7

 Shri  A.  C.  Guha:  I  think  the  Munis-
 ter  will  agree  that  there  is  hardiy  any
 opposition  from  the  retugees  to  go
 even  to  the  Dandakaranya  or  even  to
 the  Bettiah  scheme.  Their  offer  to
 go  now  outstrips  the  capuuty  to
 observe.

 About  the  Dandakaraya  scheme,  I
 think  7४  8  too  early  to  make  uny
 public  criticism  of  that  scneme.  3  nave
 also  heard  many  complaints  and  some
 of  them  I  have  passed  on  to  the  Minis
 ter.  There  have  been  some  changes
 in  the  scheme  also,  and  2  do  not  think
 that  is  anything  quite  bad.  There
 should  be  no  sancity  that  once  a
 scheme  is  formulated  or  adopted  it
 should  not  be  changed  even  if  on
 further  examination  found  to  be  de-
 fective.  But  only  I  request  the  hon.
 Munster  that  whenever  he  finds  any
 complaint  about  the  Dandakaranya
 scheme  he  may  personally  enquire  into
 those  complaints  and  may  not  leave
 those  things  only  to  the  enquiry  or  the
 report  of  the  officers  concerned.  It
 sometimes  happens  that  the  complaint
 is  sent  to  the  same  batch  of  officers
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 against  whom  the  complaint  is  mac...
 So,  4  think  the  enquiry  of  any  such
 complaint  should  be  done  through
 some  independent  machinery  and  the
 hon.  Minister  may  personally  look  379
 those  things.  I  wish  the  Danda-
 karanya  scheme  complete  success  and
 I  am  sure  that  it  will  be  success  pro-
 vided  it  executed  with  proper  care
 and  consideration.

 But  I  do  not  like  that  ten  thousand
 families  from  the  camps  should  be
 retained  in  West  Bengal.  I  have  some
 knowledge  of  West  Bengal  even  be-
 fore  the  attainment  of  mmdependence
 and  also  after  the  attaanment  of  inde-
 pendence.  You,  Sir,  also  must  have
 some  knowledge,  at  least  of  the  nor-
 thern  districts  of  West  Bengal.  I  can
 say  with  confidence  that  West  Bengal
 from  the  point  of  view  of  rehabilita-
 non  of  refugees  has  reached  more
 than  the  saturation  point.  I  would
 request  that  even  of  the  32  lakhs  who
 are  claimed  to  have  been  rehabilitat-
 ed  in  West  Bengal  some  of  them
 should  aiso  be  taken  out  of  those  re-
 habilitatuion  sites  and  re-settled  either
 in  Dandakaranya  or  in  some  other
 scheme  outaide  West  Bengal.

 In  the  Ministers’  Conference  last
 year  it  was  also  agreed  that  “after  the
 needs  of  the,  camp  population  from
 West  Bengal  had  been  met  and  lands
 and  other  avenues  of  employment
 made  available  in  the  Dandakaranya
 project,  the  partially  rehabilitated
 familes  may  also  be  considered  for
 assistance”—s.e.  in  the  Dandakaranya
 scheme.  I  think  that  is  the  meaning
 of  this  whole  sentence.  I  pleaded
 with  him  on  other  occasions  also  and
 again  I  plead  for  the  partially  rehabi-
 litated  refugees—he  is  smiling;  I  do
 not  know  whether  his  smile  is  for
 rejection  or  for  acceptance,  but  J  will
 still  press  that  even  these  partially
 rehabilitated  refugees  should  be  given
 some  scope  for  rehabilitation  in  some
 other  areas  outside  West  Bengal  pre-
 ferably  in  Dandakeranya,

 It  is  now  admitted  that  the  rehabili-
 tation  schemes  in  West  Bengal  have
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 proved  very  much  of  a  succes,  Another  ६  that  I  would  0
 most  of  them.  The  hon.  Minister  him-  stress  is  ee  the  Bainama  wen self  knows  and  the  Bengal  Govern-  f  find  3500  families  have  been  given ment  also  admits  that.  If  these  22  loans  on  the  deinama  schemes.  That lakh  of  refugees  or  a  considerable  is  a  premium  on  dishonesty  and  poiiti- portion  of  them  have  not  been  pro-  cal  agitation.  That  is  a  premium  on
 perly  rehabilitated  that  is  no  fault  of  corrupt  practices  of  the  officials,  That
 theirs,

 haa  eerste
 of  the  Gov-  is  a  premium  on  the  corrupt  practices

 ernment’  ०  to  bifurcate  the
 ia  aan  |

 of  the  touts  and  middlemen  and  that

 due  to  which  these  schemes  have  not

 amount  is  to  be  given  to  them,  under
 the  present  procedure,  has  been  given
 and  so  no  further  relief  is  to  be  given
 to  them,  I  think  that  would  be  treat-
 ing  the  cases  just  in  a  routine  manner.
 Recently,  I  referred  four  cases  of  one
 particular  area  to  the  Minister  in
 charge  of  Rehabilitation  in  West  Ben-
 gal.  He  sent  me  a  copy  of  the  official
 report  which  has  been  submitted  to
 him  in  these  four  cases,  I  do  not  like
 to  read  out  the  whole  thing  In  the
 end,  it  is  stated  in  the  report  that  it
 will  be  found  that  all  the  four  families
 have  been  given  all  kinds  of  admis-
 sible  rehabilitation  loans  and  as  such
 there  is  no  further  scope  to  help  them
 from  this  department.  A  majority  of
 the  families  resettled  under  this
 scheme  cannot  be  considered  to  have
 been  economically  resettled.’  There  is
 little  scope  for  employment  in  that
 area.  In  some  of  the  cases,  it  has  been

 been  trying  to  get  day  labourer’s  work
 they  cannot  get  it  on  more  than
 days  in  a  week.  The  wage  is
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 marginal  lands,  either  under  Govern-
 ment  scheme  or  batnama  scheme
 may  be  available,  but  will  not  be  suit-
 able  for  rehabilitation.  With  sisal  and
 sabai  grass  cultivation,  no  family  can
 be  rehabilitated.  It  is  befter  that  the
 Minister  takes  a  bold  step  of  taking
 them  out  of  West  Bengal  and  settling
 them  in  Dandakaranya  or  some  other
 places  which  are  becoming  more  and
 more  populer  with  the  refugees  them-
 selves.

 Coming  to  the  question  of  the  so-
 called  rehabilitated  refugees  in  West
 Bengal,  I  would  like  to  draw  the  at-
 tention  of  the  hon.  Minister  to  a  por-
 tion  of  my  constituency,  Ashoknagar-
 Habra  township.  This  is  a  big  town-
 ship  with  hardly  any  civil  or  urban
 amenities.  The  other  amenities  may
 wait  for  some  time  but  not  the
 avenues  for  earning  livelihood.  The
 hon.  Minister  has  provided  money  for
 many  primary  schools,  girls  schools,
 boys  schools,  all  sorts  of  schools,  That
 would  complicate  the  problem  fur-
 ther.  It  is  better  not  to  have  these
 schools  if  he  cannot  provide  new  occu-
 pations  for  them.  I  would  request



 the  hon.  Minister  will  agree  that  this

 Shri  A.  C.  Guha:  I  should  like  to

 Shri  A.  C.  Guha:  After  getting  train-
 ing,  they  go  back  to  their  homes.  They
 ao  not  take  to  the  avocation  in  which
 they  have  been  trained.  Government
 should  take  up  the  initiative  of  putting
 up  some  co-operative  small-scale  in-
 dustries.  By  small-scale  industnes,  I
 do  not  mean  small-scale  industries
 according  to  the  Government  detini-
 tion  of  Rs  5  lakhs  as  total  investment.
 There  should  be  industries  with
 Rs.  25,000,  Rs.  30,000  and  Rs  50,000.
 not  beyond  Rs.  l  lakh  With  that,  I
 think  they  can  provide  employment
 to  a  number  of  people  and  these  will
 be  labour  incentive,  not  capital  incen-
 tive  industries.  There  are  also  sem)-
 agricultural  productive  units  ike
 poultry,  dairy  etc.  I  sent  one  such
 scheme  to  the  hon,  Minister.  This  has
 been  sanctioned  sometime  back,  but
 at.  will  be  put  into  effect  m  the  next
 two  or  three  years,  in  Gobardanga
 About  three  thousand  refugees  have
 been  rehabilitated  7  a  small  town
 Small  loans  may  be  given  to  the  fam:-
 hes  so  that  they  may  set  up  poultry-
 farming.  Instead  of  having  one  big
 scheme,  we  can,  have  small  schemes  in
 this  respect.

 In  the  matter  of  rehabilitation  of
 refugees,  we  should  not  leave  it
 entirely  to  the  individual  initiative  of
 the  refugees  themselves.  Now,  Gov-
 ernment  have  taken  up  the  scheme  of
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 taking  initiative  themselves  for  reha-
 biltatng  the  refugees.  It  w  a  good
 thing.  But  my  point  is  this—we  may
 not  go  to  the  other  extreme  of  dis-
 couraging  individual  initiatrve.  We
 have  set  up  the  Rehabilitation  Indus-
 tries  Corporation.  To  what  land  of
 industrial  units  are  they  able  to
 render  help  with  investments?  Are
 they  able  to  help  in  matters  relating
 te  semi-agricultural  production  units
 like  dairy,  poultry,  fishing  and  sucn
 like  things?  There  should  be,  I  think,
 some  organisation  to  organise  such
 types  of  productsve  units  which  may
 engage  a  number  of  refugees  in  small
 places.

 Mr.  Chairman:  About  these  matters
 the  hon.  Member  may  have  written
 to  the  hon.  Minister  in  detail,

 Shri  A.  C.  Guha:  I  will  deal  with
 only  two  points  more.  I  find  that
 there  is  a  Home  of  unattached  women
 and  orphans  in  Bombay.  I  think  th
 probably  refers  to  the  Saurashtra
 Home  I  thought  that  it  had  been
 abolished.  If  it  is  not  so,  I  would
 request  the  hon  Minster  to  bring  the
 Home  to  Dandakaranya  or  to  U.P.  or
 im  some  place  where  the  Bengali
 refugees  are  being  rehabilitated.  My
 appeal  us  this  Please  do  not  keep
 them  in  Saurashtra,  That  has  «a
 bead  beginning.  Their  condition
 even  now  is  not  quite  proper.

 There  are  about  five  lakhs  of
 refugees  in  Assam.  Recently  the  hon.
 Minster  has  initiated  a  policy  of  not
 giving  loan  to  pre.l958  refugees  ex-
 rept  37  very  deserving  or  hard  cases.
 There  are  simular  cases  70  Bengal  also
 where  they  are  living  with  fnends
 and  relatives  These  cases  should  not
 be  ignored.  Because  they  had  not  so
 song  added.  te  the  burden  of  the  Gov-
 ernment,  Government  should  not
 ignore  their  claims  to  be  rehatuilitated.
 Pre-]953  refugees  of  Assam  or  the
 non-camp  refugees  of  West  Bengal
 numbering  eight  lakhs  are  staying
 with  frends  and  relatives  They
 should  be  given  proper  rehabilitation
 facilities.
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 Shri  Ajit  Singh  Sarhadi  (Ludhiana):
 Mr.  Chairman,  Sir,  4  wonder  if  tus
 debate  is  going  to  be  the  last  debate
 on  the  western  wing  of  the  Ministry
 of  Rehabilitation.  But  I  do  hope  that
 the  speeches  today  are  not  going  to
 be  funeral  oration  on  the  expected
 demise  of  the  western  wing  of  the
 Ministry  of  Rehabilitation.  Funeral
 orations  are  of  two  kinds.  One  kind
 ig  on  the  demise  of  an  old  man  who
 has  settled  his  children  well,  has  left
 something  for  them  for  the  rainy  day,
 has  done  his  duty  in  life  and  xs  going
 to  depart  amidst  the  chanting  of  the
 hymns,  surrounded  by  his  dear  and
 near  ones  who  are  grateful  to  him
 There  is  another  kind  of  funeral  ora-
 tion  also,  where  the  death  is  due
 either  to  an  accident  or  due  to  natural
 reasons,  and  the  individual  has  not
 done  his  duty,  33  leaving  his  children
 stranded  and  even  his  wife  abuses  him
 saying  ‘Why  was  I  married  to  him?”
 I  am  confused,  if  really  this  debate  s
 going  to  be  the  lest  debate,  what  kind
 of  funeral  oration  it  should  be

 When  I  look  at  the  last  eleven  or
 twelve  years,  and  the  achievements
 this  Ministry  has  gained  in  the  matter
 of  relief,  rehabilitation  and  compensa-
 tion  to  the  refugees  from  the  West,
 when  I  look  at  the  zeal  and  the  honesty
 of  purpose  of  the  Minister  in  charge
 and  the  personnel  of  the  Ministry,  I
 feel  I  must  congratulate  them  that
 they  have  tried  to  do  their  utmost  In
 fact,  I  was  a  very  close  observer  of
 the  efforts  of  this  Ministry,  because
 I  too  as  a  displaced  person  came  to
 a@  place  and  settled  at  a  place  where
 I  could  closely  observe  the  doings  of
 this  Ministry,  particularly  in  relation
 to  the  rural  population.

 The  problem  was  a  colossal  one,  and
 the  problem  was  quite  different  from
 the  one  whch  we  were  confronted
 with  in  the  2ast,  that  is,  migration  of
 population  from  East  Pakistan.  It
 was  a  sudden  migration  of  nearly  47
 lakhs  of  people,  coming  to  this  side
 absolutely  stranded  and  penniless,
 without  anything  to  fall  back  upon,
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 and  all  of  them  coming  together.  I
 congratulate  the  Ministry  on  the  way
 in  which  this  problem  was  dealt  with.
 It  was  due  to  the  efforts  of  this  Minis-

 Population  settled  there,  and  we  find
 that  the  production  of  food  has  not
 slackened  down,  because  the  land  was
 soon  allotted  to  the  people;  and  they
 were  made  to  sit  down,  and  there  was
 not  much  of  a  disruption  in  the  Punjab
 economy.

 In  this  connection,  I  would  be  fail.
 ing  in  my  duty  if  as  a  Punjabi,  I  do
 not  compliment  those,  uicluding  the
 Minister,  and  also  the  personnel  of
 the  Ministry,  and  particularly  those
 who  were  in  charge  at  that  tume  and
 much  later  in  the  matter  of  rehabili-
 tation  of  the  rural  population.  I  am
 reminded  of  the  work  of  particularly
 Sardar  Tarlok  Sigh,  the  Durector-
 General  then,  Shri  P  N  Thapar,  and
 Shri  Randhawa,  who  exerted  their
 utmost,  ang  who  did  ther  best  in
 rehabilitating  the  people  on  the  land
 I  recapitulate  the  days  when  I  saw
 hundreds  of  people  surrounding  their
 houses,  sitting  there  in  the  lawns,  fol-
 lowing  them  at  all  hours  of  the  day,
 and  with  all  this,  they  bore  with  them
 This  38  so  far  as  the  achievements
 of  the  Ministry  are  concerned

 But  when  I  look  at  the  condition  of
 the  displaced  persons,  these  47  lakhs
 of  population  that  has  migrated  from
 West  Pakistan,  when  I  go  amongst
 them,  and  see  the  difficulties,  I  must
 confess  I  feel  very  much  dejected  and
 depressed  Despite  the  profession  of
 thts  Ministry  tHat  rehabilitation  has
 been  achieved,  that  this  47  lakh  popu-
 lation  has  been  settled,  and  that  they
 must  now  fit  in  with  the  normal  eco-
 nomy  of  the  country,  I  beg  to  differ
 from  this  claim  of  the  Ministry.

 Therefore,  I  submit  at  the  outset
 that  it  would  be  in  the  fitness  of  things
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 af,  in  the  circumstances,  a  gmail  com-
 mittee  is  appointed,  comprising  some
 Members  of  Parliament  and  some
 notable  personalities  from  outside  to
 ३300४  into  this  question,  to  tour  the
 country,  to  hear  complaints  and  then
 come  to  a  conclusion  as  to  whether  the
 rehabilitation  of  these  47  lakhs  of
 peopie  who  have  come  from  West
 Paiistan  is  complete  or  not.  The
 problem  has  been  so  colossal,  so  big,
 tha:  after  eleven  years  of  the  efforts
 of  the  Government  of  India  in  the
 Ministry  of  Rehabilitation  it  is  but  fair
 that  there  should  be  a  proper  assess-
 ment  whether  the  rehabilitation  is
 complete  or  not.

 You  will  recollect  that  at  the  begin-
 ning  the  Ministry  had  an  advisory
 body,  both  of  Members  of  Parliament
 and  persons  from  outside,  to  advise  on
 different  matters  pertaining  to  proper
 rehabilitation.  J  am  glad  that  the  hon.
 Minister  himself  for  years,  up  to  2954
 07  ‘1955,  was  the  Adviser  to  the  Minis-
 try  and  contributed  a  great  deal  to
 the  achievements  of  the  Ministry.

 Subsequently  also,  when  compensa-
 tion  was  going  to  be  given,  there  was
 an  advisory  body  for  the  purpose.
 So,  is  it  not  fair  that  the  hon.  Minis-
 ter  should  now,  in  his  wisdom,  ap-
 point  a  committee  to  look  into  the
 question?

 At  the  moment  the  hon.  Minister  is
 depending  on  reports  from  different
 parts  of  the  country.  The  people  of
 West  Pakistan,  as  you  know,  have  not
 settled  only  in  Punjab,  Delhi  and  the
 northern  districts  of  U.P.,  but  on  their
 own  initiative  they  have  spread
 throughout  the  country,  to  each  and
 every  corner  of  the  country,  and  you
 find  them  trying  to  ft  themselves  into
 the  normal  economy  of  the  country.
 If  that  is  so,  certainly  you  will  agree
 with  me  that  the  question  is  vast  and
 wide.  In  the  circumstances,  it  is  but
 fair  that  a  committee  be  appointed  to
 find  out  whether  further  rehabilitation
 is  necessary,  because  even  now
 they  have  got  another  twelve  months
 left.
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 I  concede  that  a  Ministry  of  Re-
 habilitation  is  not  a  norma)  feature  of
 the  administration  of  a  country,  and
 it  should  not  be  the  normal  feature
 of  the  administration  of  a  country  but
 you  owe  a  duty  to  the  people  who
 have  come  here.  They  have  suffered
 not  because  of  their  faul{s;  they  had
 to  leave  their  hearths  and  homes  not
 because  they  had  done  something;  they
 were  martyrs  of  freedom,  they  were
 victims  of  circumstances.  They  had
 to  come  because  of  the  partition  of
 the  country,  and  they  left  every-
 thing.  You  gave  them  a  promise  at
 one  time  to  compensate  them  fully,  and
 I  remind  the  hon.  Minister  of  what
 Shri  Gopalaswamy  Ayyangar,  the  first
 Minister  of  Rehabilitation,  said.  My
 recollection  is,  and  I  feel  that  I  am
 correct  in  interpreting  his  words  pro-
 perly,  that  he  promised  the  refugees
 that  they  would  be  fully  compensated
 for  every  loss  they  had  _  incurred.
 That  is  an  old  story.  I  know  that
 my  pleading  with  him  would  cut  no
 ice  now,  and  so  it  is  neither  here  and
 there.  But  at  the  same  time  ३  might
 request  that  there  should  be  a  proper
 assessment  whether  there  has  been  re-
 habilitation  before  the  shop  is  closed,
 before  the  Ministry  liquidates  itself  or
 commits  suicide  as  the  hon.  Member
 from  Calcutta  has  said.

 Having  made  this  submission  to
 which  I  hope  the  hon.  Minister  will
 give  due  consideration,  I  come  to  the
 facts  ag  to  whether  there  has  been
 proper  rehabilitation  or  not.  Firstly,  I
 deal  with  the  agricultural  section.

 Mr.  Chairman:  I  would  just  request
 hon.  Members  to  take  as  little  time  as
 possible.  I  propose  to  give  5  minutes
 to  each  hon.  Member,  because  there
 are  so  many  hon.  Members  are  want-
 ing  to  speak,  and  each  hon.  Member
 may  confine  his  remarks  to  as  little
 time  as  possible.

 7  brs.

 Shri  Ajit  Singh  Sazhadi:  I  submit
 there  will  be  very  few  Members  from
 Punjab  who  will  be  speaking.



 taken  only  40  minutes.  I  may  be
 given  25  minutes—another  8  Minutes.

 Mr.  Chairman:  No,  no.  Members
 who  are  given  a  chance  should  also
 consider  the  claims  of  other  Members
 There  are  80  many  Members  who  want
 to  speak.  The  total  time  allotted  i.
 four  hours.  That  is  the  difficulty.

 Shri  Ajit  Singh  Sarhadi:  You  will
 appreciate  that  this  Munusiry  is  going
 to  be  liquidated.  But  we  have  got
 to  say  something  about  its  perform-
 ance,

 Mr.  Chairman;  Other  Members  also
 want  to  do  the  same.

 Shri  Ajit  Singh  Sarhadi:  You  will
 given  another  l0  or  32  minutes.

 I  was  just  coming  to  certain  facts
 from  the  report  handed  over  to  us.
 Is  the  work  of  rehabilitation  complete?
 Seeing  the  figures—I  said  I  would  be
 dealing  with  agriculturists  first—I  find
 that  we  have  got  nearly  477  lakh
 displaced  agricultural  claimants  to
 whom  2449  lakh  acres  of  land  were
 to  be  distributed.  The  report  cloims
 that  by  3151  December  ‘1958,  nearly
 +2,60,092  sanads,  that  is,  conferment  of
 permanent  mghts  of  the  land,  have
 been  given  covering  an  area  of  ‘19,11,718
 acres.  This  means  that  they  have
 yet  to  confer  permanent  rights  on
 nearly  2,17,000  covering  an  area  of  5
 jJakh  acres,  We  do  not  know  why  in
 such  a  long  time  these  permanent
 rights  have  not  been  conferred  when
 those  allottees  had  also  quasi-
 permanent  rights  They  were  sitting
 there  The  rehabilitation  machinery
 of  the  Rehabilitation  Ministry  has
 been  working  The  men  and  officers
 are  there.  Is  there  any  dispute?  I
 understand  that  exchange  of  lands  35
 not  allowed,  So  there  must  be  some
 reason  why  this  is  persisting  90  long
 Will  it  be  finished  in  the  next  twelve
 months?

 Then  there  is  another  thing.  Ac-
 cording  to  the  report,  there  are  4  lakh
 rural  houses,  out  of  which  permanent
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 rights  that  might  be  conferred  per-
 to  abeut  82,624  houses.  (9,000

 went  outside.  We  do  not  know  in  how
 many  cases  permanent  rights  have
 been  conferred.  [  ask:  why  should
 there  be  any  discrimination  in  their
 cases,  if  they  are  allottees  of  the  land,
 and  particularly  those  who  have  settl-
 ed  down  round  about  Delhi?  If  the
 land  is  agricultural  land—and  it  is  aot
 in  urban  areas  and  it  was  given  for
 agricultural  purposes,  for  the  purpose
 of  cultivation,  I  fail  to  understand
 why  permanent  rights  should  not  be
 given  to  them  also.

 There  ७  another  aspect  to  which  I
 draw  the  attention  of  the  Hon.  Minis-
 ter.  I  am  grateful  to  him  for  having
 sympathetically  considered  the  claim
 of  the  agriculturists  who  had  lands
 in  urban  areas  in  West  Pakistan  He
 has  been  kind  enough  to  evolve  a
 formula  whereby  plots  are  given  to
 them  which  are  of  value  less  tnan
 Rs.  10,000,  and  they  have  adjusted
 against  their  claims
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 you  do  make  it  a  khasra  number,  why
 not  give  that  much  area  to  an  in-
 dividual  concerned  which  would  make
 it  of  the  value  of  Rs.  10,000.  That
 would  not  make  much  difference.  But
 that  will  eliminate  a  certaip  discrimi-
 nation  that  exists  at  present  whereby
 a  particular  khasra  number  is  con-
 stituted  a  plot.  It  may  be  a  little  less
 than  a  kxhasra  number.  You  know
 that  when  partition  takes  place  bet-
 ween  brothers,  the  khasra  numbers  are
 divided  and  they  have  particular
 numbers.  I  say  this  can  possibly  be
 done.

 Then,  coming  to  the  urban  refugees,
 I  find  from  the  report  that  up  to  the
 end  of  February  the  total  number  of
 urban  refugee  claimants  who  had
 verified  claims  are  4°68  lakhs  and  the
 latest  report  says  that  up  to  the  end
 of  February  1958,  2°89  lakhs  have
 been  given  compensation  either  in
 cash  or  by  adjustment  or  by  grant  of
 property.  I  am  not  sure  whether  the
 Rehabilitation  Ministry  considers  the
 question  of  giving  accounts  itself  as
 payment.  My  feeling  is  that  in  mort
 of  the  cases  the  giving  of  the  accounts
 sheets  means  that  it  brings  him  in  the
 category  of  ‘paid’.

 But  even  leaving  this  aside,  we
 have  got  a  large  number  still  left,
 about  1,77,000.  Whereas  Rs.  00  crores
 of  property  has  been  given  the  Miris-
 try  of  Rehabilitation  has  got  about
 Ra,  85  crores  of  property  for  distribu-
 tion.  Besides  these  Rs.  85  crores  Rs.  0
 crores  of  property  has  come  from  the
 composite  property.  Therefore,  there
 is  really  Rs.  90  or  Rs.  95  crores  of
 property  to  be  distributed  yet.

 From  the  report  I  see  that  the  Re-
 habilitation  Ministry  claims  that  they
 would  be  able  to  dispose  of  nearly
 12,000  claims  every  month.  Even  if
 you  take  that  as  it  is—or  even  if  you
 accelerate  it—I  have  got  my  own
 apprehension  that  you  will  be  able  to
 finish  it  by  the  end  of  the  financial
 year.

 Mr.  Chairman:  The  hon.  Member
 should  finish  now.
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 Shri  Ajit  Singh  Sarhadi:  If  you
 give  me  two  minutes  I  will  just  skip
 through.

 There  are  so  many  things  to  which
 I  would  like  to  draw  the  attention  of
 the  hon.  Minister.  But  I  must  tell
 him  one  or  two  things.  I  must  parti-
 cularly  draw  his  attention  to  dis-
 placed  inetitutiors.  He  knows  very
 well  thet  he  has  aot  been  able  to
 secure  from  Pakistan  anything  in  lieu
 of  the  properties  of  the  institutions
 left  behind  by  the  displaced  persons.
 There  are  two  kinds  of  trusts,  relign-
 ous  and  non-religious  trusts.  We
 deal  now  only  with  non-religious
 trusts.  We  have  not  been  able  to  get
 the  properties  left  behind  by  non-
 religious  institutions.  They  are
 thriving  here  on  their  own  initiative.
 There  has  certainly  been  government
 assistance.  I  am  sure  the  hon.  Minis-
 ter  is  practical  and  he  will  see  that
 before  the  Ministry  liquidates  itself  it
 gives  them  sufficient  grants  so  that  the
 institutions  which  have  not  found
 roots  till  now  will  do  so  and  are  able
 to  stand  on  their  own  legs,  and  biess
 him.

 The  most  unfortunate  aspect  has
 been  this.  Pakistan  has  not  co-operat-
 ed  with  the  Rehabilitation  Ministry.
 He  concedes  that  there  are  several
 problems  that  stand  unsolved.  These
 problems  pertain  to  many  things.
 They  relate  not  only  to  the  evacuee
 property  that  is  there,  to  trusts  that
 are  there  but  also  problems  relat.ng
 to  movable  property.  It  is  admilted
 that  in  the  matter  of  contractors,  they
 have  preferred  claims  of  Rs.  i6  crores
 that  are  realisable  from  Pakistan.
 I  am  pained  to  find  out  of  the  total
 number  of  claims  of  14,000  only  467
 have  been  satisfied  whereas:  nearly
 7,000  have  been  rejected.  Out  of  the
 claim  of  Rs.  36  crores,  the  net  demand
 that  has  been  made,  a  paltry  amount
 of  Rs.  38  lakhs  has  been  accepted
 whereas  nearly  7047  claims  of  con-
 tractors  are  shut  up.  We  do  not  know
 what  has  happened.  Similar  is  the
 case  about  other  moneys  closed  there,
 particularly  the  joint  stock  companies
 whose  amounts  are  there  with  the
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 Pakistan  Government  which  has  ap-
 propriated  them  and  which  is  not
 being  given.  These  are  the  few  points
 which  I  think  the  Ministry  should
 look  into.  With  these  words,  I  con-
 gratulate  the  Minister  and  the  Minis-
 try  for  what  they  have  done  and  I
 do  hope  that  before  they  depart  they
 will  do  some  thing  so  that  they  may
 be  blessed...  (Interruptions).

 Shri  Pramathanath  Banerjee  (Contai):
 Mr.  Chairman,  with  a  heavy  heart,
 I  join  the  discussion  on  the  Rehabili.
 tation  Demands  because  the  question
 of  rehabilitation  arises  for  India’s
 Partition,  Otherwise  this  question
 would  not  have  come.  I  have  seen
 the  Partition  in  my  young  days  when
 Bengal  was  partitioned  and  at  that
 time  there  was  an  agitation.  The
 British  Government  then  took  up  ‘he
 challenge  and  said  that  the  partition
 was  a  settled  fact  and  that  it  could
 not  be  unsettled  and  all  Bengal
 took  it  up  as  a  challenge  and
 that  settled  fact  was  unsettled.  I
 did  not  think  at  that  moment  that  it
 ‘would  be  partitioned  again  when  In-
 dependence  was  brought  to  India  9
 did  not  think  that  at  the  fag  end  of
 my  life  in  the  independent  India  I
 shall  have  to  see  the  partition  of
 Bengal  and  not  only  of  Bengal  but  of
 India.  The  east  and  the  west  of  India
 had  been  partitioned  and  the  exodus
 of  people  from  the  east  and  the  west
 was  stupendous.  The  Governmeat
 and  the  people  of  this  country  also
 could  not  think  of  what  to  do.  Bengal
 which  was  already  an  overpopulated
 province  was  partitioned  and  about
 50  lakhs  of  refugees  came  to  Bengal.
 The  burden  was  so  great  that  Bengal’s
 social,  fiscal  and  political  life  was  at
 stake.  From  the  Government  report  I
 have  come  to  know  that  the  problem
 of  resettlement  of  refugees  from  West-
 ern  Punjab  has  somehow  been  solved.
 I  have  seen  that  most  of  the  crucial
 problems  of  Punjab  refugees  hve
 been  solved  and  only  a  small)  porticn
 remains  to  be  solved.  But  the  qucs-
 tion  of  rehabilitation  of  Bengal  is
 still  a  crucial  problem.  Three  sorts
 of  refugees  came  to  West  Bengal:  one
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 wes  the  rich  and  the  higher  middle-
 class;  the  other  was  the  middle-class
 and  the  lower-middle-class  and  the
 third  was  the  labour  class.  The
 higher  middle  class  and  the  rich  re-
 habilitated  themselves  with  the  money
 they  brought  with  them.  The  middle
 classes  also  rehabilitated  themselves  ‘y
 taking  to  Government  services  and
 by  entering  the  law  courts,  services
 etc.,  to  maintain  themselves.  But  the
 question  was  about  the  labour  classes
 and  the  lower  middle  classes.  With
 the  lower  middle  classes  the  question
 is  very  crucial,  because  they  have  stil)
 to  settle  themselves  though  I  think  a
 greater  number  of  them  have  enterca
 the  services.  From  the  Government
 report  I  see  that  more  than  two  ‘akhs
 of  middie  class  people  have  entered
 the  Government  services.

 Of  the  labour  classes,  I  can  say  they
 are  of  two  kinds.  One  ‘is  skilled
 labour  and  the  other  is  non-skilled
 labour.  Skilled  labour  has  become  an
 asset  to  West  Bengal  Those  were  the
 agriculturists,  fishermen  and  masons,
 etc.  They  have  found  rehabilitation
 easily.  The  agriculturists  have  begun
 agriculture  and  J  know  that  the  vege-
 table  market  of  Calcutta  has  been
 supplied  by  them.  The  price  of  vege-
 tables  has  come  down  due  to  the  exer-
 tion  of  the  East  Bengal  agriculturists.
 The  fishermen  of  East  Bengal  are
 better  than  the  fishermen  of  West
 Bengal.  I  have  known,  and  I  know,
 that  they  can  even  go  fishing  in  the
 depths  of  the  Bay  of  Bengal  and  they
 do  some  deep-sea  fishing.  They
 supply  fish  to  the  nearby  markets.
 They  are  sturdy  and  resourceful,  ard
 they  would  be  of  great  help  to  the
 fishermen  of  West  Bengal  who  coud
 learn  the  art  from  them.

 According  to  the  Government’s
 own  admission,  the  question  of  re-
 habilitation  comes  to  this.  West
 Bengal  is  overpopulated.  Therefore,
 the  large  number  of  refugees  who  are
 still  to  be  rehabilitated  are  to  be  sent
 outside  West  Bengal.  I  agree  with
 the  proposal  of  the  Government.  I
 agree  with  Shri  Guha  who  said  that
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 the  question  of  refugee  settlement  has
 become  very  acute  and  it  has  come  to
 the  saturation  point.  I  do  not  agree
 that  all  these  displaced  persons  can
 be  settled  in  West  Bengal,  because  I
 know  that  the  West  Bengal  popuia-
 tion,  especially  the  people  of  Midra-
 pore,  who  are  cultivators,  do  not  find
 ample  laid  in  their  own  district.
 They  have  gone  to  the  Sunderbans  and
 in  the  Sunderbans  they  do  not  find
 ample  land  for  their  cultivation.  So
 they  have  gone  to  Orissa  and  have
 settled  there  for  cultivation.  I  do  not
 know  why  the  displaced  persons  who
 went  to  Orissa  came  away  from  Orissa
 now.  I  think  they  were  not  cultiva-~
 tors  and  they  did  not  like  it.  I  know
 that  the  people  of  West  Bengal  like
 to  settle  wherever  they  get  cultiva-
 ble  land.  I  hope  that  the  scheme  of
 Dandakaranya  should  prove  of  very
 valuable  help  for  the  rehabilitation  of
 ‘efugees  from  East  Bengal.  In

 77.9  hrs.

 (Mr.  Deputy-Speaker  in  the  Chair]
 regard  to  those  who  are  thinking
 that  by  taking  the  refugees  to  Danda-
 karanya,  they  will  be  put  to  difficult-
 ies,  I  request  the  hon.  Minister  that  if
 Dandakaranya  is  open  also  for  the
 people  of  West  Bengal  who  are  not
 refugees,  I  can  say  with  confidence
 that  some  50,000  people  from  West
 Bengal  will  go  to  Dandakaranya  and
 settle  there,  because  after  the  exodus
 of  the  East  Bengal  refugees,  the  whole
 structure  of  the  society  of  West
 Bengal  is  going  to  break  down.

 I  do  not  grudge  Government  giving
 help  to  the  refugees  for  the  education
 of  their  children,  marriage  of  their
 daughters  and  also  for  their  services.
 But  I  know  that  there  are  people  in
 the  education  department  who  de-
 mand  from  the  schools  in  West  Bengal
 that  no  teacher  should  be  taken  in
 the  school  who  is  not  a  refugee.  What
 will  become  of  the  West  Bengal
 people?  They  are  not  getting  any  job
 anywhere  though  they  are  educated.
 They  do  not  grudge  help  being  given
 to  the  refugees,  but  self-preservation
 is  the  first  thing  and  they  also  want  to
 live.  While  I  do  not  grudge  Govern-
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 ment  giving  amenities  to  the  refugees,
 I  want  that  equal  amenities  shou'd  be
 given  to  the  sons  of  West  Bengal  who
 are  now  suffering  because  of  large
 exodus  of  people  from  East  Pakistan.

 I  do  not  like  to  take  much  time.
 I  hope  that  the  Government  will  take
 much  care  about  the  resettlement  of
 the  refugees  in  Dandakaranya  in  such
 a  way  that  no  corrupt  practices  deve.
 lop,  as  was  the  case  in  the  first  inst-
 ance,  when  nothing  was  very  clear,  so
 that  the  Dandakaranya  project  should
 be  a  very  successful  one  and  it  will
 add  to  the  glory  of  Bengal.  If
 Dandakaranya  is  inhabited  by  the
 people  of  Bengal,  the  culture  of  Bengal
 will  spread  and  the  people  who  were
 suffering  as  a  result  of  the  exodus,
 will  no  more  suffer  because  they  will
 get  agricultural  land,  good  habitation
 and  good  help  from  Government.

 My  last  request  to  the  hon.  Minis-
 ter  is,  this.  If  you  do  not  think  that
 the  East  Bengal  people  are  willing  to
 go  there,  you  may  extend  it  to  the
 whole  of  the  West  Bengal  people  and
 then  you  will  see  that  Dandakaranya
 will  be  populated.

 Shri  N.  RB.  Ghosh  (Cooch-Behar):
 I  thought  I  would  just  confine  myself
 to  certain  points  which  would  nor-
 mally  arise  in  this  discussion.  But
 my  mind  was  deflected  by  the  burden
 of  the  speech  on  the  cut  motion.  I
 thought  that  the  old  thing  would  not
 raise  its  head,  but  it  has  raised  its
 head  all  right,  namely,  the  cry  that
 the  refugees  must  not  go  out  of  Ben-
 gal,  they  must  remain  there.  Now,
 whenever  this  cry  was  raised  many
 People  not  belonging  to  a  particular
 party  smelt  a  rat.  No  one  who
 knows  Bengal,  none  who  knows  the
 population  pressure  of  Bengal,  will
 consider  this  cry  to  be  anything  but
 ludicrous  or  mala  fide.  In  unparti-
 titioned  Bengal  the  population  pres-
 sure  was  already  too  high.  By  parti-
 tion  we  lost  more  than  three-fourth  of
 our  arable  land;  barely  one-third  re-
 mains  with  us.  And  we  never  thought
 that  the  entire  Hindu  population



 traffic.  The  Mohammedans  have  not
 left  West  Bengal  only  the  Hindus
 have  come  from  East  Bengal.

 Not  only  that.  Many  Mohamme-
 dans  of  East  Pakistan  have  surrepti-
 tiously  occupied  some  regions  of
 Assam  which  we  could  have  utilised.
 Also,  the  few  people  who  went  away
 from  West  Bengal  came  back  in
 greater  numbers.  Now,  to  say  that
 all  these  refugees  are  to  remain  in
 Bengal  would  mean  that  the  intention
 48  not  to  rehabilitate  them,  but  the
 intention  is  to  keep  them  in  misery
 for  all  times  to  come.  We  know  that
 certain  things  thrive  on  misery;  cer-
 tain  ideologies  thrive  on  poverty,
 thrive  on  hunger.  Is  it  the  move  to
 perpetuate  this  state  of  things?

 I  do  not  know  what  is  the  idea
 behind  it.  4  lakhs  or  42  lakhs  of
 people  have  come  away-—-that  is  the
 figure  we  have  been  supplied.  My  sus-
 picion  is  that  the  number  is  greater.
 Those  people  are  mostly  in  West
 Bengal  squeezed  or  scattered  just  with
 a  heaven  of  safety—nothing  else  and
 we  are  in  the  complacent  mood  of
 thinking  that  half  of  them  have  been
 rehabilitated.

 My  hon.  friend,  Shri  Guha,  has
 stated  that  they  are  partially  reha-
 bilitated.  They  are  not  even  partial-
 ly  rehabilitated.  Anyone  who  has
 first-hand  knowledge  about  their  life,
 how  they  are  huddled  together,  how
 they  live  almost  in  pigsties  without
 any  adequate  means  of  bare  liveli-
 bood  will  never  consider  that  they
 are  rehabilitated.

 Now  the  pattern  of  these  refugees,
 these  expellees  from  Bengal‘  is  quite
 different  from  the  pattern  with  which
 we  afte  acquainted  in  respect  of  West
 Pakistan.  There  it  was  a  two-way
 traffic—50  per  cent  of  the  refugees
 waiking  into  the  empty  houses  and

 East  Pakistan  practically  the  wealth
 was  with  the  Hindus—not  one  pie
 who  can  claim  as  compensation;  not
 one  pie  as  compensation  will  ever  be
 paid  to  us.  You  must  have  come
 across  newspaper  reports  about  Rajas
 and  Maharajas  and  big  zamindars—
 their  big  houses,  their  big  zaminda~
 ties  are  going  to  be  auctioned,  their
 properties  are  going  to  be  forfeited.
 They  won't  get  a  pice  as  compensa-
 tion—they  or  anybody.  That  is  the
 tragic  state  of  affairs.

 One  of  my  hon.  friends  said  that  the
 middle  class  people  have  been  rehabi-
 litated.  Well,  many  middle  class
 people,  not  all,  got  some  shelter,  but
 they  did  not  remain  as  middle  class
 people.  They  were  brought,  down,
 most  of  them,  almost  to  the  last  rung
 of  poverty.  That  is  the  tragic  state  of
 things  about  their  rehabilitation.

 I  congratulate  the  Ministry  that  at
 last  they  have  faced  the  question  with
 a  realistic  aproach.  Formerly  there
 was  no  attempt  for  rehabilitation.
 When  thousands  and  thousands,  when
 hundreds  of  thousands  of  people  pour-
 ed  into  the  borders  of  West  Bengal,
 went  into  Tripura  and  went  into
 Assam,  they,  no  doubt,  got  बफाद,  relief
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 Dut  none  considered  in  terms  of  reha-
 bilitation.  There  was  a  sentimental
 outdurst  at  that  time.  We  gave  them
 relief.  We  gave  them  help.  Some
 months  after  or  a  yeer  or  two  after
 they  began  to  be  considered  to  be  as
 undesirables.  They  became  misfits  in
 society.

 Now,  a  temporary  relief  is  good
 because  at  the  time  of  distress  you
 must  give  it  and  must  take  some
 temporary  measure  to  meet  the  cala-
 mity.  But  if  this  relief  is  continued,
 if  you  continue  paying  doles  you  do
 the  greatest  mischief  to  them.  You
 insult  their  humanity.  You  damage
 their  self  respect.  You  may  make  them
 something  sub-human.  That  is  ex-
 actly  what  has  happened  in  many  of
 these  cases.  By  the  continuance  of
 the  dole  the  greatest  mischief  which
 the  Government  could  do  _  has
 been  done  to  these  people.  Many  of
 them  are  now  out  of  their  balance.
 They  cannot  look  at  things  from  a
 normal  point  of  view.  Nothing  can
 be  more  tragic.  A  very  large  num-
 ber  of  these  half  a  crore  of  people
 have  been  more  or  less  somewhat
 abnormal.  They  are  now  too  sensi-
 tive.  They  are  not  even  reasonable
 and  it  #  extremely  poignant  memory
 for  those  who  knew  them  at  their
 homes,  at  their  ploughs.  I  claim
 such  knowledge.  They  were  the
 finest  peasantry.  The  middle  class  of
 people  supplied  persons  who  sacrified
 their  lives  for  the  attainment  of  our
 independence.  Many  of  them  went  to
 the  gallows  with  similing  faces.  That
 was  the  type  of  spirit  they  had.  Now
 many  of  them,  their  brothers  and
 their  children  have  now  come  over
 here  and  look  at  them!  What  pover-
 ty,  what  continued  misery  and  frus-
 tration  have  done  to  them.  This
 tragic  uprooting  how  much  havoc  it
 can  create  on  human-beings.  That  35
 the  state  of  things—the  tragedy  we
 must  face  with  sympathy  and  gentle-
 ness,

 I  am  not  going  to  make  any  com-
 because  comparisons  may  be

 fallacious.  Comparisons,  sometimes,
 are  invidovs  but  sometimes  pin  point
 and  hig  light  the  position.  In  the
 38  (Ai)  LSD—§.
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 case  of  West  Punjab  refugees  you
 immediately  started  constructing  some
 townships.  Practically  no  township
 worth  the  name  was  even  thought  of
 when  refugees  from  East  Bengal
 poured  into  West  Bengal,  wave
 after  wave.  The  Government  never
 thought  of  it.  Some  townships  have
 been  afterwards  constructed  but  they
 are  merely  apologies  for  townships.

 Then,  let  me  look  at  other  figures.  I
 find  that  two  lakh  tenements  have
 been  constructed  for  the  West  Punjab
 refugees,  What  have  we  done  here?
 I  am  basing  my  remarks  on  the  report
 which  the  Ministry  has  circulated.
 After  a  passage  of  ten  or  eleven  years,
 we  have  almost  constructed—look  at
 the  word  “almost”  constructed—-6560
 tenements  and  we  have  taken  up  the
 construction  of  816.  In  comparison
 with  the  pitiable  condition  of  those
 people  who  are  now  huddling  them-
 selves  up  in  the  suburbs  of  Calcutta,
 is  it  a  good  performance?  I  am  quite
 sure  because  I  know  the  hon.  Minis-
 ter  is  sympathetic,  he  has  got  imagi-
 nation  and  he  has  done  much  for  us,
 he  has  seen  these  colonies,  these  so-
 called  colonies,  some  of  which  have
 been  legalised  or  regularised.  What
 are  those  colonies?  Some  dalals  came
 to  those  people.  The  unfortunate  re-
 fugees  were  ready  to  catch  at  a  straw
 —-these  dalals  came  on  the  scene  took
 Rs.  10,  Rs.  20  or  Rs.  00  from  each
 of  them,  and  at  their  instance  they
 forcibly  occupied  some  valuable
 vacant  land  or  some  Bagan  Bari  in
 Caleutta  and  its  suburbs  without  any
 plan  or  even  thought  and  the  so-
 calied  colonies  grew  up.  They  cons-
 tructed  tiny  sheds,  flimsy  sheds,  sheds
 not  worth  the  name  on  a  few  square
 yards  of  land  each.  This  is  the
 picture  of  many  of  these  colonies.
 They  have  been  regularised  and  they
 have  been  clothed  with  some  legal
 title.  But  there  was  no  plan,  there
 was  no  imagination  on  the  part  of  the
 Ministry  of  Rehabilitation.  All  these
 years,  what  were  they  doing?  ‘These
 people  have  no  means  of  sustenance.
 They  cannot  maintain  themselves
 properly.  Hungry  people,  discontent-
 ed  people  are  a  source  of  trouble.
 They  have  been  in  some  cases  easily
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 caught  hold  of  by  some  political  party
 and  my  suspicion  is  that  that  is  the
 reason  why  they  refuse,  they  put  all
 sorts  of  obstacles  in  these  people  being
 rehabilitated  outside  Bengal  That
 seems  to  be  the  object

 We  could  have  done  much  We  could
 have  shown  a  better  performance
 ‘We  could  have  sent  a  lakh  or  two
 lakhs  of  people  to  Andamans
 —a  congenial  and  suitable  clime
 It  38  as  big  as  the  district  of  Tripura
 Tripura  land,  where  many  refugees
 took  shelter  as  the  nearest  heaven,
 is  not  very  suitable  for  cultivation,
 because  it  requires  terrace  cultivation
 Assam  land  was  quite  good  Assam
 land  was  perfectly  suited  for  us—no
 language  problem  there,  but  sympathy
 was  lacking  We  could  not  do  it
 There  was  opposition  with  regard  to
 Andamans  from  one  of  the  political
 parties  I  am  not  going  to  name  it
 The  cap  is  there  Any  one  5  wel-
 come  to  wear  it  of  it  fits  him  I
 would  submit,  now,  the  only  realistic
 attitude  on  the  part  of  the  Munustry
 which  can  solve  this  difficulty,  which
 can  take  these  people  out  of  this  hell,
 is  the  Dandakaranya  scheme  It  3s
 unfortunate  that  when  we  tried  to
 send  these  people  to  different  camps,
 to  different  parts  outside  Bengal,  we
 forgot  that  they  were  human  beings,
 we  forgot  that  they  had  a  social  hfe
 and  a  social  culture  and  that  they
 were  rooted  from  their  homes  for
 hundreds  of  years  from  where  they
 have  now  been  driven  out  They
 were  sent  out  not  in  big  groups,  but
 in  driblets,  in  small  numbers  They
 could  not  develop  any  social  life
 there  They  found  themselves  mus-
 fits  ‘They  found  themselves  strangers
 in  a  strange  land  From  that  unsym-
 pathetic  clime,  many  of  them  came
 away  It  is  now  admitted  in  the  re-
 port  of  the  Ministry  that  actually  it
 Was  a  wrong  policy  In  Dandaka-
 ranya,  if  they  send  people  in  big
 groups,  their  socral  life  will  not  be
 disturbed  They  will  be  amongst  ther
 own  friends  amongst  their  own  rela-
 tions  There  will  be  not  only  rehabi-
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 htation  in
 word,  there  will  be  psychological
 habilitation  too  That  will  keep  them
 contented.  That  will  keep  them  m
 their  places,

 I  would  make  a  request  to  the  hon.
 Minister,  in  this  connection,  that,  to
 make  rehabiltation  easier,  he  should
 consider  whether  the  Government  per-
 sonnel  who  will  be  employed  there  for
 rehabilitating  these  refugees  in  Dan-
 dakaranya  should  be  as  far  as  possi-
 ble,  such  whose  mother  tongue  is
 Bengali  That  would  make  the  task
 of  rehabilitation  easier  for  him  There
 म  a  large  number  of  people  who  are
 now  in  charge  of  the  camps  I  do  not
 say  that  they  are  all  good  But,  I
 would  submit  that  if  these  people  are
 used  there  he  will  find  that  his  task
 will  be  much  easier  This  is  my  sub-
 mission  to  him  Let  him  take  this
 into  consideration  I  want  that  the
 rehabilitation  should  be  a  success,  that
 the  rehabilitation  should  be  smooth
 These  are  the  two  suggestions  which
 will  make  it  a  success,  which  will
 make  it  smooth  This  bogey  that  they
 will  not  be  happy  there,  that  there
 will  be  this  difficulty,  and  that  diffi-
 culty—the  power  of  that  bogey  is  now
 gone—it  has  been  exercised  It  will
 no  longer  play  upon  these  refugees
 I  submit  I  have  also  met  some  of
 these  people  They  are  now  quite
 eager  to  go  there,  to  go  out  of  this
 hell,  to  go  to  any  station,  to  go  out
 of  this  place  where  they  are  huddled
 together  with  no  amenities  They
 have  not  got  sufficient  to  eat  They
 are  not  able  to  lead  even  the  sem-
 bdlance  of  a  hfe  to  which  they  were
 accustomed  They  led  a  very  good
 cultured  life  May  be,  that  most  of
 them  were  poor  They  were  never
 used  to  this  sort  of  life  Hundreds  and
 thousands  of  people  who  are  now  m
 the  suburban  area  of  Calcutta  have
 to  be  rehabilitated

 Regretfully  I  have  to  refer  to  an-
 other  matter  I  do  not  attribute  any
 intention  to  the  Ministry,  but  there
 was  an  unfortunate  mention  of  one
 fact,  namely,  that  some  of  the  refugees
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 are  getting  remittances  from  Pakistan.
 Let  me  concede  for  the  moment  that
 it  is  true,  even  then,  I  am  sure  a  very
 small  amount  of  money  was  involved
 and  there  was  no  necessity  of
 metioning  it.  They  might  have
 themselves  taken  steps  depart-
 Mentally  reduced  the  dole,  as  they
 did.  They  should  not  have  forgot  to
 visualise  the  repercussions  that  would
 follow  on  the  other  side  of  the  border
 when  we  start  saying  that  money  is
 flowing  from  Pakistan  to  India.  I  am
 sure  the  hon.  Minister  did  not  take
 this  particular  aspect  of  the  matter
 into  consideration.

 I  understand  that  about  six  thousand
 acres  of  the  Char  lands  in  the  river
 Teesta  in  North  Bengal  are  to  be
 provided  for  rehabilitation  purposes.
 I  live  only  a  few  hundred  yards’  away
 from  that  place.  It  is  a  good  attempt,
 but  the  Char  land  is  subject  to
 erosion.  You  can  grow  paddy  there,
 but  all  of  on  a  sudden  you  will  find
 that  the  whole  land  is  submerged
 under  water.  That  is  the  state  of
 things  there.

 There  is  another  scheme  relating  to
 sub-marginal  Danga  lands  in  MNina-
 pore  district  for  the  promotion  of
 Sisal  and  Sabai  grass  plantation.  I
 cannot  congratulate  the  West  Bengal
 Government  for  taking  this  responsi-
 bility  of  rehabilitating  the  people
 there,  rather  develop  this  land  for  the
 landless  local  people  or  partially  re-
 habilitated  refugees  there.  I  say  this
 because  by  this  scheme  the  refugees
 will  not  be  able  to  maintain  them-
 selves.  It  will  only  keep  those  people
 in  constant  poverty.  Those  people
 who  will  be  rehabilitated  there  will
 not  be  able  to  keep  their  body  and
 soul  together.  That  scheme  may  be
 welcomed  by  some  party,  but  that  is
 not  in  the  interest  of  the  nation.  Sisal
 and  Sabai  grass  will  not  maintain
 them.  As  a  matter  of  fact,  I  do  not
 -know  whether  you  can  grow  Sisal
 and  Sabai  in  a  manner  which  will  be
 economic.

 I  would  like  to  refer  to  one  other
 matter,  namely,  the  scheme  for  reha-
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 bilitating  the  fishermen.  When  they
 left  their  homes  they  left  their
 rivers,  Padma,  Jamuna,  Brahmaputra
 and  Dhabeswari  and  others.  How
 would  these  fishermen  fin®  their  live-
 lihood?  I  do  not  find  any  steps  having
 been  taken  by  the  Ministry  in  this

 My  hon.  friend  on  the  other  side
 who  just  now  spoke  before  me  said
 that  these  people  are  very  good  fisher-
 men  but  where  are  the  rivers  in
 West  Bengal  where  they  could  fish?
 Even  Damodar  is  going  to  be  dried
 up.  I  know  that  after  they  came  to
 Calcutta  they  fished  in  the  river  Bha-
 girathi.  What  quantity  of  fish  they
 could  get  there?  We  have  got  no  river
 worth  the  name  where  fishermen  can
 actually  have  their  living.

 I  have  no  time  and  I  must  finish.
 I  would  only  request  the  Rehabili-
 tation  Minister,  whom  I  very  highly
 respect,  to  take  into  consideration  the
 few  suggestions  that  I  have  offered
 so  that  our  rehabilitation  scheme
 would  be  a  success.  He  should  not
 rely  much  on  the  Herobhanga  and
 Midnapore  schemes.  Though  I  say,
 the  schemes  should  be  explored  be-
 cause  We  have  no  lands,  But  he  should
 be  prepared  to  rehabilitate  all  these
 people  in  camps  and  even  the  ten
 thousand  families  which  re  still
 there,  in  the  share  of  West  Bengal
 Government  in  Dandakaranya.  I
 should  emphasise  that  the  3l  lakhs
 of  people  who  are  here  and  who  have
 huddled  themselves  in  Cooch-Bihar
 Jalpaiguri  and  other  places  are  not
 really  rehabilitated.  They  cannot
 maintain  themselves.  That  is  the  poor
 state  of  things  to  which  we  have
 actually  brought  these  refugees;  their
 condition  is  pitiable.  We  should  do
 something  for  them,  Our  approach
 should  be  different.  We  should  re-
 membet  that  these  people  practically
 sacrificed  themselves-died  so  that  India
 could  live;  it  is  not,  therefore,  a  ques-
 tion  of  concession  or  sympathy  to-
 wards  them;  we  should  consider  that
 it  is  our  duty  and  it  is  our  debt  to
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 them;  we  take  the  enfire  res-
 ponsibility  and  share  with  them
 the  afflictions  and  burdens  which  the

 folio:

 लबायि

 partition  entailed.

 Me,  Deputy-Speaker:  The  wing
 are  the  selected  cut  motions  relating
 to  the  Demands  under  the  Ministry  of
 Rehabilitation  which  may  be  moved
 subject  to  their  being  otherwise  admis-
 sible:-—

 Demand
 No.  No.  of  Cut  Motion

 72  ‘1628,  1629,  1630,  ‘1631,  1632,
 7633  7784,  1785)  ‘1786,  %787;
 ‘1788,  ‘1789,  7790,  7797,  फ़्फड,
 ‘1793s  7794  1795)  1900,  I90I,
 1902),  190  1904)  7905,  1906,
 ‘1907,  2790 है!  2909,  IQTO,  37977
 1935)  19365  1937)  ‘1938,  1939)
 T9405,  A941,  7942,  1943),  7944५
 1945.

 728  ‘1796.

 Failure  to  estabiish  industries  in  suit-
 able  areas  ह. ३  West  Bengal  for
 creating  employment  opportunities
 for  displaced  persons

 Shri  Sadhan  Gupta:  I  beg  to  move:

 ‘That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Corruption  in  the  administration  of
 displaced  persons  camps

 Shri  Sadhan  Gupta:  I  beg  to  move.

 “That  the  demand  under  the
 head  “Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  200.7

 Unsatisfactory  procedure  for  the  grant
 of  the  house  building  loans  to  dis-
 placed  persons

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."
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 Irregularities  in  the  matter  of  grent-
 tag  loans  to  displaced  persons

 Shri  Sadhan  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Sending  of  comp  refugees  outside  West
 Bengal  without  utilising  the  State’s
 industrial  end  agricultural  potential
 for  rehabilitation

 Shri  Sadhan  Gapta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Under  taking  of  Dandakaranya  Pro-
 ject  without  adequate  investigation
 of  all  its  aspects

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  “Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Delay  in  payment  of  industrial  loans

 Shri  Aurobindo  Ghosal:  I  beg  to
 Move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Failure  to  provide  refugees  with
 house-building  material

 Shri  Aurobindo  Ghosal:  I  beg  te
 2076:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Failure  to  liquidate  camp  refugees

 Shri  Aurobindo  Ghoml:  I  beg  te
 Taove:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs,  100,"
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 Failure  to  rehabilitate  the  refugees
 properly

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  “Ministry  of  Rehabilitation’
 be  reduced  by  Rs  400.7

 Need  for  expeditious  disposal  of
 Bamnaptras

 Shri  Aurobindo  Ghosal:  I  beg  te
 move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabulitatson’
 be  reduced  by  Rs  100”

 Deplorable  condition  of  camp  refugees
 of  West  Bengal

 Shri  Aurobindo  Ghosal:  I  beg  to
 move

 “That  the  demand-under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100”

 Reclamation  of  land  wm  West  Bengal
 for  refugees

 Shri  Aurobindo  Ghosal:  I  beg  to
 move’

 “That  the  demand  under  the
 head  “Minstry  of  Rehabilitation’
 be  reduced  by  Rs  100"

 Need  for  more  industries  in  West
 Bengal  for  refugees

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100"

 Muuse  of  professional  loan
 Shri  Aurobiude  Ghesal:  I  beg  to

 move

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  400  7
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 Misuse  of  business  loan
 Shri  Aurebinde  Ghesal:  I  beg  to

 move,

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100"

 Miserable  condition  of  Cooper's  camp
 Shri  Aurobindo  Ghosal:  I  beg  te

 move

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100”

 Want  of  proper  inspection  of  camp  re-
 fugees  outside  West  Bengal

 Shri  Aurobindo  Ghosal:  I  beg  te
 move

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabultation’
 be  reduced  by  Rs  100”

 Grant  of  rehabihtation  loans  to  near-
 ly  nme  lakhs  refugees  from  East
 Pakistan  who  did  not  demand  or

 rit
 Jor  loan  at  the  teme  of  parti-

 Shri  8.  M_  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Muustry  of  Rehabilitation’
 be  reduced  by  Rs  100”

 Discrimination  between  the  rural  and
 urban  refugees  m  the  matter  of  pay- ment  of  compensation

 Shri  M  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Mimstry  of  Rehabilitation’
 be  reduced  by  Re  400  *

 Rehabilitaton  of  displaced  persons  m
 Dendakaranya

 Shri  8.  M  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Rehabuibtation’
 be  reduced  by  Rs  7007
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 Failure  to  provide  alternative  accom-

 for  Grants  7०965

 Need,  for  rehabilitation  of  displaced
 modation  to  the  displaced  persons  of
 Purana  Qila.  .

 Shri  8.  M.  Banerjee:  I  beg  fo  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Construction  of  residential  quarters
 for  the  displaced  persons  in  Jang-
 pura  Delhi.

 Shri  है,  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Need  to  establish  more  smatl  indus-
 trial  units  in  Govindnagar,  Kanpur
 Shri  हि,  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Procedure  of  auctioning  of  houses  and
 adjusting  the  cost  against  claims.

 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabiltaton’
 be  reduced  by  Rs  100.”

 Need  for  payment  of  loans  to  refugees
 from  West  Pakistan  now  in  Uttar
 Pradesh  for  starting  shops
 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  300.7

 Abolition  of  refugee  camps
 Shri  8.  M.  Banerjee:  I  beg  to  move:

 ‘That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100.”

 Need  for  expeditious  payment  of  com-
 pensation

 Shri  8.  M  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 persone  now  11  Sealdeh  Station

 shri  8,  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  af  Rehabilitation’
 be  reduced  by  Rs.  100."

 Proposed  auction  of  evacuee  property
 in  Dethi

 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitatian’
 be  reduced  by  Rs.  100.”

 Failure  to  regularise  the  so-called
 equarters  colonies  and  particularly
 those  in  the  Totlygwn)  aren  of  Cal-
 cutta.

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 pve  reduced  by  Rs.  100.”

 Failure  to  persuade  the  Rehabilitation”
 Finance  Administration  to  continue
 to  recover  loans  from  displaced  busi-
 nessmen  of  Gauhati  by  instalments
 and  to  stop  certificate  proceeding
 against  them,

 Shri  Sadhan  Gupta:  I  beg  to  move:

 ‘That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Slow  progress  of  land  reclamation  in
 Dandakaranya

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”

 Inadequacy  of  water  supply  and  medi-
 cal  arrangements  for  displaced  per-
 sons  in  Dandakaranya
 Shri  Sadhan  Gupta:  I  beg  to  move:

 “Thet  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100.”
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 Unsatisfactory  condition  of  housing
 in  Dandakeranya  owing  to  the  pro-
 vision  of  singleply  tents  for  dis-
 placed  persons
 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  400.४

 Failure  to  set  up  a  democratic  admi-
 nistration  for  the  Faridabad  Town-
 ship.
 Shri  Sadhan  Gupta:  [  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100"

 Insanitary  condittons  of  the  Faridabad
 Township

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  300.7

 Huge  loss  incurred  every  month  in
 running  the  Faridabad  Power  House
 and  failure  to  transfer  it  to  the
 Punjab  Government

 Shri  Sadhan  Gupta;  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Widespread  unemployment  among
 displaced  persons  in  Faridabad
 Township

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Non-employment  of  displaced  persons
 residing  at  Faridabad  Township  by
 industrialists  who  have  secured
 various  facilities  and  concessions
 for  their  industries  established  in
 the  Township
 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs  100.”
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 Failure  to  provide  suitable  residential
 accommodation  to  the  displaced

 tai
 now  residing  at  Purana

 Shri  Sadban  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Rehabilitation’
 be  reduced  by  Rs.  100."

 Need  for  development  of  Dandaka-
 ranya

 Shri  Aurobindo  Ghosal:  I  bag  to
 move:

 “That  the  demand  under  the
 head  Capital  Outlay  of  the  Minis-
 try  of  Rehabilitation  be  reduced
 by  Rs.  100.

 Mr.  Deputy-Speaker:  All  these  cut
 motions  are  now  before  the  House.

 श्री  मू०  Wo  जेन  (कंथल)  :  उपाध्यक्ष

 महोदय,  रिफ्यूजी  भाइयों  को  आबाद  करते
 के  लिये  रिहैबिलिटेशन  मिनिस्ट्री  ने  जो
 शानदार  काम  किया  है,  उस  की  जितनी  मी
 तारीफ  की  जाये,  उतनी  थोड़ी  है  ।

 मैं  ईस्ट  बंगाल  से  जो  भाई  झाये  है
 बंगाल  में  उन  की  समस्याओं  के  बारे  में
 तफ्सील  से  तो  नहीं  कह  सकता  हूं,  लिहाजा
 उस  की  तरफ  तवज्जह  न  दिलातें  हुए  में

 उन्ही  भाइयों  के  बारे में  कुछ  कहूंगा  जो  कि
 बैस्ट  पाकिस्तान  से  भाये  हैं  t

 संगरिबी  पंजाब  से  प्राय  हुए  पुरुषार्थी
 भाइयों  के  बारे  में  जितना  काम  ह््भा'  है,
 गो  भ्रमी  तक  कुछ  कसर  बाकी  है  जैसा  मेरे

 एक  साथी  ने  कहा  है  लेकिन  मैं  कह  सकता

 हूं  कि  हम  ने  उन  के  बारे  में  जो  काम  कर
 दिखाया  है  झौर  जिस  ढग  से  उस  को  आबाद
 किया  है  भौर  ईस्ट  पंजाब  को  इकोनोमी
 में  एडजस्ट  किया  है,  तारीख  में  उस  के
 लिये  जगह  होगी  धौर  प्राने  वाले  हिस्टो-
 रियन  इस  जात  के  लिये  हमारी  प्रशंसा
 करेंगे  कि  कितली  शान  भौर  कितने  इमेजि-
 नेदागे  से  हम  इतनी  बड़ी  समस्‍या  को  हल
 कर  पाये  हैं  |  मैं  जाहता  हूं  कि  जेसा  नमी
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 war  गया  है  कि  ईस्ट  बंगाल  से  इस  तरफ
 आाने  बाले  रिफ्यूजियों  की  समस्‍यायें  भी
 उसी  इमेजिनेशन  से,  उसी  तरह  से  जिस

 तरह  से  बैस्ट  पाकिस्तान  से  जाये  हुए  लोगों
 की  सुलझाई  गई  हैं,  सुलझाई  जानी  भाहियें
 और  मुझे  पूरा  यकीन  है  कि  शगर  ऐसा  किया
 गया  तो  वह  समस्‍या  भी  बड़ी  आसानी, से
 ee  हो  जायेगी  ।  जैसा  मुझ  से  पहले  बोलने
 वाले  माननीय  सदस्य  ने  कहा  और  मैं  भी  इस
 बात  को  महसूस  करता  हूं  कि  झगर  जो
 पएरसनेल  है,  एडमिनिस्ट्रेटिथ  परसनेल  है
 उस  में  ज्यादा  तर  बगाली  भाई  ही  हों,
 उन्ही  के  हारा  सारा  काम  चलाया  जाय
 तो  ज्यादा  भ्रासानी  के  साथ  इस  मसले  को

 हस  किया  जा  सकता  है  ।  लेकिन मैं  इस  पर
 ज्यादा  न  कहते  हुए  मगरिबी  पजाब  के  पाने
 वाले  जो  रिफ्यूजी  हैं,  उन्हीं  की  समस्याभों
 की  तरफ  झाप  का  ध्यान  दिलाना  चाहता
 हूं

 उन  की  समस्याओो  की  तरफ  में  गाहे
 बयाहे  महकमे  की  तवज्जह  दिलाता  रहा  हूं
 इस  वास्ते  ज्यादा  तफ्सील  में  न  जा  कर
 सिर्फ  मोटी  मोटी  बातों  का  ही  उल्लेख  करूंगा  |

 में  जाती  तौर  पर  वज़ीर  साहब  को
 बचाई  देना  चाहता  हूं  कि  जब  कभी  उन
 की  सेवा  में  इन  भाइयों  की  समस्याये  रखी
 गई  हैं,  चाहे  वे  छोटी  तवैयत  की  हो  या  बड़ी
 नवैयत  की,  उन्हों ने  हमदर्दी  के  साथ  उन  की

 सुना  है  भौर  हल  करने  की  जहा  तक  हो
 सका  है  कोशिश  की  है  ।  श्रबन  जो  बातें  मैं

 कहना  चाहता  हू  उन  को  एक  एक  कर  के
 &  उन  की  खिदमत  में  रखता  हू  ।

 पहली  बात  तो  सह  है  कि  जो  काम
 बैस्ट  पाक्स्तामन  में  काट्रेक्टर्स  ने  किया  है
 उन  को  उस  के  बक्स  भी  मिले  हुए  है,  उन
 के  कुछ  ड्यूस  बाकी  रह  गये  भौर  बारह
 बरस  हो  गये  हैं,  उन  को  उस  की  रकम  नहीं
 सिली  a  उत्हो  ने  ब्लेग्स  भी  दे  दिये  थे  शौर
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 ये  प्रमी  तक  तड़प  रहे  हैं,  उन  को  उन  का
 पैसा  नहीं  मिल  रहा  है  ।

 में  यह  नहीं  कहता
 कि  सिनिस्टर  साहब  या  उन  का  कोई  डिपाई-
 मेंढ  उन  लोगों  के  साथ  हमदर्दी महीं  रसता

 है  इसलिये उन  को  पैसे  नहीं  मिल  रहे  हैं  ।
 लेकिन  यह  चीज  बीच  में  भड़ती  है  कि  चूंकि
 पाकिस्तान  से  मोनपेमेंट  संटिफिकेट  नहीं
 मिले  हैं,  इस  बास्ते  उस  की  पेमेंट  नहीं  की

 जा  सकती &  t  कही  ऐसी  बात  तो  नहीं  है  कि
 काट्रेक्टर  एक  ऐसा  मनुष्य  है,  उस  के  पैसे
 के  बारे में  यह  सोचा  जाता  है  कि  इसी  तरह
 से  बहू  कमा  लिया  गया  था,  इस  वास्ते  झगर
 न  भी  मिले तो  भी  कोई  बात  नही  है  या  उन
 के  साथ  कोई  चिढ़  सी  तो  नहीं  हो
 गई  है  ?  में  समझता  हूं  कि  ऐसी  कोई  बात

 नही  होगी  ।  उन  में  से  कुछ  के  पास  ग्बैक्स
 है  जिन  को  वे  कैद  नहीं  करवा  सके  हैं  ।

 उन  के  बारे  में  तो  कम  से  कम  भाप  यह  कर
 सकते  हैं  कि  पाकिस्तान  का  जवाब  शाये
 बगैर  चाहे  एड-हाक  ग्राट  दे  दी  जाय  या  एड-
 हाक  तौर  पर  मामला  तय  कर  लिया  जाय  ।
 वे  डिज़र्य  करते  है  कि  उन  को  रुपया  मिले  +
 उस  के  बे  मुस्तहिक  हैं।  में  उम्मीद  करता

 हूँ  कि  इस  तरफ  आप  भ्रवध्य  तवज्जह  देंगे  ।

 इस  के  बाद  में  टीचर्स  का  मामला
 श्राप  के  सामने  रखना  चाहता  हु  ।  इन  लोगो
 ने  लाहौर  यूनिवर्सिटी  में  काम  किया  था
 बतौर  एग्जेमिनस  के  या  सब-एग्जेमिनस
 के  या  किसी  शौर  हैसियत  से  और  इन  का

 एक  लाख  के  करीब  का  क्लेम है । इस i  इस
 को  सैटल  करना  मैं  समझता  हूं  आप  के  लिये
 कोई  बडी  बात  नहीं  है  ।  मिनिस्टर  साहब
 की  कलम  से  यह  मामला  हल  हो  सकता  है  ।

 श्री  Wo  wo  wat  (गुरदासपुर)  :

 यह  जरूर  तय  हो  जाय,  मुभ  को  भी  पैसा
 मिलेगा

 at  qo  Wo  we  :  टीचर्स  की  यह
 कलम  एसी  कलास  है  जो  सांस्कृतिक  तौर  पर
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 झौर  कल्बरल  तौर  पर  हमारे  द्वारा  इज्जत
 बर्शी  जाने  के  काशिल  है  श्र  हम  इन

 को  गुरु  बर्हरे  रहे हैं।  मे  हमारे  बच्चों
 को

 पढ़ाते  हैं  फर  इन  को  बहुत  ज्यादा  तनस्याह

 भी  नहीं  मिलती  है  चूंकि  यह  बहुत  योड़ी

 सी  रकम का  बलेम है, है,  में  प्रशा  करता  हूं  कि
 मिनिस्टर  साहद  इस  को  भवश्य  जल्दी
 से  जल्दी  सैटल  करने  की  कोशिश  करेंगे  ।

 ह  तथा  सल्पसंल्‍्यक-कार्य  मंत्री  (जी

 सेहर  म  aur)  :  प्रोफेसर  साहव  की

 बिरादरी  के  हैं  ।

 बयो  qo  Wo  जैन  :  तीसरी  बात  जिस
 की

 *  तरफ  में  भापका  ध्यान  दिलाना  चाहता  हूं
 बह  एग्रिकलचरल  'रिफ्यूजीश  के  बारे  में  है
 इसके  बारे  में  में  मिनिस्टर  साहब  की  तवज्जह
 दिलाता  रहा  हूं  ।  जो  एग्रिकलचरल  रिफ्यूजी
 छोटे  छोटे  कसबो  मे  भावाद  किये  गये  उनको

 यह  कहा  गया  कि  तुम  जिन  मकानों  में  भाषाद

 हो  गये  हो,  वे  मकान  ठुम  को  मुफ्त  दे  दिये
 जायेंगे  |  मैं  बाकी  जगहों  के  बारे  में  तो  ज्यादा

 नही  जानता  हूं  लेकिन  जिद  नरवाना,  सदों

 इत्यादि  जो  छोटे  छोटे  कसने  मेरी  कंस्ट-

 दपुएंसी  में  हैं,  उन  में  रहने  बाले  छोटे  छोटे
 एप्रिकलचरल  रिफ्यूजीज़  को  यह  कहा  गया

 है  I  उनसे  कहा  गया  था  कि  जिस  तरह  से
 बाकी  सारे  पंजाब  में  झाबाद  होने  वाले

 रिफ्यूजियों  को  वें  मकान  दे  दिये  जायेगे  जो

 झपनी  जायदाद  पाकिस्तान  में  छोड़  करके
 धाये  है  भौर  मुफ्त  दे  दिये  गये,  उसी  तरह  से

 तुम  को  भी  दे  दिये  जायेंग्रे  उन  मकानो के  बदले
 जो  तुम  पाकिस्तान  में  छोड़  भाये  हो  a  लेकिन

 जिन  जगहों  का  मैंने  नाम  लिया  है  वहां  के
 मकानों की  नीलामी  की  जा  रही है  उन  लोगों
 को  कम्पेंसेदन  भी  नहीं  मिला  है  उसका  जो

 बैस्ट  पाकिस्तान  था  बैस्ट  पंजाब  में  जायदाद

 छोड़  भाये  है  ।  इस  वास्ते  मै  कहना  चाहता  हूं
 कि  इस  तरह  से  जो  एप्रिकलचरल  रिफ्यूजीज
 है  जोकि  जीन्द,  नरबाना,  सफीदों  इत्यादि  में
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 झाबाद  हुए  हैं,  उनके  साथ  भी  वही  सलूक
 किया  जाये,  उनको  भी  बही  सहलियतें  दी
 जायें,  जोकि  गांवों  में  झावाद  होने  वालों  को

 दी  गई  हैं  धौर  इनके  मकानों  की  नीलामी ने
 करवाई  जाये  ।

 अब में  नीलोलेड़ी  के  बारे में  कुछ  कहना
 चाहता  हूं  7  वह  भी  मेरी  कस्टिट्युएंसी  न्
 पढ़ती  है  ।

 एक  माननीय  स:  फरीदाबाद  के
 बारे  में  भी  1

 भरी  मू०  Wo  wy:  फरीदाबाद  के  बारे  में:
 मै  नहीं  कह  सकता  हूं  क्योंकि  मैं  तफसील  से
 उसके  बारे  में  कुछ  जानता  नहीं  हूं  t

 पिछले  दिनों  मिनिस्टर  साहब  से  एक
 डेपुटेशन  मिला  था  जिस  में  मैं  भी शामिल  था।

 मुझे  खुशी  है  भौर  मे  मिनिस्टर  साहब  का  बढ़ा
 मददाकूर  हूं  कि  उन्होंने  बड़े  ध्यान  से  सारी
 चीज़  को  सुना  और  जितनी  भी  समस्या  उनके
 सामने  रखी  गई  उसको  हल  करने  की  उन्होंने
 कोशिश  की  |  लेकिन  मशीनरी  कुछ इस  तरह से
 चलती  है  कि  मिनिस्टर  साहब  की  तरफ
 से  हुक्म  जारी  हुआ  भी  लेकिन  झमल  करते
 करते  वह  चीज़  फंल  हो  जाती  है  ।  में  एक
 मिसाल  देना  चाहता  हूं  1  वहां  के  जो  सरकारी
 मकान  है  उनके  बारे  में  यह  कहा  गया  था  कि
 इनको  नीलाम  न  किया  जाये  भौर  जो  मकानों
 की  कीमत  मुकरेर  की  गई  है  उसको  हम
 अदा  कर  देंगे  बीस  किस्तों  में  या  जितनी  भी
 क्स्तिं  रखी  जाती  है  ।  इसके  बारे  में  हुक्म
 जारी  हुआ  लेकित  कहां  बीच  में  हुक्म  रह  गया,
 पता  नही  धौर  हुक्म  पहुंचते  पहुंचते  उन  मकानों
 को  नीलाम  कर  दिया  गया  ।  इस  वास्ते  मे

 चाहता  हूं  कि  इस  तरह  की  बातें  ने  हों,  इसकी
 तरफ  भी  माननीय  मंत्री  महोदय  ध्यान  दें

 भ्रौर  जो  हो  चुकी  हैं  उन  पर  फिर  से  विचार
 किया  जाये  ।

 केकिन  इससे  भी  ज्यादा  एक  गहरे
 मामले  की  तरफ  में  आपका  ध्यान  दिलाना:



 ‘W095S  Demends

 [at qo  to  जैन]

 आहता हूं  ।  नौमोलेड़ी में  सुरू-शुरू  में  श्री डे
 साहब  इनचार्ज  थ  d  वहां  पर  कई  इंडस्ट्रीज
 शुक  की  गई  ।  लेकिन  उनमें  से  बहुत  सी

 इंडस्ट्रीज  ठीक  तरीके  से  नहीं  ग्बल  चाई  1
 जब  ये  नहीं  चल  पाई  तो  कहा  गया  कि  प्राप
 इनको  कोझ्ोप्रटिव  बेसिस  पर  चलायें  |

 “उन  लोगों  ने  कोझ्रोप्रेटिव  सोसाइटीक  बना  सी  ।
 इन  इंडस्ट्रीज  के  तमाम  के  तमाम  जो  एसेट्स

 @,  तथा  उनकी जो  बुक  वैल्यू थी,  वह  तमाम
 की  तमाम  इस  कोपग्रोप्रेटिव  सोसाइटी  के  नाम
 कर  दी  गईं  ।  कुछ  दिन  के  बाद  ये  सोसाइटी

 नकेल हो गईं हो  गईं  ।  भव  यह  जो  सारी  की  सारी
 रकम  है,  जो  बुक  वैल्यू  है,  उसे  सोसाइटी  के

 मैम्बरों  से  वसूल  किया  जा  रहा  है  1  नीलोखेडी

 एक  भ्रच्छा कसना  है  लेकिन  इस  चीज़ की  तरफ
 कुछ  ध्यान  नहीं  दिया  गया  ।  यह  जगह  मेरी

 कंस्टिट्युएंसी  में  पड़ती  है  भौर  जब  मैं  वहा
 जाता  हूं  तो  लोग  मेरे  पास  आते  है,  मेरे  सामने

 बांस  बहाते  है  भौर  मैं  नहीं  जानता  कि  में

 उनको क्या  जवाब  दू  1  इस  वास्ते मैं  मिनिस्टर

 साहब से  प्रार्थना  करता हू  कि  वह  या  तो  कोई
 इंडिपेंडेंट  कमिशन  या  कोई  इंडिपेंडेंट  भ्रादमी

 वहां  भेजें  जो  इस  बात  का  पता  लगाये  कि
 क्या  जो  बुक  वैल्यू  थी,  उसको  उन  लोगों  से

 वसूल  करना  मुनासिब  है  1

 साथ  ही  साथ  में  ag  भी  कहना  चाहता
 हूं  कि  वहां  पर  एक  मंडी  चलाई  जा  रही  है  ।

 द... ह  झ्रावाद  दारणाथियों  से  यह  कहा  गया  कि

 तुम्हें  मुकरेरा  कीमत  पर  प्लाट्स  मिलेंगे  भौर
 'घनमें  दे  कुछ  ने  पैसा  जमा  भी  करवा  दिया
 झौर  उन  के  पास  रसीदें  है  भौर  वह  रुपया

 उन्होंने  चार  पात्र  बरस  पहुले  जमा  कराया
 चा ।  लेकिन  भाज  महकमा की  तरफ  से  कहा
 जा  रहा  है---पता  नहीं  वह  झ्ापका  महकमा  है
 या  पंजाब  का  या  प्रापकी  हिदायत  पर  कहा
 जा  रहा  है--कि  ये  नीलाम  किये  जायेंगे  ।

 मैं  समझता हूं  कि  यह  एक  ज्यादती है  जो  उनके
 साथ की  जा  रही  है  |  उन  प्लाट्स  को  नीलाम

 नहीं  किया  जाना  चाहिय  t  जिस  कीमत  पर
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 देने  का  उनके  साथ  बादा  कियो  गया  था,  उसी
 कीथत  पर  ये  उनको  डे  दिये  जाने  भाहियें।

 एक  बात  के  लिए  मैं  मंत्री  महोदय
 को  बधाई  देगा  चाहता  हु  |  जो  गरीब
 हरिजन  थे  चाहे  वे  सोफल  थे  या  उधर

 थे,
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 4.

 4
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 4434  4  कक  लेकिस  जहां

 ह”  रह  798  कि  उनक  4  4  %
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 थे,  कितनी  बेदर्दी  से  महकमे  के  अफसरों
 ने  काम  किया  हैं  ?  नोटिस  जारी  किये
 गये  ।  वह  तामील  हुए  या  नहीं,  एक
 तरफा  कारंगाई  हुई  भगर  प्राप  इस  सब
 के  फिगर्स  को  लें  तो  एक  बड़ा  झजीब
 समाझा  नजर  झायेगा  t  लेकिन  इस  से
 भी  ज्यादा  ताज्जुय  की  बात  थर्ड  पार्टी
 ब्लेम  की  है  |  सन्‌  १६५४  में  जब
 डिस्प्लेस्ड  पसंल्स  रिहेबिलिटेशन  ऐंड
 कम्पेन्सेशन  ऐक्ट  पास  हुआ,  उस  वक्‍त
 भी  यह  सवाल  उठा  था  इस  हाउस  में  ।
 मैं  तो  उस  वक्‍त  मेम्बर  नहीं  था  लेकिन

 यहा  जब  यह  सवाल  उठा  था  तब  श्री
 भ्रजित  प्रसाद  जैन  मिनिस्टर  कसन्डें  थे।
 उन  से  पूछा  गया  था  कि  जिन  के

 इनसिक्योडे  डेट  बगैर  जायदाद  की  गिरवी

 वगैरह  के  सादे  क्जें  मुसलमानों  की  तरफ
 थे,  उन  लोकल  आदमियो  के  कर्जे  की

 बसूली  के  लिये  शाप  क्‍या  इन्तजाम  करते
 हैं?  क्योकि  अगर  वह  मुसलमान  चले
 न  जाते,  पजाब  में  ही  रहते  तो  जो

 कानून  उस  वक्‍त  'रायज  था  उस  के

 मुताबिक  हम  उन  से  उन  कर्जा  को  क्सूल
 कर  सकते  थे  ।  लेकिन  वह  तो  अब  चले
 गये,  कस्टोडियन  दे  उन  जायदादों  पर
 कब्जा  कर  लिया  ।  ऐसी  हालत  में  कस्टो-
 डियन  कंसे  जिम्मावरी  हो  सकता  है  |
 जो  मौजूदा  कानून  है,  उस  की  रू  से
 त्रें  कर्ज  नही  देते  ।  रच्ल्स  बनाये  गये
 उन  क्लेम्स  को  रजिस्टर  किया  गया,  उन
 के  लिये  लोगो  ने  कोर्ट  फीसे  झदा  की  1
 जब  कानून  बनने  लगा  ढज  इस  का
 थालियामेट  में  जिक्र  किया  गया  t  बुछ
 मैम्बरो  ने  इस  का  सवाल  उठाया  तो  श्री
 अजित  प्रसाद  जैन  ने  ऐज  रिहैबिलिटेशन
 मिनिस्टर  हस  हाउस  में  ऐश्योरेन्स  दिलाया
 था  कि  हम  उन  कर्जों  को  चुकाने  का
 कोई  न  कोई  इन्तजाम  करेंगे  ।  फिर  बह
 बिल  सेलेक्ट  कमेटी  के  सुपुर्द  हुआ।  उस

 मर  एक  सदस्य  ने  एक  तरमीम  पेदा  की  |
 न्बह  सारे  का  सारा  मसला  प्रोसीडिग्स
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 में  दजे  है।  उस  वक्‍त  जैन  साहब  से
 एइ्योरन्स  दिया  था  कि  श्राप  धर्मेंडमेंट
 वापस  ले-ले,  हम  कुछ  न  कुछ  इन्तजाम
 करेंगे  ।  श्राज  उस  को  चार  पाच  साल
 हो  गये  ।  जो  एऐश्योरन्स  हाउस  के  सामने
 दिया  गया  था  उस  से  यह  महकमा  मुकर
 गया  ।  में  ने  अन्दाजा  लगाया  कि  एक
 लाख  ऐसे  बलेम  थे  जिन  की  मालियत
 ४  करोड  रु०  है  1  में  नहों  कहता  कि
 शाप  उन  को  ४  करोड़  रुपया  दें,  जो
 अमीर  हो  उन  को  कम  दें  ।  उस  में
 आप  ग्रेडेड  कट  लगायें,  लेकिन  १  करोड़
 रुपया  तो  दें  ।  गव्नमेट  को  कैसे  यह
 बात  शोमा  देती  हैँ  कि  वह  झपने  ही
 अल्फाज  को  नापास  कर  दे  झौर  इस
 तरीके  से  फ्लोर  आफ  दि  हाउस  में  जो
 ऐ्योरेन्स  दिया  है  उस  को  पूरा  म  करें।
 में  मे  यह  भी  कहा  था  कि  हम  एक  करोड़
 रुपया  चाहते  हैं  |  श्राप  ने  कई  करोड़
 रुपया  भ्रपना  छोडा  हुआ  है  1  श्रगर  आप
 ' रिसोसेंज  को  टैप  करे  तो  आप  को  कई
 करोड  रुपया  मिल  सकता  है  |  पजाब  में

 मुख्तलिफ  देहात  हैं,  हम  कई  बरसों  से
 इस  बात  को  कह  रहे  है  कि  कुछ  तो
 उन  में  ऐसे  दहात  है  जिन  से  मुसलमामों
 की  भअभ्रकसरियत  थी,  वे  चल  गय  शौर
 उन  की  जगह  पर  पृरुषार्थी  भाई  झा
 कर  झाबाद  हो  गये,  लेकिन  बहुत  ऐसे
 देहात  भी  है  जिन  में  झगर  एक  हजार
 धर  है  तो  उन  &  से  सिर्फ  ५०  घर

 मुसलमानों  के  थे  जो  कि  लोहार  वगैरह
 मे  ।  उन  को  हिन्दुओ  के  गावों  में  रहने
 दिया  गया  t  झाबादी  की  रू  मेंतो
 वह  सिफ  yo  घर  थे  ।  झागे  चल  कर
 उन  पर  मुकामी  लोगो  ने  कब्जा  कर
 लिया  ।  ह / छ  कि  उन्होने  उन  को  छोड
 दिया  ।  कमजोर  लोग  तो  कब्जा  नही
 कर  सकते  थे,  जो  तगडे  झादमी  थे  उन्होने
 कब्जा  कया  ।  वह  इवैक्यथी  प्रापर्टी  है
 पटवारियों  के  रजिस्टर  में  वह  इवेक्वी
 प्रापर्टी  दर्ज  है  ।  उन  में  से  कई  मकान
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 तो  लिर  गये  हैं,  सिफ  प्लाट्स  कायम  हैं,
 लेकिन  जो  बाकी  हैं  झगर  उन  को  नीसाम
 किया  जाये  तो  १  करोड़  रु०  से  ज्यादा
 ाप  पंजाब  से  वसूल  कर  सकते  हैं  ।

 हाल  में  तो  वह  कामून  नहीं  बदला  है,  लेकिन

 कानून  झगर  बदल  भी  यया  है  तो  भी

 सुंजाइड  है  ।  मिनिस्टर  साहब  इस  पर
 ध्यान  दे  सकते  हैं  ।

 इसके  बाद  गलिर  में  एक  बात  कहकर
 में  खत्म  करता  हूं  भौर  वह  करप्दान  के
 मामले  से  है  ।  बैसे  बौधरी  कमेटी  की
 को  रिफोर्ट  है  उस  ने  हमारी  आलें  कोल
 दी  हैं  कि  झाखिर  महकमे  के  इन  भ्रफसरों
 ने  क्‍या  किया  है  ।  पंजाब  में  तो  महकमा

 बन्द  हो  रहा  है  |  हमारे  मिनिस्टर  साहब
 इस  पर  तवज्जह  दें  ।  रीजनल  सैटलमेंट
 कमिइनर  के  दफ्तरों  के  झलावा  जो

 डिस्ट्रिक्ट्स  में  दफ्तर  हैं  उन  में  बेहद
 करप्सन  बढ़  गया  है  t  शायद  वह  झफसर

 ऐसा  समझते  हों  कि  हो  सकता  है  कि  वह
 कल  न  रहें  इसलिये  जितना  भर  सके
 उतना  भर  लो,  हाथ  रंग  लो  ।  मैं  ने
 झपने  पड़ौसी  सरहदी  साहब  से  कहा  कि
 आप  कैसे  इस  चीज  को  भूल  गये,  यह
 तो  बड़ी  भारी  तकलीफ  है  ।  उन्होंने
 कहा  कि  मेरा  टाइम्स  खत्म  हो  गया

 इस  लिये  4  कह  नहीं  सका  बरना  प्वाइंटस
 में  लिखा  हुआ  था  ।  श्राज  ठेन  टाइम्स
 करप्दान  बढ  गया  है  t  मैं  मिनिस्टर  साहब
 से  कहना  चाहता  हूं  कि  झगर बह बह  महकमा

 APRIL  a

 ली  प्रकाश  बौर  शास्त्री  (गुड़गांव)  :
 उपाध्यक्ष  महोदय,  समय  लगभम  समाप्ति
 की  झोर  है  भौर  मेरा  झपना  अनुमान  है
 कि  आप  कीघक्र  ही  इस  की  घोषणा  करेंगें।

 पुनर्वास॒मंत्रालय  भी  लगभग  समाप्ति
 की  शोर  है  |  हमारे  देदा  की  पुरानी
 परम्परा  है  कि  जब  समय

 Mr,  Deputy-Speaker:  The  hon.  Mem-
 ber  may  continue  next  day.  The  House
 is  now  adjourned  to  meet  again  at  2
 AM.  on  Saturday.

 8-0l  hrs.

 The  Lok  Sabha  then  adjourned
 Eleven  of  the  Clock  on  Saturday  Aprit
 l],  958/Chaitra  2i,  3884  (Saka).
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 SUSPENSION  OF  MEMBER  TOBS9—64

 the  member  (Shri  Arjun
 Singh  Bhadauria)  be  sus-
 pended  from  the  service  of
 the  House  for  seven

 ys.
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 Convers  Conunaene-
 SUSPENSION  OF  MEM-  DEMANDS  FOR  GRANTS

 BER—contd.  —coned,

 On  the  motion  the  House  divi-  commenced  the  Discussion
 ded,  Ayes  7345  Noes  2.  was  not  concluded.
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